
 
Trade Marks Journal No: 1825 ,   27/11/2017           Class 20 
 

 

Priority claimed from 15/08/2017; Application No. : UK00003250369 ;United Kingdom 

3665888    21/09/2017
[International Registration No. : 1371907]
Herman Miller Limited

Methuen Park Chippenham, Wiltshire SN14 0GF United Kingdom

Proposed to be Used
IR DIVISION
Furniture, namely, desks.

7318



Trade Marks Journal No: 1825 ,   27/11/2017           Class 20 
 

Priority claimed from 09/03/2017; Application No. : 016444986 ;European Union 

3666198    11/09/2017
[International Registration No. : 1371992]
Gloster Furniture Limited

Narrow Quay House, Narrow Quay Bristol BS1 4QA United Kingdom

Proposed to be Used
IR DIVISION
Mirrors (silvered glass), cushions, picnic baskets (empty), furniture.

7319



Trade Marks Journal No: 1825 ,   27/11/2017           Class 20 
 

Priority claimed from 02/02/2017; Application No. : 302017000011220 ;Italy 

3672405    01/08/2017
[International Registration No. : 1373141]
Nardi S.p.A.

Via Arso, 4 I-36072 Chiampo (VI) Italy

Proposed to be Used
IR DIVISION
Cl.20;Garden furniture; outdoor furniture; chaise longues; chairs; armchairs; tables.

7320



Trade Marks Journal No: 1825 ,   27/11/2017           Class 20 
 

Priority claimed from 20/06/2016; Application No. : 302016000063387 ;Italy 

3676637    08/08/2016
[International Registration No. : 1374188]
ZANOTTA S.P.A.

Via Vittorio Veneto, 57 I-20834 NOVA MILANESE (MB) Italy

Proposed to be Used
IR DIVISION
Cl.20;Furniture, namely containers in the nature of furniture, cupboards, built-in wardrobes, armchairs, divans, chaise 
longues, tables, tea tables, zataku [Japanese-style low tables], desks, book cases, chairs [seats], stools, footstools, easy 
chairs, benches, beds, wall plaques made of plastic or wood, shelves of wood, mirrors [looking glasses], picture frames, 
coat hangers, furniture handles, not of metal; grab bars, not of metal, thumbturns [fasteners], not of metal, knobs, not of 
metal, furniture handles, grab bars, knobs, of plastic, porcelain, wood, glass and crystal, flagpoles, umbrella stands, 
dividing panels, space dividers (furniture), room dividers, display partitions, dividers for drawers, metal screens 
(furniture), wall partitions (furniture), room dividing cupboards, movable partition panels (furniture), furniture partitions of 
wood, partitions of plastic (furniture), paper screens (furniture), portable partitions (furniture), shelf dividers (non-
metallic), oriental folding partition screen (byoubu), room divider panels (furniture).

7321



 
Trade Marks Journal No: 1825 ,   27/11/2017           Class 21 
 

3671451    08/08/2017
[International Registration No. : 1373306]
STECHCOL CERAMIC CRAFTS DEVELOPMENT (SHENZHEN) CO., LTD.

3/F & 4/F, Stechcol Building, Meilin Road, No. 19, Shangmeilin, Futian District Shenzhen China

Proposed to be Used
IR DIVISION
Household chinaware (including basins, bowls, plates, kettles, tableware and pots); household pottery (including basins, 
bowls, plates, jars, jugs, pots, marmites, kettles and ceramic tableware); pottery imitations; china ornaments; statues of 
porcelain, terra-cotta or glass; painted glassware and porcelain; works of art of porcelain, terra-cotta or glass; beer mugs; 
drinking vessels; drinking glasses.

7322



Trade Marks Journal No: 1825 ,   27/11/2017           Class 21 
 

 

3677121    19/06/2017
[International Registration No. : 1374355]
Linde Aktiengesellschaft

Klosterhofstr. 1 80331 München Germany

Proposed to be Used
IR DIVISION
Cl.21;Household or kitchen utensils, namely apparatus for frothing, carbonating or aerating liquids and beverages in 
the home, in particular wine aerators, water aerators, frothers, in particular apparatus operating on the basis of 
compressed gas; corkscrews, electric and non-electric; wine pourers; wine buckets; beverage glassware, wine glasses.

7323



 
Trade Marks Journal No: 1825 ,   27/11/2017           Class 24 
 

3643888    03/07/2017
[International Registration No. : 1365726]
Ruyiwu Homedecor Co., Ltd.

Huayuan New Village, Tanqiu, Shengze Town, Wujiang District, Suzhou City 215227 Jiangsu Province China

Proposed to be Used
IR DIVISION
Curtains of textile or plastic; cord fabric; curtain holders of textile material; wall hangings of textile; shower curtains of 
textile or plastic; net curtains; door curtains; bed clothes; silk artwork; loose covers for furniture; felt; fabric; banners; 
towels of textile; brocade.

7324



Trade Marks Journal No: 1825 ,   27/11/2017           Class 25 
 

QUPID 

3349286    04/04/2016
[International Registration No. : 1297141]
East Lion Corporation

318 Brea Canyon Rd. City of Industry CA 91789 United States of America

Proposed to be Used
IR DIVISION
Shoes.

7325



Trade Marks Journal No: 1825 ,   27/11/2017           Class 25 
 

3662466    11/08/2017
[International Registration No. : 1370544]
ORIGINAL BUFF, S.A.

França, 16 E-08700 IGUALADA (BARCELONA) Spain

Proposed to be Used
IR DIVISION
Cl.25;Ready-made clothing for external and internal use; handkerchiefs (not included in other classes); caps; footwear 
(except orthopedic footwear) and headgear.

7326



Trade Marks Journal No: 1825 ,   27/11/2017           Class 25 
 

3671593    08/08/2017
[International Registration No. : 1373091]
Foshan Jidu Sports Goods Co., Ltd

First Floor. No.6, Lane 16, New Second Village, Hailiu Wall, Haikou Village, Zhangcha Street, Chancheng District, Foshan City 
Guangdong Province China

Proposed to be Used
IR DIVISION
Clothing, namely, gloves; motorists' clothing; cyclists' clothing; girdles; trousers; hats; singlets; tee-shirts.

7327



Trade Marks Journal No: 1825 ,   27/11/2017           Class 28 
 

Priority claimed from 07/05/2015; Application No. : VA 2015 01123 ;Denmark 

3342525    06/11/2015
[International Registration No. : 1295640]
Kompan A/S

C.F. Tietgens Boulevard 32 C DK-5220 Odense SØ Denmark

Proposed to be Used
IR DIVISION
Cl.28;Sports and play facilities (sporting articles and playthings); gymnastic and sporting articles not included in other 
classes; multiple sports courts made of wood and steel (sporting articles and playthings); obstacle courses (sporting 
articles and playthings); basketball baskets; goals; play equipment for playgrounds; playground equipment and play 
equipment; outdoor play equipment; parts, accessories and fittings for the aforesaid goods (not included in other 
classes); play equipment in the form of play tables, play benches, play towers, play fortresses, play houses, play ships, 
play cabins, play castles, play forts, play strongholds, play wagons, play fire stations, play police stations, play 
construction sites, play stands, play figures and playground figures, balance seesaws, balance swings, balance stands, 
balance boards, seesaws and swings and frames therefor, spinning racks and spinning instruments, play and climbing 
webs, climbing frames, climbing walls, sand boxes, seesaw animals (equipment for playgrounds), roundabouts 
(equipment for playgrounds), horizontal bars (equipment for playgrounds), balance beams (equipment for playgrounds), 
soccer goals, sand box tables (equipment for playgrounds), slides (playthings), scooters (playthings), sand box toys, 
pedal-propelled wheeled toy cars, tricycles (playthings), balance bikes (playthings), trailers (parts for playthings), exercise
bicycles; playing cards; paper hats (for special occasions).

7328



Trade Marks Journal No: 1825 ,   27/11/2017           Class 28 
 

Priority claimed from 05/05/2017; Application No. : 87439123 ;United States of 
America 

3664520    18/09/2017
[International Registration No. : 1371784]
GAGB LLC

3 Empire Blvd. South Hackensack NJ 07606 United States of America

Proposed to be Used
IR DIVISION
Balls for sports; exercise balls; foam exercise rollers; pumps specially adapted for use with balls for games; shin guards 
for athletic use; soccer ball goal nets; soccer ball knee pads; soccer balls; exercise equipment, namely, inflatable balls; 
football or soccer goals; needles for pumps for inflating sports equipment.

7329



Trade Marks Journal No: 1825 ,   27/11/2017           Class 29 
 

3659993    08/09/2017
[International Registration No. : 1369710]
Phildesco, Inc.

50 Division Street, Suite 207 Somerville NJ 08876 United States of America

Proposed to be Used
IR DIVISION
Desiccated coconut.

7330



Trade Marks Journal No: 1825 ,   27/11/2017           Class 29 
 

Priority claimed from 08/03/2017; Application No. : 87364102 ;United States of 
America 

3660301    06/09/2017
[International Registration No. : 1369541]
The Icelandic Milk and Skyr Corporation

6th Floor, 135 West 26th Street New York NY 10001 United States of America

Proposed to be Used
IR DIVISION
Cultured dairy products, namely, yogurt and strained yogurt.

7331



Trade Marks Journal No: 1825 ,   27/11/2017           Class 29 
 

3660947    18/07/2017
[International Registration No. : 1369828]
Vintage Enterprises Limited

Godminster Vintage, Station Road Bruton, Somerset BA10 0EH United Kingdom

Proposed to be Used
IR DIVISION
Meat, fish, poultry and game and products made from such goods; meat extracts; preserved, dried and cooked fruits and 
vegetables; jellies, jams, marmalades, pickles, compotes; eggs, milk and milk products; edible oils and fats; cheese, 
butter; snack foods and ready made meals, all made from meat, fruit and vegetables.

7332



Trade Marks Journal No: 1825 ,   27/11/2017           Class 29 
 

 

Priority claimed from 24/03/2017; Application No. : 87384933 ;United States of 
America 

3671687    18/09/2017
[International Registration No. : 1373133]
Elchais LLC

51 Wood Oaks Drive South Barrington IL 60010 United States of America

Proposed to be Used
IR DIVISION
Dehydrated and freeze-dried fruits and vegetables.

7333



Trade Marks Journal No: 1825 ,   27/11/2017           Class 29 
 

 

Priority claimed from 27/06/2017; Application No. : 2017-086530 ;Japan 

3676294    09/08/2017
[International Registration No. : 1374611]
KABUSHIKI KAISHA YAKULT HONSHA

1-19, Higashi-shinbashi 1-chome, Minato-ku Tokyo 105-8660 Japan

Proposed to be Used
IR DIVISION
Milk, yogurt, fermented milk, fermented milk beverages, lactic acid bacteria drinks, milk beverages, dairy products.

7334



Trade Marks Journal No: 1825 ,   27/11/2017           Class 29 
 

 

Priority claimed from 14/03/2017; Application No. : 2017-034108 ;Japan 

3676393    09/08/2017
[International Registration No. : 1374612]
KABUSHIKI KAISHA YAKULT HONSHA

1-19, Higashi Shimbashi 1-chome, Minato-ku Tokyo 105-8660 Japan

Proposed to be Used
IR DIVISION
Dairy products.

7335



Trade Marks Journal No: 1825 ,   27/11/2017           Class 29 
 

Priority claimed from 26/01/2017; Application No. : 201701058 ;Norway 

3676553    13/07/2017
[International Registration No. : 1374528]
Cermaq Group AS

Postboks 144 Sentrum N-0102 Oslo Norway

Proposed to be Used
IR DIVISION
Cl.29;Fish and shellfish (not live); fish and shellfish products, including fish fillets, tinned fish and shellfish, fishmeal, 
sea urchin products; ready made meals consisting of fish and shellfish.

7336



Trade Marks Journal No: 1825 ,   27/11/2017           Class 30 
 

Priority claimed from 27/04/2015; Application No. : 302015902346773 ;Italy 

3352566    20/10/2015
[International Registration No. : 1298142]
MOKADOSE S.R.L.

Via Contrada, 309 I-41100 Modena(MO) Italy

Proposed to be Used
IR DIVISION
Cl.30;Coffee; coffee substitutes; coffee based beverages; coffee substitutes based beverages.

7337



Trade Marks Journal No: 1825 ,   27/11/2017           Class 30 
 

3370632    06/04/2016
[International Registration No. : 1302292]
WM. WRIGLEY JR. COMPANY

1132 W. Blackhawk Street Chicago, IL 60642 United States of America

Proposed to be Used
IR DIVISION
Confectionery, chewing gum, bubble gum, candy, mints, drops and lozenges.

7338



Trade Marks Journal No: 1825 ,   27/11/2017           Class 30 
 

Priority claimed from 16/02/2017; Application No. : 30 2017 101 569 ;Germany 

3663345    16/08/2017
[International Registration No. : 1371406]
Mederer GmbH

Oststraße 94 90763 Fürth Germany

Proposed to be Used
IR DIVISION
Confectionery consisting of or containing fruit gum and/or aerated sugar and/or jelly and/or liquorice, all the aforesaid 
goods not for medical purposes.

7339



Trade Marks Journal No: 1825 ,   27/11/2017           Class 30 
 

Priority claimed from 03/07/2017; Application No. : 2017726673 ;Russian Federation 

3676460    08/08/2017
[International Registration No. : 1373999]
Limited Liability Company «LASTOCHKA»

6A, ul. Komsomolskaya kvartal 8, r.p. Erzovka, Gorodishhenskiy r-n RU-403010 Volgogradskaya oblast Russian Federation

Proposed to be Used
IR DIVISION
Aromatic preparations for food; vanilla flavorings for culinary purposes; flavorings, other than essential oils, for cakes; 
flavorings, other than essential oils, for beverages; coffee flavorings; food flavorings, other than essential oils; star 
aniseed; baozi [stuffed buns]; cereal bars; high-protein cereal bars; pancakes; noodle-based prepared meals; freeze-dried 
dishes with main ingredient being pasta; freeze-dried dishes with main ingredient being rice; buns; bread rolls; edible rice 
paper; edible paper; burritos; vanillin [vanilla substitute]; vareniki [stuffed dumplings]; waffles; vermicelli [noodles]; 
natural sweeteners; sausage binding materials; binding agents for ice cream; sea water for cooking; seaweed 
[condiment]; malt biscuits; cloves [spice]; mirror icing [mirror glaze]; cake frosting [icing]; glucose for culinary purposes; 
mustard; gluten additives for culinary purposes; yeast; yeast, baking-powder; thickening agents for cooking foodstuffs; 
leaven; rice-based snack food; cereal-based snack food; artificial coffee; vegetal preparations for use as coffee 
substitutes; dressings for salad; fruit jellies [confectionery]; candy decorations for cakes; confectionery for decorating 
Christmas trees; cakes; pastries; peanut confectionery; almond confectionery; pasta; ginger [spice]; frozen yogurt 
[confectionery ices]; cocoa; cream of tartar for culinary purposes; capers; caramels [candy]; curry [spice]; ketchup 
[sauce]; gimbap [Korean rice dish]; quiches; gluten prepared as foodstuff; flour-based dumplings; sweetmeats [candy]; 
liquorice [confectionery]; peppermint sweets; dulce de leche; cinnamon [spice]; coffee; coffee, tea, cocoa and artificial 
coffee; unroasted coffee; starch for food; crackers; custard; hominy grits; semolina; oatmeal; crushed barley; groats for 
human food; ice cubes; corn, milled; corn, roasted; meat pies; turmeric; couscous [semolina]; noodles; ice for 
refreshment; ice, natural or artificial; edible ices; candy; rice cakes; mayonnaise; macaroons [pastry]; macaroni; maltose; 
hominy; piccalilli; marinades; marzipan; honey; royal jelly; ice cream; bean meal; flour and preparations made from 
cereals; tapioca flour; potato flour; corn flour; nut flours; flour; wheat flour; soya flour; barley meal; dessert mousses 
[confectionery]; chocolate mousses; muesli; mint for confectionery; cocoa beverages with milk; coffee beverages with 
milk; coffee-based beverages; cocoa-based beverages; chamomile-based beverages; tea-based beverages; chocolate 
beverages with milk; chocolate-based beverages; infusions, not medicinal; crushed oats; husked oats; okonomiyaki 
[Japanese savory pancakes]; onigiri [rice balls]; nutmegs; chocolate-coated nuts; stick liquorice [confectionery]; soya 
bean paste [condiment]; pastilles [confectionery]; molasses for food; pâtés en croûte; pelmeni [dumplings stuffed with 
meat]; pepper; allspice; peppers [seasonings]; pesto [sauce]; cookies; petit-beurre biscuits; bibimbap [rice mixed with 
vegetables and beef]; pies; pizzas; meat gravies; fondants [confectionery]; popcorn; powders for making ice cream; 
baking powder; mustard meal; pralines; condiments; meat tenderizers for household purposes; cereal preparations; oat-
based food; propolis; gingerbread; spices; petits fours [cakes]; rice pudding; puddings; cake powder; fruit coulis 
[sauces]; ravioli; ramen [Japanese noodle-based dish]; chewing gum; relish [condiment]; rice; instant rice; wheat germ 
for human consumption; spring rolls; sago; sugar; palm sugar; sugar, honey, treacle; sesame seeds [seasonings]; 
linseed for culinary purposes [seasoning]; processed seeds for use as a seasoning; aniseed; agave syrup [natural 

7340



sweetener]; golden syrup; confectionery; batter mixes for okonomiyaki [Japanese savory pancakes]; baking soda 
[bicarbonate of soda for cooking purposes]; malt for human consumption; salt; salt for preserving foodstuffs; cooking 
salt; celery salt; sherbets [ices]; ham glaze; soya sauce; tomato sauce; sauces [condiments]; pasta sauce; spaghetti; 
seasonings; chocolate-based spreads; chocolate spreads containing nuts; preparations for stiffening whipped cream; 
rusks; breadcrumbs; sushi; sandwiches; tabbouleh; tacos; tapioca; tapioca and sago; tarts; dough; pastry dough; 
almond paste; rice pulp for culinary purposes; cake dough; tortillas; garden herbs, preserved [seasonings]; chocolate 
decorations for cakes; vinegar; beer vinegar; vinegar, sauces [condiments]; ferments for pastes; halvah; bread; 
unleavened bread; bread, pastries and confectionery; chips [cereal products]; corn flakes; oat flakes; hot dog 
sandwiches; flowers or leaves for use as tea substitutes; jiaozi [stuffed dumplings]; chicory [coffee substitute]; tea; iced 
tea; chutneys [condiments]; minced garlic [condiment]; cheeseburgers [sandwiches]; chow-chow [condiment]; saffron 
[seasoning]; chocolate; malt extract for food; essences for foodstuffs, except etheric essences and essential oils; husked 
barley.

7341



Trade Marks Journal No: 1825 ,   27/11/2017           Class 31 
 

3358860    28/01/2016
[International Registration No. : 1299880]
NOVAFRUIT SRL

Via Carlo Botta, N.19 I-20135 MILANO Italy

Proposed to be Used
IR DIVISION
Fresh fruits and vegetables.

7342



Trade Marks Journal No: 1825 ,   27/11/2017           Class 33 
 

Priority claimed from 12/10/2015; Application No. : 86784829 ;United States of 
America 

3345223    24/03/2016
[International Registration No. : 1296788]
Permafix AG

Zürcherstrasse 156 CH-8645 Jona Switzerland

Proposed to be Used
IR DIVISION
Alcoholic beverages except beers.

7343



Trade Marks Journal No: 1825 ,   27/11/2017           Class 33 
 

Priority claimed from 11/03/2014; Application No. : 86217872 ;United States of 
America 

3349347    02/03/2016
[International Registration No. : 1219308]
Celest Inc.

17216 Saticoy Street, Suite 144 Van Nuys CA 91406 United States of America

Proposed to be Used
IR DIVISION
CHAMPAGNE

7344



Trade Marks Journal No: 1825 ,   27/11/2017           Class 33 
 

 

Priority claimed from 11/03/2014; Application No. : 86217894 ;United States of 
America 

3350867    02/03/2016
[International Registration No. : 1228441]
Celest Inc.

17216 Saticoy Street, Suite 144 Van Nuys CA 91406 United States of America

Proposed to be Used
IR DIVISION
Champagne.

7345



Trade Marks Journal No: 1825 ,   27/11/2017           Class 33 
 

3659804    31/08/2017
[International Registration No. : 1369433]
Warner Edwards Distillery Ltd

The Distillery Falls Farm, Harrington Northampton, Northamtonshire NN6 9NU United Kingdom

Proposed to be Used
IR DIVISION
Alcoholic spirits except whiskies; gin; liqueurs.

7346



Trade Marks Journal No: 1825 ,   27/11/2017           Class 33 
 

 

Priority claimed from 10/02/2017; Application No. : 30 2017 004 137 ;Germany 

3660934    08/08/2017
[International Registration No. : 1369493]
BORCO-MARKEN-IMPORT MATTHIESEN GMBH & CO. KG

WINSBERGRING 12-22 22525 HAMBURG Germany

Proposed to be Used
IR DIVISION
Spirits.

7347



Trade Marks Journal No: 1825 ,   27/11/2017           Class 33 
 

3664514    22/09/2017
[International Registration No. : 1371788]
MEADOWBANK VINEYARD LIMITED

326 Taylor Pass Road Blenheim 7274 New Zealand

Proposed to be Used
IR DIVISION
Wine, sparkling wine, liqueurs.

7348



Trade Marks Journal No: 1825 ,   27/11/2017           Class 33 
 

 

Priority claimed from 04/04/2017; Application No. : 87398255 ;United States of 
America 

3671509    04/10/2017
[International Registration No. : 1373032]
Sovereign Brands, LLC.

81 Greene Str., 2nd Floor New York, NY 10012 United States of America

Proposed to be Used
IR DIVISION
Whiskey.

7349



Trade Marks Journal No: 1825 ,   27/11/2017           Class 33 
 

3671715    29/03/2017
[International Registration No. : 1372597]
Tovarichtchestvo s ogranitchennoy otvetstvennostyu "Maximus"

41 razyezd, d.100, Aktyubinskaya oblast 030011 g. Aktobe Kazakhstan

Proposed to be Used
IR DIVISION
Alcoholic beverages, except beer; vodka.

7350



Trade Marks Journal No: 1825 ,   27/11/2017           Class 33 
 

Priority claimed from 15/03/2017; Application No. : 4346225 ;France 

3671716    15/09/2017
[International Registration No. : 1373047]
MAISON BOUCHARD PERE ET FILS

15 rue du Château F-21200 BEAUNE France

Proposed to be Used
IR DIVISION
Alcoholic beverages (except beers); wines.

7351



Trade Marks Journal No: 1825 ,   27/11/2017           Class 33 
 

Priority claimed from 20/07/2017; Application No. : 87536563 ;United States of 
America 

3672404    05/10/2017
[International Registration No. : 1373101]
Screaming Eagle, LLC

P.O. Box 12 Oakville CA 94562 United States of America

Proposed to be Used
IR DIVISION
Alcoholic beverages, except beer.

7352



Trade Marks Journal No: 1825 ,   27/11/2017           Class 33 
 

Priority claimed from 09/03/2017; Application No. : 2017-031431 ;Japan 

3676487    07/08/2017
[International Registration No. : 1373727]
Suntory Holdings Limited

1-40, Dojimahama 2-chome, Kita-ku, Osaka-shi Osaka 530-8203 Japan

Proposed to be Used
IR DIVISION
Wines; alcoholic beverages, except beer.

7353



Trade Marks Journal No: 1825 ,   27/11/2017           Class 34 
 

3664817    08/08/2017
[International Registration No. : 1372281]
CHINA TOBACCO SHANDONG INDUSTRIAL CO., LTD.

No. 11888, Jingshi Road, Lixia District, Jinan City 250014 Shandong Province China

Proposed to be Used
IR DIVISION
Cigars; cigarettes; electronic cigarettes; cut tobacco; cigar cutters; matches; lighters for smokers; cigarette filters; 
cigarette paper; flavorings, other than essential oils, for tobacco.

7354



Trade Marks Journal No: 1825 ,   27/11/2017           Class 34 
 

3665152    06/10/2017
[International Registration No. : 1296043]
Björg KLEIS

Ackerstrasse 122 13355 Berlin Germany

Proposed to be Used
IR DIVISION
Pipes; hookahs; cigarette filters and pipe filters, in particular active carbon filters; pipe bowls, in particular pipe bowls for 
hookahs; pipe screens and screens for pipe bowls; pipe cleaners for tobacco pipes.

7355



Trade Marks Journal No: 1825 ,   27/11/2017           Class 35 
 

3343812    13/02/2016
[International Registration No. : 1295569]
Andrew Pellegrino

The Tennis Lodge, North Jesmond Avenue Newcastle upon Tyne NE2 3JU United Kingdom

Proposed to be Used
IR DIVISION
Advertising, marketing and promotion; providing an on-line commercial information directory on the internet; compilation 
of business directories; providing a searchable online advertising guide featuring the goods of online vendors; retail and 
wholesale services connected with the sale of doors, door frames, door furniture, door surrounds, door locks and parts 
and fittings for all the aforesaid goods; information, advice and consultancy in relation to all the aforesaid services.

7356



Trade Marks Journal No: 1825 ,   27/11/2017           Class 35 
 

 

3346597    09/03/2016
[International Registration No. : 1297106]
USConnect, LLC

7901 Thorndike Road Greensboro NC 27409 United States of America

Proposed to be Used
IR DIVISION
Promotional services in relation to vending and food service companies; advertising and promoting the goods and 
services of vending and food service companies; publicity services in the nature of promoting public awareness of 
environmentally sustainable business practices in the food and beverage industry and promoting the consumption of 
beverage, snack and food products from environmentally friendly businesses.

7357



Trade Marks Journal No: 1825 ,   27/11/2017           Class 35 
 

Priority claimed from 22/07/2015; Application No. : 86701774 ;United States of 
America 

3350424    22/01/2016
[International Registration No. : 1297660]
Ooyala, Inc.

4750 Patrick Henry Dr. Santa Clara CA 95054 United States of America

Proposed to be Used
IR DIVISION
Advertising services; placement and distribution of advertisements via computer, telecommunications, and broadband 
networks on multiple platforms and devices; advertising serving services, namely, managing the serving, targeting, 
monetization, tracking and reporting of advertisements; matching buyers of advertising with sellers of advertising; 
dissemination of advertising for others via the internet; marketing services, namely, conducting consumer tracking 
behavior research and consumer trend analysis; market research services relating to advertising and marketing, namely, 
providing business information, via websites, relating to application, and video consumption metrics, statistics, user 
activity data, and marketing and advertising reports of users' activities; advertising and promotion services; advertising 
by transmission of on-line publicity for third parties through electronic communications networks; audience rating 
determination for audio, video, and multimedia multicasts; advertising and business management services, namely, 
services in connection with measuring, managing, syndicating, tracking, and/or monetizing videos.

7358



Trade Marks Journal No: 1825 ,   27/11/2017           Class 35 
 

3664690    18/09/2017
[International Registration No. : 1371857]
Richard Zeidan

25 Byron St Croydon NSW 2132 Australia

Proposed to be Used
IR DIVISION
Wholesaling of goods (by any means).

7359



Trade Marks Journal No: 1825 ,   27/11/2017           Class 35 
 

3671591    17/05/2017
[International Registration No. : 1373217]
Snap Inc.

63 Market Street Venice CA 90291 United States of America

Proposed to be Used
IR DIVISION
Advertising, marketing, and promotion services; promoting the goods and services of others via the Internet and 
communication networks; market research and information services; advertising agency services; online advertising 
network matching services for connecting social network users with businesses; online retail store services featuring a 
wide variety of goods and services; providing links to the online retail web sites of others via Internet website portal ; 
facilitating the exchange and sale of services and products of third parties via computer and communication networks; 
electronic processing of orders for others.

7360



Trade Marks Journal No: 1825 ,   27/11/2017           Class 35 
 

 

3671620    04/09/2017
[International Registration No. : 1373410]
SHIN, SUNG-HI

(Daemyeong-dong), 122, Jangjeon 3-gil, Nam-gu Daegu Republic of Korea

Proposed to be Used
IR DIVISION
Retail services provided by hypermarkets; online comprehensive shopping mall services; retail services provided by 
supermarkets; retail services provided by convenience stores; retail store services featuring frozen vegetables; retail 
store services featuring processed vegetables; retail store services featuring foods made from fruits; retail store services 
featuring frozen fruits; retail store services featuring fish; retail store services featuring meat; retail store services 
featuring eggs; retail store services featuring processed meat; retail store services featuring milk; retail store services 
featuring dairy products; retail store services featuring edible oils and fats; retail store services featuring processed 
edible seaweed; retail store services featuring food products made from fish; retail store services featuring food products 
made from shellfish; retail store services featuring processed cereals; retail store services featuring flour for food; retail 
store services featuring cereal-based foods; retail store services featuring sugar; retail store services featuring 
seasonings; retail store services featuring spices; retail store services featuring salt; retail store services featuring tea; 
retail store services featuring coffee; retail store services featuring fresh fruits; retail store services featuring fresh 
vegetables; retail store services featuring fish, live; retail store services featuring shellfish, live; retail store services 
featuring seaweed, unprocessed, for human or animal consumption; retail store services featuring aerated mineral 
waters; retail store services featuring soft drinks; retail store services featuring beer; retail store services featuring 
processed nuts; retail store services featuring chocolate; retail store services featuring wines.

7361



Trade Marks Journal No: 1825 ,   27/11/2017           Class 35 
 

3672313    04/10/2017
[International Registration No. : 1240645]
OEConnection LLC

4205 Highlander Parkway Richfield OH 44286 United States of America

Proposed to be Used
IR DIVISION
Facilitating commercial business transactions via a website, namely, providing commercial information about automotive 
parts and the purchase and sale of automotive parts via online databases.

7362



Trade Marks Journal No: 1825 ,   27/11/2017           Class 35 
 

3672391    21/08/2017
[International Registration No. : 1372839]
YI DE CHENG (TIANJIN) WEN YAO CULTURE DEVELOPMENT CORPORATION

3-302, Northern Street, Dingzigu, Hongqiao District Tianjin China

Proposed to be Used
IR DIVISION
Sales promotion for others; procurement services for others [purchasing goods and services for other businesses]; 
import-export agencies; provision of an on-line marketplace for buyers and sellers of goods and services; retail or 
wholesale services for medicines; retail or wholesale services for pharmaceutical, veterinary and sanitary preparations 
and medical supplies; rental of sales stands; commercial administration of the licensing of the goods and services of 
others; business management consultancy; advertising.

7363



Trade Marks Journal No: 1825 ,   27/11/2017           Class 35 
 

3676324    14/04/2017
[International Registration No. : 1374285]
KARACA ZÜCCACIYE TICARET VE SANAYI ANONIM SIRKETI

Yakuplu Mahallesi Beysan Sanayi Sitesi Birlik Caddesi No:24 Beylikdüzü Istanbul Turkey

Proposed to be Used
IR DIVISION
Advertising; marketing services, business management; business administration; providing office functions; the bringing 
together for the benefit of others of cutlery, non-electric kitchen appliances, kitchen grinders, kitchen utensils, dishes, 
tableware, earthenware, kitchen containers, electric devices for cooking, heating, steam generating, refrigerating for 
household purposes, electrical appliances for household purposes, bed covers, table covers, linens for household 
purposes, curtains, towels, furniture for household purposes, carpets, rugs, mats excluding the transport thereof 
enabling customers to view and purchase those goods.

7364



Trade Marks Journal No: 1825 ,   27/11/2017           Class 36 
 

Priority claimed from 23/11/2015; Application No. : 86828752 ;United States of America 

3345237    02/04/2016
[International Registration No. : 1296872]
Gavi Alliance

2, Chemin des Mines CH-1202 Geneva Switzerland

Proposed to be Used
IR DIVISION
Charitable and philanthropic services, namely, the raising of funds and distribution of donations for the purchase and 
supply of medical goods and services.

7365



Trade Marks Journal No: 1825 ,   27/11/2017           Class 36 
 

Priority claimed from 14/08/2017; Application No. : 1865911 ;Australia 

3659586    04/09/2017
[International Registration No. : 1370079]
BGH CAPITAL PTY LTD

L26, 101 Collins St MELBOURNE VIC 3000 Australia

Proposed to be Used
IR DIVISION
Private equity funds management.

7366



Trade Marks Journal No: 1825 ,   27/11/2017           Class 36 
 

Priority claimed from 07/03/2017; Application No. : 87362131 ;United States of America 

3660391    07/09/2017
[International Registration No. : 1369793]
Responsible Gold Operations Ltd.

109 North Post Oak Lane, Suite 435 Houston TX 77024 United States of America

Proposed to be Used
IR DIVISION
Providing an on-line exchange for trading in virtual currency and electronic money; brokerage services in the nature of 
virtual currency and electronic money trading; electronic funds transfer services; financial services, namely, providing a 
virtual currency for use by and transfer among members of an on-line community via a global computer network; 
currency trading services; currency transfer services; virtual currency exchange transaction services for transferable 
electronic cash equivalent units having specified cash value; provision of prepaid tokens, namely, processing electronic 
payments made through prepaid purchase tokens; money transfer services; currency dealing services; brokerage of 
currency; electronic cash transactions; issuance of virtual currency tokens; virtual money exchange services; commodity 
trading services.

7367



Trade Marks Journal No: 1825 ,   27/11/2017           Class 36 
 

 

Priority claimed from 10/03/2017; Application No. : 87367144 ;United States of America 

3664236    08/09/2017
[International Registration No. : 1370671]
Responsible Gold Operations Ltd.

109 North Post Oak Lane, Suite 435 Houston TX 77024 United States of America

Proposed to be Used
IR DIVISION
Providing an on-line exchange for trading in virtual currency and electronic money; brokerage services in the nature of 
virtual currency and electronic money trading; electronic funds transfer services; financial services, namely, providing a 
virtual currency for use by and transfer among members of an on-line community via a global computer network; 
currency trading services; currency transfer services; virtual currency exchange transaction services for transferable 
electronic cash equivalent units having specified cash value; provision of prepaid tokens, namely, processing electronic 
payments made through prepaid purchase tokens; money transfer services; currency dealing services; brokerage of 
currency; electronic cash transactions; issuance of virtual currency tokens; virtual money exchange services; commodity 
trading services.

7368



Trade Marks Journal No: 1825 ,   27/11/2017           Class 36 
 

3664692    11/08/2017
[International Registration No. : 1228473]
Payrexx AG

Burgstrasse 20 CH-3600 Thun Switzerland

Proposed to be Used
IR DIVISION
Payment processing services; payment services provided via wireless telecommunication apparatus and devices; 
payment and credit services; clearing services relating to payment transactions; processing of electronic payments made 
through prepaid cards; processing of payments by electronic check; check processing and bill payment services; 
installment loans; guarantee of payment of medical expenses for travelers; services provided by financial consultants 
relating to the carrying out of cashless payment transactions; electronic funds transfer and payment services; electronic 
payment services; collection of payments for goods and services; conducting cashless payment transactions; payment 
collection agencies; on-line bill payment services; processing of payment transactions via the Internet; processing of 
payments for the purchase of goods and services via an electronic communication network; banking services relating to 
the acceptance of fixed interval installment payments; issuing electronic payment cards in connection with bonus and 
reward schemes; acceptance of bill payments; credit card and debit card services; credit and cash card services; tax 
payment processing; processing of electronic payments; credit card and payment card services; automated payment 
services; monetary transactions.

7369



Trade Marks Journal No: 1825 ,   27/11/2017           Class 36 
 

Priority claimed from 29/04/2015; Application No. : 014016216 ;European Union 

3672209    16/10/2017
[International Registration No. : 1293805]
Winton Capital Management Limited

16 Old Bailey London EC4M 7EG United Kingdom

Proposed to be Used
IR DIVISION
Financial services; asset management services; fund management services; investment fund management services; 
hedge fund management services; financial management; financial advice; fund management; asset management; 
investment management; investment fund management; hedge fund management; futures and options fund services; 
futures fund services; forwards fund services; options fund services; derivatives fund services; financial management, 
namely futures and options account management; financial management, namely futures account management; financial 
management, namely forwards account management; financial management, namely options account management; 
financial management, namely derivatives account management; financial management, namely securities account 
management; financial advice, namely futures and options advice; financial advice, namely futures advice; financial 
advice, namely forwards advice; financial advice, namely options advice; financial advice, namely derivatives advice; 
financial advice, namely securities advice; financial advice; financial account management; financial account 
management services; financial account advice; financial account advisory services; management services in the field of 
financial services and fund management; research services in the field of financial services and fund management; 
advisory services in the field of financial services and fund management; consultancy services in the field of financial 
services and fund management; management and creation of investment products; financial services provided via the 
internet; financial advisory services provided via the internet; financial information services provided via the internet; 
financial information services provided by access to a computer database; provision of financial information for 
professionals in the field of portfolio management, for portfolio management; financial affairs; monetary affairs; financial 
analysis; financial consultancy; provision of financial information; information, advisory, management and consultancy 
services relating to all the aforesaid; all the aforesaid services also provided on-line from a computer database or from 
the Internet.

7370



Trade Marks Journal No: 1825 ,   27/11/2017           Class 36 
 

3672210    14/08/2017
[International Registration No. : 1373142]
BGH Capital Pty Ltd

L26, 101 Collins Street Melbourne VIC 3000 Australia

Proposed to be Used
IR DIVISION
Private equity funds management.

7371



Trade Marks Journal No: 1825 ,   27/11/2017           Class 37 
 

 

3671622    21/08/2017
[International Registration No. : 1373079]
Nantong Thai Construction Co., LTD.

Guben Village Group No. 1, Dagong Town, Hai'an County, Nantong City Jiangsu Province China

Proposed to be Used
IR DIVISION
Building construction supervision; construction; demolition of buildings; pipeline construction and maintenance; rental 
of construction equipment; cleaning of buildings [exterior surface]; upholstering; heating equipment installation and 
repair; office machines and equipment installation, maintenance and repair; installation and repair of lighting facility.

7372



Trade Marks Journal No: 1825 ,   27/11/2017           Class 38 
 

Priority claimed from 13/02/2017; Application No. : 1825364 ;Australia 

3659911    11/08/2017
[International Registration No. : 1368985]
Telstra Corporation Limited

C/- Office of the Corporate Secretary, 242 Exhibition St MELBOURNE VIC 3000 Australia

Proposed to be Used
IR DIVISION
Telecommunication and communication services; voice over internet protocol (voip); telecommunication of information 
(including web pages), computer programs and any other data; local, long distance and international voice, text, 
facsimile, video and data telecommunication services, including all of the aforementioned provided over session internet 
protocol; television broadcasting including pay, free to air and cable; broadcasting services; data casting services; web 
casting services; telecommunication services allowing video and audio streaming through telecommunication devices 
including mobile handsets; telecommunication services allowing users to download music and data through 
telecommunication devices including mobile handsets; telecommunication services for the collection, transmission, 
processing and storage of messages and data; telecommunication services to automate outbound dialling functions; 
electronic mail services; voice mail and messaging services; sms services; picture and video messaging; audio and video 
conferencing; provision of telecommunication access and links to computer databases and the internet; rental of 
telecommunications apparatus, equipment and systems; telecommunications information services; providing information 
services concerning all of the foregoing; transmission of information on a wide range of topics, including on-line 
transmission; provision of telecommunications networks; telecommunications consultancy; providing access time to 
computer databases and the internet; internet service provider services; providing access to computer databases and the 
internet.

7373



Trade Marks Journal No: 1825 ,   27/11/2017           Class 39 

 
 

Priority claimed from 05/08/2015; Application No. : 4201921 ;France 

3351863    10/12/2015 

[International Registration No. : 1298097] 

INFRA PARK 

4 Place de la Pyramide, Immeuble Ile de France, Bâtiment 4 F-92800 PUTEAUX France

Proposed to be Used 

IR DIVISION 

Cl.39;Provision of vehicle parking areas; rental of vehicle parking spaces; garage rental; car rental, vehicle 
breakdown assistance (towing); escorting of travelers; information services relating to vehicle parking 

 

 

7374



Trade Marks Journal No: 1825 ,   27/11/2017           Class 39 
 

3662880    24/07/2017
[International Registration No. : 1371343]
YUANTONG EXPRESS CO., LTD

No.18, Lane 3029, Huaxu Road, Huaxin Town, Qingpu District Shanghai China

Proposed to be Used
IR DIVISION
Transportation logistics; packaging of goods; ship brokerage; marine transport; car transport; air transport; storage of 
goods; courier services [messages or merchandise]; arranging of travel tours; car rental.

7375



Trade Marks Journal No: 1825 ,   27/11/2017           Class 39 
 

3671598    08/08/2017
[International Registration No. : 1373055]
Sheng Hui Logistics Group Co., Ltd.

169 Qian Heng Road, Gu Shan Town, Jin An District, Fu Zhou City Fu Jian Province China

Proposed to be Used
IR DIVISION
Freighting, freight brokerage; transport; car transport; car parking.

7376



Trade Marks Journal No: 1825 ,   27/11/2017           Class 40 
 

Priority claimed from 15/07/2015; Application No. : 86693401 ;United States of America 

3343641    15/01/2016
[International Registration No. : 1295676]
Quad/Graphics, Inc.

N61 W23044 Harry's Way Sussex WI 530893995 United States of America

Proposed to be Used
IR DIVISION
Custom manufacture of packaging materials to order and/or specification of others; custom manufacturing services for 
others in the field of packaging materials, including folding cartons, labels, inserts, tags and envelopes.

7377



Trade Marks Journal No: 1825 ,   27/11/2017           Class 40 
 

Priority claimed from 28/08/2015; Application No. : 40201514961V ;Singapore 

3359888    26/02/2016
[International Registration No. : 1300091]
Equis Services (Singapore) Pte. Ltd.

1 George Street 14-04 One George Street Singapore 049145 Singapore

Address for service in India/Attorney address:
LALL & SETHI

D-17, N.D.S.E-11 NEW DELHI- 110049

Proposed to be Used
IR DIVISION
Production of energy; consultancy services relating to the generation of electrical power; generation of electricity from 
wave energy; production of hydroelectric power

7378



Trade Marks Journal No: 1825 ,   27/11/2017           Class 41 
 

Priority claimed from 28/02/2017; Application No. : 87353509 ;United States of America 

3661020    25/08/2017
[International Registration No. : 1369044]
Givant, Phil

3831 Garfield Ave Carmichael CA 95608 United States of America

Proposed to be Used
IR DIVISION
Entertainment services in the nature of fantasy sports leagues and conducting games in the nature of fantasy sports-
themed poker games.

7379



Trade Marks Journal No: 1825 ,   27/11/2017           Class 41 
 

Priority claimed from 07/02/2017; Application No. : 87327344 ;United States of America 

3661051    01/08/2017
[International Registration No. : 1368765]
Medikidz USA, Inc.

205 Lexington Avenue, 16th Floor New York NY 10016 United States of America

Proposed to be Used
IR DIVISION
Educational and entertainment services, namely, providing downloadable podcasts, downloadable video recordings, and 
downloadable mobile applications in the field of medical health and medical conditions; publishing of comic books in the 
field of medical health and medical conditions.

7380



Trade Marks Journal No: 1825 ,   27/11/2017           Class 41 
 

 

3665571    19/09/2017
[International Registration No. : 1372303]
Pluralsight LLC

182 N. Union Avenue Farmington UT 84025 United States of America

Proposed to be Used
IR DIVISION
Education services, namely, providing on-line training programs in the field of computer development.

7381



Trade Marks Journal No: 1825 ,   27/11/2017           Class 41 
 

3665645    05/09/2017
[International Registration No. : 1372292]
Virtuix Holdings Inc.

Suite H, 1826 Kramer Lane Austin TX 78758 United States of America

Proposed to be Used
IR DIVISION
Entertainment services, namely, providing interactive, multiplayer game services for games played over the Internet; 
providing information about online computer games and video games via the Internet; and arranging and conducting 
competitions for video gamers and computer game and mobile game players; game services provided on-line from a 
computer network, namely, providing an on-line computer game; provision of non-downloadable films, movies and 
television programs via an online video-on-demand service; education and entertainment services, namely, online 
services providing audio-visual content in the fields of current event reporting, entertainment, sports, comedy, drama, 
music, games and music videos; providing online information via a global computer network on the subjects of motion 
pictures, television programming, videos, music videos, games and music.

7382



Trade Marks Journal No: 1825 ,   27/11/2017           Class 41 
 

Priority claimed from 12/10/2016; Application No. : 87201311 ;United States of America 

3671584    04/04/2017
[International Registration No. : 1373486]
NBA Properties, Inc.

Olympic Tower - 645 Fifth Avenue New York NY 10022 United States of America

Proposed to be Used
IR DIVISION
Entertainment and educational services in the nature of ongoing television and radio programs in the field of basketball 
and rendering live basketball games and basketball exhibitions; the production and distribution of radio and television 
shows featuring basketball games, basketball events and programs in the field of basketball; conducting and arranging 
basketball clinics and camps, coaches clinics and camps, dance team clinics and camps and basketball games; 
entertainment services in the nature of personal appearances by a costumed mascot or dance team at basketball games 
and exhibitions, clinics, camps, promotions, and other basketball-related events, special events and parties; fan club 
services (terms too vague in the opinion of the International Bureau (Rule 13(2)(b) of the Common Regulations); 
entertainment services, namely, providing a website featuring non-downloadable multimedia material in the nature of 
television highlights, interactive television highlights, video recordings, video stream recordings, interactive video 
highlight selections, radio programs, radio highlights, and audio recordings in the field of basketball (terms too vague in 
the opinion of the International Bureau (Rule 13(2)(b) of the Common Regulations); providing news and information in the 
nature of statistics and trivia in the field of basketball (terms too vague in the opinion of the International Bureau (Rule 13
(2)(b) of the Common Regulations); on-line non-downloadable games, namely, computer games, video games, interactive 
video games, action skill games, arcade games, adults' and children's party games, board games, puzzles, and trivia 
games; electronic publishing services, namely, publication of magazines, guides, newsletters, coloring books, and game 
schedules of others on-line through the Internet, all in the field of basketball; providing an online computer database in 
the field of basketball (terms too vague in the opinion of the International Bureau (Rule 13(2)(b) of the Common 
Regulations).

7383



Trade Marks Journal No: 1825 ,   27/11/2017           Class 41 
 

Priority claimed from 07/10/2016; Application No. : 87196776 ;United States of America 

3672364    04/04/2017
[International Registration No. : 1372821]
NBA Properties, Inc.

Olympic Tower - 645 Fifth Avenue New York NY 10022 United States of America

Proposed to be Used
IR DIVISION
Entertainment and educational services in the nature of ongoing television and radio programs in the field of basketball 
and rendering live basketball games and basketball exhibitions; the production and distribution of radio and television 
shows featuring basketball games, basketball events and programs in the field of basketball; conducting and arranging 
basketball clinics and camps, coaches clinics and camps, dance team clinics and camps and basketball games; 
entertainment services in the nature of personal appearances by a costumed mascot or dance team at basketball games 
and exhibitions, clinics, camps, promotions, and other basketball-related events, special events and parties; fan club 
services (terms too vague in the opinion of the International Bureau (Rule 13(2)(b) of the Common Regulations); 
entertainment services, namely, providing a website featuring non-downloadable multimedia material in the nature of 
television highlights, interactive television highlights, video recordings, video stream recordings, interactive video 
highlight selections, radio programs, radio highlights, and audio recordings in the field of basketball (terms too vague in 
the opinion of the International Bureau (Rule 13(2)(b) of the Common Regulations); providing news and information in the 
nature of statistics and trivia in the field of basketball (terms too vague in the opinion of the International Bureau (Rule 13
(2)(b) of the Common Regulations); on-line non-downloadable games, namely, computer games, video games, interactive 
video games, action skill games, arcade games, adults' and children's party games, board games, puzzles, and trivia 
games; electronic publishing services, namely, publication of magazines, guides, newsletters, coloring books, and game 
schedules of others on-line through the Internet, all in the field of basketball; providing an online computer database in 
the field of basketball (terms too vague in the opinion of the International Bureau (Rule 13(2)(b) of the Common 
Regulations).

7384



Trade Marks Journal No: 1825 ,   27/11/2017           Class 41 
 

 

Priority claimed from 21/02/2017; Application No. : 2017-020959 ;Japan 

3672395    03/03/2017
[International Registration No. : 1372865]
Sony Interactive Entertainment Inc.

1-7-1 Konan, Minato-ku Tokyo 108-0075 Japan

Proposed to be Used
IR DIVISION
Educational and training services relating to games; educational and instruction services relating to arts, crafts, sports or 
general knowledge; education and training services, namely, training program design, training and proficiency 
examination relating to driving of motor vehicles with a view to providing certification of aptitude or an internationally 
recognized driving license; providing certifications of qualification for car racing licenses; teaching services in the fields 
of automobile races and motorcycle races; teaching services in the fields of automobiles; teaching and instruction 
services relating to driving, repair, maintenance and servicing of automobiles; vehicle-driving instruction; vehicle-driving 
and racing car driving instruction; agency for application relating to teaching of driving skill at driving school; teaching 
services relating to repair and servicing of automobiles; providing sports information on the subject of automobiles 
through e-mail; organization of training sessions for obtaining car racing license; design, conducting and hosting of 
courses, seminars and all training activities in the field of vehicle driving; arranging, conducting and organization of 
lecture, forum, symposium and exhibition relating to technology of automobiles; provision of an on-line magazine 
featuring information in the field of computer games; providing on-line electronic magazines via blogs featuring technical 
aspects of automobiles, automobile races and sporting events; providing on-line newsletters in the field of automobiles, 
electronic games, competitions and sports events; providing of electronic publications; reference libraries of literature 
and documentary records relating to motorcycles; exhibition of materials on research and development of new 
technologies for aircraft, automobile, motorcycle and bicycle; exhibition of printed matter including magazine and books 
recorded natural science, transport technologies and history of transportation, including trains, electrical trains and 
automobiles in museums; document exhibitions relating to automobiles; document exhibitions relating to manufacturing 
processes of automobiles, exhibition of automobiles,exhibition of miniature models showing the changes in electrical 
trains, trains and cars in museums, exhibition of data on motorcycles, exhibition of motorcycles, document exhibitions 
relating to developmental history of motorcycles, exhibition of historically valuable automobile and motorcycles, 
providing automobile exhibitions in the virtual-reality space on the websites, providing information of automobile races in 
the virtual-reality space on the websites, all the aforementioned services for cultural or educational purposes; 
entertainment services; information relating to education and entertainment; providing information of organization, 
arranging and conducting of sports, horse races, bicycle races, boat races and auto races; arranging and planning of 
movies relating to automobiles; entertainment services, namely, providing photographs, videos, screen-savers, ring-
tones, and other multimedia materials on a website; movie theatre presentations or movie film production and distribution 
relating to automobiles; production of radio or television programs relating to automobiles; production of videotape film 
in the field of education, culture, entertainment or sports relating to automobiles (not for movies or television programs 
and not for advertising and publicity); production of videotape film in the field of teaching of automobile driving, 
education, culture, entertainment or sports relating to automobiles (not for movies or television programs and not for 
advertising and publicity); production of videotape film in the field of education, culture, entertainment or sports (not for 
movies or television programs and not for advertising and publicity); organization of online entertainment automobile 
race competitions and tournaments; organization of sports events and competitions; entertainment in the form of motor 
racing competitions; organization of automobile races; providing information relating to organization, arranging and 
conducting of automobile races; organization, arranging and conducting of automobile races; organization, arranging and 
conducting of automobile competitions; providing information relating to organization, arranging and conducting of 
automobile competitions; organization of automobile rallies, tours and racing events; entertainment in the nature of 
automobile races; organization of games; organization, arranging and conducting of product presentation on program 
development for computer graphics and video game programs; organization, arranging and conducting of party and 
memorial event excluding movies, shows, plays, musical performances, sports, horse races, bicycle races, boat races 
and auto races; organization, arranging and conducting of races of automobile races designed and produced by students;
organization, arranging and conducting of toy car races; organization of entertainment events excluding movies, shows, 
plays, musical performances, sports, horse races, bicycle races, boat races and auto races; organization, arranging and 
conducting of model car races; organization and conducting of award ceremonies and gala ceremonies for entertainment 
purposes; providing information on result of horse races, bicycle races, boat races and auto races; organization, 
arranging and conducting of horse races, bicycle races, boat races and auto races; conducting of autoraces; providing 
information of results for autoraces; organization, arranging and conducting of auto races; providing sport facilities by 
virtual reality simulators using computer graphic technology; providing driving courses; providing sports facilities; 
providing automobile racing circuit; providing automobile driving course; providing auto race course for small motor 
vehicle; providing amusement arcade services; providing amusement facilities by virtual reality simulators using 
computer graphic technology; providing game center for playing virtual reality games; video arcade services; providing 
amusement facilities; providing amusement facilities installed with driving simulators for automobiles and two-wheeled 
vehicles; training services via virtual reality simulators for driving or control of vehicles; providing amusement facilities 
installed with virtual reality simulators by using mobile telephone communication; electronic games services provided via 
internet; providing on-line computer games; information relating to computer gaming entertainment provided on-line from 

7385



a computer database or a global communication network; game services provided on-line from mobile phone network; 
game services provided via communication networks; providing virtual reality car racing games; providing temporary use 
of non-downloadable electronic sample game; providing virtual reality automobile races by using a car racing games and 
simulators for driving or control of vehicles; entertainment services in the field of automobiles, namely, providing on-line 
virtual automobile races and simulators for driving or control of vehicles; game equipment rental; rental of video games; 
rental of playing karts; providing amusement park rides in the nature of go-karts; rental of simulators for driving or 
control of automobiles.

7386



Trade Marks Journal No: 1825 ,   27/11/2017           Class 41 
 

Priority claimed from 10/03/2017; Application No. : 4344827 ;France 

3676129    07/09/2017
[International Registration No. : 1374031]
BAXTER INTERNATIONAL INC.

One Baxter Parkway, DEERFIELD ILLINOIS IL 60015 United States of America

Proposed to be Used
IR DIVISION
Teaching and training courses regarding surgery, namely, training courses relating to surgical procedures, surgical 
products and clinical applications for surgeons.

7387



Trade Marks Journal No: 1825 ,   27/11/2017           Class 41 
 

 

3676812    30/01/2017
[International Registration No. : 1373750]
Looking Glass Ventures, LLC

202 Sequoia Avenue Palo Alto CA 94306 United States of America

Proposed to be Used
IR DIVISION
Educational services namely, elementary, middle, high school and college level, programs in the fields of mathematics, 
english language arts, literature, literacy, computing and science; providing online electronic publications, not 
downloadable, namely college preparatory teaching and study materials; college preparatory classes in the fields of math, 
english language arts, literature, literacy, computing and science; education services and academic examination services 
in the fields of mathematics, english language arts, literature, literacy, computing and science, organization of academic 
tournaments; entertainment services, namely conducting contests.

7388



Trade Marks Journal No: 1825 ,   27/11/2017           Class 41 
 

 

Priority claimed from 21/12/2016; Application No. : 4324248 ;France 

3677241    06/06/2017
[International Registration No. : 1374769]
MOLGO CHARLES-LOUIS

3 rue de Bérulle F-94160 Saint Mandé France

Proposed to be Used
IR DIVISION
Cl.41;Education; training; entertainment; sporting and cultural activities; entertainment information; information 
relating to education; vocational retraining; provision of recreational facilities; publication of books; motion picture 
production; rental of sound recordings; rental of show scenery; videotape editing; organization of competitions 
(education or entertainment); organization and conducting of colloquiums; organization and conducting of conferences; 
organization and conducting of congresses; organization of exhibitions for cultural or educational purposes; booking of 
seats for shows; electronic publication of books and journals online; electronic desktop publishing.

7389



Trade Marks Journal No: 1825 ,   27/11/2017           Class 42 
 

3346776    30/11/2015
[International Registration No. : 1297394]
Medidata Solutions, Inc.

350 Hudson Street New York NY 10014 United States of America

Proposed to be Used
IR DIVISION
Providing temporary use of web-based software for managing, accessing, and sharing information and data in the field of 
medical clinical trials and medical research and for measuring and managing the operational performance of medical 
clinical trials and medical research; providing temporary use of webbased software for analyzing, measuring and 
managing the operational performance of medical clinical trials and medical research; providing temporary use of web-
based software for managing, tracking, accessing and sharing information and data in the field of medical clinical trials 
and medical research and for measuring and managing the operational performance of medical clinical trials and medical 
research; providing an internet website portal featuring information concerning the operational performance of medical 
clinical trials and medical research; providing an internet website portal featuring information about measuring and 
managing the operational performance of medical clinical trials and medical research; software as a service (SaaS) 
services featuring software for managing, accessing, and sharing information and data in the field of medical clinical 
trials and medical research and for measuring and managing the operational performance of medical clinical trials and 
medical research

7390



Trade Marks Journal No: 1825 ,   27/11/2017           Class 42 
 

Priority claimed from 17/03/2017; Application No. : 87375923 ;United States of America 

3659581    01/09/2017
[International Registration No. : 1370076]
ServiceNow, Inc.

2225 Lawson Lane Santa Clara CA 95054 United States of America

Proposed to be Used
IR DIVISION
Consulting in the field of information technology; consulting in the field of software development; consulting in the field 
of software implementation; providing information in the field of information technology.

7391



Trade Marks Journal No: 1825 ,   27/11/2017           Class 42 
 

Priority claimed from 10/03/2017; Application No. : 87367344 ;United States of America 

3659622    24/08/2017
[International Registration No. : 1370009]
Prellis Biologics, Inc.

479 Jesse Street San Francisco CA 94103 United States of America

Proposed to be Used
IR DIVISION
Scientific research; biological research; scientific and technological consulting services and research and design relating 
thereto in the fields of cell biology and life science research; research, design and development of tools for tissue testing; 
research, design and development of instruments and devices for cell research; research, design and development for 
instruments and devices for 3D bioprinting; research, design and development of tools for laser-based printing of biologic
products, biological tissues and proteins.

7392



Trade Marks Journal No: 1825 ,   27/11/2017           Class 42 
 

Priority claimed from 04/04/2017; Application No. : 87398426 ;United States of America 

3662620    01/09/2017
[International Registration No. : 1370857]
WASABI TECHNOLOGIES, INC.

111 HUNTINGTON AVENUE BOSTON MA 02199 United States of America

Proposed to be Used
IR DIVISION
Electronic storage services for archiving databases, images and other electronic data.
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Trade Marks Journal No: 1825 ,   27/11/2017           Class 42 
 

 

3665613    23/08/2017
[International Registration No. : 1371979]
Muza Lab Ltd.

1st Floor, Woodgate Studios 2-8 Games Road, Cockfosters Barnet, Herts EN49HN United Kingdom

Proposed to be Used
IR DIVISION
Advisory services relating to interior design, architectural design, architectural design for interior and exterior decoration, 
design of interior decor, artwork design, brand design services, brochure design, commercial interior design, design of 
furnishings, design of restaurants, hotels, bars and clubs; design services for architecture, design services for building 
interior, interior and exterior design services; design of studios.

7394



Trade Marks Journal No: 1825 ,   27/11/2017           Class 42 
 

Priority claimed from 22/01/2013; Application No. : 85828636 ;United States of America 

3672408    02/10/2017
[International Registration No. : 1170805]
Spinnaker Support, LLC

231 Milwaukee Street Denver CO 80206 United States of America

Proposed to be Used
IR DIVISION
Design, maintenance, development, installation, and updating of computer software; consulting services in the field of 
design, selection, implementation and use of computer hardware and software systems for others; technical support 
services, namely, troubleshooting in the nature of diagnosing computer software problems.

7395



Trade Marks Journal No: 1825 ,   27/11/2017           Class 42 
 

 

Priority claimed from 25/08/2017; Application No. : Z20170981A ;Croatia 

3676184    25/08/2017
[International Registration No. : 1373976]
Agrivi d.o.o.

Kutinska lipa 24 HR-44320 Kutina Croatia

Proposed to be Used
IR DIVISION
Cloud computing; computer software design; providing information on computer technology and programming via a web 
site; computer programming and maintenance of computer programs; computer technology consultancy; software as a 
service [SaaS].

7396



Trade Marks Journal No: 1825 ,   27/11/2017           Class 44 
 

Priority claimed from 03/02/2016; Application No. : 015072564 ;European Union 

3344866    11/02/2016
[International Registration No. : 1296348]
Schön Holding SE & Co. KG

Seestrasse 5a 83209 Prien am Chiemsee Germany

Proposed to be Used
IR DIVISION
Medical services, hospital services, rehabilitation centres; medical and clinical examinations; physical therapy; medical 
and nursing care and support; psychotherapeutic treatment, psychology and psychotherapy services.

7397



Trade Marks Journal No: 1825 ,   27/11/2017           Class 44 
 

Priority claimed from 29/06/2015; Application No. : 30 2015 043 900 ;Germany 

3350781    16/12/2015
[International Registration No. : 1297600]
Roche Diagnostics GmbH

Sandhofer Strasse 116 68305 Mannheim Germany

Proposed to be Used
IR DIVISION
Medical services in the field of diabetes; medical and health consultancy in the field of diabetes; data management in the 
field of diabetes, namely, providing data and information in the field of diabetes via a website on the Internet.

7398



Trade Marks Journal No: 1825 ,   27/11/2017           Class 44 
 

Priority claimed from 17/03/2017; Application No. : 87375556 ;United States of America 

3663703    13/09/2017
[International Registration No. : 1370983]
Taconic Biosciences, Inc.

One Hudson City Centre Hudson NY 12534 United States of America

Proposed to be Used
IR DIVISION
Breeding of laboratory animals.

7399



Trade Marks Journal No: 1825 ,   27/11/2017           Class 44 
 

Priority claimed from 11/05/2017; Application No. : 704618 ;Switzerland 

3672554    15/09/2017
[International Registration No. : 1366728]
NOVARTIS AG

CH-4002 Basel Switzerland

Proposed to be Used
IR DIVISION
Providing medical information; providing health information in the field of oncology.
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Trade Marks Journal No: 1825 ,   27/11/2017           Class 45 
 

 

Priority claimed from 30/03/2017; Application No. : 016530164 ;European Union 

3672216    07/09/2017
[International Registration No. : 1373383]
HYNELL PATENTTJÄNST AB

P.O. Box 138 SE-683 23 HAGFORS Sweden

Proposed to be Used
IR DIVISION
Consultancy relating to patent protection; consultancy relating to patent licensing; advisory services relating to patents; 
intellectual property consultancy services in the field of patents and patent applications; legal services relating to the 
exploitation of patents; trademark watch services; consultancy relating to trademark protection; enforcement of trade 
mark rights; trademark agent services; trademark watch services for legal advisory purposes; legal services relating to 
the registration of trademarks; designs (registered, filing of -); consultancy relating to the protection of industrial designs; 
consultancy relating to the registration of domain names; registration of domain names for identification of users on a 
global computer network; registration of domain names [legal services]; intellectual property consultancy; intellectual 
property services; advisory services relating to intellectual property licensing; monitoring intellectual property rights for 
legal advisory purposes; investigations in relation to intellectual property; industrial property watching services; 
providing information in the field of intellectual property; professional advisory services relating to intellectual property 
rights.
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Trade Marks Journal No: 1825 ,   27/11/2017           Class 99 
 

Priority claimed from 23/04/2015; Application No. : 30 2015 101 924 ;Germany 

3338749    21/10/2015
[International Registration No. : 1294268]
Sanner GmbH

Schillerstr. 76 64625 Bensheim Germany

Proposed to be Used
IR DIVISION
Cl.1;Desiccants; desiccants for absorbing moisture; natural desiccants for the control of humidity.

Cl.39;Consulting services in the field of packaging of goods; consulting services in the field of packaging 
pharmaceutical products; consulting services in the field of storage of goods; consulting services in the field of storage 
of pharmaceutical products; packaging articles for transportation.

Cl.42;Consulting in the field of designing packagings; quality management services, namely, quality evaluation and 
analysis, quality assurance, and quality control, in the field of packaging and storage of goods; product quality testing; 
product development consultation; technology consultation in the field of packaging and desiccants; scientific research 
and development of new products for others; scientific and technological services, namely, research and design in the 
field of packaging of goods, desiccants; packaging design for others; design services for packaging.
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Trade Marks Journal No: 1825 ,   27/11/2017           Class 99 
 

3339817    26/11/2015
[International Registration No. : 1294800]
SYSMEX CORPORATION

1-5-1, Wakinohama-Kaigandori, Chuo-ku, Kobe-shi Hyogo 651-0073 Japan

Proposed to be Used
IR DIVISION
Cl.1;Chemical cell preservative solution for scientific and laboratory testing; chemical suspension medium for 
preserving uterine cervix sample for scientific and laboratory testing; liquid chemical preparatory solution for use in 
collecting and preserving cells for scientific and laboratory testing.

Cl.5;Cell preservative solution for medical diagnostics; suspension medium for preserving uterine cervix sample for 
medical diagnostics; liquid chemical preparatory solution for use in collecting and preserving cells for medical testing 
and medical diagnostics.
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Trade Marks Journal No: 1825 ,   27/11/2017           Class 99 
 

Priority claimed from 22/07/2015; Application No. : 014398101 ;European Union 

3340498    21/01/2016
[International Registration No. : 1295227]
School of Oriental and African Studies

Thornhaugh Street, Russell Square London WC1H 0XG United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Electronic publications (downloadable); educational software; downloadable sound and video recordings; 
downloadable electronic data; compact discs, DVDs, flash memory sticks and other data carriers containing educational 
content.

Cl.16;Printed matter; publications; instructional and teaching materials.

Cl.41;Education and training services, including provision of educational courses by distance learning and online; 
design and provision of educational courses, examinations and qualifications; arranging and conducting of 
presentations, seminars, conferences, congresses, symposia, colloquia, workshops, exhibitions and festivals; publishing 
including electronic publishing; publication of non-downloadable electronic publications; publication (including 
electronic publication) of educational materials, books, course materials, periodicals and newsletters; information and 
advisory services relating to education and training.

Cl.43;Services for the provision of temporary accommodation; arrangement and rental of temporary accommodation; 
management of temporary accommodation; cafe, bar, restaurant and catering services; provision of facilities for 
presentations, seminars, conferences, congresses, symposia, colloquia, workshops, exhibitions and festivals.
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Trade Marks Journal No: 1825 ,   27/11/2017           Class 99 
 

 

Priority claimed from 12/06/2015; Application No. : 30 2015 041 943 ;Germany 

3342636    10/12/2015
[International Registration No. : 1295156]
Roche Diagnostics GmbH

Sandhofer Strasse 116 68305 Mannheim Germany

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer databases containing information in the field of genomics, cancer research and cancer 
treatments; downloadable software for accessing, organizing, interpreting and analyzing information from databases in 
the fields of genomics, cancer research and cancer treatments; laboratory apparatus for sequencing of genomic DNA; 
computer databases, in particular biomedical computer databases containing information about clinical, molecular, 
scientific and patient specific data, in particular for the integration, interpretation and analysis of cancer genomic 
information, biomarker information; computer software for authorizing access to these biomedical databases, in 
particular application software, interface software, software drives, data communication software and interactive 
computer software.

Cl.42;Electronic data collection for analytical and clinical purposes, in particular the collection and systematic sorting 
of specific molecular, genomic and/or clinical data relating to genomic changes, namely, cancer genomic changes, of an 
individual, namely of a cancer patient; providing scientific information through the collection and analysis of genetic 
information and information regarding the treatment of cancer and other diseases and disorders; electronic data 
collection for analytical purposes, in particular the collection of mathematical and statistical data, clinical data, genomic 
data and data of clinical studies relating to the patients clinical responses to drug treatments and treatment regimes; 
providing scientific advice in the fields of cancer biology, cancer treatment, pharmaceutical side effects, genomics, 
cancer medicine and translational medicine; providing scientific analysis and analysis services in the field of next 
generation sequencing (NGS), namely, the analysis and interpretation of genomic data obtained from cancer patients; 
providing scientific information on patients' genomic changes that contribute to an unique cancer disease; providing 
research information about drug safety and drug compatibility in relation to cancer therapy and the treatment of patients; 
scientific consulting services in the fields of pharmaceuticals and genetics, in particular conducting scientific research in 
drug safety and dosage assessment and drug compatibility studies in the field of cancer treatment therapy for others; 
electronic storage of medical data and information for physicians and healthcare professionals; providing an on-line, non-
downloadable computer platform for purposes of storing and providing information about an individual's cancer profile 
and genomic changes of individuals to enable physicians and healthcare professionals to optimize treatment in clinical 
practice.
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Trade Marks Journal No: 1825 ,   27/11/2017           Class 99 
 

 

Priority claimed from 24/08/2015; Application No. : 1716574 ;Australia 

3343466    17/02/2016
[International Registration No. : 1295699]
Glovematic Pty Ltd

c/- Bennett & Philp, L13, 15 Adelaide Street Brisbane QLD 4000 Australia

Proposed to be Used
IR DIVISION
Cl.7;Automatic dispensing machines; vending machines.

Cl.9;Latex, rubber or vinyl gloves for protection against accidents or injury.

Cl.10;Disposable protective gloves for medical purposes.

Cl.21;Gloves for household purposes; latex, rubber or vinyl gloves for general use to protect items being handled; 
plastic, latex, rubber or vinyl disposable gloves for household or commercial purposes.
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Trade Marks Journal No: 1825 ,   27/11/2017           Class 99 
 

3343570    08/11/2015
[International Registration No. : 1216070]
Kenshoo Ltd.

6 Habarzel Street, P.O.B. 58034 61580 Tel Aviv Israel

Proposed to be Used
IR DIVISION
Cl.9;Computer software for search engine marketing, social media marketing, online advertising, digital marketing, 
mobile marketing and global media management.

Cl.35;Business consulting services in the field of search engine marketing, social media marketing, online advertising, 
digital marketing, mobile marketing, global media management, and the use of search engine marketing software; 
advertising and marketing services provided by means of indirect methods of marketing communications, namely, social 
media, search engine marketing, inquiry marketing, Internet marketing, mobile marketing, blogging and other forms of 
passive, sharable or viral communications channels; providing marketing consulting in the field of social media; social 
media strategy marketing consultancy focusing on helping clients create and extend their product and brand strategies 
by building virally engaging marketing solutions.

Cl.42;Software as a service (SAAS) services featuring software for the purpose of search engine marketing, social 
media marketing, online advertising, digital marketing, mobile marketing and global media management.
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Trade Marks Journal No: 1825 ,   27/11/2017           Class 99 
 

Priority claimed from 18/03/2014; Application No. : 659205 ;Switzerland 

3343573    16/02/2016
[International Registration No. : 1228599]
Strellson AG

Sonnenwiesenstrasse 21 CH-8280 Kreuzlingen Switzerland

Proposed to be Used
IR DIVISION
Cl.18;Shopping bags; handbags; traveling trunks; travel bags; backpacks; umbrellas; parasols.

Cl.22;Filling, padding and stuffing materials, neither of rubber nor of plastics, particularly down, feathers and artificial 
fibers for stuffing; padding for duvets, padding for pillows, padding for bed covers, padding for sleeping bags and 
padding for clothing; fiber stuffing.

Cl.25;Anoraks (parkas); suits; bath robes; blazers; blousons; gloves (clothing); shirts; balloon pants; jackets; coats; 
combinations (clothing); parkas; pullovers; slipovers; jackets (Sakkos); collar protectors; pullovers; sweatshirts; tee-
shirts; vests; half-boots; footwear; boots; caps.
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Trade Marks Journal No: 1825 ,   27/11/2017           Class 99 
 

Priority claimed from 17/08/2015; Application No. : 014481568 ;European Union 

3343635    12/02/2016
[International Registration No. : 1295238]
Wildscreen

Office 4A, 36 King Street Bristol BS1 4DZ United Kingdom

Proposed to be Used
IR DIVISION
Cl.38;Electronic communication of text, data, images, sound, film and information; provision of access to an online 
library of images, films, data, sounds and information relating to natural history and conservation; provision of access to 
an online database of images, films, data, sounds and information relating to natural history and conservation; provision 
of access to an online library of images, films, data, sounds and information relating to natural history and the 
preservation of endangered animal, floral, faunal and fungi species; provision of access to an online database of images, 
films, data, sounds and information relating to natural history and the preservation of endangered animal, floral, faunal 
and fungi species; electronic delivery of images, photographs, films, film footage, data, sounds and information relating 
to natural history and conservation; providing access to images, photographs, films, film footage, data, sounds and 
information relating to natural history and conservation via an interactive computer database.

Cl.41;Education; organising of entertainment and cultural activities; educational services relating to natural history and 
conservation; organisation of events relating to natural history and conservation; recreational services, namely planning 
and conducting a series of film festivals in the fields of natural history and conservation; library services; maintaining a 
library of images, photographs, films, data, sounds and information relating to natural history and conservation; 
electronic publishing services.

Cl.42;Hosting of an online database of images, films, data, sounds and information relating to natural history and 
conservation; hosting of an online library of images, films, data, sounds and information relating to natural history and 
conservation; development of an online database of images, films, data, sounds and information relating to natural 
history and conservation; development of an electronic database relating to natural history and endangered animal, floral, 
faunal and fungi species.
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Trade Marks Journal No: 1825 ,   27/11/2017           Class 99 
 

 

Priority claimed from 17/08/2015; Application No. : 1025842 ;New Zealand 

3343636    17/02/2016
[International Registration No. : 1295262]
Dairy Goat Co-Operative (NZ) Limited

18 Gallagher Drive Hamilton New Zealand

Proposed to be Used
IR DIVISION
Cl.5;Powdered infant formulas; milk based foods and beverages for infants; infant formulas containing goats' milk; 
powdered goats' milk fortified with added nutrients, vitamins, minerals and/or ingredients to assist digestion, absorption 
of vitamins and minerals for infants.

Cl.29;Milk and milk products, including beverages with a milk base, UHT milk, powdered milk, and milk products 
fortified with added nutrients, vitamins and/or minerals; food preparations having a base of milk; goats' milk and milk 
products derived from goats' milk.
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Trade Marks Journal No: 1825 ,   27/11/2017           Class 99 
 

Priority claimed from 17/08/2015; Application No. : 17680706 ;China 

3343642    10/12/2015
[International Registration No. : 1295683]
Beijing Kuangshi Technology Co., Ltd.

Room 313 Tower A, No. 2 Kexucyuan South Road, Haidian District 100190 Beijing China

Pinhole (Beijing) Technology Co., Ltd.

Room 1001-008, Building 1, No. 3 Haidian Street, Haidian District 100080 Beijing China

Proposed to be Used
IR DIVISION
Cl.9;Computer peripheral devices; data processing apparatus; punched card machines for offices; computer hardware; 
camcorders; cameras [photography-]; cases especially made for photographic apparatus and instruments; 
cinematographic cameras; video recorders; video baby monitors; monitoring apparatus, electric; theft prevention 
installations, electric; computer programmes [programs], recorded; computer software, recorded; integrated circuits; 
integrated circuit cards [smart cards; computers; optical character readers; none of the aforesaid goods relating to 
medical apparatus and instruments used for healthcare and to diagnostic, examination and monitoring equipment used in 
healthcare.

Cl.36;Financial management; financial information; online banking; funds transfer (electronic -); savings bank services; 
credit cards (issuance of -); providing financial information via a web site; insurance underwriting; securities brokerage; 
stocks and bonds brokerage.

Cl.42;Technical research; research and development for others; software design (computer -); computer software 
(updating of -); computer software consultancy; rental of computer software; providing information on computer 
technology and programming via a web site; cloud computing; information technology [IT] consultancy; electronic data 
storage; none of the aforesaid services relating to medical apparatus and instruments used for healthcare and to 
diagnostic, examination and monitoring equipment used in healthcare.

Cl.45;Monitoring of burglar and security alarms; consultancy (security-); security consultancy; personal background 
investigations; dating services; marriage agencies; on-line social networking services; intellectual property (licensing of -
); computer software excluding computer software for medical apparatus and instruments used for healthcare (licensing 
of-) [legal services]; consultancy (intellectual property -).
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Trade Marks Journal No: 1825 ,   27/11/2017           Class 99 
 

Priority claimed from 12/11/2015; Application No. : 2015-111125 ;Japan 

3343947    30/11/2015
[International Registration No. : 1295484]
SATO HOLDINGS KABUSHIKI KAISHA

7-1, Shimomeguro 1-chome, Meguro-ku Tokyo 153-0064 Japan

Proposed to be Used
IR DIVISION
Cl.2;Dyestuffs; pigments; paints; printing ink; nonferrous metals in foil or powder form for painters, decorators, printers 
and artists; precious metals in foil or powder form for painters, decorators, printers and artists.

Cl.7;Printing machines and apparatus; parts and fittings of printing machines and apparatus; bookbinding machines 
and apparatus; parts and fittings of bookbinding machines and apparatus; automatic labeling devices; packaging or 
wrapping machines and apparatus; label peeling machines; adhesive label dispensing machines.

Cl.9;Remote control apparatus; telecommunication machines and apparatus for remote monitoring systems; 
telecommunication machines and apparatus; radio-frequency identification (RFID) readers; radio-frequency identification 
(RFID) tags; integrated circuit tag readers; tags incorporating integrated circuit chips; magnetically encoded identification 
bracelets; barcode printers and their parts; laser printers and their parts; printers and their parts; data processing 
equipment; computer programs for remote monitoring systems; application software; computer software; computers; 
electronic machines, apparatus and their parts.

Cl.16;Hand-held labeling devices and their parts; handheld label printers (office requisites); label affixing machines and 
their parts; label print pasting machines and their parts; manually-operated machines for peeling off labels and their 
parts; ink ribbons; bags [pouches] of plastics for packaging; garbage bags of plastic; garbage bags of paper; shipping 
tags; paper and cardboard; labels, not of textiles; bar code labels; seals [stationery]; cardboard hang tags; paper hang 
tags; price tags; stationery; plastic wrap.

Cl.20;Non-metal identification bands for printing patients' information including their name, blood type, medication for 
use in hospital and fittings thereof; non-metal identification bands for use in gyms or amusement parks and fittings 
thereof; identification bracelets, not of metal; non-metal identification bands for blood collection systems; nameplates 
and door nameplates, not of metal; packaging containers of plastic; storage racks; cabinets [furniture]; furniture.
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Trade Marks Journal No: 1825 ,   27/11/2017           Class 99 
 

3343996    29/01/2016
[International Registration No. : 1295951]
DANYA COSMETICS LTD.

16, Hakadar Street, Old Industrial Area 42377 Netanya Israel

Proposed to be Used
IR DIVISION
Cl.3;Cosmetic and make-up preparations, namely, make-up foundation, concealers, face powder, blusher, skin 
bronzers, face and body beauty creams, night and day face creams, eye creams, anti-wrinkle creams, moisturizing 
creams, beauty serums, non-medicated anti-aging serums, make-up primer, mascara, eye-shadow, eyeliners, brow liners, 
make-up pencils, lipstick, lip gloss, lip balm [non-medicated]; nail enamels, nail enamel hardeners, nail enamel removers; 
cleansers, namely, cleansing gel, cleansing milk, cleansing lotions; toning lotions; body masks; facial beauty masks; non-
medicated skin exfoliating preparations; suntan preparations, namely, sun tan lotions, oils and milks; bath and shower 
gels and milks [non-medicated]; fragrances and perfumery; deodorants for personal use; essential oils for personal use; 
body and face soaps [non-medicated].

Cl.35;Advertising, marketing and promotion services in the field of cosmetics, make-up preparations, perfumery and 
fragrances; computerized on-line retail store services in the field of cosmetics, make-up preparations, perfumery and 
fragrances; retail cosmetic and perfumery stores.
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Priority claimed from 27/05/2015; Application No. : 40201508842W ;Singapore 

3344024    24/11/2015
[International Registration No. : 1296035]
ACM Biolabs Pte Ltd

50 Nanyang Drive, Research Techno Plaza, X-Frontier, Block 6 Singapore 637553 Singapore

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry and science, as well as in agriculture, horticulture and forestry.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, cosmetics, hair lotions; dentifrices.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes.

Cl.42;Scientific and technological services and research in the chemical, biochemical, diagnostic or pharmaceutical 
field; research services of a chemical, biochemical or pharmaceutical laboratory.
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Priority claimed from 04/08/2015; Application No. : 014440531 ;European Union 

3344054    03/02/2016
[International Registration No. : 1295956]
Clasado IP Limited

3rd Floor, 2-6 Church Street St Helier JE2 3NN

Proposed to be Used
IR DIVISION
Cl.1;Chemical additives for use in the manufacture of cosmetics; prebiotics used in the manufacture of cosmetics.

Cl.3;Non-medicated skin care preparation ingredient sold as a component of non-medicated skin care preparations.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic food and 
substances adapted for medical or veterinary use, food for babies; food and dietary supplements for humans and 
animals; nutritional supplements in lotion/powder form sold as a component of nutritional skin care products; nutritional 
and dietary supplements; nutritional and dietary additives, namely, a prebiotic for use in food and dietary supplements for 
human consumption; probiotics and prebiotics.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and milk products; edible oils and fats; all of the above enriched with a food supplement in 
the form of a prebiotic or probiotic.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery; ices; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces (condiments); 
spices; ice; all of the above enriched with a food supplement in the form of a prebiotic or probiotic.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic drinks; fruit drinks and fruit juices; syrups and other 
preparations for making beverages; all of the above enriched with a food supplement in the form of a prebiotic or 
probiotic.
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Priority claimed from 14/12/2015; Application No. : 014906739 ;European Union 

3344502    21/12/2015
[International Registration No. : 1296558]
King.com Limited

Aragon House Business Centre, Dragonara Road St. Julians STJ 3140

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; electronically recorded data (downloadable); information technology 
and audiovisual equipment; magnets, magnetizers and demagnetizers; optical devices, enhancers and correctors; safety, 
security, protection and signalling devices; diving equipment; navigation, global positioning system tracking and location 
devices; downloadable electronic maps; measuring, detecting and monitoring instruments, indicators and controllers; 
educational apparatus and simulators; computer games (software); computer game software; computer game 
entertainment software; downloadable software; downloadable electronic games; video game software; interactive 
multimedia computer game programs; games software for use on mobile phones, tablets and other electronic mobile 
devices; games software downloadable to mobile phones, tablets and other electronic mobile devices; software for use 
on mobile phones, tablets and other electronic mobile devices; software downloadable to mobile phones, tablets and 
other electronic mobile devices; applications software featuring computer games; cases and covers for mobile phones, 
tablets, laptop computers and netbooks, portable media players, cameras and other photographic equipment; laptop 
bags; lanyards (straps) for mobile phones; eyewear; eye glasses; summer glasses; sunglasses; mobile phone covers; 
radios incorporating alarm clocks.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; publishing and reporting 
services; translation and interpretation; electronic games services, including provision of computer games on line, on 
social networks, or by means of a global computer network; providing electronic games for use on mobile phones, tablets 
and other electronic mobile devices; providing enhancements within online computer and electronic games; providing 
electronic games for download to mobile phones, tablets and other electronic mobile devices; providing interactive single 
and multi-player electronic games via the internet, electronic communication networks or via a global computer network; 
publishing of computer game software, electronic games and video game software.
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Priority claimed from 27/10/2015; Application No. : 014738744 ;European Union 

3344863    01/03/2016
[International Registration No. : 1295758]
Coloplast A/S

Holtedam 1 DK-3050 Humlebæk Denmark

Proposed to be Used
IR DIVISION
Cl.5;Medical and surgical dressings; plasters, materials for dressings.

Cl.41;Education services; providing of training.

Cl.44;Medical services; health care services; medical information.
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Priority claimed from 17/08/2015; Application No. : 681091 ;Switzerland 

3344864    16/02/2016
[International Registration No. : 1296319]
TrueDyne Sensors AG

Christoph-Merian-Ring 20 CH-4153 Reinach BL Switzerland

Address for service in India/Agents address:
CHANDRAKANT M. JOSHI

501, VISHWANANAK, CHAKALA ROAD, ANDHERI ( EAST), MUMBAI - 400 099.

Proposed to be Used
IR DIVISION
Cl.9;Scientific, optical, electric, mechanical, electromechanical, weighing, measuring, signaling, checking apparatus and
instruments; sensors, particularly MEMS sensors; software.

Cl.42;Scientific and technological services as well as research and design relating thereto; industrial analysis and 
research services; design and development of sensors, particularly MEMS sensors; design and development of software.
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Priority claimed from 12/08/2015; Application No. : 30 2015 049 493 ;Germany 

3344869    25/01/2016
[International Registration No. : 1296351]
Söring GmbH

Justus-von-Liebig-Ring 2 25451 Quickborn Germany

Proposed to be Used
IR DIVISION
Cl.10;Surgical, medical, dental and veterinary instruments and apparatus, in particular apparatus for electrosurgery, 
apparatus for ultrasound surgery and accessories for the aforesaid apparatus.

Cl.44;Services provided by doctors, surgeons, clinics, hospitals and nursing services.

7419



Trade Marks Journal No: 1825 ,   27/11/2017           Class 99 
 

Priority claimed from 03/10/2015; Application No. : 86777375 ;United States of America 

3345006    21/03/2016
[International Registration No. : 1296215]
Essex Lake Group LLC

111 Broadway, Ste. 705 New York NY 10006 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business management consulting.

Cl.42;Software as a service (SAAS) services featuring software for business management related to revenue growth, 
expense reduction, regulatory compliance, and fraud protection.
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Priority claimed from 02/07/2015; Application No. : 86681557 ;United States of America 

3345058    18/12/2015
[International Registration No. : 1296468]
Ministerio Internacional El Rey Jesus, Inc.

14100 SW 144th Avenue Miami FL 33186 United States of America

Address for service in India/Attorney address:
KHURANA & KHURANA

E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201308

Proposed to be Used
IR DIVISION
Cl.9;Digital media products containing audiovisual content, namely, CD's and/or DVD's, in the field of religion.

Cl.16;Printed materials, namely, books, booklets, pamphlets, magazines, paper articles, newsletters, posters and flyers 
in the field of religion.

Cl.36;Providing charitable services, namely, outreach programs, support services for children and adults, and 
charitable ministry services; charitable fund raising and distribution of charitable funds.

Cl.38;Providing access to internet-based services, namely, providing digital audio and video publications, prerecorded 
and streaming digital content, online shopping for audio and video publications; providing access to prerecorded audio 
and video products, and electronic publications, in the field of religion.

Cl.41;Providing educational services in the field of religion; arranging and conducting seminars, classes, sunday 
school classes and courses of instruction on religion, bible study, christian worship, evangelism and music; providing 
educational curriculum, content and classes in the field of religion; providing educational training in the field of religion; 
providing cultural activities in the field of religion; entertainment services, namely, production and distribution of live and 
prerecorded radio and television broadcasts featuring worship services, sermons, religious music and christian 
educational instruction; production and distribution of live cultural activities, worship services, evangelism, music and 
entertainment in the field of religion.

Cl.45;Evangelistic and ministerial services; counseling services in the field of religion, namely, religious conduct in 
personal activities and religious conduct in personal relationships.
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Priority claimed from 18/06/2015; Application No. : 2015-57690 ;Japan 

3345061    30/11/2015
[International Registration No. : 1296469]
SATO HOLDINGS KABUSHIKI KAISHA

7-1, Shimomeguro 1-chome, Meguro-ku Tokyo 153-0064 Japan

Proposed to be Used
IR DIVISION
Cl.35;Business management analysis or business consultancy; marketing research or analysis; providing information 
concerning commercial sales; consultancy services relating to the sales management, inventory management, logistics 
management and customer management and providing information thereof; consultancy relating to inventory 
management by using the technology of radio-frequency identification (RFID) and providing information thereof; 
compilation of information into computer databases; rental of label printers; retail services or wholesale services for 
radio-frequency identification (RFID) tags, bar code printers, printers, computer programs for remote monitoring systems, 
application software, computer software, electronic machines, electronic apparatus and parts of electronic machines and 
apparatus; retail services or wholesale services for bar code labels, labels (not of textile), seals [stationery], hang-tags 
and price tags; retail services or wholesale services for paper and stationery.

Cl.37;Installation of label printing machines; repair and maintenance of hand-held labeling devices and machines for 
peeling labels; repair and maintenance of office machines and apparatus; repair and maintenance of bar code printers; 
repair and maintenance of machines and equipment for computer networks and their peripherals; repair and maintenance 
of electronic machines and apparatus; repair and maintenance of telecommunication machines and apparatus; repair and 
maintenance of printing or bookbinding machines and apparatus; repair and maintenance of automatic labeling 
machines, repair and maintenance of packaging or wrapping machines and apparatus.

Cl.40;Paper treating and processing; printing services via computer networks; printing; provision of printing 
intermediary services; consultancy in the field of printing; provision of information relating to printing services; provision 
of information concerning the collection, sorting, disposal and recycling of recycled products or used goods and 
materials; rental of printing machines and apparatus; custom manufacture of radio-frequency identification (RFID) 
readers; custom manufacture of radio-frequency identification (RFID) tags; custom manufacture of electrical machinery 
and apparatus; custom manufacture of electronic machines and apparatus.

Cl.42;Designing of systems composed of machines equipped with radio-frequency identification (RFID) readers; 
designing of machines, apparatus, instruments [including their parts] or systems composed of such machines, apparatus 
and instruments; graphic designing; design, programming, and maintenance of computer program for bar code printers; 
design, programming and maintenance of computer systems and provision of advice relating thereto; computer software 
design, computer programming, or maintenance of computer software; configuration, installation, increasing or adding 
features, fault diagnosis, repair, upgrading and maintenance of computer software; monitoring of computer systems by 
remote access; technological advice relating to bar code printers, computers, automobiles and industrial machines; 
testing and research on environmental related techniques; testing or research on prevention of pollution; cloud 
computing; rental of operating software for accessing and using a cloud computing network; software as a service 
(SaaS); rental of radio-frequency identification (RFID) readers; rental of computers; providing electronic computer 
programs; remote monitoring of the functioning and usage of bar code printers via computer networks and the Internet.
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Trade Marks Journal No: 1825 ,   27/11/2017           Class 99 
 

Priority claimed from 09/09/2015; Application No. : 680602 ;Switzerland 

3345075    19/02/2016
[International Registration No. : 1296155]
ABB Asea Brown Boveri Ltd

Affolternstrasse 44 CH-8050 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools as well as their parts including automated machines and machine tools as well as 
their parts; engines, drives for machines and hydraulic engines (other than engines for land vehicles); couplings and 
transmission devices (excluding those for land vehicles); electric generators and current generators, wind turbine 
generators; apparatus for handling and transporting included in this class; transport and handling belts; control devices 
for machines or motors; robots; turbocompressors; pumps; compressors; mills; floating or non-floating drilling rigs; 
elevator control devices; electric and electronic apparatus, devices and instruments including parts thereof for the 
production of energy, particularly alternative energy.

Cl.9;Scientific, nautical, surveying, optical, weighing, measuring, analyzing, indicating, signaling, checking apparatus, 
instruments and devices, including parts for all the aforesaid goods; emergency (rescue) and teaching apparatus and 
instruments; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electric current and/or voltage, including parts for all the aforesaid goods; data processing equipment and computers; 
software; microprocessors; lasers not for medical use; chargers for electric storage batteries; timer switches (except for 
clockwork mechanisms); condensers (capacitors); electric collectors; terminals (electrified); electric wires, lines and 
cables; accumulator boxes and connection boxes; cable identification sheaths for electrical transmission lines and cable 
identification yarns for electrical transmission lines; cable ducts; inductors (electricity); magnetic recording media; semi-
conductors; electric and electronic apparatus, devices and instruments including parts thereof for the distribution and 
supply of energy, particularly alternative energy; electric and electronic apparatus, devices and instruments including 
parts thereof for the production of energy, particularly alternative energy by photovoltaic means; fuel cells; electronic, 
magnetic and optical storage, floppy disks, magnetic disks, optical disks; data protection apparatus; computer peripheral 
devices; current and/or voltage inverters; current and/or voltage rectifiers; current converters; electrical connection parts; 
junction sleeves for electric cables; transistors, thyristors, electric diodes; semiconductor power elements; electric 
transformers; electric resistances; distribution panels and cabinets; batteries; integrated switching circuits (chips); 
printed circuit boards; diagnostic apparatus (not for medical purposes); anti-interference devices; memories for 
apparatus for data processing; switching and distribution installations, in particular boards and switch desks, cables and 
push buttons; commutators; electric relays; modems; electric ducts; connectors for electrical transmission lines; electric 
measuring and regulating apparatus in the form of voltage regulators; sensors; fuses and electrical safety devices 
included in this class; electric current switches; electric power distribution installations; voltmeters; electric and 
electronic installations for the (remote) control of automated industrial processes; automatic steering apparatus for 
vehicles; apparatus and installations for the transmission, distribution and control of electric current, included in this 
class; heavy current circuits; aerial cables for heavy currents; transformers; sockets, plugs and other contacts [electric 
connections]; solar cells; electronic control devices for machines or motors.

Cl.11;Apparatus for lighting, apparatus for heating, cooling and ventilation, including fans and sanitary installations; 
ventilation and air-conditioning installations; apparatus for steam generation, cooking, drying, ventilation and water 
distribution; solar collectors; heat pumps; ovens.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; steering gear for ships; aeronautical apparatus, 
machines and devices; driving motors for land vehicles, particularly for rail vehicles.

Cl.37;Construction; repair; installation services; servicing, commissioning and maintenance as well as installation 
works particularly for industrial installations; installation, implementation, maintenance and repair of computer hardware 
and office machines; maintenance of computer hardware, particularly computers and computer network installations; 
installation, maintenance, repair and noise suppression of machines and apparatus and electrical installations; 
installation and maintenance of oil pipelines; underwater construction; consultancy in connection with all the aforesaid 
services.

Cl.41;Education, training and further training in the field of electronics.

Cl.42;Scientific and industrial research; programming of programs for data processing; providing computer programs 
in data networks, in particular on the Internet and the World Wide Web; provision of technical information concerning the 
use of computers, computer hardware, software, computer databases and computer networks; testing of materials; 
services provided by an industrial designer; services provided by a packaging designer; quality control; underwater 
exploration; testing of raw materials; engineering services relating to environmental impact, advice in the field of energy 
saving, providing technical advice in connection with energy-saving measures, services provided by technical advisers in 
the field of energy saving and energy performance; computer software design, particularly in the field of computer 
security; network engineers' services including computer and network security consulting; scientific and industrial 
research in the field of network technology; software updating; carrying out chemical analyses; oil prospecting; oil-well 
testing; preparation of analyses for oil-field exploitation; oil-field surveys; physics research services; chemical research 
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services; services provided by a physicist; computer consulting services, particularly in the field of technical security; 
reconstitution of computer data; software maintenance; computer system analyses; research and development services 
for new products; research in the field of machine construction and engineering; technical surveys; engineering work 
including advice provided by engineers, particularly consultation in the field of technical security; construction drafting; 
technical project studies as well as related consulting; rental of software and data processing apparatus; software 
development; services provided by an engineer.
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Trade Marks Journal No: 1825 ,   27/11/2017           Class 99 
 

Priority claimed from 21/08/2015; Application No. : 014498281 ;European Union 

3345086    14/01/2016
[International Registration No. : 1296488]
Aston Villa Football Club Limited

Villa Park Birmingham B6 6HE United Kingdom

Address for service in India/Attorney address:
MANISHA SINGH

LEX ORBIS 709/710, Tolstoy House 15-17, Tolstoy Marg New Delhi - 110 001

Proposed to be Used
IR DIVISION
Cl.25;Clothing; footwear; headgear; replica shirts; neckwear; ties; shirts; socks; shorts; trousers; jackets; coats; 
leisure suits; T-shirts; jogging suits; underwear; outerwear; scarves; hats; gloves; shoes; football boots; swimming 
trunks; rugby shirts; fleece; polo shirts; visors; head bands; wristbands; bibs; dresses; robes; pyjamas; dressing gowns; 
slippers; flip flops; thongs; trainers; slippers; gloves; aprons; parts, fittings and accessories for the all the aforesaid 
goods.

Cl.28;Toys, games and playthings; gymnastic and sporting articles and equipment; decorations for Christmas trees; 
dart boards; dart flights; dart board cabinets; snooker cues; playing cards; sport balls; footballs; goalkeeping gloves; 
football gloves; gloves for sports; shin guards; bags adapted for sports equipment; parts, fittings and accessories for the 
all the aforesaid goods.
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Trade Marks Journal No: 1825 ,   27/11/2017           Class 99 
 

Priority claimed from 02/09/2015; Application No. : 014521843 ;European Union 

3345210    12/02/2016
[International Registration No. : 1296585]
Masterflex SE

Willy-Brandt-Allee 300 45891 Gelsenkirchen Germany

Proposed to be Used
IR DIVISION
Cl.10;Medical tubing; tubes for veterinary use; cannulae; drainage tubes for medical use; surgical, medical, dental and 
veterinary apparatus and instruments.

Cl.17;Flexible pipes, not of metal, including heated; junctions, not of metal, for flexible pipes; rubber tubes and pipes; 
junctions, not of metal, for pipes; plastics in extruded form for use in manufacture; packing, stopping and insulating 
materials; reinforcing materials for pipes, not of metal.

Cl.19;Building materials (non-metallic); non-metallic rigid pipes for building.
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Priority claimed from 12/11/2015; Application No. : 30 2015 107 812 ;Germany 

3345215    16/02/2016
[International Registration No. : 1296655]
DST Defence Service Tracks GmbH

Industriegelände 66629 Freisen Germany

Proposed to be Used
IR DIVISION
Cl.12;Track drive systems for land vehicles; drive gears, track rollers and track supporting rollers for track drive 
systems; vehicle tracks; drive tracks; crawler tracks; belt tracks; rubber belt tracks; tracks for military vehicles; pads for 
tracks; mud grousers [parts for vehicle tracks]; snow grousers [parts for vehicle tracks]; parts and accessories of all 
aforesaid goods.

Cl.17;Rubber pads; plastic pads; rubber and plastic components [semi-finished products] for vehicle tracks and track 
drive systems.

Cl.37;Maintenance, servicing, repair and rework of track drive systems and vehicle tracks; maintenance, servicing, 
repair and rework of parts of track drive systems and parts of vehicle tracks.
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3345249    25/11/2015
[International Registration No. : 1296881]
WK Travel, Inc.

1050 E. Flamingo Road, Suite S302 Las Vegas NV 89119 United States of America

Proposed to be Used
IR DIVISION
Cl.39;Providing an on-line computer database in the field of travel information services; travel and tour information 
services; travel and tour ticket reservation services; travel services, namely, providing fare and rate information for 
transportation bookings and reservations for flights, car rentals, cruises, rail travel, and tours via computer; providing 
travel information and news via computer (all terms considered too vague by the International Bureau - rule 13(2)(b) of the 
Common Regulations).

Cl.43;Providing travel lodging information services and travel lodging booking agency services for travelers.
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Priority claimed from 29/02/2016; Application No. : 86923816 ;United States of America 

3345314    25/03/2016
[International Registration No. : 1296871]
Pubmark Inc.

1 Broadway, 14th Floor Cambridge MA 02142 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable mobile application for users to obtain recommendations and discount information regarding books.

Cl.35;Advertising services, namely, promoting books of others by means of providing recommendations and discount 
information regarding books.
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Priority claimed from 10/02/2016; Application No. : 30 2016 101 097 ;Germany 

3346500    20/02/2016
[International Registration No. : 1297045]
Zweibrüder Optoelectronics GmbH & Co.KG

Kronenstr. 5-7 42699 Solingen Germany

Proposed to be Used
IR DIVISION
Cl.9;Physical, optical and electronical apparatus, included in class 9 and accessories included in this class; optical 
apparatus; binoculars; signalling and life saving apparatus, particularly signal cones, illuminated signal cones, 
illuminated signals, signal laterns, signal lights; laser pointers; light emitting diodes; switches; dimmers; batteries for 
torches; button cells, lead-acid accumulators; dry batteries; accumulators of all kinds; chargers; illuminated signs.

Cl.11;Lighting apparatus; lamps and lights, except for medical purposes; portable lamps; torches (flashlights); head 
lamps (head lights); bicycle lights; work lamps; household lamps; living room lamps; desk lamps; office lamps; exterior 
and garden lighting; exhibition lighting; vehicle lighting; construction lamps; LED lighting systems, mainly consisting of 
LED torches; LED living room lamps; LED office lamps; LED car reading lamps; light bulbs.
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Priority claimed from 29/02/2016; Application No. : 86923298 ;United States of America 

3346501    10/03/2016
[International Registration No. : 1297082]
Aerotek, Inc.

7301 Parkway Drive Hanover MD 21076 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Outsourcing services in the nature of arranging service contracts for others; personnel management 
consultancy; professional staffing and recruiting services; temporary employment agencies; business consulting and 
management in the field of clinical trials, namely, providing information management services; employment hiring, 
recruiting, placement, staffing and career networking services; employment outplacement services; employment agency 
services, namely, filling the temporary and permanent staffing needs of businesses; employment hiring, recruiting, 
placement, staffing and career networking services; human resources services, namely, personnel selection for others; 
personnel management consultancy; providing networking opportunities for individuals seeking employment; providing 
an on-line searchable database featuring employment opportunities and content about employment; providing on-line 
interactive employment counseling and recruitment services; strategic sourcing, namely, staffing in the field of 
engineering.

Cl.42;Engineering design services; engineering services, namely, engineering for the transportation, aerospace, 
construction and industrial equipment, and technology fields; product development and engineering services for others.
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3346574    24/02/2016
[International Registration No. : 1296974]
KME Germany GmbH & Co KG

Klosterstrasse 29 49074 Osnabrück Germany

Proposed to be Used
IR DIVISION
Cl.6;Crude and semi-wrought common metals and their alloys, rolled, forged, pressed, extruded, compressed and/or cut
shaped metal parts being semi-finished products mainly of copper or copper alloys; metal tubes and pipes.

Cl.7;Parts of machines and equipment for the continuous casting of in particular steel, namely bloom moulds, chill 
mould pipes, chill mould plates and casting wheels.
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Priority claimed from 28/08/2015; Application No. : 40201514963T ;Singapore 

3346608    26/02/2016
[International Registration No. : 1297087]
Equis Services (Singapore) Pte. Ltd.

1 George Street 14-04 One George Street Singapore 049145 Singapore

Address for service in India/Attorney address:
LALL & SETHI

D-17, N.D.S.E-11 NEW DELHI- 110049

Proposed to be Used
IR DIVISION
Cl.4;Industrial oils and greases; lubricants; dust absorbing, wetting and binding compositions; fuels (including motor 
spirit) and illuminants; candles and wicks for lighting; biofuels.

Cl.39;Transport; packaging and storage of goods; travel arrangement; delivery of fuel; fuel distribution services; 
storage, distribution and supply of energy and fuel; transport of fuels by pipeline.

Cl.40;Treatment of materials; production of energy; consultancy services relating to the generation of electrical power; 
production of electrical energy from renewable sources; production of energy by power plants; production and 
processing of fuels, biofuels, and of other sources of energy; distilling of spirits for others.
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3346820    20/10/2015
[International Registration No. : 1296839]
TARKETT GDL SA

2, Op der Sang L-9779 LENTZWEILER

Proposed to be Used
IR DIVISION
Cl.19;Building materials, not of metal; tiles not of metal for building; plywood; paving slabs not of metal; floor boards; 
wall claddings (for building) not of metal; non-metallic wall linings (for building); parquet flooring; wood veneers; floors 
not of metal; planks (wood for building); cladding not of metal (for building); laminated and stratified non-metallic building 
materials included in this class; non-metallic laminated and stratified building materials for floor coverings; non-metallic 
building materials for synthetic running tracks; wood for floor coverings; parts and accessories for walls, not of metal, 
namely baseboards, moldings, stair nosing, stair edges, tactile and signaling tiles, sill bars, reducers and connecting 
profiles.

Cl.27;Carpets, rugs, mats and matting; linoleum and other floor coverings, namely, coverings of vinyl, of rubber; wall 
hangings not of textile; carpets; gymnastic mats; artificial turf; carpets for automobiles; wallpapers; floor coverings, 
namely protective vinyl for floor coverings; floor coverings, vinyl floor coverings; wall coverings of plastic, of vinyl, of 
rubber.
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Priority claimed from 11/06/2015; Application No. : 30 2015 103 341 ;Germany 

3347957    09/12/2015
[International Registration No. : 1297451]
Karl Storz GmbH & Co. KG

Mittelstraße 8 78532 Tuttlingen Germany

Address for service in India/Attorney address:
K & S PARTNERS

515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking, 
life-saving and teaching apparatus and instruments; endoscopes and endoscopic device, excluding for medical 
purposes; apparatus and instruments for conducting, switching, transforming, accumulating, regulating and controlling 
electricity; apparatus for recording, transmission or reproduction of sound or images; magnetic recording carriers; CDs, 
DVDs, other recording carriers; hardware for data processing, computers; computer software.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; endoscopes and endoscopic devices for 
medical purposes; orthopedic articles.

Cl.16;Paper, cardboard [carton] and packaging material made from these materials; printed matter; brochures; 
prospectuses; bookbinding articles; photographs; packaging material made of plastics, not included in other classes; 
stationery; instructional and teaching material [except apparatuses]; all aforementioned goods relating to medical 
technology, medicine, veterinary medicine, dental medicine, endoscopy and clinics.

Cl.35;Updating and maintenance of data in computer data bases; cost price analyses; file management by means of a 
computer; procurement services for others [acquisition of goods and services for other companies]; office work; 
business consulting; compilation of statistics; organizational consulting in the coordination of work processes; business 
project management services for construction projects; business consultancy relating to development of utilization 
concepts for real estate; all aforementioned services relating to the fields of medical technology, medicine, veterinary 
medicine, dental medicine, endoscopy and clinics.

7435



Cl.41;Education; providing of training; continuing education; organization and execution of events, congresses and 
symposia; publication of printed matter, texts books, journals, including the publishing of electronic publications and the 
publishing via the internet, excluding advertising texts; services of a publisher [excluding printing works]; online 
provision of electronic non-downloadable publications; organization of congresses; planning of congresses; publication 
of printed matter [also in electronic form], excluding for advertisement purposes; organization and exhibition for cultural 
or teaching purposes; publication of books; all aforementioned services relating to the fields of medical technology, 
medicine, veterinary medicine, dental medicine, endoscopy and clinics.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; all aforementioned services relating to the fields 
of medical technology, medicine, veterinary medicine, dental medicine, endoscopy and clinics.

Cl.44;Medical services; veterinary medical services; health care for human beings; health care for animals; beauty care 
for human beings; beauty care for animals; services of clinics; rental of surgical, medical, dental and veterinary apparatus 
and instruments, endoscopes and endoscopic devices.
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Priority claimed from 11/06/2015; Application No. : 30 2015 103 340 ;Germany 

3348109    09/12/2015
[International Registration No. : 1297540]
Karl Storz GmbH & Co. KG

Mittelstraße 8 78532 Tuttlingen Germany

Address for service in India/Attorney address:
K & S PARTNERS

515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking, 
life-saving and teaching apparatus and instruments; endoscopes and endoscopic device, excluding for medical 
purposes; apparatus and instruments for conducting, switching, transforming, accumulating, regulating and controlling 
electricity; apparatus for recording, transmission or reproduction of sound or images; magnetic recording carriers; CDs, 
DVDs, other recording carriers; hardware for data processing, computers; computer software.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; endoscopes and endoscopic devices for 
medical purposes; orthopedic articles.

Cl.16;Paper, cardboard [carton] and packaging material made from these materials; printed matter; brochures; 
prospectuses; bookbinding articles; photographs; packaging material made of plastics, not included in other classes; 
stationery; instructional and teaching material [except apparatuses]; all aforementioned goods relating to medical 
technology, medicine, veterinary medicine, dental medicine, endoscopy and clinics.

Cl.35;Updating and maintenance of data in computer data bases; cost price analyses; file management by means of a 
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computer; procurement services for others [acquisition of goods and services for other companies]; office work; 
business consulting; compilation of statistics; organizational consulting in the coordination of work processes; business 
project management services for construction projects; business consultancy relating to development of utilization 
concepts for real estate; all aforementioned services relating to the fields of medical technology, medicine, veterinary 
medicine, dental medicine, endoscopy and clinics.

Cl.41;Education; providing of training; continuing education; organization and execution of events, congresses and 
symposia; publication of printed matter, texts books, journals, including the publishing of electronic publications and the 
publishing via the internet, excluding advertising texts; services of a publisher [excluding printing works]; online 
provision of electronic non-downloadable publications; organization of congresses; planning of congresses; publication 
of printed matter [also in electronic form], excluding for advertisement purposes; organization and exhibition for cultural 
or teaching purposes; publication of books; all aforementioned services relating to the fields of medical technology, 
medicine, veterinary medicine, dental medicine, endoscopy and clinics.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; all aforementioned services relating to the fields 
of medical technology, medicine, veterinary medicine, dental medicine, endoscopy and clinics.

Cl.44;Medical services; veterinary medical services; health care for human beings; health care for animals; beauty care 
for human beings; beauty care for animals; services of clinics; renting of surgical, medical, dental and veterinary 
apparatus and instruments, endoscopes and endoscopic devices.
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Trade Marks Journal No: 1825 ,   27/11/2017           Class 99 
 

Priority claimed from 10/09/2015; Application No. : 86752607 ;United States of America 

3348885    09/03/2016
[International Registration No. : 1297407]
Asana, Inc.

1550 Bryant Street, Suite 900 San Francisco CA 94103 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software for use in task and project management; software for electronic communications, including chats, email 
and discussions; software for facilitating the exchange of information via the internet featuring collaboration tools; 
software for use in sharing information for the facilitation of collaborative working and interactive discussions; software 
for providing tools used in and for customer relationship management; software for enterprise resource planning; 
software for providing tools used in and for human resources management; software for providing tools used in and for 
recruiting; software for providing tools that allow users to conduct performance reviews; software platform for creating, 
storing, managing, and retrieving structured data; software for providing means for utilizing abstracted functionality for 
identity, access control, subscriptions, notifications, and editing of data; software for use in document management; 
software for use in calendaring and scheduling.

Cl.42;Providing temporary use of on-line non-downloadable software for use in task and project management; 
providing temporary use of on-line non-downloadable software for electronic communications, including chats, email and 
discussions; providing temporary use of on-line non-downloadable software for facilitating the exchange of information 
via the internet featuring collaboration tools; providing temporary use of on-line non-downloadable software for use in 
sharing information for the facilitation of collaborative working and interactive discussions; providing temporary use of 
on-line non-downloadable software for providing tools used in and for customer relationship management; providing 
temporary use of on-line non-downloadable software for enterprise resource planning; providing temporary use of on-line 
non-downloadable software for providing tools used in and for human resources management; providing temporary use 
of on-line non-downloadable software for providing tools used in and for recruiting; providing temporary use of on-line 
non-downloadable software for providing tools that allow users to conduct performance reviews; providing temporary 
use of on-line non-downloadable software platform for creating, storing, managing, and retrieving structured data; 
providing temporary use of on-line non-downloadable software for utilizing abstracted functionality for identity, access 
control, subscriptions, notifications, and editing of data; providing temporary use of on-line non-downloadable software 
for use in document management; providing temporary use of on-line non-downloadable software for use in calendaring 
and scheduling.

7439



Trade Marks Journal No: 1825 ,   27/11/2017           Class 99 
 

Priority claimed from 05/03/2015; Application No. : 013797311 ;European Union 

3349282    04/08/2015
[International Registration No. : 1297382]
WEISS UMWELTTECHNIK GMBH

Greizer Straße 41-49 35447 Reiskirchen Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; air and climate analysis apparatus and devices; temperature analysis 
apparatus and devices; temperature indicating apparatus; thermal shock testing apparatus; ozone testing apparatus; 
corrosion testers; dust and rain testing apparatus; measuring and control devices for air conditioning technology; heat 
flow meters; data processing apparatus and installations, and components therefor, including monitors, printers, 
keyboards, scanners, personal computers; electric power supply apparatus; apparatus for measuring, controlling and 
obtaining physical values, including temperature, pressure, humidity and vibration; special test stands, in particular for 
environment simulation installations; emission test chambers for characterisation of volatile organic compounds (VOCs); 
test systems for stability testing in the pharmaceutical industry; apparatus for testing electromagnetic compatibility; 
electric and/or electronic control and regulating apparatus; heat regulating apparatus; furnaces for laboratory use; testing 
apparatus not for medical purposes; material testing instruments and machines; gas testing instruments; precision 
measuring apparatus; computer programs; electric and/or electronic temperature and humidity regulators and sensors; 
power supply units, data displays (included in this class), apparatus for recording, transmission or reproduction of 
information; electrical cabling; parts for scientific apparatus and instruments, included in this class; electric and/or 
electronic control and regulating apparatus; hardware and software for installations, machines and apparatus for 
capturing and siphoning emissions and pollutants; installations for emission and pollutant capture, in particular for 
product, personal and room protection; scientific research and laboratory apparatus, educational apparatus and 
simulators; furniture especially made for laboratories; apparatus for transvasing acids and alkaline solutions for 
laboratories; laboratory and safety apparatus for captioning of pollutants and extraction of pollutants for the protection of 
products, persons and rooms; weighing cabinets; weighing apparatus and instruments; laminar flow cabinets, in 
particular for product and personal protection, for mixing, bottling and weighing high-efficiency substances in the 
chemical and pharmaceutical industry; negative and positive pressure cabins for personal, product and environment 
protection, in particular for microbiological laboratories, parenterals plants, solids plants or active substance production; 
wind tunnels; visual monitoring apparatus and instruments; computer software for visual monitoring apparatus and 
instruments, walk-in and moveable vacuum chambers for testing of goods for research, development and production; 
environmental simulation chambers and apparatus for research, development and for use in manufacture; apparatus and 
devices for controlling, regulating and generating cold, heat, air conditioning, light, air mixture, excess pressure and 
negative pressure, vacuum, sound and vibration; chambers for material and equipment testing; chambers for research 
and environmental tests with plants, animals and human beings; apparatus and equipment for simulating cold, heat, 
humidity, climate, light, air composition, air speed, air filtration, corrosion, vacuum, excess pressure, noise and vibration; 
special transporting machines for conveying test objects from one testing room to another.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; air conditioners; cryogenic test and storage chests freezers; refrigerating and freezing apparatus and 
chambers; freezing and refrigerating cells; containers for air conditioning; shed chambers (sealed housing for 
evaporative determination, fuel evaporation chambers); equipment and installations for heat treatment for production, 
research and development purposes; hot cabinets and drying cabinets; ovens with drawers; dryers for continuous drying 
and heating processes, in particular continuous ovens, paternosters, chest ovens, tempering furnaces and baking ovens; 
ovens for heat treatment under inert gas; dry heat sterilizers; clean room sterilisers and dryers; walk-in and moveable 
vacuum dryers; feed systems for testing installations; filters for air conditioning; air filtering installations; air heating 
apparatus; driers (air -); humidifiers; ventilation hoods; air cooling apparatus; air deodorising apparatus; hot air 
apparatus; hot air ovens; heat pumps; heat regenerators; heat accumulators; heat exchangers, not parts of machines; 
evaporators; room air conditioners, in particular in cabinet form, including for air conditioning computer rooms, 
measurement spaces and clean rooms for the food and the pharmaceutical industries, and functional areas in hospitals, 
including operating theatres or intensive care units; room air humidifiers, humidifiers and dehumidifiers; apparatus for 
measuring temperature in cabinet form, for use in stables or swimming pools; special purpose air conditioning apparatus, 
in particular in box form; ceiling coolers; climatically controlled chests; window-mounting air-conditioners; water re-
cooling towers; chest freezers; apparatus for refrigerating cooling water; drying apparatus and installations; heating 
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apparatus, electric; apparatus for heating; heating installations; heating apparatus for solid, liquid or gaseous fuels; 
fireplaces; apparatus, ovens and microwave ovens for industrial purposes; ovens, other than for laboratory purposes; 
refrigerating cabinets; refrigerating appliances and installations; cold storage rooms; refrigerating appliances and 
installations; air purifying apparatus and machines; air sterilisers; clean chambers (sanitary installations); refrigerating 
appliances and installations; fans (air-conditioning); air conditioning apparatus; apparatus and instruments for generating
clean air; electrically operated air suction apparatus for pollutant capture in treatment, processing and production 
machines and installations; air cleaning and filtering installations for removing pollutants and odours from the air; air-
conditioning and ventilating apparatus; lighting installations; apparatus and installations for the filtration of gaseous 
substances; exhaust air collection hoods; exhaust fans; electrically operated suction apparatus, being a component of 
working boxes, work cabins and workstations; sterile air distributors; clean air boxes fitted with air conditioning for 
weighing operations; air filtering installations; air purifying air filters.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; material testing; updating of computer software; 
maintenance of software; installation of software; software design services; calibration; research in the fields of cold, 
heat, moisture, climate, light, air mixture, excess pressure and negative pressure, vacuum, noise and vibration; 
development of apparatus and equipment for producing cold, heat, moisture, climate, light, air mixture, excess pressure 
and negative pressure, vacuum, noise and vibration.
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3349308    16/02/2016
[International Registration No. : 1297281]
C.M.T. UTENSILI S.P.A.

Via della Meccanica, s.n. Frazione Chiusa di Ginestreto I-61122 PESARO (PU) Italy

Proposed to be Used
IR DIVISION
Cl.7;Mechanical hand tools for electric milling machines, saws, pantographs, woodworking machines, mortising 
machines, planing machines, drilling machines and drills; tools, including end mills, end mills with reversible cutters, 
circular blades, circular blades for joints, milling cutters, blade holders, planer blades, reversible cutters, drills, drilling 
heads, drill bits, countersink drill bits, elastic collet chucks, drill chucks, drill bit collets and drill bit attachments.

Cl.8;Non-mechanical hand tools, including milling cutters, blades, planer blades, cutters, countersinks, chucks, drilling 
bits, grippers.
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Priority claimed from 24/06/2015; Application No. : 014288401 ;European Union 

3350339    18/12/2015
[International Registration No. : 1297629]
Altigi GmbH

Theodorstr. 42-90, Haus 11 22761 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.9;Animated cartoons; computer programs (recorded); computer programs and software (downloadable); interactive 
multimedia software programs; computer programs and computer software for video, computer and internet games and 
for other electronic and/or visual games; computer games programs (software), in particular computer, video, online and 
browser games, and games programs for mobile telephones; computer programs and computer software for interactive 
games and for games programs for mobile telephones and wireless communications apparatus; software for enabling 
video computer and on-line games to be run on multiple platforms.

Cl.28;Parlour games; games (including apparatus for video games), other than being auxiliary equipment for external 
display screens or monitors.

Cl.38;Providing access to information on the internet; telecommunications by means of platforms and portals on the 
internet; electronic message and image sending; computer aided transmission of messages and images; forums [chat 
rooms] for social networking; electronic bulletin board services (telecommunications services); providing user access to 
global computer networks; rental of access time to global computer networks.

Cl.41;Electronic desktop publishing; film production services; videotape production; recreation facilities; providing 
information relating to computer games and video games, in particular via the internet or global networks and in 
electronic or computer-aided form; interactive entertainment services; entertainment, in particular by arranging computer, 
video, online and browser games; entertainment with the aid of games programs for mobile telephones, in particular via 
portals and platforms on the internet; competitions (entertainment) services; gambling; online game services provided via 
a computer network; online gaming services, namely providing interactive games, video and computer games (not 
downloadable), via the internet or global networks, and in electronic or computer-aided form; online gaming services, 
namely providing video and computer games and games programs (not downloadable) for mobile telephones and 
wireless communications apparatus, including via the internet or global networks.
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Priority claimed from 13/05/2015; Application No. : 014059133 ;European Union 

3350389    13/11/2015
[International Registration No. : 1297627]
The Net-a-Porter Group Limited

1 The Village Offices, Westfield, Ariel Way London W12 7GF United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Information in electronic form in the field of fashion, news, lifestyle, culture, entertainment, travel and social 
networking; electronic downloadable publications in the fields of fashion, news, lifestyle, culture, entertainment, travel 
and social networking; electronic applications in the field of fashion, news, lifestyle, culture, entertainment, travel and 
social networking for use with electronic telecommunications equipment; computer application software relating to 
fashion, news, lifestyle, culture, entertainment, travel and social networking; application software relating to fashion, 
news, lifestyle, culture, entertainment, travel and social networking; computer software applications (downloadable) 
relating to fashion, news, lifestyle, culture, entertainment, travel and social networking; computer software relating to 
fashion, news, lifestyle, culture, entertainment, travel and social networking for mobile telephones; computer software 
relating to fashion, news, lifestyle, culture, entertainment, travel and social networking to enhance the audio visual 
capabilities of multimedia applications, namely, for the integration of text, audio, graphics, still images and moving 
pictures in the field of fashion, news, lifestyle, culture, entertainment, travel and social networking; computer software to 
enable uploading, downloading, accessing, posting, displaying, tagging, blogging, streaming, linking, sharing or 
otherwise providing electronic media or information via computer and communication networks in the field of fashion, 
news, lifestyle, culture, entertainment, travel and social networking.

Cl.35;Retail services relating to clothing, headgear and footwear, jewellery, watches, fashion accessories, textiles, 
cosmetics, perfumes, eau du toilette, eau de parfum, colognes, non-medicated toilet preparations, eye wear, carrying 
cases, leather goods, handbags and all manner of bags; the bringing together for the benefit of others of clothing, 
headgear and footwear, jewellery, watches, fashion accessories, textiles, cosmetics, perfumes, eau du toilette, eau de 
parfum, colognes, non-medicated toilet preparations, eye wear, carrying cases, leather goods, handbags and all manner 
of bags enabling customers to conveniently view and purchase those goods; the provision of on-line retail services from 
an internet website in relation to clothing, headgear and footwear, jewellery, watches, fashion accessories, textiles, 
cosmetics, perfumes, eau du toilette, eau de parfum, colognes, non-medicated toilet preparations, eye wear, carrying 
cases, leather goods, handbags and all manner of bags; the provision of retail services via a mobile phone, portable 
Internet-enabled device, or other telecommunications device in relation to clothing, headgear and footwear, jewellery, 
watches, fashion accessories, textiles, cosmetics, perfumes, eau du toilette, eau de parfum, colognes, non-medicated 
toilet preparations, eye wear, carrying cases, leather goods, handbags and all manner of bags; the provision of 
information and advice in relation to retail services; business management consultancy; provision of advice and 
assistance in the selection of goods; promotion services through provision of sponsored links to third party websites; 
advertising and business services; advertising for others.

Cl.38;Providing on-line chat rooms and electronic bulletin boards for transmission of messages among users in the 
field of general interest and social networking; providing email and instant messaging services via the Internet and other 
global computer networks; text and numeric wireless digital messaging services; providing multiple-user access to a 
global computer information network for the transfer and dissemination of a wide range of information and services; 
communication services, namely, transmission of voice, audio, visual images and data by telecommunications networks, 
wireless communication networks, the Internet, information services networks and data networks; streaming audio and 
video material on the Internet; video-on-demand transmission services via the Internet and other global computer 
networks; providing voice communication services over the Internet; providing on-line facilities for real-time interaction 
with other computer users concerning topics of general interest and playing games; all of the aforesaid services provided 
in the field of fashion, news, lifestyle, culture, entertainment, travel, social networking.
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Cl.41;Education services for providing electronic media or information over the internet or other communications 
network entertainment services, namely, providing multimedia content or information over the internet and (or) other 
communications network; entertainment services; entertainment and educational services featuring electronic media, 
multimedia content, videos, movies, pictures, images, text, photos, games, music, news, games, blogs, books and 
lifestyle information, user-generated content, audio content, and related information via computer and communications 
networks; entertainment and educational services; digital video, audio and multimedia entertainment publishing services; 
publishing services; electronic publishing; magazine publishing; on-line electronic publishing of books, periodicals and 
magazines; providing on-line electronic publishing; providing publications from a global computer network or the internet 
which may be browsed; online digital publishing services; entertainment services; organising and operating talent shows 
and fashion shows; arranging talent contests and beauty contests; recording studio services; production of films and of 
recordings; direction of films and performances; organising and conducting parties, festivals and entertainment events all
of the aforesaid services in the field of fashion, news, lifestyle, culture, entertainment, travel and social networking.

Cl.42;Design and development of social networking applications to allow data retrieval, upload, download, access and 
management in the field of fashion, news, lifestyle, culture, entertainment, travel and social networking.

Cl.45;Social networking services; providing personal fashion information; consultancy services in the field of personal 
fashion; providing information in the field of fashion trends for individuals; all the foregoing services via the Internet and 
mobile phone, portable Internet-enabled device, or other telecommunications device.
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3350402    02/04/2016
[International Registration No. : 1297674]
SAI, L.L.C.

22 Enterprise Parkway, Suite 220 Hampton VA 23666 United States of America

Address for service in India/Attorney address:
H K ACHARYA & COMPANY

HK AVENUE,19 SWASTIK SOCIETY,NAVRANGPURA,AHMEDABAD 380 009,GUJRAT,INDIA.

Proposed to be Used
IR DIVISION
Cl.37;Customized maintenance for sampling equipment in the coal, petroleum coke and minerals industries; consulting 
services in the field of installation of mechanical sampling systems apparatus in the coal, petroleum coke and mineral 
industries; maintenance of mechanical sampling systems for the coal, petroleum coke and mineral industries; sampling 
equipment maintenance and repair for the coal, petroleum coke and minerals industries.

Cl.42;Consulting services in the field of design of mechanical sampling systems apparatus in the coal, petroleum coke 
and mineral industries; energy auditing of mechanical sampling systems in the coal, petroleum coke and mineral 
industries; testing and evaluation of mechanical sampling equipment, operating protocols and maintenance programs of 
others to verify compliance with applicable ASTM or ISO standards; operating mechanical sampling systems, namely, 
conducting assays of coal, iron ore, mineral concentrates and petroleum coke for the coal, petroleum coke and mineral 
industries.
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3350544    18/08/2015
[International Registration No. : 1297765]
GB Gas Holdings Limited

Millstream Maidenhead Road Windsor, Berkshire SL4 5GD United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Electric control apparatus, systems, devices and installations; programmable control apparatus; remote control 
apparatus; remote control apparatus for use with heating, lighting, steam generating, drying, ventilating, air conditioning, 
water supply and security apparatus; temperature controllers; temperature controlling apparatus; thermostats; energy 
control devices; thermostat control apparatus; electric thermostats; room thermostats; temperature control apparatus in 
the form of thermostats; thermal sensors for use in thermostats; thermal controls; boiler control apparatus; 
communications controllers; computer software for time control; computer software for temperature and lighting control; 
multiple control signal transmission units; network controlling apparatus; communication interface units; interface 
software; interactive computer software accessible on computers and via mobile telephones; mobile phone applications; 
wireless communication apparatus; communication networks; security control apparatus; electronic and automatic 
access security apparatus; security video cameras and television monitors; intruder detection systems and apparatus; 
software to control building access and security systems; meters; meters for measuring and monitoring energy; 
computer software for use in meter reading, monitoring and reporting; smart meters; smart meters, namely meters for 
testing, displaying and reporting on-going energy usage; electrical meters; gas-flow meters; visual display units; 
apparatus, equipment and instruments for measuring the efficiency, performance and consumption of gas boilers; mobile 
communication terminals; mobile data communications apparatus; data transmitting apparatus.

Cl.11;Apparatus for heating, lighting, ventilating and air conditioning purposes; central heating apparatus and 
installations; boilers; boilers being parts of central heating installations; control devices being parts of heating, lighting, 
ventilating and air conditioning installations; apparatus for controlling temperature in heating installations, namely 
thermostatic valves [parts of heating installations], thermostats; not including lighting apparatus for vehicles and 
bicycles; and not including wax heating apparatus and parts and fittings for wax heating apparatus

Cl.37;Installation, maintenance and repair of apparatus for heating, lighting, sanitation, ventilation, air conditioning and 
water supply; central heating installation; installation of heating control apparatus; installation of residential security 
apparatus; installation of hardware and cables for Internet access; installation of hardware for computer networks; 
information, advisory and consultancy services relating to the aforesaid services; installation of security systems.

Cl.38;Message sending via a website; providing access to web pages; electronic transmission of data and documents 
via the Internet or other databases; chat room services; delivery of data and messages by electronic transmission; 
electronic message sending; message sending, receiving and forwarding; online services, namely, message sending; 
communication by computer, computer intercommunication; wireless communications services; wireless transmission of 
data and information; wireless telephone services; providing access to an interactive user interface; providing access to 
an online interface; providing access to an online interface for controlling heating, water supply, lighting, sanitation, air 
conditioning, ventilation and security apparatus; information, advisory and consultancy services relating to the aforesaid 
services; communications by means of mobile phones, global computer networks, the internet and wireless transmission;
wireless communications services; communications by means of mobile phones, global computer networks, the internet 
and wireless transmission that connect to gas boilers and other apparatus for heating, lighting, steam generating, drying, 
ventilating, air conditioning, water supply and sanitary purposes; provision of email services.

Cl.39;Distribution of heat; energy distribution; storage, transportation and delivery of gas, oil and electricity; 
information and advisory services relating to the aforesaid services.

Cl.42;Scientific and technological services and research and design relating thereto; creation, maintenance and 
hosting of websites; advisory services relating to the use of energy, energy efficiency and energy-saving; developing of 
integrated energy concepts; professional consultancy relating to the conservation of energy; installation, maintenance 
and repair of computer software and computer programs for computer systems; preparation of technical reports; 
conversion of data from physical to electronic media relating to energy consumption in buildings and domestic homes; 
preparation of engineering or technical reports relating to energy consumption in buildings and domestic homes; 
providing online engineering or technical reports relating to energy consumption in buildings and domestic homes; 
consultancy in the field of energy-saving; developing of integrated energy concepts; energy auditing; information, 
advisory and consultancy services relating to the aforesaid services.
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Priority claimed from 13/11/2015; Application No. : 682779 ;Switzerland 

3350826    25/02/2016
[International Registration No. : 1297756]
Michelangelo Foundation for Creativity & Craftsmanship

Chemin de la Chênaie 50 c/o Richemont International SA CH-1293 Bellevue Switzerland

Address for service in India/Attorney address:
LALL & SETHI

D-17, N.D.S.E-11 NEW DELHI- 110049

Proposed to be Used
IR DIVISION
Cl.35;Organization contributing in the creation of employment opportunities.

Cl.41;Education, teaching, instruction, training and further training in the field of crafts; organization and conducting of 
colloquiums, conferences and seminars in the field of crafts; practical training in the field of crafts; promotion of crafts; 
publication of texts other than advertising texts; organization of exhibitions for cultural or educational purposes; 
organization and conducting of training workshops; vocational guidance (education or training advice); organization of all 
activities contributing to the growth and professional development of artisans, art teachers, artists, designers and 
creators in favor of creativity and craftsmanship (crafts / handicrafts), organization of all activities contributing to the 
visibility of artisans, art teachers, artists, designers and creators; organization of all activities contributing to the 
transmission of know-how in the field of crafts; handicrafts, design, creativity and culture.
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Priority claimed from 24/06/2015; Application No. : 1312948 ;Benelux 

3351675    09/11/2015
[International Registration No. : 1298213]
Upinion Netherlands Besloten Vennootschap

Dynamostraat 72, 2e étage NL-1014 BZ Amsterdam

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer software for sending and answering questions for the purpose of feedback and all 
types of research, sharing information, analysing data and organising information within individual work stations, PCs or 
computer networks for the purpose of feedback and all types of research.

Cl.35;Advertisement; business management; business administration; office functions; extraction and retrieving 
information and browsing data for the purpose of feedback and all types of research.

Cl.38;Providing electronic question and answer communication through computer networks; providing multi-user 
access to protected collections of information by means of global computer information networks for feedback and all 
types of research.

Cl.42;Computer services, namely providing online non-downloadable software interfaces to have companies and 
consumers mutually send questions and answers over computer networks; scientific research for others conducted 
using databases and the internet; the designing of information indexes, websites, diagrams and reports for the purpose of
feedback and all types of research via global computer networks; providing information concerning research studies, 
including text, electronic documents, databases, graphical and audiovisual information via global computer information 
networks.
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Priority claimed from 21/10/2015; Application No. : 302015000064157 ;Italy 

3351679    05/11/2015
[International Registration No. : 1298210]
CIACCIA MICHELE

Via Torquato Tasso, N. 53 PESCARA Italy

FASHION POINT SRL

Strada Lungofino, N. 185 I-65013 CITTA' SANT'ANGELO (PE) Italy

Proposed to be Used
IR DIVISION
Cl.3;Perfumery; eau de Cologne; amber [perfume]; flower perfumes; mint for perfumery; oils for perfumes.

Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith, not included in other classes; 
jewellery, precious stones; horological and chronometric instruments; agates; jet, unwrought or semi-wrought; amulets 
[jewellery, jewelry (Am.)]; anchors [clock and watch making]; rings [jewellery, jewelry (Am.)]; spun silver [silver wire]; 
silver, unwrought or beaten; barrels [clock and watch making]; pendulums [clock and watch making]; cufflinks; bracelets 
[jewellery, jewelry (Am.)]; watch bands; busts of precious metal; watch cases; clock cases; watch chains; chains 
[jewellery, jewelry (Am.)]; charms [jewellery, jewelry (Am.)]; necklaces [jewellery, jewelry (Am.)]; chronographs [watches]; 
chronometers; stopwatches; chronoscopes; diamonds; tie clips; statuettes of precious metal; gold thread [jewellery, 
jewelry (Am.)]; wire of precious metal [jewellery, jewelry (Am.)]; silver thread; copper tokens; jewelry; cloisonné jewellery 
[jewelry (Am.)]; badges of precious metal; iridium; clock hands [clock and watch making]; alloys of precious metal; ingots 
of precious metals; movements for clocks and watches; medals; medallions [jewellery, jewelry (Am.)]; precious metals, 
unwrought or semi-wrought; watch springs; coins; works of art of precious metal; olivine [gems]; earrings; jewelry of 
yellow amber; ivory [jewellery, jewelry (Am.)]; ornaments [jewellery, jewelry (Am.)]; ornaments of jet; shoe ornaments of 
precious metal; hat ornaments of precious metal; gold, unwrought or beaten; clocks; atomic clocks; wristwatches; 
watches; master clocks; clocks and watches, electric; osmium; palladium; pearls made of ambroid [pressed amber]; 
pearls [jewellery, jewelry (Am.)]; beads for making jewelry; semi-precious stones; precious stones; platinum [metal]; key 
rings [trinkets or fobs]; dials [clock and watch making]; sundials; rhodium; clockworks; ruthenium; boxes of precious 
metal; cases for clock- and watchmaking; jewelry cases [caskets]; cases for watches [presentation]; tie pins; pins 
[jewellery, jewelry (Am.)]; ornamental pins; brooches [jewellery, jewelry (Am.)]; spinel [precious stones]; statues of 
precious metal; paste jewellery; chronometrical instruments; alarm clocks; watch glasses.

Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; animal 
skins, hides; trunks and travelling bags; umbrellas and parasols; walking sticks; whips, harness and saddlery; clothing 
for pets; umbrella rings; saddle trees; saddlery; key cases; fastenings for saddles; bandoliers; harness for animals; 
alpenstocks; canes; umbrella sticks; vanity cases, not fitted; trunks [luggage]; travelling trunks; sling bags for carrying 
infants; bags for sports; chain mesh purses; tool bags of leather, empty; purses; travelling sets [leatherware]; bridles 
[harness]; bridoons; gut for making sausages; straps for soldiers' equipment; kid; game bags [hunting accessories]; 
briefcases; school bags; leatherboard; cases, of leather or leatherboard; halters; bands of leather; collars for animals; 
horse collars; coverings of skins [furs]; horse blankets; leather laces; leather straps; straps of leather [saddlery]; harness 
straps; straps for skates; leather, unworked or semi-worked; horseshoes; leather twist; moleskin [imitation of leather]; 
umbrella covers; whips; knee-pads for horses; casings, of leather, for springs; covers for horse-saddles; pads for horse 
saddles; trimmings of leather for furniture; harness fittings; leather leads; imitation leather; walking cane handles; 
umbrella handles; suitcase handles; slings for carrying infants; pouch baby carriers; cat o' nine tails; chin straps, of 
leather; bits for animals [harness]; muzzles; parasols; blinders [harness]; umbrellas; pelts; cattle skins; curried skins; 
chamois leather, other than for cleaning purposes; fur; gold beaters' skin; parts of rubber for stirrups; card cases 
[notecases]; music cases; pocket wallets; reins; net bags for shopping; handbags; furniture coverings of leather; 
haversacks; nose bags [feed bags]; pouches, of leather, for packaging; bags for campers; beach bags; travelling bags; 
bags for climbers; shopping bags; wheeled shopping bags; boxes of leather or leather board; boxes of vulcanised fibre; 
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hat boxes of leather; butts [parts of hides]; walking stick seats; riding saddles; stirrups; stirrup leathers; umbrella or 
parasol ribs; frames for umbrellas or parasols; handbag frames; traces [harness]; valises; suitcases; attaché cases; 
garment bags for travel; valves of leather; backpacks.

Cl.20;Furniture, mirrors, picture frames; goods (not included in other classes) of wood, cork, reed, cane, wicker, horn, 
bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for all these materials, or of plastics; 
bed fittings, not of metal; furniture fittings, not of metal; door fittings, not of metal; beehives; plate racks; yellow amber; 
cable or pipe clips of plastics; curtain rings; stuffed animals; head-rests [furniture]; cupboards; medicine cabinets; animal 
claws; flagpoles; coatstands; ivory, unworked or semi-worked; winding spools, not of metal, non-mechanical, for flexible 
hoses; curtain rods; picture frame brackets; whalebone, unworked or semi-worked; bamboo; work benches; benches 
[furniture]; counters [tables]; coffins; barrels, not of metal; ambroid bars; bins, not of metal; reels of wood for yarn, silk, 
cord; reels, not of metal, non-mechanical, for flexible hoses; curtain tie-backs; casks, not of metal; identification 
bracelets, not of metal, for hospitals; sideboards; dinner wagons [furniture]; bolts, not of metal; busts of wood, wax, 
plaster or plastic; costume stands; settees; dog kennels; reeds [plaiting materials]; taps for casks, not of metal; bolsters; 
bottle caps, not of metal; stoppers, not of metal; trolleys [furniture]; infant walkers; placards of wood or plastics; index 
cabinets [furniture]; chests for toys; letter boxes, not of metal or masonry; lockers; chests of drawers; trestles [furniture]; 
saw horses; waxcomb for beehives; cask hoops, not of metal; hinges, not of metal; trays, not of metal; hampers 
[baskets]; bottle closures, not of metal; closures, not of metal, for containers; bungs, not of metal; mobiles [decoration]; 
shells; oyster shells; floating containers, not of metal; containers, not of metal [storage, transport]; coral; cork bands; 
animal horns; stag antlers; picture frames; horn, unworked or semi-worked; corozo; tea carts; kennels for household 
pets; cots; cushions; air cushions, not for medical purposes; pet cushions; covers for clothing [wardrobe]; garment 
covers [storage]; nuts, not of metal; decorations of plastic for foodstuffs; meat chests, not of metal; towel dispensers, 
fixed, not of metal; divans; staves of wood; display stands; newspaper display stands; curtain holders, not of textile 
material; baby changing platforms; honeycombs; foundations for beehives; stair rods; wax figures; statuettes of wood, 
wax, plaster or plastic; edgings of plastic for furniture; casks of wood for decanting wine; crates; nesting boxes; 
coathooks, not of metal; clothes hooks, not of metal; curtain hooks; mooring buoys, not of metal; beds for household 
pets; flower-stands [furniture]; rattan; plaited straw, except matting; coat hangers; pillows; air pillows, not for medical 
purposes; window fittings, not of metal; coffin fittings, not of metal; bottle casings of wood; tortoiseshell imitation; cask 
stands, not of metal; stands for calculating machines; signboards of wood or plastics; plastic key cards, not encoded; 
mirror tiles; cabinet work; lecterns; scratching posts for cats; beds; hospital beds; water beds, not for medical purposes; 
mother-of-pearl, unworked or semi-worked; mannequins; tool handles, not of metal; knife handles, not of metal; scythe 
handles, not of metal; broom handles, not of metal; door handles, not of metal; mattresses; air mattresses, not for medical
purposes; baby changing mats; bedding, except linen; furniture of metal; office furniture; furniture; school furniture; 
moldings for picture frames; brush mountings; vice benches, not of metal; wood ribbon; straw edgings; nesting boxes for 
household pets; house numbers, not of metal, non-luminous; works of art, of wood, wax, plaster or plastic; wickerwork; 
inflatable publicity objects; wind chimes [decoration]; straw mattresses; shoulder poles [yokes]; handling pallets, not of 
metal; transport pallets, not of metal; baskets, not of metal; fishing baskets; keyboards for hanging keys; furniture 
partitions of wood; fireguards; screens [furniture]; dowels, not of metal; poles, not of metal; table tops; nameplates, not of 
metal; loading pallets, not of metal; tent pegs, not of metal; flower-pot pedestals; ambroid plates; armchairs; hairdressers' 
chairs; knobs, not of metal; towel closets [furniture]; hat stands; book rests [furniture]; umbrella stands; magazine racks; 
bottle racks; doors for furniture; steps [ladders], not of metal; pulleys of plastics for blinds; standing desks; fodder racks; 
gun racks; playpens for babies; packaging containers of plastic; containers, not of metal, for liquid fuel; spring 
mattresses; furniture shelves; shelves for storage; library shelves; shelves for filing-cabinets [furniture]; mats, removable,
for sinks; rivets, not of metal; curtain rails; furniture casters, not of metal; bed casters, not of metal; curtain rollers; 
sleeping bags for camping; loading gauge rods, not of metal, for railway waggons [wagons]; latches, not of metal; racks 
[furniture]; filing cabinets; ladders of wood or plastics; boarding stairs, not of metal, mobile, for passengers; bins of wood 
or plastic; writing desks; desks; easy chairs; seats; seats of metal; high chairs for babies; tanks, not of metal nor of 
masonry; cable clips, not of metal; locks, other than electric, not of metal; door bolts not of metal; locks, not of metal, for 
vehicles; stools; sofas; stakes for plants or trees; mirrors [looking glasses]; hand-held mirrors [toilet mirrors]; 
meerschaum; bakers' bread baskets; statues of wood, wax, plaster or plastic; woven timber blinds [furniture]; display 
boards; wall plugs, not of metal; indoor window blinds [shades] furniture; mats for infant playpens; corks for bottles; 
corks; numberplates, not of metal; tortoiseshell; tables; typing desks; draughtsman's tables; dressing tables; tables of 
metal; massage tables; washstands [furniture]; carts for computers [furniture]; sections of wood for beehives; embroidery
frames; bedsteads of wood; bamboo curtains; paper blinds; bead curtains for decoration; interior textile window blinds; 
deck chairs; straw plaits; chopping blocks [tables]; troughs, not of metal, for mixing mortar; stuffed birds; funerary urns; 
water-pipe valves of plastic; drain traps [valves] of plastic; valves, not of metal, other than parts of machines; vats, not of 
metal; slatted indoor blinds; fans for personal use, non-electric; showcases [furniture]; silvered glass [mirrors]; screws, 
not of metal; animal hooves.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes (except paint brushes); brush-
making materials; articles for cleaning purposes; steel wool; unworked or semi-worked glass (except glass used in 
building); glassware, porcelain and earthenware not included in other classes; drinking troughs; indoor aquaria; boot 
trees [stretchers]; glove stretchers; cruets; glass bulbs [receptacles]; towel rails and rings; poultry rings; napkin rings; 
rings for birds; deodorising apparatus for personal use; polishing apparatus and machines, for household purposes, non-
electric; make-up removing appliances; noodle machines, hand-operated; aerosol dispensers, not for medical purposes; 
bottle openers; brush goods; food cooling devices, containing heat exchange fluids, for household purposes; wine 
tasters [siphons]; bread boards; washing boards; cutting boards for the kitchen; basins [bowls]; bird baths; basins 
[receptacles]; cocktail stirrers; chopsticks; cooking pot sets; carpet beaters [hand instruments]; beaters, non-electric; 
spouts; beer mugs; drinking glasses; cups of paper or plastic; bottle gourds; tankards; glass jars [carboys]; glass bowls; 
tea balls; candy boxes; isothermic bags; bottles; glass flasks [containers]; vacuum bottles; refrigerating bottles; jugs; 
butter dishes; busts of china, terra-cotta or glass; coffeepots, non-electric; mugs; shoe horns; butter-dish covers; 
candlesticks; buckets made of woven fabrics; drinking straws; decanters; lazy susans; cotton waste for cleaning; wool 
waste for cleaning; stew-pans; boot jacks; corkscrews; furniture dusters; epergnes; bread baskets, domestic; baskets for 
domestic use; waste paper baskets; closures for pot lids; strainers; tea strainers; confectioners' decorating bags [pastry 
bags]; aquarium hoods; dish covers; pot lids; ironing board covers, shaped; fruit cups; cheese-dish covers; tea cosies; 
flower-pot covers, not of paper; drinking horns; plate glass [raw material]; crystal [glassware]; cinder sifters [household 
utensils]; sifters [household utensils]; mixing spoons [kitchen utensils]; kettles, non-electric; abrasive pads for kitchen 
purposes; comb cases; carboys; electric devices for attracting and killing insects; tie presses; toilet paper dispensers; 
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soap dispensers; water apparatus for cleaning teeth and gums; blenders, non-electric, for household purposes; crockery; 
vitreous silica fibers [fibres], not for textile use; fiberglass other than for insulation or textile use; fiberglass thread, not 
for textile use; floss for dental purposes; coffee filters, non-electric; strainers for household purposes; window-boxes; 
flasks; deep fryers, non-electric; whisks, non-electric, for household purposes; smoke absorbers for household 
purposes; cages for household pets; buttonhooks; mess-tins; non-electric portable coldboxes; China ornaments; grills 
[cooking utensils]; graters [household utensils]; gardening gloves; polishing gloves; gloves for household purposes; 
trays for domestic purposes, of paper; trays for domestic purposes; funnels; watering cans; sprinklers; salad bowls; 
signboards of porcelain or glass; steel wool for cleaning; glass wool other than for insulation; tar-brushes, long handled; 
nozzles for sprinkler hose; frying pans; vegetable dishes; apparatus for wax-polishing, non-electric; wax-polishing 
appliances, non-electric, for shoes; coffee percolators, non-electric; pepper mills, hand-operated; coffee grinders, hand-
operated; majolica; mangers for animals; cooking pots; autoclaves [pressure cookers], non-electric; feeding troughs; 
polishing materials for making shiny, except preparations, paper and stone; material for brush-making; rolling pins, 
domestic; shakers; basting spoons, for kitchen use; clothes-pegs; mosaics of glass, not for building; mills for domestic 
purposes, hand-operated; toilet cases; fitted picnic baskets, including dishes; nest eggs, artificial; works of art, of 
porcelain, terra-cotta or glass; oil cruets; opaline glass; cauldrons; scoops [tableware]; pie servers; rags for cleaning; 
dustbins; hair for brushes; polishing leather; buckskin for cleaning; shaving brushes; hot pots, not electrically heated; 
pepper pots; combs; electric combs; combs for animals; large-toothed combs for the hair; plates to prevent milk boiling 
over; table plates; dishes; paper plates; disposable table plates; saucers; candle rings; feather-dusters; powder puffs; 
porcelain ware; knife rests for the table; menu card holders; shaving brush stands; soap holders; sponge holders; 
toothpick holders; napkin holders; powder compacts; toilet paper holders; egg cups; fruit presses, non-electric, for 
household purposes; ceramics for household purposes; crumb trays; pastry cutters; heat-insulated containers; heat 
insulated containers for beverages; drinking vessels; lunch boxes; bread bins; containers for household or kitchen use; 
kitchen containers; thermally insulated containers for food; salt cellars; piggy banks; fly swatters; heaters for feeding 
bottles, non-electric; boxes of glass; boxes of metal, for dispensing paper towels; cookie jars; tea caddies; soap boxes; 
brooms; mops; carpet sweepers; pails; ice pails; coffee services [tableware]; liqueur sets; tea services [tableware]; spice 
sets; services [dishes]; sieves [household utensils]; animal bristles [brushware]; pig bristles; siphons for carbonated 
water; fused silica [semi-worked product], other than for building; vessels of metal for making ices and iced drinks; 
coasters, not of paper and other than table linen; trivets [table utensils]; spatulas [kitchen utensils]; brushes; electric 
brushes, except parts of machines; shoe brushes; horse brushes; dishwashing brushes; brushes for cleaning tanks and 
containers; eyebrow brushes; toilet brushes; lamp-glass brushes; toothbrushes; toothbrushes, electric; nail brushes; 
scrubbing brushes; candle extinguishers; cooking skewers, of metal; dusting apparatus, non-electric; garlic presses 
[kitchen utensils]; syringes for watering flowers and plants; toilet sponges; sponges for household purposes; abrasive 
sponges for scrubbing the skin; cake molds [moulds]; waffle irons, non-electric; ice cube molds; cookery molds 
[moulds]; molds [kitchen utensils]; statues of porcelain, earthenware, ceramic or glass; statuettes of porcelain, ceramic, 
earthenware or glass; drying racks for washing; clothes racks, for drying; trouser presses; cleaning tow; currycombs; 
mop wringers; cloth for washing floors; dusting cloths [rags]; watering devices; cleaning instruments, hand-operated; 
plungers for clearing blocked drains; toothpicks; grill supports; flat-iron stands; holders for flowers and plants [flower 
arranging]; cookie [biscuit] cutters; saucepan scourers of metal; scouring pads; glass caps; ironing boards; cups; 
earthenware saucepans; teapots; clothing stretchers; indoor terrariums [plant cultivation]; indoor terrariums [vivariums]; 
roses for watering cans; washtubs; insect traps; rat traps; mouse traps; kitchen mixers, non-electric; birdcages; urns; 
cosmetic utensils; cooking utensils, non-electric; kitchen utensils; utensils, for household purposes; toilet utensils; 
perfume sprayers; litter trays for pets; baby baths, portable; tableware, other than knives, forks and spoons; pottery; 
pots; vases; chamber pots; flower pots; perfume burners; glue-pots; cabarets [trays]; opal glass; glass [receptacles]; 
painted glassware; glass incorporating fine electrical conductors; glass, unworked or semi-worked, except building glass;
powdered glass for decoration; glass for vehicle windows [semi-finished product]; enamelled glass; sugar bowls; soup 
bowls.

Cl.25;Clothing, footwear, headgear; clothing of imitations of leather; clothing of leather; motorists' clothing; cyclists' 
clothing; clothing for gymnastics; dresses; dressing gowns; bath robes; non-slipping devices for footwear; clothing; 
bandanas [neckerchiefs]; bibs, not of paper; caps [headwear]; berets; underwear; underwear (anti-sweat underwear); 
smocks; boas [necklets]; teddies [undergarments]; suspenders; studs for football boots; corsets [underclothing]; 
galoshes; skull caps; footwear; boots for sports; stockings; sweat-absorbent stockings; slippers; socks; breeches for 
wear; short-sleeve shirts; shirts; stuff jackets [clothing]; bodices [lingerie]; hats; top hats; paper hats [clothing]; coats; 
hoods [clothing]; hat frames [skeletons]; footmuffs, not electrically heated; belts [clothing]; money belts [clothing]; tights; 
shoulder wraps; detachable collars; camisoles; headgear for wear; collar protectors; ear muffs [clothing]; layettes 
[clothing]; corselets; suits; beach clothes; masquerade costumes; neckties; ascots; bathing caps; shower caps; 
headbands [clothing]; pocket squares; scarfs; fittings of metal for footwear; ready-made linings [parts of clothing]; 
gabardines [clothing]; spats; jackets [clothing]; fishing vests; garters; skirts; jumper dresses; aprons [clothing]; girdles; 
gloves [clothing]; mittens; ski gloves; welts for footwear; waterproof clothing; ready-made clothing; paper clothing; 
knitwear [clothing]; jerseys [clothing]; leg warmers; leggings [trousers]; liveries; singlets; hosiery; swimsuits; sweaters; 
muffs [clothing]; maniples; pelerines; mantillas; sleep masks; skorts; miters [hats]; pants; bathing trunks; vests; babies' 
pants [clothing]; trousers; parkas; pelisses; furs [clothing]; shirt yokes; chasubles; pyjamas; cuffs; ponchos; pullovers; 
tips for footwear; stocking suspenders; sock suspenders; brassieres; heelpieces for footwear; heelpieces for stockings; 
sandals; bath sandals; saris; sarongs; shoes; esparto shoes or sandals; bath slippers; gymnastic shoes; beach shoes; 
football boots; sports shoes; ski boots; shawls; sashes for wear; underpants; lace boots; wimples; topcoats; 
outerclothing; dress shields; gaiter straps; petticoats; slips [undergarments]; shirt fronts; half-boots; boots; fur stoles; 
soles for footwear; inner soles; heels; pockets for clothing; tee-shirts; togas; footwear uppers; boot uppers; turbans; wet 
suits for water-skiing; combinations [clothing]; uniforms; veils [clothing]; cap peaks; wooden shoes.

Cl.26;Lace and embroidery, ribbons and braid; buttons, hooks and eyes, pins and needles; artificial flowers; needles; 
shoemakers' needles; sewing needles; needles for wool combing machines; darning needles; binding needles; saddlers' 
needles; hair ornaments; haberdashery, except thread; needle cases; false moustaches; false beards; hair curling papers; 
hair curlers, other than hand implements; darning lasts; edgings for clothing; buttons; snap fasteners; expanding bands 
for holding sleeves; brassards; reins for guiding children; false hair; human hair; boxes for needles; bows for the hair; 
zippers; slide locks for bags; dress fastenings; monogram tabs for marking linen; numerals for marking linen; chenille 
[passementerie]; rosettes [haberdashery]; cords for clothing; cords for rimming, for clothing; woollen laces; braids; 
wreaths of artificial flowers; hair coloring caps; needle cushions; pin cushions; badges for wear, not of precious metal; 
ornamental novelty badges [buttons]; sewing thimbles; hair extensions; hook and pile fastening tapes; hair bands; belt 
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clasps; barrettes [hair-slides]; fastenings for suspenders; knitting needles; festoons [embroidery]; buckles [clothing 
accessories]; shoe fasteners; blouse fasteners; shoe buckles; false hems; top-knots [pompoms]; artificial flowers; hair 
curling pins; fringes; embroidery; artificial fruit; frills for clothing; lace for edgings; hooks [haberdashery]; hooks for 
corsets; shoe hooks; artificial garlands; bodkins; letters for marking linen; orsedew [trimmings for clothing]; trouser clips 
for cyclists; hair grips [slides]; tassels [haberdashery]; elastic ribbons; ribbons [haberdashery]; prize ribbons; tapes for 
curtain headings; shoe eyelets; eyelets for clothing; shoe ornaments, not of precious metal; hat ornaments, not of 
precious metal; spangles for clothing; wigs; passementerie; birds' feathers [clothing accessories]; beads other than for 
making jewelry; competitors' numbers; heat adhesive patches for repairing textile articles; heat adhesive patches for 
decoration of textile articles [haberdashery]; feathers [clothing accessories]; ostrich feathers [clothing accessories]; hair 
nets; silver embroidery; gold embroidery; bobbins for retaining embroidery floss or wool [not parts of machines]; mica 
spangles; sewing boxes; picot [lace]; trimmings for clothing; shoulder pads for clothing; brooches [clothing accessories];
pins, other than jewellery (jewelry (Am.)]; hair pins; shuttles for making fishing nets; corset busks; collar supports; shoe 
laces; toupees; plaited hair; frills [lacework]; embroidering crochet hooks; rug hooks; skirt flounces.

Cl.28;Games and playthings; gymnastic and sporting articles not included in other classes; decorations for Christmas 
trees; Christmas trees of synthetic material; masts for sailboards; swings; fish hooks; tennis ball throwing apparatus; 
apparatus for games; body-building apparatus; appliances for gymnastics; conjuring apparatus; video game machines; 
kites; bows for archery; fencing weapons; fishing tackle; ascenders [mountaineering equipment]; ski bindings; archery 
implements; machines for physical exercises; divot repair tools [golf accessories]; swimming pools [play articles]; dolls; 
Christmas tree stands; golf clubs; hockey sticks; twirling batons; targets; electronic targets; stationary exercise bicycles; 
marbles for games; skittles; ninepins; starting blocks for sports; building blocks [toys]; playing balls; body boards; soap 
bubbles [toys]; cricket bags; golf bags, with or without wheels; gut for rackets; cups for dice; kaleidoscopes; bladders of 
balls for games; dolls' rooms; bells for Christmas trees; rods for fishing; paper party hats; detonating caps [toys]; caps 
for pistols [toys]; playing cards; dolls' houses; rocking horses; chips for gambling; swimming belts; surfboard leashes; 
weight lifting belts [sports articles]; cosaques [toy fireworks]; strings for rackets; confetti; gut for fishing; dice; 
ornaments for Christmas trees, except illumination articles and confectionery; hang gliders; discuses for sports; flying 
discs [toys]; billiard markers; artificial fishing bait; lures for hunting or fishing; exercisers [expanders]; horseshoe games; 
sling shots [sports articles]; hunting game calls; darts; harpoon guns [sports articles]; water wings; floats for fishing; 
chalk for billiard cues; counters [discs] for games; toys; toys for domestic pets; rattles [playthings]; games; amusement 
machines, automatic and coin-operated; board games; ring games; building games; checkers [games]; dominoes; chess 
games; parlor games; portable games with liquid crystal displays; pachinkos; fairground ride apparatus; snow globes; 
scratch cards for playing lottery games; gloves for games; baseball gloves; golf gloves; fencing gauntlets; batting gloves 
[accessories for games]; boxing gloves; bob-sleighs; protective paddings [parts of sports suits]; climbers' harness; 
harness for sailboards; scale model kits [toys]; lines for fishing; dolls' beds; bowling apparatus and machinery; gaming 
machines for gambling; arcade video game machines; mah-jong; bar-bells; puppets; toy masks; theatrical masks; fencing 
masks; mobiles [toys]; scale model vehicles; scooters [toys]; reels for fishing; paintballs [ammunition for paintball guns] 
sports apparatus; creels [fishing traps]; artificial snow for Christmas trees; practical jokes [novelties]; novelties for 
parties, dances [party favors, favours]; teddy bears; poles for pole vaulting; billiard balls; balls for games; play balloons; 
swimming jackets; knee guards [sports articles]; elbow guards [sports articles]; paragliders; shin guards [sports articles]; 
roller skates; in-line roller skates; ice skates; seal skins [coverings for skis]; stuffed toys; plush toys; quoits; clay pigeons 
[targets]; roulette wheels; pinatas; flippers for swimming; air pistols [toys]; toy pistols; paintball guns [sports apparatus]; 
dolls' feeding bottles; candle holders for Christmas trees; punching bags; billiard cue tips; jigsaw puzzles; rackets; 
snowshoes; scrapers for skis; rosin used by athletes; nets for sports; butterfly nets; tennis nets; landing nets for anglers; 
scent lures for hunting or fishing; sole coverings for skis; kite reels; rollers for stationary exercise bicycles; bags 
especially designed for skis and surfboards; chessboards; bingo cards; camouflage screens [sports articles]; skis; surf 
skis; waterskis; wax for skis; bite sensors [fishing tackle]; skateboards; men's athletic supporters [sports articles]; 
sleighs [sports articles]; slot machines [gaming machines]; snowboards; edges of skis; billiard table cushions; billiard 
cues; skating boots with skates attached; bite indicators [fishing tackle]; sailboards; surfboards; swimming kick boards; 
billiard tables; coin-operated billiard tables; tables for indoor football; tables for table tennis; checkerboards; clay pigeon 
traps; slides [playthings]; trampolines; spring boards [sports articles]; backgammon games; spinning tops [toys]; toy 
vehicles; radio-controlled toy vehicles; dolls' clothes; shuttlecocks.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery; ices; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces (condiments); 
spices; ice; vinegar; beer vinegar; sea water for cooking; gluten additives for culinary purposes; weeds [condiment]; oat-
based food; farinaceous foods; starch for food; aniseed; star aniseed; seasonings; coffee flavorings [flavourings]; 
flavorings, other than essential oils; flavorings, other than essential oils, for beverages; flavorings, other than essential 
oils, for cakes; crushed oats; husked oats; high-protein cereal bars; stick liquorice [confectionery]; cocoa-based 
beverages; coffee-based beverages; chocolate-based beverages; tea-based beverages; baking soda [bicarbonate of soda 
for cooking purposes]; cookies; biscuits; malt biscuits; petit-beurre biscuits; sweetmeats [candy]; buns; puddings; 
cocoa; cocoa beverages with milk; coffee; coffee beverages with milk; unroasted coffee; cinnamon [spice]; capers; 
caramels [candy]; peppermint sweets; cheeseburgers [sandwiches]; cloves [spice]; chow-chow [condiment]; chutneys 
[condiments]; waffles; chicory [coffee substitute]; chocolate; chocolate beverages with milk; aromatic preparations for 
food; condiments; confectionery; peanut confectionery; almond confectionery; pralines; corn flakes; fruit coulis [sauces]; 
crackers; cream of tartar for culinary purposes; cream of tartar for cooking purposes; custard; pancakes; macaroons 
[pastry]; turmeric for food; curry [spice]; couscous [semolina]; cakes; natural sweeteners; confectionery for decorating 
christmas trees; garden herbs, preserved [seasonings]; essences for foodstuffs, except etheric essences and essential 
oils; malt extract for food; bean meal; wheat flour; corn meal; barley meal; potato flour for food; mustard meal; soya flour; 
tapioca flour for food; gruel, with a milk base, for food; hominy; meal; ferments for pastes; oat flakes; chips [cereal 
products]; groats for human food; pies; fondants [confectionery]; ice cream; fruit jellies [confectionery]; ham glaze; wheat 
germ for human consumption; edible ices; ice, natural or artificial; ice for refreshment; (cake frosting [icing]; glucose for 
culinary purposes; gluten prepared as foodstuff; chewing gum; corn, milled; corn, roasted; popcorn; halvah; infusions, 
not medicinal; spring rolls; thickening agents for cooking foodstuffs; ketchup [sauce]; binding agents for ice cream; 
sausage binding materials; yeast; baking powder; leaven; liquorice [confectionery]; macaroni; mayonnaise; malt for 
human consumption; maltose; marinades; marzipan; molasses for food; mint for confectionery; honey; chocolate 
mousses; dessert mousses [confectionery]; muesli; allspice; nutmegs; crushed barley; husked barley; gingerbread; 
bread; rusks; unleavened bread; breadcrumbs; bread rolls; royal jelly; almond paste; soya bean paste [condiment]; 
pastry; pasta; pasties; noodle-based prepared meals; pastries; lozenges [confectionery]; petits fours [cakes]; meat pies; 
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pepper; pesto [sauce]; pizzas; cake powder; powders for ice cream; cereal preparations; vegetal preparations for use as 
coffee substitutes; flour; cocoa based ingredients for confectionery products; meat tenderizers, for household purposes; 
preparations for stiffening whipped cream; bee glue; quiches; relish [condiment]; ravioli; rice; sago; cooking salt; celery 
salt; salt for preserving foodstuffs; tomato sauce; soya sauce; sauces [condiments]; dressings for salad; sandwiches; 
peppers [seasonings]; golden syrup; linseed for human consumption; oatmeal; semolina; hominy grits; mustard; cereal-
based snack food; rice-based snack food; sorbets [ices]; spaghetti; spices; artificial coffee; meat gravies; sushi; 
tabbouleh; tacos; noodles; tapioca; tea; iced tea; tarts; rice cakes; tortillas; vanilla [flavoring] flavouring; vanillin [vanilla 
substitute]; vermicelli [noodles]; frozen yogurt [confectionery ices]; saffron [seasoning]; ginger [spice]; sugar; candy.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages; seltzer water; waters [beverages]; table waters; aerated water; lithia water; 
mineral water [beverages]; aperitifs, non-alcoholic; smoothies; whey beverages; aloe vera drinks, non-alcoholic; non-
alcoholic fruit juice beverages; isotonic beverages; non-alcoholic beverages; non-alcoholic honey-based beverages; malt 
beer; ginger ale; beer; cocktails, non-alcoholic; essences for making beverages; non-alcoholic fruit extracts; extracts of 
hops for making beer; kvass [non-alcoholic beverage]; peanut milk [non-alcoholic beverage]; milk of almonds [beverage]; 
lemonades; must; beer wort; malt wort; grape must, unfermented; fruit nectars, non-alcoholic; orgeat; pastilles for 
effervescing beverages; powders for effervescing beverages; preparations for making beverages; preparations for 
making liqueurs; preparations for making aerated water; preparations for making mineral water; sarsaparilla [non-
alcoholic beverage]; syrups for beverages; syrups for lemonade; soda water; sorbets [beverages]; fruit juices; tomato 
juice [beverage]; vegetable juices [beverages]; cider, non-alcoholic.

Cl.33;Alcoholic beverages (except beers); brandy; peppermint liqueurs; rice alcohol; spirits [beverages]; bitters; anise 
[liqueur]; anisette [liqueur]; aperitifs; arak [arrack]; alcoholic beverages, except beer; alcoholic beverages containing fruit;
pre-mixed alcoholic beverages, other than beer-based; distilled beverages; cocktails; curacao; digesters [liqueurs and 
spirits]; alcoholic essences; alcoholic extracts; fruit extracts, alcoholic; gin; hydromel [mead]; kirsch; liqueurs; rum; 
sake; cider; perry; piquette; wine; vodka; whisky.

Cl.35;Business administration of licences for goods and services for others; business management assistance; 
commercial or industrial management assistance; compilation of information into computer databases; distribution of 
samples for publicity purposes; providing business information via a web site; commercial information and advice for 
consumers [consumer advice shop]; marketing negotiation and conclusion of commercial transactions for third parties; 
search engine optimization; presentation of goods on communication media, for retail purposes; sales promotion for 
others; advertising on-line; advertising on a computer network; import-export agencies; systemization of information into 
computer databases; administrative processing of purchase orders; procurement services for others [purchasing goods 
and services for other businesses]; products and service on line selling for consumers and third parties with exclusion of 
soaps, essential oils, cosmetics, hair care preparations and lotions; wholesale and retail sale services of products and 
services with exclusion of soaps, essential oils, cosmetics, hair care preparations and lotions.
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Priority claimed from 29/01/2016; Application No. : 86891895 ;United States of America 

3351751    08/02/2016
[International Registration No. : 1298286]
Romeo Systems, Inc.

1639 11th Street, Suite 100 Santa Monica CA 90404 United States of America

Address for service in India/Attorney address:
KHURANA & KHURANA

IFAIA CENTRE, S/20-22, GREATER NOIDA SHOPPING PLAZA, UPSIDC SITE IV, KASNA ROAD, GREATER NOIDA - 201 308, 
NATIONAL CAPITAL REGION, DELHI-

Proposed to be Used
IR DIVISION
Cl.7;Electrical generator device that turns motion into electricity and creates electricity at the point of consumption.

Cl.9;Power storage device for storing electricity, and mobile application synchronized with the electrical generator 
device.
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Priority claimed from 05/06/2015; Application No. : 014203103 ;European Union 

3351862    01/12/2015
[International Registration No. : 1298095]
LESAFFRE ET COMPAGNIE

41 rue Étienne Marcel F-75001 PARIS France

Proposed to be Used
IR DIVISION
Cl.1;Dough improvers, namely bread-baking aids; enzymes for bread-making and fermentation; flavor enhancers for 
food products; additives (chemicals) for fermentation; bread improvers for industrial use.

Cl.30;Flour, bread, ferments for dough, leaven, yeast, baking powder; bread improvers for culinary use.
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Priority claimed from 16/10/2015; Application No. : 684323 ;Switzerland 

3352219    04/03/2016
[International Registration No. : 1298151]
Archroma IP GmbH

Neuhofstrasse 11 CH-4153 Reinach Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Instruments for the provision of information relating to color hues or dye samples, namely data recording 
instruments with screens for the provision of information relating to color hues or dye samples; data processing 
apparatus used for reading information relating to dyes; software.

Cl.16;Catalogs comprising samples of fabrics of different hues.

Cl.40;Cloth dyeing, including provision of information relating to cloth dyeing, including preparation, mixing, gluing 
and treatment of dyes for cloth dyeing; provision of dyeing services specific to customers, particularly development of 
customer-specific dye samples.

7457



Trade Marks Journal No: 1825 ,   27/11/2017           Class 99 
 

Priority claimed from 05/02/2015; Application No. : 30 2015 000 842 ;Germany 

3352781    17/07/2015
[International Registration No. : 1298833]
Brenntag Holding GmbH

Stinnes-Platz 1 45472 Mülheim an der Ruhr Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for commercial, scientific, photographic purposes, for the treatment of water, for the cosmetics 
industry, in particular emulsion breakers; absorption stimulators; emulsifiers as chemical products for industrial 
purposes; stabilizers as chemical products for industrial purposes; solubilizers as chemical products for industrial 
purposes; artificial resins in raw state, plastics in raw state; fire extinguishing agents; agents for hardening and soldering 
of metals; chemical products for fresh storage and preservation of foods; chemical reinforcing agents of features of 
foodstuff in relation to consistency of meat, namely meat tenderizers (preparations to tenderize as far as included in this 
class); industrial salts [chemical products]; flocculants (flocculant creator); tanning agents, chemical impregnation 
agents for leather and textiles; agents for preservation of cement (as far as included in this class); chemical waterproofing
agents for cement, except paints and varnishes; detergents for use in manufacturing processes; starch for industrial 
purposes; caustic pickling agents for metals; adhesives for industrial purposes; formic acid; citric acid; benzoic acid; 
hydro chlorine acid; industrial alcohols; formic aldehyde for chemical purposes; demineralized water; liquids for 
hydraulic circuits; aluminas, gelatinous silica and silica gels, in particular as desiccants; solvents for paints; paraffin 
inhibitors, corrosion inhibitors, water clarifying agents, foamers as chemical products for industrial purposes; scale 
removers.

Cl.2;Binding agents for paints; thinners for paints; colorants; colour pigments; milk of lime; food colouring agents.

Cl.3;Laundry detergents; bleaching agents; detergents with the exception of detergents for commercial applications; 
paint stripping agents; cleaning, polishing, degreasing and grinding agents; soaps; ethereal oils.

Cl.4;Technical oils; technical greases; lubricants; dust absorption, wetting and binding agents; additives (non-chemical)
for heating oils as combustion enhancers; fuel additives (non-chemical).

Cl.37;Drilling, cleaning, pigging, maintenance and repair of pipelines; technical consultancy services in the field of 
repair, maintenance and cleaning of pipelines.

Cl.39;Storage, cargo handling, packaging and transport of chemicals, rubbers and plastics against payment; bottling of 
chemicals for third parties.

Cl.40;Recycling of operating materials, production residues and wastes, in particular in compliance with waste, sewage 
and emission laws, ordinances and stipulations by authorities; conversion, abolishing and burning of chemicals, 
operating materials, production residues and wastes, also and in particular with a view to waste, sewage and emission 
laws, ordinances and stipulations by authorities (all afore-mentioned services against payment); consultancy services in 
the field of treatment, conversion, utilization, disposal, recycling and elimination of operating materials, production 
residues or wastes, including cleanup, as far as included in this class; refining.

Cl.42;Services of a physicochemical engineering laboratory; quality control; quality testing, material testing; chemical 
laboratory services.

Cl.45;Consultancy and legal services in the field of waste, sewage and emission laws, regulations and requirements (all 
afore-mentioned services against payment).
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Priority claimed from 02/11/2015; Application No. : 1320303 ;Benelux 

3354165    30/12/2015
[International Registration No. : 1298855]
Soliton Systems Kabushiki Kaisha

Shinjuku, Shinjuku-ku, 2-4-3 Tokyo 160-0022 Japan

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers; data processing
equipment and computers; software; information technology and audiovisual equipment; encoders; computer network 
and data communication equipment; computer network servers; computer programs for network; software for setting up 
of computer networks; software for protecting computer networks; software for facilitating the use of a global multi-user 
computer information network; firewall software; software for use in accessing, updating, editing, modifying, organizing, 
storing, backing up, synchronizing, transmitting and sharing data, documents, files, information and multimedia content 
via a global computer network; network routers; network servers.

Cl.35;Advertisement; business management; business administration; administrative services; retail and wholesale 
services in computer hardware, software, electronic equipment, audiovisual equipment, safety, security, protection and 
signaling devices and computer network and data communication equipment; business consultancy regarding the 
selection and use of computer hardware, software, electronic equipment, audiovisual equipment, safety, security, 
protection and signaling devices and computer network and data communication equipment.

Cl.42;Scientific and technological services and research and design relating thereto; services in the field of industrial 
analysis and research; design and development of computer hardware and software; IT programming services and 
information technology [IT] consulting services; providing temporary use of non-downloadable software applications, 
accessible via a website; providing of online non-downloadable operating software for computer networks and servers; 
providing temporary use of online non-downloadable operating software for accessing and using cloud computing 
networks; development of software for securing network operations; consultancy in the field of computers; consultancy, 
testing, research and advisory services in the field of risk, vulnerability analysis and security of computers, computer 
systems and computer networks; hosting services and the provision of software and software applications for third 
parties; technical support services relating to computer hardware, software and network problems; detection of hardware, 
software and network problems; maintenance of software; online information and advisory services relating to security 
software for computers and computer hardware; development of software for third parties in the field of computers, 
computer systems and electronic communications networks; automatically updating of software.
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Priority claimed from 21/05/2015; Application No. : 86637943 ;United States of America 

3354844    20/11/2015
[International Registration No. : 1298599]
Fulham Company Ltd.

Unit 6, 6/F Kowloon Plaza, 485 Castle Peak Road, Cheung ShaWan, Kowloon Hong-Kong China

Address for service in India/Agents address:
LALL LAHIRI AND SALHOTRA.

PLOT NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.9;Electrical and electronic lighting ballasts, high intensity discharge (HID) ballasts, induction lamp ballasts, LED 
power supplies; electronic regulating and control devices for the operation of light emitting diodes; light emitting diode 
(LED) arrays; LED arrays, and clusters for use in instrumentation and illumination devices, in visible light and infra-red 
spectrum; lighting control apparatus; control devices for controlling light, color and brightness distribution in a light 
display; lighting drivers and controllers; light emitting diode (LED) drivers, modules, circuitry and wiring; driving 
apparatus and control apparatus, namely, electrical and power drivers and electrical and power controllers for lighting 
systems and for operating and controlling lighting systems; driving apparatus and control apparatus, namely, electrical 
and power drivers and electrical and power controllers for lighting systems and for operating and controlling video, 
displays, architectural accent, commercial, industrial, residential lighting applications; electric control devices for lighting 
and lighting energy management; home and office automation systems comprising wireless and wired controllers, 
controlled devices, and software for lighting, and other home and office monitoring and control applications; lighting 
controls; wireless and wired controllers, devices and interfaces to remotely monitor and control the function and status of 
other electrical, electronic, and mechanical devices or systems; LEDs (light-emitting diodes) and LED displays for use in 
electronic displays and architectural accent, commercial, industrial and residential lighting applications; electronic 
ballasts for lighting purposes; light engines, namely, electronic power supplies and drivers, and electronic power 
supplies and drivers combined with LED arrays.

Cl.11;High intensity discharge lamps; external electrode fluorescent lamps; and fluorescent lamps; induction lamps; 
lighting instruments and apparatus, namely, lighting installations, lighting tubes and luminaires; LED lighting fixtures for 
use in architectural accent, commercial, industrial, residential lighting applications; lighting fixtures; LED (light emitting 
diode) lighting fixtures for use in display, architectural accent, commercial, industrial, and residential lighting 
applications, advertisement, messaging, instrumentation and illumination; light sources, namely, lighting arrays and 
lighting fixtures using LED technology.
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Priority claimed from 01/07/2015; Application No. : VA 2015 01679 ;Denmark 

3354902    30/12/2015
[International Registration No. : 1298554]
DK Company A/S

La Cours Vej 6 DK-7430 Ikast Denmark

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; animal skins, hides; bags, handbags, suitcase, rucksacks, trunks and traveling 
bags, umbrellas, parasols, walking sticks, wallets, purses, shopping bags.

Cl.25;Clothing, footwear, headgear.

Cl.35;Retail and wholesale services relating to clothing, footwear, headgear, bleaching preparations and other 
substances for laundry use, cleaning, polishing and stain removing preparations, soaps, perfumery, essential oils, 
cosmetics, glasses, sunglasses, cases for sunglasses and glasses, straps for sunglasses, jewellery, precious stones, 
watches, leather and imitations of leather, animal skins, hides, bags, handbags, suitcase, rucksacks, trunks and traveling 
bags, umbrellas, parasols, walking sticks, wallets, purses, shopping bags.
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Priority claimed from 30/07/2015; Application No. : 86710247 ;United States of America 

3354982    29/01/2016
[International Registration No. : 1298592]
FENICS SOFTWARE, INC.

55 Water Street New York NY 10041 United States of America

Address for service in India/Attorney address:
LALL & SETHI

D-17, N.D.S.E.-II NEW DELHI-49

Proposed to be Used
IR DIVISION
Cl.9;Computer financial software; computer software for use in connection with capital investment services, securities 
brokerage services and transacting and trading of financial instruments; computer software for financial trade execution, 
confirmation, clearing and settlement transactions; computer software for use in connection with exchanges of 
environmental emission allowances; computer software for accessing an electronic marketplace for trading of financial 
instruments; computer software for accessing financial information, including information in the fields of futures, 
commodities, securities, currencies, financial instruments, brokerage, trading, investments, companies, financial markets 
and stock pricing and indices; downloadable electronic publications, in the nature of electronic newsletters in the fields of
business, finance and investing; parts, fittings and accessories for all the aforesaid goods; computer software for 
electronically trading securities; customizable application programming interfaces, namely, software development tools 
for the creation of client interfaces; computer software that enables trading in financial instruments, provides trade 
execution, settlement and confirmation capabilities, and provides access to financial information and financial market 
information, real time and otherwise; computer software used to calculate the theoretical fair price of options on foreign 
exchange contracts and other financial instruments.

Cl.36;Financial analysis, management and consulting; capital investments services; brokerage services; transacting 
and trading of financial instruments; trading of financial instruments via an electronic marketplace; providing financial 
information, including information in the fields of futures, commodities, securities, currencies, financial instruments, 
brokerage, trading, investments, companies, financial markets, stock pricing and stock indices; financial, securities and 
commodities exchange services; financial trade execution, confirmation, clearing and settlement services; providing 
brokerage services in the field of environmental emissions allowances; and provision of these services through an online 
global computer network; brokerage of telecommunications bandwidth and services; investment brokerage; real estate 
brokerage; mortgage brokerage; leasing of real estate; assessment and management of real estate; capital investment 
services; financial investment in the field of real estate; financial valuation of personal property and real estate; financial 
analysis and research services; financial services, namely, wealth management, real estate portfolio and asset 
management services; real estate investment, agency and appraisal services; real estate syndication; financial and 
strategic planning in the field of real estate; providing information in the field of finance.

Cl.38;Communication of financial information through an online global computer network; consultancy and provision 
of information relating to the aforementioned services; leasing of telecommunications equipment; telecommunications 
consultation; information about telecommunication; providing links to other websites in the field of finance.

Cl.42;Research, design and development of computer hardware and software; installation and maintenance of 
computer software; computer software consulting; updating of computer software for others; customization of computer 
software; providing on-line non-downloadable software for accessing financial information and trading of financial 
instruments; technical support services, namely, troubleshooting of computer hardware and software problems; 
customized software development services; application service provider featuring customizable application programming 
interfaces for use in building software applications; computer consulting services in connection with software for 
facilitating interactive communication and information sharing over a global computer network and other networks in the 
field of finance.
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Priority claimed from 01/07/2015; Application No. : VA 2015 01680 ;Denmark 

3355043    30/12/2015
[International Registration No. : 1298795]
DK Company A/S

La Cours Vej 6 DK-7430 Ikast Denmark

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; animal skins, hides; bags, handbags, suitcase, rucksacks, trunks and traveling 
bags, umbrellas, parasols, walking sticks, wallets, purses, shopping bags.

Cl.25;Clothing, footwear, headgear.

Cl.35;Retail and wholesale services relating to clothing, footwear, headgear, bleaching preparations and other 
substances for laundry use, cleaning, polishing and stain removing preparations, soaps, perfumery, essential oils, 
cosmetics, glasses, sunglasses, cases for sunglasses and glasses, straps for sunglasses, jewellery, precious stones, 
watches, leather and imitations of leather, animal skins, hides, bags, handbags, suitcase, rucksacks, trunks and traveling 
bags, umbrellas, parasols, walking sticks, wallets, purses, shopping bags.
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3358552    02/02/2016
[International Registration No. : 1299865]
Plus One Marketing Ltd.

2-8-6 Nishi-Shinbashi, Minato-ku Tokyo 105-0003 Japan

Proposed to be Used
IR DIVISION
Cl.9;Telecommunication machines and apparatus; electronic machines, apparatus and their parts; application software.

Cl.42;Computer software design, computer programming, or maintenance of computer software; rental of computers; 
creating of computer programs; design of computer programs; software as a service [SaaS].
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Priority claimed from 06/08/2015; Application No. : 014444319 ;European Union 

3358555    05/02/2016
[International Registration No. : 1299850]
EnergyBus e.V.

Koskauer Str. 100 07922 Tanna Germany

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; batteries, electric; batteries for lighting; electric batteries, chargers for electric batteries; battery jars; battery 
boxes; plates for batteries; junction boxes [electricity]; electrical conductors; plugs, sockets and other contacts [electric 
connections], plugs, plug-in connectors and other plug-in contacts; electrical connecting parts; coils, electric; contacts, 
electric; measuring devices, electric.

Cl.12;Electric vehicles; bicycles; scooter; wheelchairs for transporting invalids; light vehicles, in particular with electric 
drives, pedal drives and/or manual drives; parts and fittings for vehicles; automatic guided vehicles; self-propelled 
electric vehicle.

Cl.35;Compilation of information into computer databases; computerised file management; systemization of 
information into computer databases; news clipping services; expert opinion on business efficiency; commercial 
information and advice for consumers [consumer advice shop]; marketing studies; organizational project management in 
the field of electronic data processing; price comparison services; advertising; advertisement for others on the internet; 
sales promotion for others, business organisational consultancy; concluding and handling of contracts for using electric 
vehicles.

Cl.42;Scientific and technological services and research and design relating thereto in the field of electric vehicles 
(levs); technical measuring and testing; technical testing; conducting of scientific examinations; chemical analysis; 
calibration and function testing of measuring apparatus; material testing; surveying; quality control; technological advice 
and consultancy; testing [inspection] of vehicles for roadworthiness; conducting of scientific investigations; 
environmental assessment services; testing, analysis and evaluation of the goods and services of others for the purpose 
of certification.
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Priority claimed from 01/08/2014; Application No. : 14 4 109 777 ;France 

3358774    20/04/2016
[International Registration No. : 1246020]
HAPPN

48 rue Montmartre F-75002 PARIS France

Proposed to be Used
IR DIVISION
Cl.9;Computer programs and software; downloadable software in the form of mobile applications for portable devices 
for electronic communications that enable users to share their geographical position and locate other users, and enable 
users to meet, download, view, annotate, share data, information, images and content.

Cl.45;Matchmaking services for social purposes; social networking services, meeting services; personal and social 
services for providing assistance to individuals, based on the Internet and mobile telephone networks, to enable them to 
meet, to establish, create, manage and expand their social networks.
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3358843    29/04/2016
[International Registration No. : 1273511]
BIOIBERICA, S.A.U. 

Carretera NII, Km. 688, Zona Industrial E-08389 PALAFOLLS ES

Proposed to be Used
IR DIVISION
Cl.1;Natural ingredient based on native collagen (not denatured) for use in the food and pharmaceutical industry for 
health relating to joints.

Cl.5;Dietetic or food supplement for health relating to joints whose main component is native collagen (not denatured).
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Priority claimed from 14/08/2015; Application No. : 30 2015 049 821 ;Germany 

3358852    16/04/2016
[International Registration No. : 1274306]
Rotkäppchen-Mumm Sektkellereien GmbH

Sektkellereistr. 5 06632 Freyburg Germany

Address for service in India/Agents address:
CHANDRAKANT M. JOSHI

501, VISHWANANAK, CHAKALA ROAD, ANDHERI ( EAST), MUMBAI - 400 099.

Proposed to be Used
IR DIVISION
Cl.32;Beers; mineral waters; aerated water; non-alcoholic beverages; de-alcoholized beverages; fruit beverages; fruit 
juices; syrups for making beverages; preparations for making beverages.

Cl.33;Alcoholic beverages (except beers).
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Priority claimed from 12/08/2014; Application No. : AN2014C000468 ;Italy 

3358855    22/03/2016
[International Registration No. : 1263042]
PROIETTI MARCO

Via Trieste, 29/F I-63821 PORTO SANTEPLIDIO (FM) Italy

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; bags; clutch purse; change purses; notecases; wallets; rucksacks; all purpose 
sports bags; haversacks; beach bags; carrying cases for documents; shopping bags with wheels attached; textile 
shopping bags; handbags; school satchels; suitcases; sports bags; tote bags; shoulder bags; bum-bags; cosmetic bags 
(empty); trunks and travelling bags; umbrellas; parasols; walking sticks; leads for animals.

Cl.25;Clothing items; sweaters; cardigans; waistcoats; dresses; trousers; shorts; jerseys; raincoats; leather clothing; 
woolen clothing; stockings; stocking suspenders; sock suspenders; wind resistant jackets; ski pants; fur coats; evening 
coats; overcoats; skirts; suits; jackets; undershirts; T-shirts; clothing for gymnastics; ladies' shirts; collars; shirts; 
neckerchiefs; swimming costumes; tracksuits; wedding dresses; bath robes; underwear; brassieres; corsets; slips; 
underpants; briefs; nightshirts; housecoats; pyjamas; gloves; shawls; scarves; ties; bow ties; belts (clothing); braces; 
hats; caps; shoes; boots; ankle boots; leather shoes; galoshes; rain boots; sports footwear; sandals; slippers; soles for 
footwear; heels; footwear uppers.

Cl.35;The bringing together, for the benefit of others, of a variety of goods, excluding the transport thereof, - namely 
leather and imitations of leather, bags, clutch purse, change purses, notecases, wallets, rucksacks, all purpose sports 
bags, haversacks, beach bags, carrying cases for documents, shopping bags with wheels attached, textile shopping 
bags, handbags, school satchels, suitcases, sports bags, tote bags, shoulder bags, bum-bags, empty cosmetic bags, 
trunks and travelling bags, umbrellas, parasols, walking sticks, leads for animals, clothing items, sweaters, cardigans, 
waistcoats, dresses, trousers, shorts, jerseys, raincoats, leather clothing, woolen clothing, stockings, stocking 
suspenders, sock suspenders, wind resistant jackets, ski pants, fur coats, evening coats, overcoats, skirts, suits, jackets, 
undershirts, T-shirts, clothing for gymnastics, ladies' shirts, collars, shirts, neckerchiefs, swimming costumes, tracksuits, 
wedding dresses, bath robes, underwear, brassieres, corsets, slips, underpants, briefs, nightshirts, housecoats, pyjamas, 
gloves, shawls, scarves, ties, bow ties, belts for clothing, braces, hats, caps, shoes, boots, ankle boots, leather shoes, 
galoshes, rain boots, sports footwear, sandals, slippers, soles for footwear, heels and footwear uppers - enabling 
customers to conveniently view and purchase those goods; commercial trading and consumer information services in 
relation to leather and imitations of leather, bags, clutch purse, change purses, notecases, wallets, rucksacks, all purpose 
sports bags, haversacks, beach bags, carrying cases for documents, shopping bags with wheels attached, textile 
shopping bags, handbags, school satchels, suitcases, sports bags, tote bags, shoulder bags, bum-bags, empty cosmetic 
bags, trunks and travelling bags, umbrellas, parasols, walking sticks, leads for animals, clothing items, sweaters, 
cardigans, waistcoats, dresses, trousers, shorts, jerseys, raincoats, leather clothing, woolen clothing, stockings, stocking 
suspenders, sock suspenders, wind resistant jackets, ski pants, fur coats, evening coats, overcoats, skirts, suits, jackets, 
undershirts, T-shirts, clothing for gymnastics, ladies' shirts, collars, shirts, neckerchiefs, swimming costumes, tracksuits, 
wedding dresses, bath robes, underwear, brassieres, corsets, slips, underpants, briefs, nightshirts, housecoats, pyjamas, 
gloves, shawls, scarves, ties, bow ties, belts for clothing, braces, hats, caps, shoes, boots, ankle boots, leather shoes, 
galoshes, rain boots, sports footwear, sandals, slippers, soles for footwear, heels and footwear uppers; presentation of 
goods on mass media for retail purposes; on-line retail and wholesale store services featuring leather and imitations of 
leather, bags, clutch purse, change purses, notecases, wallets, rucksacks, all purpose sports bags, haversacks, beach 
bags, carrying cases for documents, shopping bags with wheels attached, textile shopping bags, handbags, school 
satchels, suitcases, sports bags, tote bags, shoulder bags, bum-bags, empty cosmetic bags, trunks and travelling bags, 
umbrellas, parasols, walking sticks, leads for animals, clothing items, sweaters, cardigans, waistcoats, dresses, trousers, 
shorts, jerseys, raincoats, leather clothing, woolen clothing, stockings, stocking suspenders, sock suspenders, wind 
resistant jackets, ski pants, fur coats, evening coats, overcoats, skirts, suits, jackets, undershirts, T-shirts, clothing for 
gymnastics, ladies' shirts, collars, shirts, neckerchiefs, swimming costumes, tracksuits, wedding dresses, bath robes, 
underwear, brassieres, corsets, slips, underpants, briefs, nightshirts, housecoats, pyjamas, gloves, shawls, scarves, ties, 
bow ties, belts for clothing, braces, hats, caps, shoes, boots, ankle boots, leather shoes, galoshes, rain boots, sports 
footwear, sandals, slippers, soles for footwear, heels and footwear uppers; sales promotion for others; business 
merchandising display services; arranging and conducting of trade shows; organisation of exhibitions and trade fairs for 
business and promotional purposes; planning and conducting of trade fairs, exhibitions and presentations for economic 
or advertising purposes; display services for merchandise; advertising; providing advertising services; providing and 
rental of advertising space on the Internet; business management; business administration; office functions.
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3359392    22/04/2016
[International Registration No. : 1300613]
Pipes & Shaw LLC

Suite 303, 26 West 17th Street New York NY 10011 United States of America

Proposed to be Used
IR DIVISION
Cl.25;Blazers; blouses; coats; jackets; pants; shorts; sweaters; dresses.

Cl.35;On-line retail store services featuring clothing.
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Priority claimed from 08/10/2015; Application No. : 014658934 ;European Union 

3359615    11/03/2016
[International Registration No. : 1300643]
HORNBACH Baumarkt AG

Hornbachstr. 11 76879 Bornheim Germany

Proposed to be Used
IR DIVISION
Cl.9;Accumulators; batteries; rechargeable electric batteries; battery chargers (chargers for batteries).

Cl.12;Tractors, in particular riding lawnmowers; automobile chains; vehicle wheels; vehicle covers [shaped].
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3359954    19/01/2016
[International Registration No. : 1300071]
Currie & Brown International Limited

60 Gray's Inn Road, London WC1X8AQ GB

Proposed to be Used
IR DIVISION
Cl.9;Computer software programs.

Cl.35;Construction cost consultancy services.

Cl.36;Property management.

Cl.37;Construction project management services; building construction, repair and consultancy; facilities management,
namely construction management services.

Cl.42;Quantity surveying; project management, namely architectural project management services, engineering project 
management services and computer project management services; design, installation, maintenance, rental and updating 
of computer software.
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Priority claimed from 09/11/2015; Application No. : 014774806 ;European Union 

3360030    21/04/2016
[International Registration No. : 1300738]
Alliance Tire Group B.V.

Prins Bernhardplein 200 NL-1097 JB Amsterdam

Proposed to be Used
IR DIVISION
Cl.12;Tires.

Cl.35;Distributorship services in the field of tires.
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Priority claimed from 06/11/2015; Application No. : 014773469 ;European Union 

3360107    17/03/2016
[International Registration No. : 1300500]
Messe Frankfurt Exhibition GmbH

Ludwig-Erhard-Anlage 1 60327 Frankfurt am Main Germany

Proposed to be Used
IR DIVISION
Cl.35;Advertising; marketing research; telemarketing; personnel management consultancy, employment agencies; 
organization and conducting of trade fairs, exhibitions and special shows for commercial or advertising purposes; 
business management, particularly in respect of organizing and conducting trade fairs, exhibitions, special shows and 
selling events; presentation of business companies and their products and services, also via the Internet; sales 
promotion for others; merchandising (sales promotion); demonstration of goods for publicity purposes; arranging 
contacts between commercial partners in trade and industry, also via the Internet; rental of advertising space and 
advertising material; rental of booths for exhibitions and trade fairs; management consultancy, particularly in respect of 
organizing and conducting trade fairs, exhibitions, special shows and selling events; compilation and servicing of 
information in computer databases; publication of printed matter (also in electronic form) for advertising purposes; 
searches about business topics in computer databases and in the Internet; business advice, also in the Internet; 
providing information and advice in commercial matters.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; consultancy services relating to 
education and training; vocational guidance; organization and conducting of exhibitions and special shows for cultural, 
educational or tuitional purposes; organization and conducting of instructional events, of congresses, seminars, 
conferences, symposia and workshops (education); arranging and conducting of colloquiums; production of shows; 
arranging of entertainment shows; organization and conducting of balls; organization and conducting of competitions 
(education and entertainment); presentation of live performances; musical performances (orchestra); party planning 
services (entertainment); providing online electronic publications, not downloadable, publication of printed matter (also in 
electronic form), except for advertising purposes, publication of periodicals and books in electronic form, also in the 
Internet; game services provided online from a computer network; booking of seats and ticket agency services for 
entertainment events, also via the Internet.
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Trade Marks Journal No: 1825 ,   27/11/2017           Class 99 
 

3363224    30/03/2016
[International Registration No. : 1301786]
Gühring KG

Herderstrasse 50-54 72458 Albstadt Germany

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; common metals alloys for producing coatings of metal for cutting tools (hand 
tools) and wearing parts; metal slugs.

Cl.7;Tools being parts of machines, other than knives, sharpening stones and sharpening wheels, for leather and textile 
processing; cutting tools (mechanically operated tools); mechanical tools for machine tools; machines for treating, 
cutting and shaping of materials of metal, wood and plastics processing; tool holders being parts of machine tools; pre-
setting tools for setting and adjusting tools; all of the aforesaid goods in this class.

Cl.40;Treatment of materials, namely, grinding and coating of tools, other than knives for leather and textile processing.
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Trade Marks Journal No: 1825 ,   27/11/2017           Class 99 
 

Priority claimed from 25/01/2016; Application No. : 015034077 ;European Union 

3363920    25/02/2016
[International Registration No. : 1301174]
Beiersdorf AG

Unnastrasse 48 20253 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumery, cosmetics, deodorants and anti-perspirants for personal use; preparations for the cleansing, 
care and embellishment of the hair; cosmetic suncare preparations.

Cl.5;Pharmaceutical preparations; sanitary preparations for medical purposes.

Cl.16;Paper, cardboard; printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists' materials; paint brushes; typewriters and office requisites (except furniture); instructional 
and teaching material (except apparatus); plastic materials for packaging (not included in other classes); printers' type; 
printing blocks.

Cl.25;Clothing, footwear, headgear.

Cl.44;Medical services; hygienic and beauty care for human beings.
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Trade Marks Journal No: 1825 ,   27/11/2017           Class 99 
 

Priority claimed from 23/02/2016; Application No. : 2016-019104 ;Japan 

3363928    29/02/2016
[International Registration No. : 1301196]
TOHO CO., LTD.

1-2-2, Yurakucho, Chiyoda-Ku TOKYO 100-8415 Japan

Proposed to be Used
IR DIVISION
Cl.9;Memory cards for video game machines; cellular phones; smartphones; cordless telephones; video telephones; 
answering machines; facsimile machines; phototelegraphy apparatus; audio- and video-receivers; sound transmitting 
apparatus; walkie-talkies; video baby monitors; navigation apparatus for vehicles [on-board computers]; radar apparatus; 
Global Positioning System [GPS] apparatus; electric installations for the remote control of industrial operations; sound 
reproduction apparatus; DVD players; digital photo frames; camcorders; video recorders; electronic notice boards; 
aerials; masts for wireless aerials; cell phone straps; telephone receivers, telephone transmitters; hands free kits for 
phones; coils, electric; holders for electric coils; head cleaning tapes [recording]; loudspeakers; horns for loudspeakers; 
cabinets for loudspeakers; transponders; video screens; headphones; microphones; megaphones; tone arms for record 
players; needles for record players; speed regulators for record players; acoustic couplers; magnetic encoders; magnetic 
wires; amplifiers; floppy disks; disks, magnetic; computers; computer peripheral devices; pocket calculators; encoded 
identification bracelets, magnetic; electronic tags for goods; electronic pocket translators; electronic agendas; electronic 
book readers; teleprompters; identity cards, magnetic; X-ray tubes not for medical purposes; vacuum tubes [radio]; 
triodes; thermionic tubes; electric discharge tubes, other than for lighting; semi-conductors; integrated circuits; wafers 
for integrated circuits; printed circuit boards; computer operating programs, recorded; cyclotrons; apparatus and 
installations for the production of X-rays, not for medical purposes; sonars; betatrons; metal detectors for industrial or 
military purposes; lasers, not for medical purposes; marine depth finders; particle accelerators; eyeglasses; goggles for 
sports; contact lenses; anti-glare glasses; divers' masks; containers for contact lenses; eyeglass cords; spectacle lenses;
eyeglass chains; eyeglass cases; eyeglass frames; video game cartridges; phonograph records; compact discs [audio-
video]; downloadable music files; animated cartoons; downloadable image files; cinematographic films, exposed; X-ray 
films, exposed; X-ray photographs, other than for medical purposes; frames for photographic transparencies.

Cl.16;Boxes of cardboard or paper; conical paper bags; wrapping paper; hygienic paper; tissues of paper for removing 
make-up; towels of paper; table napkins of paper; handkerchiefs of paper; paper; stationery; song books; calendars; 
magazines [periodicals]; printed timetables; books; newspapers; geographical maps; pamphlets; trading cards other than 
for games; posters; graphic prints; pictures; engravings; photographs [printed]; photograph stands.

Cl.25;Clothing; garters; sock suspenders; braces for clothing [suspenders]; belts [clothing]; footwear; masquerade 
costumes; ski gloves; headbands [clothing]; wet suits for water-skiing.

Cl.28;Video game machines; controllers for game consoles; bowling apparatus and machinery; amusement machines, 
automatic and coin-operated; toys; dolls; dice; cups for dice; chess games; checkers [games]; conjuring apparatus; 
dominoes; playing cards; Mah-jong; backgammon games; bingo cards; pachinkos; darts; billiard cues; billiard cue tips; 
chalk for billiard cues; billiard balls; billiard markers; billiard tables; billiard table cushions; baseball gloves; tennis ball 
throwing apparatus; tennis nets; rackets; gut for rackets; tables for table tennis; golf clubs; golf bags, with or without 
wheels; divot repair tools [golf accessories]; golf gloves; hockey sticks; ball pitching machines; discuses for sports; 
poles for pole vaulting; starting blocks for sports; bob-sleighs; skis; edges of skis; bags especially designed for skis and 
surfboards; scrapers for skis; sole coverings for skis; ski bindings; ice skates; snowshoes; snowboards; punching bags; 
boxing gloves; archery implements; fencing masks; fencing gauntlets; fencing weapons; appliances for gymnastics; 
body-training apparatus; water wings; men's athletic supporters [sports articles]; swimming kick boards; twirling batons; 
paragliders; hang gliders; bodyboards; rosin used by athletes; roller skates; skateboards; swings (sports articles); 
ascenders [mountaineering equipment]; climbers' harness; flippers for swimming; surfboards; surfboard leashes; 
waterskis; surf skis; sailboards; harness for sailboards; masts for sailboards; fishing tackle; butterfly nets.

Cl.41;Arranging and conducting of concerts; organization of film showings; film production, other than advertising 
films; subtitling; scriptwriting services; theatre productions; orchestra services; providing on-line music, not 
downloadable; circuses; production of radio and television programmes; movie studios; recording studio services; 
amusement parks; music-halls.
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Trade Marks Journal No: 1825 ,   27/11/2017           Class 99 
 

Priority claimed from 01/02/2016; Application No. : 4245318 ;France 

3364249    22/02/2016
[International Registration No. : 1301640]
ARC HOLDINGS 

104 avenue du Général de Gaulle F-62510 ARQUES FR

Proposed to be Used
IR DIVISION
Cl.8;Hand-operated hand tools and implements; cutlery; table forks; spoons; hand-operated hand tools.

Cl.21;Kitchen utensils; kitchen containers; unworked or semi-worked glass except building glass; porcelain ware; 
earthenware; bottles; works of art of porcelain, ceramic, earthenware or glass; statuettes of porcelain, ceramic, 
earthenware or glass; figurines (statuettes) of porcelain, ceramic, earthenware or glass; glasses (receptacles); tableware.
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Trade Marks Journal No: 1825 ,   27/11/2017           Class 99 
 

Priority claimed from 09/10/2015; Application No. : 30 2015 055 534 ;Germany 

3364754    15/03/2016
[International Registration No. : 1302960]
Merck KGaA

Frankfurter Strasse 250 64293 Darmstadt Germany

Address for service in India/Attorney address:
LALL & SETHI

D-17, N.D.S.E-11 NEW DELHI- 110049

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; manures; fire extinguishing compositions; tempering and soldering 
preparations; chemical substances for preserving foodstuffs; tanning substances; adhesives used in industry.

Cl.2;Paints, varnishes, lacquers; preservatives against rust and against deterioration of wood; colorants; mordants; raw 
natural resins; metals in foil and powder form for painters, decorators, printers and artists.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic food and 
substances adapted for medical or veterinary use, food for babies; dietary supplements for humans and animals; 
plasters, materials for dressings; material for stopping teeth, dental wax; disinfectants; preparations for destroying 
vermin; fungicides, herbicides.

Cl.7;Machines for metal, wood and plastics processing, for the chemical industry, for the pharmaceutical industry, for 
agriculture, for the beverage industry, for mining, machines for textiles, construction and packaging, machines for 
material processing, machine tools; motors and engines (except for land vehicles); machine coupling and transmission 
components (except for land vehicles); agricultural implements other than hand-operated; incubators for eggs; automatic 
vending machines.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopedic 
articles; suture materials.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes.

Cl.16;Paper, cardboard; printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists' materials; paint brushes; typewriters and office requisites (except furniture); instructional 
and teaching material (except apparatus); plastic materials for packaging (not included in other classes); printers' type; 
printing blocks.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica; plastics in extruded form for use in manufacture; packing, stopping 
and insulating materials; flexible pipes, not of metal.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and milk products; edible oils and fats.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery; edible ices; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces 
(condiments); spices; ice.

7479



Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages.

Cl.35;Advertising; business management; business administration; office functions.

Cl.40;Treatment of materials with biochemical, biological and pharmaceutical materials; treatment of materials with 
chemicals; water treatment; treatment of metal; cloth dyeing; customized production of chemical products for use in 
manufacture, research and science; customized production of mixtures for use in pharmaceuticals.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services.
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Trade Marks Journal No: 1825 ,   27/11/2017           Class 99 
 

 

Priority claimed from 25/11/2015; Application No. : 014828438 ;European Union 

3365678    28/04/2016
[International Registration No. : 1303144]
BDI-BioLife Science GmbH

Parkring 18 A-8074 Grambach/Graz Austria

Address for service in India/Attorney address:
K & S PARTNERS

515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.3;Algae-based cosmetic creams and lotions.

Cl.5;Algae-based dietary supplements and dietetic preparations; algae-based dietary supplement beverages; algae-
based medical dietary supplements; algae-based dietetic supplements; algae-based medicated creams; algae-based 
dietary supplements in the form of tablets and juices.
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Trade Marks Journal No: 1825 ,   27/11/2017           Class 99 
 

Priority claimed from 09/10/2015; Application No. : 30 2015 055 536 ;Germany 

3365917    11/03/2016
[International Registration No. : 1302959]
Merck KGaA

Frankfurter Strasse 250 64293 Darmstadt Germany

Address for service in India/Attorney address:
LALL & SETHI

D-17, N.D.S.E-11 NEW DELHI- 110049

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; manures; fire extinguishing compositions; tempering and soldering 
preparations; chemical substances for preserving foodstuffs; tanning substances; adhesives used in industry.

Cl.2;Paints, varnishes, lacquers; preservatives against rust and against deterioration of wood; colorants; mordants; raw 
natural resins; metals in foil and powder form for painters, decorators, printers and artists.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic food and 
substances adapted for medical or veterinary use, food for babies; dietary supplements for humans and animals; 
plasters, materials for dressings; material for stopping teeth, dental wax; disinfectants; preparations for destroying 
vermin; fungicides, herbicides.

Cl.7;Machines for metal, wood and plastics processing, for the chemical industry, for the pharmaceutical industry, for 
agriculture, for the beverage industry, for mining, machines for textiles, construction and packaging, machines for 
material processing, machine tools; motors and engines (except for land vehicles); machine coupling and transmission 
components (except for land vehicles); agricultural implements other than hand-operated; incubators for eggs; automatic 
vending machines.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopedic 
articles; suture materials.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes.
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Cl.16;Paper, cardboard; printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists' materials; paint brushes; typewriters and office requisites (except furniture); instructional 
and teaching material (except apparatus); plastic materials for packaging (not included in other classes); printers' type; 
printing blocks.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica; plastics in extruded form for use in manufacture; packing, stopping 
and insulating materials; flexible pipes, not of metal.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and milk products; edible oils and fats.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery; edible ices; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces 
(condiments); spices; ice.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages.

Cl.35;Advertising; business management; business administration; office functions.

Cl.40;Treatment of materials.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services.
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Trade Marks Journal No: 1825 ,   27/11/2017           Class 99 
 

Priority claimed from 09/10/2015; Application No. : 30 2015 055 537 ;Germany 

3365951    11/03/2016
[International Registration No. : 1302961]
Merck KGaA

Frankfurter Strasse 250 64293 Darmstadt Germany

Address for service in India/Attorney address:
LALL & SETHI

D-17, N.D.S.E-11 NEW DELHI- 110049

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; manures; fire extinguishing compositions; tempering and soldering 
preparations; chemical substances for preserving foodstuffs; tanning substances; adhesives used in industry.

Cl.2;Paints, varnishes, lacquers; preservatives against rust and against deterioration of wood; colorants; mordants; raw 
natural resins; metals in foil and powder form for painters, decorators, printers and artists.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic food and 
substances adapted for medical or veterinary use, food for babies; dietary supplements for humans and animals; 
plasters, materials for dressings; material for stopping teeth, dental wax; disinfectants; preparations for destroying 
vermin; fungicides, herbicides.

Cl.7;Machines for metal, wood and plastics processing, for the chemical industry, for the pharmaceutical industry, for 
agriculture, for the beverage industry, for mining, machines for textiles, construction and packaging, machines for 
material processing, machine tools; motors and engines (except for land vehicles); machine coupling and transmission 
components (except for land vehicles); agricultural implements other than hand-operated; incubators for eggs; automatic 
vending machines.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopedic 
articles; suture materials.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes.

7484



Cl.16;Paper, cardboard; printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists' materials; paint brushes; typewriters and office requisites (except furniture); instructional 
and teaching material (except apparatus); plastic materials for packaging (not included in other classes); printers' type; 
printing blocks.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica; plastics in extruded form for use in manufacture; packing, stopping 
and insulating materials; flexible pipes, not of metal.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and milk products; edible oils and fats.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery; edible ices; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces 
(condiments); spices; ice.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages.

Cl.35;Advertising; business management; business administration; office functions.

Cl.40;Treatment of materials with biochemical, biological and pharmaceutical materials; treatment of materials with 
chemicals; water treatment; treatment of metal; cloth dyeing; customized production of chemical products for use in 
manufacture, research and science; customized production of mixtures for use in pharmaceuticals.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services.

7485



Trade Marks Journal No: 1825 ,   27/11/2017           Class 99 
 

 

Priority claimed from 11/08/2015; Application No. : 86720697 ;United States of America 

3366004    10/02/2016
[International Registration No. : 1302504]
KarePartners, LLC

2675 Court Drive Gastonia NC 280541478 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software for tablets and smartphones providing connectivity to virtual healthcare systems.

Cl.38;Providing access to an electronic exchange of comprehensive health information by virtually connecting 
independent physicians, designated healthcare service providers, patients; providing access to an electronic exchange of 
medical information across virtual healthcare systems.

Cl.42;Providing temporary use of nondownloadable software for data processing in connection with virtual healthcare 
systems.
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Trade Marks Journal No: 1825 ,   27/11/2017           Class 99 
 

Priority claimed from 09/10/2015; Application No. : 30 2015 055 533 ;Germany 

3366313    11/03/2016
[International Registration No. : 1302958]
Merck KGaA

Frankfurter Strasse 250 64293 Darmstadt Germany

Address for service in India/Attorney address:
LALL & SETHI

D-17, N.D.S.E-11 NEW DELHI- 110049

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; manures; fire extinguishing compositions; tempering and soldering 
preparations; chemical substances for preserving foodstuffs; tanning substances; adhesives used in industry.

Cl.2;Paints, varnishes, lacquers; preservatives against rust and against deterioration of wood; colorants; mordants; raw 
natural resins; metals in foil and powder form for painters, decorators, printers and artists.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic food and 
substances adapted for medical or veterinary use, food for babies; dietary supplements for humans and animals; 
plasters, materials for dressings; material for stopping teeth, dental wax; disinfectants; preparations for destroying 
vermin; fungicides, herbicides.

Cl.7;Machines for metal, wood and plastics processing, for the chemical industry, for the pharmaceutical industry, for 
agriculture, for the beverage industry, for mining, machines for textiles, construction and packaging, machines for 
material processing, machine tools; motors and engines (except for land vehicles); machine coupling and transmission 
components (except for land vehicles); agricultural implements other than hand-operated; incubators for eggs; automatic 
vending machines.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopedic 
articles; suture materials.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes.

Cl.16;Paper, cardboard; printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists' materials; paint brushes; typewriters and office requisites (except furniture); instructional 
and teaching material (except apparatus); plastic materials for packaging (not included in other classes); printers' type; 
printing blocks.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica; plastics in extruded form for use in manufacture; packing, stopping 
and insulating materials; flexible pipes, not of metal.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and milk products; edible oils and fats.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery; edible ices; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces 
(condiments); spices; ice.
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Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages.

Cl.35;Advertising; business management; business administration; office functions.

Cl.40;Treatment of materials with biochemical, biological and pharmaceutical materials; treatment of materials with 
chemicals; water treatment; treatment of metal; cloth dyeing; customized production of chemical products for use in 
manufacture, research and science; customized production of mixtures for use in pharmaceuticals.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services.
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Trade Marks Journal No: 1825 ,   27/11/2017           Class 99 
 

Priority claimed from 28/07/2015; Application No. : 524178 ;Czech Republic 

3370567    26/08/2015
[International Registration No. : 1302487]
InStar Technologies a.s.

nám. Tomáše Bati 419 CZ-391 02 Sezimovo Ústí Czech Republic

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations and products for human use; pharmaceutical drugs; biogenic and bactericidal 
products and preparations; sanitary preparations for medical purposes; pharmaceutical drug delivery agents in the form 
of capsules in conjunction with antibiotics or chemotherapeutic agents.

Cl.10;Elastic bandages; bacteriological filters for medical purposes; implants for surgical use; surgical, medical, dental 
and veterinary instruments and apparatus; orthopaedic articles; sprayers for medical purposes.

Cl.35;Business organisation consulting; provision of business and commercial information; advertising and marketing; 
conducting market surveys; public relations services; administrative services; import-export agencies; arranging of 
exhibitions, trade fairs and promotions for commercial and advertising purposes relating to pharmacy.
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3370575    11/01/2016
[International Registration No. : 1302498]
GE Oil & Gas UK Limited

2 High Street Nailsea, Bristol BS48 1BS United Kingdom

Address for service in India/Attorney address:
K & S PARTNERS

515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.6;Pipes; flexible pipe and pipe systems (term too vague in the opinion of the International Bureau – Rule 13(2)(b) of 
the Common Regulations); cables; flexible pipeline products (term too vague in the opinion of the International Bureau – 
Rule 13(2)(b) of the Common Regulations); pipeline reinforcing materials; flexible pipe and pipeline products for use in 
the oil and gas industry (term too vague in the opinion of the International Bureau – Rule 13(2)(b) of the Common 
Regulations); all the aforesaid goods of metal or composites made primarily of metal; parts and fittings for the aforesaid 
goods; none of the above products for use in relation to domestic sanitary installations or domestic waste water conduct 
systems.

Cl.17;Pipes; flexible pipe and pipe systems; reinforced thermoplastic pipe; cables (term too vague in the opinion of the 
International Bureau – Rule 13(2)(b) of the Common Regulations); flexible pipeline products; pipeline reinforcing 
materials; flexible pipe and pipeline products for use in the oil and gas industry; all the aforesaid goods not of metal or of 
composites of plastic and metal (term too vague in the opinion of the International Bureau – Rule 13(2)(b) of the Common 
Regulations); parts and fittings for the aforesaid goods; none of the above products for use in relation to domestic 
sanitary installations or domestic waste water conduct systems.

Cl.37;Installation and fitting of pipes, pipelines and other products for use in the oil and gas industry; information, 
advisory and consultancy services, all relating to the aforesaid services.
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3458279    18/12/2014
[International Registration No. : 1321217]
Freudenberg SE

Hoehnerweg 2-4 69469 Weinheim Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry and science, unprocessed artificial resins and unprocessed plastics used in industry; 
adhesives used in industry; adhesive compositions of polyurethane; thermoplastic compounds; thermoplastic elastomer 
resins and thermoplastic concentrates in liquid form for use in industry; chemicals for treatment of surfaces; chemicals 
for electroplating, passivating, phosphating and sealing; corrosive preparations; none of the aforesaid goods containing 
fire extinguishing compositions, foam prevention and defoaming agents and preparations; chemicals based on oils, 
greases and waxes, in particular chemicals based on oils, greases and waxes being mould-release agents for moulds of 
plastics or of metals or being for release agents for welding of metal; solvents; chemical additives for oils; antifreeze; 
brake fluid; isostatic coatings of polytetrafluoroethylene; coatings for support rollers; chemicals in liquid and paste form 
for finishing (impregnating, coating, refining) of textiles; chemical compositions for use on different surfaces, including 
on tiles, grout, textiles, fabrics, upholstery, carpets, clothing, outer clothing and footwear, to repel or remove dirt, stains 
and moisture, in particular impregnating agents for household surfaces and/or textiles; chemical cleaning preparations 
for use in industrial processes, in particular in the food and food processing industries; chemicals in the form of 
detergency enhancers; chemical substances for preserving foodstuffs, namely raw materials for smoothing and 
preserving prepared foodstuffs, in particular confectionery; glazes and release agents for foodstuffs in the form of 
emulsions and dispersions; mixtures for manufacturing elastomers or rubbers, in particular mixtures for manufacturing 
elastomers or rubbers for use at low temperatures, mixtures for manufacturing elastomers or rubbers for binding to 
metals; mixtures for manufacturing elastomers or rubbers for binding to metals and for use at low temperatures; self-
lubricating, unprocessed artificial resins and plastics for improving sliding properties, in particular in the form of 
powders, liquids or pastes.

Cl.2;Paints, varnishes, lacquers; preservatives against rust and against deterioration of wood; colorants; mordants; raw 
natural resins; anti-corrosive preparations; preparations for preventing the deterioration of wood; colorants; mordants; 
lacquers, in particular sliding lacquers; coatings for protection against rust and/or corrosion.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; in particular soaps for household use; cleaning preparations; moisture-impregnated disposable 
cloths, steelwool pads with soap; cleaning preparations for household use; cleaning preparations for hard surfaces; 
cleaning preparations for glass, in particular window glass; cleaning preparations for surfaces of metal, including 
stainless steel, chromium, bronze and copper; cleaning preparations for range and stove surfaces; cleaning preparations 
for counter surfaces; cleaning preparations for cabinet surfaces; cleaning preparations for eating and cooking 
implements, including cutlery, dishes, pots and pans; cleaning preparations for wood; bathroom cleaning preparations, 
cleaning preparations for stone surfaces, including marble surfaces and granite surfaces; cleaning preparations for tiles 
and grouting mortar; all-purpose cleaning preparations; cleaning preparations for motor vehicles; general-purpose 
cleaning and polishing liquids; cleaning preparations for carpets and carpeting; stain removers; pet stain removers; 
mould-removing preparations; shoe care preparations, in particular shoe cream, shoe wax; scouring agents, in particular 
scouring milk, scouring cream, scouring powder; scale-removing preparations; fabric softeners for laundry use; 
preparations for the care, treatment and beautification of fabrics; all of the aforesaid goods being either with or without 
deodorising properties or components; paint strippers.

Cl.4;Industrial oils, in particular lubricating oils; industrial greases, in particular lubricating greases; lubricants, in 
particular lubricants in the form of sliding lacquers; additives for lubricants; self-lubricating artificial resins and plastics 
for improving sliding properties in the form of powders, liquids or pastes being friction-reducing coating preparations; 
dust absorbing, wetting and binding compositions; fuels (including motor spirit) and illuminants.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; plasters, materials for 
dressings; covering materials and medical applicators; wound dressings; wound dressing pads; compresses and 
compress covers; foam materials for treatment and management of wounds; medical textiles for wound care, wound 
compresses and substitute skin (patches); medical textiles being adhesion barriers on wounds and for closing wounds; 
medical textiles for haemostasis; medical textiles with regenerative properties being carriers of cells for bone, cartilage, 
skin and tendon regeneration; sanitary preparations and disinfectants; insecticides and deodorising preparations.

Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; materials of metal for 
railway tracks; non-electric cables and wires of common metal; ironmongery, small items of metal hardware; pipes and 
tubes of metal; safes; ores; pipes and tubes; connecting parts; connectors, fittings and flanges of metal for pipes and 
tubes; parts and spare parts for all of the aforesaid goods, including all of these goods in particular for use in the oil and 
gas industry.

7491



Cl.7;Metalworking, woodworking and plastic processing machines, machines used in the chemical industry, agriculture 
and mining, and for the beverage industry; textile machines; construction machines, packaging machines and machine 
tools; motors and engines (except for land vehicles); machine coupling and transmission components (except for land 
vehicles); agricultural implements other than hand-operated; hydraulic accumulators for storing and providing pressure; 
hydraulic reservoirs, in particular diaphragm accumulators, piston accumulators, pressure accumulators, accumulators 
for axle suspension, wheel suspension and/or cab suspension; couplings; belts for machines; rollers for printing 
machines; diaphragms for pumps and valves; anti-friction bearings for machines; ball-bearings, roller bearings and plain 
bearings being parts of machines; bearings, in particular self-lubricating bearings; fitted parts made of self-lubricating 
artificial resins and plastics for improving sliding properties, namely self-lubricating bearings; bearings for transmission 
shafts; journal boxes (parts of machines); seals being parts of engines; components of metal for use in the gas and oil 
industry, in particular scrapers of metal, pressure test seals, components for wireline and downhole tools and shutter 
valves; seals of metal, in particular for use in the oil and gas industry, in particular flange seals, including spiral-wound 
seals and serrated seals; rod wipers and piston guide rings used in hydraulic and pneumatic cylinders; guide and oil-
removing elements for hydraulic and pneumatic cylinders; guide elements for hydraulic and pneumatic applications, in 
particular guide rings and bearing rings for protection of cylinder rods and pistons; intake manifolds for land, air and 
water vehicles; engine parts for air and water vehicles, namely shaft couplings, transmission shafts, driving gear 
elements, journals (parts of machines), machine belts; bellows; expansion bellows, in particular rubber expansion 
bellows, expansion bellows of thermoplastic elastomers; elastic bearings for machines being sound and vibration 
absorption parts; pneumatic springs and spring struts with bellows of elastomeric material for supporting vibrating parts 
of vehicles and machines; elastic springs for sound, vibration and shock absorption, being parts of machines; multilayer 
springs for sound, vibration and shock absorption, being parts of machines; valves for machines, motors and engines; 
moulded semi-finished parts (not included in other classes) and finished goods of vulcanised perfluoroelastomers in the 
form of diaphragms for hydraulics, pneumatics and mechanical engineering; bearings, in particular hydraulic bearings, 
spherical bearings, conical bearings, machine bearings, flat bearings, wedge-shaped bearings, round bearings, 
instrument bearings, support bearings, barrel roller bearings, framework support bearings, axle guide bearings, hydraulic 
axle guide bearings, double U bearings, V bearings, MO bearings, M bearings, O-shaped bearings; bushings, in particular 
hydraulic bushings; springs, in particular multilayered springs, conical springs, chevron springs, roller springs, auxiliary 
springs; spring inserts; spring bases; rolling support systems (parts of machines); buffers (parts of machines); 
transverse and longitudinal buffers; wedge bundles (parts of machines); electric floor cleaning apparatus, cleaning 
robots; electric floor cleaning brushes, parts of machines, electric cleaning apparatus for hard surfaces, in particular 
electric window cleaning apparatus, suction apparatus for cleaning windows; electric cleaning machines and apparatus 
for carpets and carpeting; filters being parts of machines, motors or engines; roller covers and calender covers of non-
woven fabrics, cuttings and sheets of non-woven fabrics for this purpose and non-woven fabrics being semi-finished 
materials; inserts comprising non-woven fabrics for gas, air and liquid filtration installations and equipment, pre-
fabricated filters of non-woven fabrics for this purpose; engine parts for sound and vibration absorption; engine parts for 
land vehicles, namely shaft couplings, transmission shafts, journals (parts of machines), drive belts; vacuum cleaner 
bags of non-woven fabrics, paper or non-woven/paper laminates; pump diaphragms.

Cl.8;Hand tools and implements (hand-operated); cutlery.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; dosage dispensers; lubricant dispensers, namely automated lubricant 
dispensers; filters being fitted parts for office equipment, namely for laser printers, document shredders, fax machines 
and copiers; filters being fitted parts for outlet air from office equipment, namely from laser printers, document shredders, 
fax machines and copiers; apparatus and instruments for conducting, switching, transforming, accumulating, regulating 
or controlling electricity; plug-in connectors; connectors, in particular electric connectors; sheaths for electric cables; 
fuel cells and parts therefor; printed circuits; junction sleeves for electric cables; covers for electric outlets; sensor 
housings; connector housings; electronics housings, magnet armatures; magnetic encoders; seals for sensors; solenoid-
controlled valves; inserts comprising non-woven fabrics for metrological and scientific installations and equipment, pre-
fabricated filters of non-woven fabrics therefor and non-woven fabrics of semi-finished materials; battery separators of 
non-woven fabrics, non-woven fabrics being semi-finished materials for making battery separators, non-woven fabrics for 
use in batteries; respirators and respiratory masks, in particular of non-woven fabrics, for use in industry; protective 
clothing of non-woven fabrics; cases and liners of non-woven fabrics for electromagnetic data carriers and floppy disks; 
apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity, in 
particular flat cables, flat conductors, circuit boards, mechatronic systems; mechatronic systems for tapping of electric 
potentials between battery cells connected in series or in parallel, for determining the temperature and/or conditions in 
battery systems and/or for high-current connections between battery cells; mechatronic systems for detecting seat 
occupancy and/or for detecting fixtures in vehicle interiors; flat conductors for use as antennae structures; cable 
assemblies with or without integrated electronic components; cable assemblies consisting of round cables and/or flat 
conductors; cable assemblies for connecting to electric equipment, in particular for connecting to electric equipment in 
vehicles, ships or aircraft; connections for antennae structures in the windscreen region of vehicles; connections for 
antennae structures in the windscreen region of vehicles being designed exclusively as a flat conductor or as a 
combination of flat and round cables; connections for heating systems in the windscreen region of vehicles being 
designed exclusively as a flat conductor or as a combination of flat and round cables; grounding strips; capacitor films; 
sensors for detecting different ambient media, for detecting the kind of ambient media, for detecting the state of the 
ambient media, for detecting pressure, temperature, electric currents, electric voltages, moisture, distances and/or 
mechanical deflections; membrane keyboards; mechanical and/or electric switching elements; electric wiring and 
sensors, in particular for wiring solar cells; sensor and/or sensor wiring systems; protective gloves for use in industry; 
clothing for protection against injury; accumulator and separator diaphragms, regulating and switching diaphragms.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopaedic 
articles; suture materials; components for electric medical equipment; hoses of silicone and thermoplastics, silicone 
plugs and silicone sealing clamps for transfer of fluids for use in the pharmaceutical, biopharmaceutical and medical 
industries; prostheses, in particular voice prostheses; trocars; surgical and wound treating equipment; surgical adapters, 
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in particular fistula adapters; textile surgical implants; textile surgical implants fitted with regenerative cells for 
regeneration of organs and body tissue, including the aforesaid goods of non-woven fabrics or comprising non-woven 
fabrics; surgical textiles for supporting vascular prostheses and organs; textiles for coating prostheses; textile surgical 
implants being substitutes for tissue and for strengthening tissue; respiratory masks of non-woven fabrics for medical 
use, inserts comprising non-woven fabrics for respirators and masks for the medical purposes; textiles, in particular non-
woven fabrics for medical purposes; surgical gowns, surgical drapes, surgical face masks, plaster supports, supports for 
first-aid dressings, gauze substitutes, padded bandages (bandages for use under plaster casts); none of the aforesaid 
goods being for use in the pharmacy trade.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; apparatus for lighting, in particular apparatus for lighting for vehicles; components for apparatus for 
lighting for vehicles, in particular flat conductors, optics and/or complete lighting modules fitted with light-emitting 
diodes; apparatus for lighting with light-emitting diodes; interior or exterior lighting for vehicles, ships, aircraft, buildings; 
lighting of furniture; lighting for control panels; flat cables or flat conductors with integrated lighting devices, in particular 
with LEDs; flat cables or flat conductors with electronic components for interior or exterior lighting of vehicles, ships, 
aircraft, buildings, for lighting of furniture or for lighting for control panels; film heaters or large-area flat conductors, 
used in particular for heating exterior mirrors, steering wheels, seats, batteries, passenger compartments, sensor 
systems, trim parts and units; components for heating installations for vehicles, in particular film heaters; filter inserts, 
namely filter elements for use in an existing arrangement, filter inserts, in particular filter inserts with a filtration media of 
paper or non-woven fabrics; filter inserts for filters being parts of domestic or industrial installations; filter inserts for air 
purification installations and apparatus, including for the medical industry, in particular for dust separation and air 
purification for industrial installations and equipment and for household equipment, pre-fabricated filter inserts of non-
woven fabrics therefor; filter inserts for cleaning air supply and exhaust air and being parts for air conditioning apparatus;
filter inserts for air purifiers, in particular for air purifiers for rooms; filter inserts for ventilation installations, in particular 
for mobile ventilation installations; filter inserts for ventilation installations for office equipment, in particular for purifying 
the inlet air of computers; filter inserts for stationary and mobile ventilation installations for rooms, in particular for 
offices, conference rooms, entrance halls, exhibition halls and hotel rooms; filter inserts with a fixed frame or being 
cartridges, in particular filter inserts of non-woven fabrics, in particular for air filtration in air conditioning installations 
and fresh air blowers for motor vehicles; textile filter fabrics for repelling pollen and dust and for ventilation, being sheet 
material and in a fixed frame for building apertures; filter inserts for gas, air and liquid filtration installations and 
equipment, in particular pre-fabricated filter inserts of non-woven fabrics therefor; non-woven fabrics for reinforcing semi-
permeable membranes for microfiltration and ultrafiltration and reverse osmosis; filter inserts for milk, beverage and 
drinking water filtration installations and equipment, in particular pre-fabricated filter inserts of non-woven fabrics 
therefor, and non-woven fabrics therefor being semi-finished materials; inserts comprising non-woven fabrics for air 
purification installations and equipment for the medical industry, pre-fabricated filters of non-woven fabrics therefor.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; drive belts; clamp rollers, being parts of land vehicles; 
machines for gas distribution and valve actuation; parts of land, air and water vehicles, namely shock absorbers, shock 
absorber springs, suspension springs, pneumatic springs; body shells of polytetrafluoroethylene; transport trolleys, in 
particular transport trolleys for cleaning materials and equipment; guide rods, in particular wheelset guides; trailing links; 
pneumatic springs; pneumatic spring systems; non-woven fabrics for automobile construction; in particular fitted parts of
interior trim of non-woven fabrics for passenger compartments of land, air and water vehicles; sound and heat-absorbent 
insulating materials of non-woven fabrics in the form of moulded parts or surface structures, being linings for luggage 
compartments and engine compartments and being linings for passenger compartments of land, air and water vehicles.

Cl.14;Precious metals and their alloys; jewellery, precious stones; horological and chronometric instruments.

Cl.15;Musical instruments.

Cl.16;Paper, cardboard; printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists' materials; paint brushes; typewriters and office requisites (except furniture); instructional 
and teaching material (except apparatus); plastic materials for packaging (not included in other classes); printers' type; 
printing blocks; rubbish bags of plastic or paper; filters being fitted parts for office equipment, in particular for laser 
printers and document shredders; semi-finished materials of paper or paper laminates for vacuum cleaner bags.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica and goods made from these materials and not included in other 
classes; plastics in extruded form for use in manufacture; packing, stopping and insulating materials; flexible pipes, not 
of metal; seals of poly-tetrafluoroethylene, elastomers, rubber or highly elastic and thermoplastic plastics or 
thermoplastic elastomers, including combined with metals or other plastics, in particular lip seals for movable parts of 
machines; shaft seals; radial shaft seals; retaining rings; cassette seals; combination seals; valve stem seals; O-ring 
seals; support seals; composite seals; fibre seals; butterfly valve seals; sealing plugs designed as composite parts of 
metals and elastomers; seals for shock absorbers and gas pressure springs; valve-spindle seals; sealing rings; O-rings; 
flat seals; profile seals; O-ring seals; axle seals; seal plates; sealing strips; sealing frames [parts of seals]; seals (not of 
metal), namely oil seals, liquid seals, insulating seals, reinforced seals, piston seals and rod seals, in particular cup seals, 
packing seals and sealing rings, rod wiper seals; buffer seals; wiper rings, all of the aforesaid goods being for sealing 
against oil, grease or air in hydraulic and pneumatic applications; seals for hydraulic braking systems; seals for hydraulic 
and pneumatic cylinders; moulded parts, including boards, panels and flaps, profiles, discs and washers of elastic, 
rubbery plastics, including in particular combined with metals and other plastics; screw seal rings, in particular USIT 
rings; plug-in pieces; rotary pressure seals; profile seals; moulded parts of polytetrafluoroethylene; solid silicone parts, 
namely jet formers for showers, seals, diaphragms, housing parts, injection-moulded parts; injection-moulded parts of 
liquid silicone for machine elements; liquid silicone seals; plastics in the form of sheets, blocks, balls, rods and pipes; 
grooved rings, including in particular grooved rings of polytetrafluoroethylene; static and dynamic seals; static cylinder 
cover seals; V-packings being chevron multilayer packing seals for sealing static piston and centrifugal applications, in 
which male and female adapters are used in order to make up a V-set; stuffing box packings; micro parts of plastic or 
elastomeric material (semi-finished goods); elastomers and plastics for use in the gas and oil industry; seals, not of 
metal, for use in the gas and oil industry, in particular packers, production packers, service packers, mechanical packers; 
BOP (blow-out prevention) seals; rubberised chain wheels; packaging materials for moulded seals; panels of graphite-
based materials for use as sealing rings, packing seals and for heat insulation; slide ring packings; slide ring seals; seal 
support rings for sealing against oil, grease or air in hydraulic and pneumatic applications; absorption elements, in 
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particular for pneumatic applications; sound-absorbing multilayer panels and moulded parts of foam and/or plastics for 
vehicle cabs, for the building industry and for industrial machines; elastomers, in particular elastomers for use at low 
temperatures; rubber, in particular rubber for use at low temperatures; insulating and sealing parts having rubber-metal 
compounds, in particular insulating and sealing parts having rubber-metal compounds and being for use at low 
temperatures; articles of rubber for vibration isolation; vibration-control components; moulded semi-finished parts (not 
included in other classes) and finished goods of vulcanised perfluoroelastomers in the form of seals and O-rings for use 
in hydraulics, pneumatics and mechanical engineering; perfluoroelastomers being films, panels and rods (semi-finished 
goods); materials for absorbing and insulating against sound, heat, cold, water and vapour, the aforesaid goods being in 
particular in the form of roll materials, sheets, die-cuts and cuttings being semi-finished materials, in particular of non-
woven fabrics; insulating materials of non-woven fabrics for electric equipment and installations, and for the cable 
industry in the form of sheets, bands, cuttings and being semi-finished materials; insulating materials of non-woven 
fabrics for heat, cold and soundproofing installations and equipment in the form of sheets, cuttings and being semi-
finished materials; packaging materials of non-woven fabrics in sheet form and pre-fabricated as casings, envelopes and 
covers; insulating gloves; including the aforesaid goods with flame-retardant properties; self-lubricating artificial resins 
and plastics for improving sliding properties in the form of panels, blocks and rods being semi-finished goods and being 
substitutes for bearing metals; water-tight rings of metal.

Cl.18;Leather and imitations of leather; animal skins, hides; semi-worked leather with an imitation leather surface; 
semi-worked leather with an embossed imitation leather surface film, in particular a film of polyurethane.

Cl.19;Building materials (non-metallic), in particular natural and artificial stone, cement, lime, mortar, plaster, gravel; 
non-metallic rigid pipes for building, in particular of sandstone and cement, asphalt, pitch and/or bitumen; non-metallic 
transportable buildings; monuments, not of metal; building materials for ceilings and sealing of house roofs, in particular 
roof insulation felts consisting predominantly of asphalt, pitch and/or bitumen; materials for road construction, in 
particular asphalt, pitch and bitumen; bituminous surfacing; protective dust covers of non-woven fabrics for the building 
industry and for mining; tarpaulins and cuttings of non-woven fabrics for ground consolidation and being drainage 
material for structural engineering, civil engineering, road construction and mining; tarpaulins and cuttings of non-woven 
fabrics for ground consolidation, drainage and irrigation for agricultural and horticultural applications; geotextiles.

Cl.20;Furniture, mirrors, picture frames; covers of non-woven fabrics for upholstered furniture, beds, loungers, 
cushions and mattresses; carrier materials and cover materials and wrappings of non-woven fabrics for inner springs and 
foam parts for mattresses; partitions; kitchen stools; sitting/standing aids; laundry airing devices, namely clothes 
hangers; window blinds of non-woven fabrics.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes (except paint brushes); brush-
making materials; articles for cleaning purposes; steelwool; unworked or semi-worked glass (except glass used in 
building); glassware, porcelain and earthenware not included in other classes; articles for cleaning purposes, in particular 
household cloths, window cloths of leather and artificial leather, dishcloths, wipes, dusters, polishing cloths, scouring 
cloths, all-purpose cloths, floor cloths, microfibre cloths, sponge cloths, cloths of non-woven fabrics, cloths of woven or 
knitted fabrics, dry scouring pads of non-woven fabrics with and without a sponge part; wipes with antibacterial 
properties; steelwool for cleaning, in particular steelwool cleaners with and without a foam handle; steelwool pads; 
sponges for household purposes, in particular plastic-coated scouring sponges, cleaning sponges of viscose or plastic; 
household or kitchen utensils, in particular hand-operated, non-electric, mechanical cleaning apparatus, brooms, 
brushes, mops, devices for wringing out mops, window cleaning apparatus, toilet brushes, toilet brush holders, window 
cleaning systems, namely consisting of hand-operated window cleaning apparatus, water scrapers, dustpans, gloves for 
light industrial use, household gloves for kitchen use, for cleaning and washing, for maintenance or household purposes, 
in particular of latex or plastic; gardening gloves; gloves for preparing of foodstuffs and beverages; gloves for 
hairdressing; gloves for polishing; disposable gloves for household and gardening purposes; laundry airing devices, 
namely clothes racks for drying, drying racks, rotary washing lines, drying holders, clothes-pegs, ironing boards, sleeve 
boards, ironing board covers, ironing cloths (shaped ironing board covers), iron cleaning cloths; household or kitchen 
containers, in particular buckets, pedal bins, rubbish bins; fittings, not of metal, for hand-operated, non-electric, 
mechanical cleaning apparatus, namely arms, handles, connecting parts, links, couplings, not of metal, being fitted 
goods; spray bottles for cleaning liquids; non-woven fabrics being cleaning media for electromagnetic data carriers and 
magnetic heads; sorting containers of plastic for laundry; laundry baskets of plastic.

Cl.22;Ropes; string; nets; tents; awnings, tarpaulins; sails; sacks and bags (not included in other classes); padding and
stuffing materials (except of rubber or plastics); raw fibrous textile materials; clothes lines.

Cl.23;Yarns and threads, for textile use.

Cl.24;Textiles and textile goods, not included in other classes; bed covers; table covers; filtering materials of textile; 
non-woven fabrics for use for semi-finished materials of non-woven fabrics for making quilt covers, mattresses and for 
use in the furniture industry, in particular as filling material; non-woven fabrics, in particular coated non-woven fabrics, 
non-woven fabrics containing active carbon, non-woven fabrics for shielding against electromagnetic waves, high-energy 
radiation, biological and chemical agents, all of the aforesaid non-woven fabrics being in the form of roll materials, 
sheets, die-cuts and cuttings being semi-finished materials, non-woven fabrics being semi-finished materials for 
respirators and respiratory masks for medical and industrial use; non-woven fabrics being semi-finished materials for 
insertion in plastic objects for reinforcement and for attaching markings and inscriptions; household textiles and 
decorative materials of non-woven fabrics; textiles and textile goods, not included in other classes; velour needle-
punched non-woven fabrics being semi-finished goods; textiles being semi-finished goods in the form of rolls, bands, 
sheets and die-cut sheets; fabrics, in particular industrial fabrics, in particular in the form of roll materials; woven fabrics, 
knitted fabrics, non-crimp fabrics, crocheted fabrics, meshed fabrics, non-woven fabrics or combinations thereof, in 
particular for industrial use, including in the form of roll materials; textile laminates; textile laminates consisting of a 
plurality of layers bonded to one another, in particular flat layers, of fabrics and optionally other materials, including foils, 
films, membranes, foams, leather; including all of these laminates in the form of roll materials; including the aforesaid 
laminates for use as decorative layers; fabrics with heat-sealable properties, including in the form of roll materials or 
adhesive tape; textile interlinings, in particular woven and knitted interlinings and interlinings of non-woven fabrics, 
including in the form of roll materials; collar inserts, in particular woven collar inserts, in particular consisting of 
polyester, cotton and/or a mixture of polyester and cotton; linings and material between linings; horsehair fabrics and 
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reinforcement fabrics; linen padding; pre-fabricated padding; biaxially stretchable fabrics; biaxially stretchable woven 
fabrics, knitted fabrics, crocheted fabrics, non-crimp fabrics, meshed fabrics, non-woven fabrics, preferably needle-
consolidated or otherwise consolidated non-woven fabrics, or combinations thereof, in particular for relining and 
strengthening of surface materials; biaxially stretchable relining and strengthening materials; non-woven fabrics being 
interior linings for artificial leather and leather goods of all kinds; all of the aforesaid goods having flame-retardant and/or 
antistatic properties, in particular with integrated electrically conductive threads; fabrics, in particular woven fabrics, 
knitted fabrics, non-crimp fabrics, crocheted fabrics, meshed fabrics, non-woven fabrics or combinations thereof, for 
making clothing; including all of the aforesaid fabrics in the form of roll materials; flame-retardant fabrics, in particular of 
flame-retardant fibres; flame-retardant woven fabrics, knitted fabrics, crocheted fabrics, non-crimp fabrics, meshed 
fabrics, non-woven fabrics, preferably needle-consolidated or otherwise consolidated non-woven fabrics, or combinations
thereof; flame-retardant textile composites of woven fabric with needle-consolidated or otherwise consolidated non-
woven fabrics; including all of the aforesaid flame-retardant goods in the form of roll materials; water- and oil repellent 
fabrics, including impregnated with chemicals; water- and oil repellent woven fabrics, knitted fabrics, crocheted fabrics, 
non-crimp fabrics, meshed fabrics, non-woven fabrics, preferably needle-consolidated or otherwise consolidated non-
woven fabrics, or combinations thereof, including impregnated with chemicals; fabrics with antistatic properties; woven 
fabrics, knitted fabrics, crocheted fabrics, non-crimp fabrics, meshed fabrics, non-woven fabrics, preferably needle-
consolidated or otherwise consolidated non-woven fabrics, or combinations thereof with antistatic properties; fabrics 
with integrated electrically conductive threads; woven fabrics, knitted fabrics, crocheted fabrics, non-crimp fabrics, 
meshed fabrics, non-woven fabrics, preferably needle-consolidated or otherwise consolidated non-woven fabrics, or 
combinations thereof with integrated electrically conductive threads; fabrics, including multilayer fabrics, in particular 
woven fabrics, knitted fabrics, crocheted fabrics, non-crimp fabrics, meshed fabrics, non-woven fabrics, preferably 
needle-consolidated or otherwise consolidated non-woven fabrics, or combinations thereof, for work clothing, in 
particular for clothing for doctors and surgical gowns; multilayer composite materials of fabrics and, in particular 
adhesive, fastening materials for work clothing, in particular for clothing for doctors and surgical gowns; textile laminates 
consisting of a plurality of layers bonded to one another, in particular flat layers, of fabrics and optionally other materials, 
including foils, films, membranes, for clothing for doctors and surgical gowns; fabrics, including multilayer fabrics, in 
particular woven fabrics, knitted fabrics, crocheted fabrics, non-crimp fabrics, meshed fabrics, non-woven fabrics, 
preferably needle-consolidated or otherwise consolidated non-woven fabrics, or combinations thereof, for use in 
operating theatres; multilayer composite materials of fabrics and, in particular adhesive, fastening materials for use in 
operating theatres; textile laminates consisting of a plurality of layers bonded to one another, in particular flat layers, of 
fabrics and optionally other materials, including foils, films, membranes, for use in operating theatres; fabrics, including 
multilayer fabrics, in particular woven fabrics, knitted fabrics, crocheted fabrics, non-crimp fabrics, meshed fabrics, non-
woven fabrics, preferably needle-consolidated or otherwise consolidated non-woven fabrics, or combinations thereof, for 
protective work clothing; multilayer composite materials of fabrics and, in particular adhesive, fastening materials for 
protective work clothing; textile laminates consisting of a plurality of layers bonded to one another, in particular flat 
layers, of fabrics and optionally other materials, including foils, films, membranes, for protective work clothing; non-
woven fabrics being components of leisure wear and sportswear, namely outer fabrics and linings for jackets, trousers, 
coats, suits, combinations (clothing), shirts, gloves and padding and stuffing for clothing and headgear; textile linings 
and padding material for footwear or combinations thereof; multilayer ballistic composite materials of fabrics and, in 
particular adhesive, fastening materials; ballistic textile laminates consisting of a plurality of layers bonded to one 
another, in particular flat layers, of fabrics and optionally other materials, including foils, films, membranes; penetration 
resistant fabrics; penetration-resistant woven fabrics, knitted fabrics, crocheted fabrics, non-crimp fabrics, meshed 
fabrics, non-woven fabrics, preferably needle-consolidated or otherwise consolidated non-woven fabrics, or combinations
thereof; multilayer penetration-resistant fabrics; multilayer penetration-resistant composite materials of fabrics and, in 
particular adhesive, fastening materials; penetration-resistant textile laminates consisting of a plurality of layers bonded 
to one another, in particular flat layers, of fabrics and optionally other materials, including foils, films, membranes; velour 
fabrics; including all of the aforesaid goods with at least one self-adhesive or hook-and-loop surface; multilayer 
composite materials of fabrics and, in particular adhesive, fastening materials, with at least one self-adhesive or hook-
and-loop surface; including all of the aforesaid goods in the form of tape materials; velour tape, in particular self-
adhesive; knitted loop velour tape, in particular self-adhesive; decorative fabrics; fabrics with or of effect yarns, in 
particular effect yarns of fibrous leather materials and/or TPU (thermoplastic polyurethane elastomers) and/or paper; 
knitted fabrics, crocheted fabrics, woven fabrics, non-crimp fabrics, meshed fabrics, non-woven fabrics, preferably 
needle-consolidated or otherwise consolidated non-woven fabrics, or combinations thereof, all being made of or with 
effect yarns, in particular effect yarns of fibrous leather materials and/or TPU (thermoplastic polyurethane elastomers); 
decorative knitted fabrics, decorative crocheted fabrics, decorative woven fabrics, decorative non-crimp fabrics, 
decorative meshed fabrics, decorative non-woven fabrics, or combinations thereof; base fabrics having at least one 
incorporated decorative thread, contrasting with the base fabric in terms of colour and/or structure and/or material; 
fabrics, in particular knitted fabrics, crocheted fabrics, woven fabrics, non-crimp fabrics, meshed fabrics or combinations 
thereof, of leather materials, in particular of fibrous leather materials and/or leather thongs; fabrics, in particular woven 
fabrics, knitted fabrics, crocheted fabrics, non-crimp fabrics, meshed fabrics, non-woven fabrics, preferably needle-
consolidated or otherwise consolidated non-woven fabrics, or combinations thereof, with an imitation leather surface; 
fabrics, in particular woven fabrics, knitted fabrics, crocheted fabrics, non-crimp fabrics, meshed fabrics, non-woven 
fabrics, preferably needle-consolidated or otherwise consolidated non-woven fabrics, or combinations thereof, with an 
embossed imitation leather surface film; non-woven fabrics with an embossed imitation leather surface film of 
polyurethane; including all of the aforesaid goods in the form of roll materials; felt, including in the form of roll materials; 
table linen (not of paper) and bed linen; porous non-woven fabrics being exclusively for industrial purposes; filter 
materials and filter mats of non-woven fabrics, including impregnated with adhesive; non-woven fabrics for cosmetic use; 
non-woven fabrics being light diffusing elements or sun screens; non-woven fabrics comprising cluster fibres; non-
woven fabrics comprising microfibres or nanofibres, non-woven fabrics of microfibres or nanofibres or multilayer 
systems with aforesaid goods being included in this class; non-woven fabrics being semi-finished materials; semi-
finished materials of non-woven fabrics or non-woven laminates for vacuum cleaner bags.

Cl.25;Clothing; footwear, in particular shoes and shoe components; headgear; sportswear; clothing (including knitted 
and crocheted clothing), essential parts of clothing (included in this class); tailored and ready-to-use interlining parts 
(pre-fabricated); textile stiffening inserts, pre-fabricated inserts, collar inserts being parts of clothing; underwear; corsets; 
neckties; braces for clothing (suspenders); gloves (clothing); penetration-resistant textile soles for footwear; penetration-
resistant textile insoles for footwear; armpit supports; armpit pads being clothing inserts (pre-fabricated); babies' pants; 
tailored interlinings for creative and craftwork; tailored interlinings of non-woven fabrics for creative and craftwork.
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Cl.26;Lace and embroideries; ribbons and braid; buttons; hooks and eyes; pins and needles; artificial flowers.

Cl.27;Carpets, rugs, mats and matting, linoleum and other materials for covering existing floors; wall hangings (non-
textile); car mats for foot wells and interior trim; all being in particular of non-woven fabrics.

Cl.28;Games and playthings; gymnastic and sporting articles not included in other classes; decorations for Christmas 
trees.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and milk products; edible oils and fats.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals, bread, 
pastry and confectionery; ices; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces (condiments); 
spices; ice.

Cl.31;Grains and agricultural, horticultural and forestry products not included in other classes; live animals; fresh fruits 
and vegetables; seeds, natural plants and flowers; foodstuffs for animals, malt.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages.

Cl.33;Alcoholic beverages (except beers).

Cl.34;Tobacco; smokers' articles; matches.

Cl.35;Advertising; business management; business administration; office functions, electronic data processing, in 
particular systemisation of information into computer data-bases, compilation of information into computer databases, 
computerised file management, organisational project management in the field of electronic data processing, professional
business and organisational consultancy in the field of computerised processes regarding the organisation and 
management of companies; EDP consultancy.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs.

Cl.37;Building construction; monitoring of maintenance intervals for filter installations; filter technology services, 
namely installation, disassembly and maintenance of filter installations and filter installation parts.

Cl.38;Telecommunications; arranging and rental of access time for databases; providing access to computer programs 
on data networks.

Cl.39;Transport; packaging and storage of goods; travel arrangement; removal, storage of used filter installations and 
filter installation parts; location tracking of goods using computer programs.

Cl.40;Disposal of used filter installations and filter installation parts, namely the destruction and incineration thereof.

Cl.41;Education; providing of training, in particular in relation to the training of interns, trainees and students within a 
company; entertainment; sporting and cultural activities; filter technology services, namely training in relation to the 
configuration and operation of filter installations; arranging and conducting of IT training courses relating to the 
operation, maintenance and management of databases and computer software systems, including in particular in the field 
of cloud computing.

Cl.42;Scientific and technological services and research and design; industrial analysis and research services; design 
and development of computer hardware and software; scientific and technological services; technological consultancy; 
technological services, namely increasing the efficiency of production installations, processes and staff, optimisation of 
energy efficiency of lubricant applications, support for lubricant management, servicing using lubricants, maintenance 
using lubricants, implementation, achieving and preserving of savings, in particular in production installations, 
consultancy in relation to achieving improvements in productivity through optimisation recommendations based on 
tribological analyses of lubricant applications or based on test bench studies, extending the service life of wear parts, in 
particular in the large drive and chain sector; filter technology services, namely technical consultancy in relation to the 
selection and fields of use for filter installations and filter installation parts; consultancy in relation to the design of 
homepages and Internet websites, rental and maintenance of electronic memory space for others, software development, 
updating of computer software, design of computer software, rental of computer software, computer programming, 
computer hardware and software consultancy, implementation of computer programs on networks, installation of 
computer programs, configuration of computer networks using software, conversion of computer programs and data, 
installation, maintenance and care of computer software, including in particular in the field of cloud computing, providing 
computer programs on data networks, technical project management in the EDP sector; consultancy in relation to 
telecommunications technology; scientific and technological services and research, in particular development and design 
of electric circuits and sensors, including related mechatronic and/or optical components, chemical laboratories; 
conducting chemical analyses in the field of electroplating for others; chemical process technology analyses and quality 
control and quality assurance relating to electroplating baths and processes; monitoring of and consultancy regarding 
electroplating operations; conducting of technical and scientific investigations and tests in the field of electroplating; 
conducting of corrosion protection tests, including in particular in accordance with standards (DIN, ISO, ASTM); 
conducting of environmental compatibility testing; rental of control and regulation software and hardware for 
electroplating operations; technical project studies in the field of electroplating; filter technology services, namely 
monitoring and testing of filter installations and filter installation parts.

Cl.43;Services for providing food and drink; temporary accommodation.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services.
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Priority claimed from 21/12/2016; Application No. : 016186736 ;European Union  
3640991    01/06/2017 

adp Gauselmann GmbH

Merkur-Allee 1-15 32339 Espelkamp Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; cash 
registers, calculating machines, data processing equipment, computers; computer software; fire-extinguishing apparatus; 
musical jukeboxes and parts for the aforesaid automatic machines; automatic cash dispensers, automatic money 
counting and money changing machines; coin-operated mechanisms; games software; games software for use on any 
computer platform, including electronic entertainment and games consoles; games programs for computers; video 
games (software); computer games provided through a global computer network or supplied by means of multimedia 
electronic broadcast or through telecommunications or electronic transmission or via the internet; computer games, 
leisure and recreational software, video games and computer software, all being provided in the form of storage media; 
programs for operating electric and electronic apparatus for games, amusement and/or entertainment purposes; 
automatic lottery machines; computer software for computer games on the internet; online games (software), in particular 
for online betting games, online prize games, online gambling games, online games of skill and online casino games; 
computer software in the form of an app for mobile devices and computers; calculating apparatus in coin-operated 
machines and parts for the aforesaid goods; apparatus for recording, transmission, processing or reproduction of data, 
including sound or images, including parts for all the aforesaid goods, except radio sets, television receivers, hi-fi 
systems, video recorders, telephone apparatus, fax machines and telephone answering machines; computer hardware 
and software for casino and amusement arcade games, for gaming machines, slot machines or video lottery gaming 
machines or games of chance via the internet; electric, electronic, optical or automatic apparatus, for identifying data 
carriers, identity cards and credit cards, bank notes and coins; electric, electronic or optical alarm and monitoring 
installations, including video cameras and apparatus for image transmission and image processing; data processing 
apparatus and computers, including data processing apparatus and computers being components for data networks and 
parts facilitating data network communications; electric wiring harnesses; circuit boards, printed board assemblies 
(electronic components) and combinations thereof being assemblies and equipment parts, included in this class.

Cl.28;Games; toys; gymnastic and sporting articles not included in other classes; decorations for Christmas trees; 
gaming apparatus (including coin-operated apparatus); coin-operated arcade games (machines); arcade games (included 
in this class); coin-operated arcade video game machines; video games apparatus adapted for use with external screens 
or monitors only; casino fittings, namely roulette tables, roulette wheels; coin-operated automatic gaming machines and 
gaming machines, in particular for gaming arcades, with or without a prize payout; electronic or electrotechnical gaming 
apparatus, automatic gaming machines, gaming machines, slot machines operated by coins, tokens, banknotes, tickets 
or by means of electronic, magnetic or biometric storage media, in particular for commercial use in casinos and 
amusement arcades, with or without a prize payout; automatic gaming machines and gaming machines, in particular for 
commercial use in casinos and gaming arcades, with or without a prize payout; coin-operated gaming machines and/or 
electronic money-based gaming apparatus (machines), with or without prizes; housings adapted for gaming machines, 
gaming apparatus and automatic gaming machines, operated by means of coins, tokens, tickets or by means of 
electronic, magnetic or biometric storage media, in particular for commercial use in casinos and gaming arcades, with or 
without a prize payout; electronic games; electronic game entertainment apparatus and parts thereof; arcade video 
games; drawing apparatus for prize games and lotteries, draws or raffles; housings of metal, plastic and/or wood for coin-
operated automatic machines; apparatus for games (including video games), other than adapted for use with external 
screens or monitors only; electropneumatic and electric slot machines with pulling handles (gaming machines); gaming 
tables, in particular for table football, billiards, sliding games; flying discs (toys) and darts; gaming machines, namely, 
electric, electronic or electromechanical apparatus for bingo games, lotteries or video lottery games and for betting 
offices, connected or unconnected to a computer network; LCD games consoles; automatic gaming machines; apparatus 
and devices for accepting and storing money, being fittings for the aforesaid automatic machines, included in this class.
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Priority claimed from 17/02/2017; Application No. : 703043 ;Switzerland 

3659494    02/08/2017
[International Registration No. : 1370100]
Agie Charmilles Services SA

Rue du Pré-de-la Fontaine 8 CH-1217 Meyrin Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer software and software platforms, in particular software for fault diagnosis and 
troubleshooting; software for use with mobile telephones, tablets and other mobile devices; software for controlling 
machines; computer hardware, particularly diagnostic apparatus, not for medical use.

Cl.38;Telecommunications; data transmission and telecommunications services; consultancy, information and 
advisory services in the field of telecommunications; automatic transmission of digital data via telecommunications 
channels.

Cl.41;Education and organization of events in the field of computers and computer programs, namely organization and 
conducting of seminars and training workshops.

Cl.42;Computer-based remote assistance and remote diagnosis of machine tools; computer services, namely, 
provision of information by means of computer techniques and programming by means of a website, analysis of 
computer systems, design of computer software, storage of electronic data and installation of computer programs; 
development of computer software for data processing; computer consultancy and technical support in connection with 
the use of computer software, computers, computer hardware and computer systems.
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Priority claimed from 27/02/2017; Application No. : 2017-24692 ;Japan 

3659501    24/08/2017
[International Registration No. : 1354427]
Shiseido Company, Limited

7-5-5 Ginza, Chuo-ku Tokyo 104-0061 Japan

Proposed to be Used
IR DIVISION
Cl.1;Chemicals; chemicals for use in the manufacture of cosmetics, soaps, perfumery and industrial products; collagen 
used as a raw ingredient in the manufacture of cosmetics; chemical preparations for use in the manufacture of cosmetics; 
proteins for use in the manufacture of cosmetics.

Cl.3;Soaps; cosmetics; perfumery, fragrances and incense; dentifrices.
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Priority claimed from 22/02/2017; Application No. : 87345122 ;United States of America 

3659589    22/08/2017
[International Registration No. : 1370069]
TBCASoft, Inc.

440 North Wolfe Rd. Sunnyvale CA 94085 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for processing electronic payments to and from others that may be downloaded from a 
computer network and telecommunication network and recorded on digital media; computer software for use in the 
processing of electronic financial transactions of any assets, credits, and obligations, including payments, securities, 
bonds, trade, futures, digital currency, fiat currency, virtual currency, commodities, precious metals and store credits; 
computer software for use in the issuance, deposit, withdraw, remittance, transfer, clearance, settlement, and 
management of any digital assets, credits, and obligations; computer software, namely, an electronic financial platform 
that accommodates multiple types of payments and financial transactions in a computer and telecommunication network 
environment, via landline phones, mobile phones, PDAs, tablets, laptops, desktops, and other electronic devices capable 
of connecting with the above networks.

Cl.36;Online financial transactions of digital assets, credits, and obligations, including the issuance, deposit, withdraw, 
remittance, transfer, clearance, settlement, and management of any digital currency, fiat currency, securities, bonds, 
precious metals, futures, commodities, and store credits; real-time currency trading; cash management, namely, 
facilitating transfers of electronic cash equivalents; virtual currency exchange transaction services for transferrable 
electronic cash equivalent units having a specified cash value; electronic funds transfer, namely, transmission of 
currency via computer terminals and electronic devices; electronic funds transfer, namely, transmission of virtual 
currency, fiat currency and digital currency via electronic computer and/or telecommunication networks; electronic 
exchange and money market transactions, namely, payment transaction processing services and assisting others with 
the clearance, settlement and completion of electronic financial transactions; clearance and reconciling financial 
transactions via a computer and/or telecommunication network; financial services, namely, providing for the exchange of 
digital, fiat and virtual currency via a computer and/or telecommunication network.

Cl.38;Secure transmission of messages relating to financial transactions and consulting relating thereto; data 
transmission between financial institutions, telecommunication companies and persons, including individuals and all 
kinds of legal entities by means of a secure electronic communication network; providing user access to a secure global 
and local electronic communication network for financial transactions; electronic transfer of information relating to 
electronic financial transactions involving payments, securities, bonds, futures, commercial paper, commodities, 
precious metals, virtual currency, fiat currency and digital currency.

Cl.42;Providing online non-downloadable software for processing electronic payments to and from others via a 
computer and telecommunication network; providing online non-downloadable software for use in the processing of 
electronic financial transactions of any assets, credits, and obligations, including payments, securities, bonds, futures, 
trade, digital currency, virtual currency, fiat currency, commodities, precious metals and store credits; providing online 
non-downloadable software for use in the issuance, deposit, withdraw, remittance, transfer, clearance, settlement, and 
management of any digital assets, credits, and obligations; providing online non-downloadable software, namely, an 
electronic financial platform that accommodates multiple types of payment and financial transactions in a computer and 
telecommunication network environment, via landline phones, mobile phones, PDAs, tablets, laptops, desktops, and other
electronic devices capable of connecting with the above networks.
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3659630    28/09/2017
[International Registration No. : 1361037]
MGPI Processing, Inc.

100 Commercial Street Atchison, KS 660020130 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Protein for industrial preparation of food.

Cl.29;Textured vegetable protein for use as a meat substitute; textured vegetable protein for use as a meat extender.
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3659649    11/08/2017
[International Registration No. : 1368987]
Granules India Limited

2nd Floor, 3rd Block, My Home Hub, Madhapur Hyderabad TG 500081 India

Proposed to be Used
IR DIVISION
Cl.40;Manufacturing services for others in the field of pharmaceuticals.

Cl.42;Pharmaceutical drug development services; pharmaceutical products development; pharmaceutical research 
services; pharmaceutical research and development.
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3659655    27/09/2017
[International Registration No. : 1319213]
Ing. Khachatur Mkrtchyan

Jedová 189 CZ-277 11 Neratovice Czech Republic

Proposed to be Used
IR DIVISION
Cl.9;Electric measuring devices.

Cl.10;Radiological apparatus for medical purposes, radiotherapy apparatus.
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Priority claimed from 27/02/2017; Application No. : 016415044 ;European Union 

3659683    24/08/2017
[International Registration No. : 1369932]
High Tech Coatings GmbH

Dr.-Mitterbauer-Strasse 3 A-4663 Laakirchen Austria

Proposed to be Used
IR DIVISION
Cl.1;Polymer coatings (other than paints); polymer solutions; polymers and polymeric additives for enhancing the 
performance of lubricants; coating agents [chemicals], other than paint.

Cl.6;Metal sputtering targets; sputtering targets of metal; metal alloys for use in the manufacture of metal sputtering 
targets; galvanized steel; common metals and their alloys.

Cl.40;Treatment and coating of bearing surfaces; metal coating (not painting); application of coatings using physical 
vapor deposition techniques; application of wear resistant coatings to engineering components; custom manufacture of 
machines and tools with a protective surface coating; treatment and coating of metal surfaces; treatment and coating of 
engine parts.
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Priority claimed from 23/02/2017; Application No. : 3020170046936 ;Germany 

3659879    11/08/2017
[International Registration No. : 1369041]
GRAPA Company Limited

3A Orfeos Street CY-1070 Nicosia Cyprus

Proposed to be Used
IR DIVISION
Cl.29;Preserved, frozen, dried and cooked fruits.

Cl.31;Raw and unprocessed grains and seeds; fresh fruits; natural plants; plant propagation material; seedlings being 
propagation material; grains (seeds) being propagation material.
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3659918    30/08/2017
[International Registration No. : 1369787]
Siemens Aktiengesellschaft

Werner-von-Siemens-Str. 1 80333 München Germany

Proposed to be Used
IR DIVISION
Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs.

Cl.42;Industrial analysis and research services.

Cl.44;Medical services, in particular medical diagnostics.
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3659943    24/04/2017
[International Registration No. : 1369953]
Warner Bros. Entertainment Inc.

4000 Warner Blvd. Burbank CA 91522 United States of America

Joanne Rowling

c/o The Blair Partnership, Middlesex House, 4th Floor, 34-42 Cleveland Street London W1T 4JE United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Motion picture films featuring comedy, drama, action, adventure and/or animation, and motion picture films for 
broadcast on television featuring comedy, drama, action, adventure and/or animation; audio video discs, and digital 
versatile discs featuring music, comedy, drama, action, adventure, and/or animation; stereo headphones; batteries; 
cordless telephones; CD players; CD ROM computer game discs; telephone and/or radio pagers; compact disc players; 
radios; mouse pads; eyeglasses, sunglasses and cases therefore; downloadable software for use in playing online 
computer games, downloadable computer game software; computer game software for use on mobile and cellular 
phones; video and computer game programs; video game cartridges; computer and video games which are designed for 
hardware platforms, namely, game consoles and personal computers; computer game software for gaming machines 
including slot machines; computer software or firmware for games of chance on any computerized platform, including 
dedicated gaming consoles, video based slot machines, reel based slot machines and video lottery terminals; CD-ROM 
and digital versatile computer game discs and computer programs, namely, software linking digitized video and audio 
media to a global computer information network; downloadable audio-visual media content in the field of entertainment 
featuring animated motion pictures, television series, comedies, and dramas; computer software, namely, computer 
software for streaming audio-visual media content via the Internet, computer software for streaming and storing audio-
visual media content, downloadable audio and video players for media content with multimedia and interactive functions; 
computer programs for accessing, browsing and searching online databases, software that enables users to play and 
program entertainment-related audio, video, text and multi-media content; computer application software for streaming 
and storing audio-visual media content; computer application software for streaming audio-visual media content via the 
Internet; downloadable computer software for streaming audio-visual media content via the Internet; downloadable 
computer software for streaming and storing audio-visual media content; downloadable publications in the nature of 
books featuring characters from animated, action adventure, comedy and/or drama features, comic books, children's 
books, strategy guides, magazines featuring characters from animated, action adventure, comedy and/or drama features, 
coloring books, children's activity books and magazines in the field of entertainment; cellular telephone accessories, 
namely hands-free accessories, cellular telephone covers and cellular telephone face covers; encoded magnetic cards, 
namely, phone cards, credit cards, cash cards, debit cards and magnetic key cards; and decorative magnets.

Cl.16;Printed matter and paper goods, namely, books featuring characters from animated, action adventure, comedy 
and/or drama features, comic books, children's books, magazines featuring characters from animated, action adventure, 
comedy and/or drama features, coloring books, children's activity books; stationery, writing paper, envelopes, notebooks, 
diaries, note cards, greeting cards, trading cards; lithographs; pens, pencils, cases therefor, erasers, crayons, markers, 
colored pencils, painting sets, chalk and chalkboards; decals, heat transfers; posters; mounted and/or unmounted 
photographs; book covers, book marks, calendars, gift wrapping paper; paper party favors and paper party decorations, 
namely, paper napkins, paper place mats, crepe paper, invitations, paper table cloths, paper cake decorations; printed 
transfers for embroidery or for use with fabric appliqués; printed patterns for costumes, pajamas, sweatshirts and t-shirts.

Cl.25;Clothing for men, women and children, namely, shirts, t-shirts, sweatshirts, jogging suits, trousers, pants, shorts, 
tank tops, rainwear, cloth baby bibs, skirts, blouses, dresses, suspenders, sweaters, jackets, coats, raincoats, snow suits, 
ties, robes, hats, caps, sun visors, belts, scarves, sleepwear, pajamas, lingerie, underwear, boots, shoes, sneakers, 
sandals, socks, booties, slipper socks, swimwear and masquerade and Halloween costumes; paper hats.

Cl.28;Toys and sporting goods, including games and playthings, namely, action figures and accessories therefor; plush
toys; balloons; bathtub toys; ride-on toys; apparatus for playing card games; toy vehicles; dolls; flying discs; electronic 
hand-held game unit; game apparatus for playing a parlor-type computer game; game apparatus for playing a board 
game, a card game, a manipulative game, a parlor game and an action type target game; stand alone video output game 
machines; jigsaw and manipulative puzzles; paper face masks; skateboards; ice skates; water squirting toys; balls, 
namely, playground balls, soccer balls, baseballs, basketballs; baseball gloves; swimming floats for recreational use; 
kickboard flotation devices for recreational use; surfboards; swim boards for recreational use; swim fins; toy bakeware 
and toy cookware; toy bank playsets; toy snow globes; paper party hats; masquerade and Halloween masks and 
Christmas tree ornaments.

Cl.35;Advertising; business management; business administration; office functions; retail store services and on-line 
retail store services featuring consumer goods, namely, clothing, toys, sporting goods, household linen, household 
tableware, housewares, carrying bags and packs, wallets, paper goods, writing instruments, jewelry and watches and 
consumer electronics; compiling of information into computer databases; compilation of advertisements; business 
information services; marketing, advertising and promotion services; market research and information services; 
advertising services, namely, promoting the goods and services of others via computer and communication networks; 
operating on-line marketplaces for sellers of goods and/or services; online retail store services featuring digital media, 
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namely, pre-recorded digital sound, video and data recordings featuring music, text, video, games, comedy, drama, 
action, adventure or animation; promoting the goods and services of others over the internet; on-line advertising and 
marketing services; providing and rental of advertising space on the internet; providing on-line auction services; 
comparison shopping services, namely providing commercial information and advice for consumers and providing price 
comparison services.

Cl.41;Education; providing of training; sporting and cultural activities; entertainment services, namely, providing online 
video games, providing online computer games, providing temporary use of non-downloadable video games; 
entertainment services in the nature of live-action, comedy, drama, animated, and reality television series; production of 
live-action, comedy, drama, animated and reality television series; distribution and display of live-action, comedy, drama 
and animated motion picture theatrical films; production of live-action, comedy, drama and animated motion picture 
theatrical films; theatrical performances both animated and live action; Internet services providing information via an 
electronic global computer network in the field of entertainment relating specifically to games, music, movies, and 
television; providing, via a web site, non-downloadable publications featuring film clips, photographs and other 
multimedia materials; providing news about current events and entertainment, and information related to education and 
cultural events, via a global computer network; and providing information for and actual entertainment via an electronic 
global communications network in the nature of live-action, comedy, drama and animated programs and production of 
live-action, comedy, drama and animated motion picture films for distribution via a global computer network; providing a 
computer game that may be accessed by a telecommunications network; and electronic publishing services, namely, 
publication of text and graphic works of others on-line featuring articles, novelizations, scripts, comic books, strategy 
guides, photographs and visual materials; non-downloadable publications in the nature of books featuring characters 
from animated, action adventure, comedy and/or drama features, comic books, children's books, strategy guides, 
magazines featuring characters from animated, action adventure, comedy and/or drama features, coloring books, 
children's activity books and magazines in the field of entertainment; amusement parks services; providing amusement 
park rides; providing live or pre-recorded shows and/or movies; entertainment and/or recreation information; 
entertainment club services; electronic games services provided via a global computer network; providing of casino and 
gaming facilities; entertainment services in the nature of multiplex cinema and theater development, film exhibition and 
film distribution; entertainment services provided by an on-line computer databases and on-line searchable databases; 
provision of entertainment via on-line computer database and on-line searchable databases.

Cl.45;Legal services; intellectual property licensing services; management of intellectual property rights; security 
services for the protection of property and individuals; consultancy services relating to personal appearance; online 
social networking services; social networking services provided via the internet and other electronic communications 
networks; social networking provided via a website on the internet; Internet based social networking services allowing 
users to communicate and share, store, transmit, view, and download text, images, audio and video content, and other 
multimedia materials.
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Trade Marks Journal No: 1825 ,   27/11/2017           Class 99 
 

3660291    27/01/2017
[International Registration No. : 1369310]
FUJIFILM Corporation

26-30, Nishiazabu 2-chome, Minato-ku Tokyo 106-8620 Japan

Proposed to be Used
IR DIVISION
Cl.1;Chemical compositions for use in developing photographs; unprocessed plastics [plastics in primary form]; pulp.

Cl.2;Dyestuffs; pigments; paints; printing ink, other than mimeographing inks.

Cl.7;Lithographic printing photosensitive plate; printing or bookbinding machines and apparatus; adhesive tape 
dispensing machines; automatic stamping machines.

Cl.9;Telescopes; microscopes; optical machines and apparatus; photographic apparatus and instruments; 
cinematographic apparatus and instruments; test tubes; laboratory apparatus and instruments; measuring or testing 
machines and instruments; exposed cinematographic films; exposed slide films; slide film mount; recorded video discs 
and video tape; cash registers; blueprint apparatus; coin counting and sorting machines; photocopying apparatus; 
mathematical instruments; time and date stamping machines; time clocks [time recording devices]; punched card office 
machines; voting machines; postage stamp checking apparatus.

Cl.10;Medical apparatus and instruments, other than horseshoeing apparatus and instruments, electric medical 
apparatus and instruments, electrical hearing aid, pregnancy belt and bulbs for medical purposes.

Cl.16;Addressing machines; ink ribbons; automatic stamp affixing machines; electric staplers for offices; envelope 
sealing machines for offices; stamp obliterating machines; drawing instruments; typewriters; checkwriters; 
mimeographs; relief duplicators; paper shredders for office use; postage meters for office use; rotary duplicators; 
photographs; photograph stands.

Cl.17;Plastic semi-worked products.

Cl.37;Repair and maintenance of photographic apparatus and instruments; repair and maintenance of optical machines 
and apparatus; repair and maintenance of medical apparatus and instruments; repair and maintenance of electronic 
machines and apparatus; repair and maintenance of photo-engraving machines; repair and maintenance of office 
machines and apparatus.

Cl.40;Printing of photographic images taken by cameras, digital cameras or mobile phones with cameras; printing of 
photographic digital images sent through Internet communication, mobile telephone communication or other 
communication; photographic printing; rental of machines and apparatus for developing, printing, enlarging or finishing 
photographs.

Cl.41;Digital editing of still images; digital editing of video recordings; editing photographs sent from computers or 
mobile phones; digital enhancement of photographs [photographic editing]; publishing and editing of albums or photo 
books for others; book publishing; organization, arranging and conducting of photography events and photo contests; 
photographic exhibitions; providing facilities for photographic exhibitions; photography.

Cl.42;Hosting of memory space on the Internet for storing digital photos; rental of memory space on servers for web 
sites; rental of computers; providing computer programs on data networks.
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Priority claimed from 22/03/2017; Application No. : 016497307 ;European Union 

3660380    17/08/2017
[International Registration No. : 1369781]
Fontaine Engineering und Maschinen GmbH

Industriestraße 28 40764 Langenfeld Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines, namely electromagnetic stabilising devices for metal bands.

Cl.9;Checking (supervision) apparatus, namely devices for checking the vibrations and the shaping of metal bands.
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Priority claimed from 28/07/2017; Application No. : 017047903 ;European Union 

3660405    22/08/2017
[International Registration No. : 1369785]
Kettlitz-Chemie GmbH & Co. KG Chemische Fabrik

Industriestr. 6 86643 Rennertshofen Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations for use in industry; synthetic resins, unprocessed; unprocessed plastics; emollients for 
industrial purposes.

Cl.4;Industrial oils and greases, lubricants; dust controlling compositions; fuels (including motor spirit); lighting fuel.
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Trade Marks Journal No: 1825 ,   27/11/2017           Class 99 
 

Priority claimed from 05/04/2017; Application No. : 87399691 ;United States of America 

3660434    02/08/2017
[International Registration No. : 1368940]
Velocity Technology Solutions, Inc.

1901 Roxborough Road, Floor 4 Charlotte NC 28211 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Information technology outsourcing services in the field of application software hosting, management, support 
services in connection with payroll, invoicing, human resource, accounting and other business systems; Internet-based 
organizing, planning and administration of business-based conferences and events in the nature of organizational 
meetings and trade shows in the fields of business and retail development, real estate and asset management, 
advertising, finance, information technology, customer management, and business analysis products and services; 
business data analysis using metadata from a community of computer enterprise systems.

Cl.42;Application service provider services, namely, hosting and maintaining software applications of others for 
managing, analyzing and reporting financial and business related data; computer software and computer network 
systems integration, planning and management in the nature of computer services, namely, integration of computer 
software into multiple systems and networks; maintenance of computer software network systems; application service 
provider, namely, hosting, managing and maintaining applications and software of others in the fields of payroll, human 
resource and accounting; providing temporary use of non-downloadable software for managing, analyzing and reporting 
financial and business related data; software as a service (SAAS) services featuring software for administrative staff, 
business office staff and employees that provides electronic reports, dashboards, launchpads for third party software 
applications, information and applications specific to employee and staff business health and life insurance policies, 
benefits and administration, retirement income plans, vacation policies, paid time off policies, employee benefits, payroll 
procedures and policies, travel planning and assistance, business hours of operation, business leave policies, record 
keeping, electronic delivery enrollment information, customer reports, electronic payment reports, electronic mail, 
electronic calendaring, electronic social media, electronic billboards and electronic announcements.
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3660509    23/08/2017
[International Registration No. : 1369415]
UNICHI HOLDINGS PTY LTD

Level 5, 15 Orion Road, Lane Cove NSW 2066 Australia

Proposed to be Used
IR DIVISION
Cl.3;Skin care products (cosmetic); cosmetics; hair care products.

Cl.5;Healthcare products (medicinal); dietary supplements; dietary supplements for infants; herbal dietary supplements;
nutritional supplements; vitamin supplements; vitamin supplements for use by pregnant women; milk foods for infants; 
milk powder for babies; milk powder for foodstuffs for babies; milk powder for nutritional purposes for babies; milk 
powders (foodstuff for babies).
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Priority claimed from 03/03/2017; Application No. : 87358395 ;United States of America 

3660953    03/09/2017
[International Registration No. : 1369431]
Corsair Memory, Inc.

47100 Bayside Parkway Fremont CA 94538 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer mice; mouse pads.

Cl.28;Gaming mice.
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Priority claimed from 27/02/2017; Application No. : 016409344 ;European Union 

3660959    25/08/2017
[International Registration No. : 1369529]
Phoenix Contact GmbH & Co. KG

Flachsmarktstr. 8 32825 Blomberg Germany

Proposed to be Used
IR DIVISION
Cl.7;Machine tools; metalworking machines; cutters [machines]; wire stripping machines for removing the covering 
from electric cables; crimping tools [machines or parts of machines]; engraving machines; etching apparatus for use in 
manufacturing display panels; labellers [machines]; printing machines; screwdrivers, electric.

Cl.9;Apparatus and instruments for controlling electricity; monitoring units [electric]; controllers (regulators); electric 
apparatus for commutation; relays, electric; switches, electric; electric sensors; electrical distributors; transducers; 
transformers [electricity]; coils, electric; resistors; conductors, electric; photographic printing apparatus; digitizing 
printers; non-impact printers; printers for use with computers; markers for electrical conductors; terminals [electricity].
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Priority claimed from 22/05/2013; Application No. : Z.414536 ;Poland 

3660997    28/08/2017
[International Registration No. : 1184039]
Gothals Limited

5 Themistokli Dervi, Elenion Building 2nd floor CY-1066 Nicosia Cyprus

Proposed to be Used
IR DIVISION
Cl.18;Leather and fur imitations, briefcases, umbrellas, wallets, backpacks, purses, suitcases, leather shoulder belts.

Cl.25;Clothing, footwear, headgear.

Cl.35;Market research and studies, shop window dressing, business consultancy, organization of trade fairs for 
commercial or advertising purposes, selling clothing and footwear through a shop, advertising, specialized commercial 
consulting, selling clothes through an online store.
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3661025    04/08/2017
[International Registration No. : 1369100]
SOREMARTEC SA

Findel Business Center, Complexe B, Rue de Trèves FINDEL L-2632

Proposed to be Used
IR DIVISION
Cl.28;Games, toys; action toys, construction toys, models (toys), scale model vehicles, game figurines.

Cl.30;Pastry and confectionery, chocolate and chocolate-based products, edible ices, filled wafers, spread based on 
cocoa.
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Priority claimed from 27/03/2017; Application No. : 700535 ;Switzerland 

3662431    31/08/2017
[International Registration No. : 1370761]
Rado Uhren AG (Rado Watch Co. Ltd.) (Montres Rado SA)

Bielstrasse 45 CH-2543 Lengnau Switzerland

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys and goods made of these materials or coated therewith included in this class, 
namely figurines, trophies; jewelry, namely rings, earrings, cuff links, bracelets, charms, brooches, chains, necklaces, tie 
pins, tie clips, jewelry caskets (cases), cases; precious stones, semi-precious stones; timepieces and chronometric 
instruments namely chronometers, chronographs, clocks, watches, wristwatches, wall clocks, alarm clocks as well as 
parts and accessories for the aforesaid goods namely hands, anchors, pendulums, barrels, watch cases, watch straps, 
watch dials, clockworks, watch chains, movements for timepieces, watch springs, watch glasses, presentation cases for 
timepieces, cases for timepieces.

Cl.35;Wholesale and retail sale services in stores and via computer networks, by catalog, by mail, by telephone, by 
radio and television and by other electronic means for timepieces and jewelry products; presentation of timepieces and 
jewelry products on all communication media for retail sale; sales promotion for others; promotion of sales of jewelry and 
timepieces for others; advertising, marketing and public relations services; commercial business management; 
commercial administration; office functions; organization of exhibitions for commercial or advertising purposes.
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Trade Marks Journal No: 1825 ,   27/11/2017           Class 99 
 

3662433    09/08/2017
[International Registration No. : 1370714]
LAP CO., LTD

(Aioligreentower, Nonhyun-dong), 619, Eonju-ro, Gangnam-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; cotton sticks for cosmetic purposes; beauty masks; cotton wool for cosmetic purposes; soaps for 
personal use; facial washes; shampoos; dentifrices; perfumes; lipsticks; mascara; oils for cosmetic purposes; sunscreen 
preparations; make-up removing preparations; eyebrow pencils; cosmetic preparations for baths; hair conditioners; nail 
varnish for cosmetic purposes; cosmetic preparations for skin care; shaving foam; body art stickers; nail art stickers; air 
fragrancing preparations; cosmetic pencils; hair colorants; hair spray; essential oil; incense; oils for perfumes; lavender 
oil; rose oil.

Cl.4;Perfumed candles; candles; nightlights [candles]; illuminating wax; Christmas tree candles; carnauba wax; 
paraffin.

Cl.5;Deodorants for clothing and textiles; deodorants, other than for human beings or for animals; air deodorizing 
preparations; air purifying preparation; insect repellents; diapers for pets.

Cl.18;Toilet bags (sold empty) ; vanity cases, not fitted; portable vanity cases, not fitted; bags; shaving bags sold 
empty; bags for shopping; purses; parasols; umbrellas; clothing for pets; imitation leather; mountaineering sticks; feed 
bags for animals.

Cl.21;Cosmetic utensils; make-up brushes; make-up sponges; fitted vanity cases; perfume sprayers; hair brushes; 
sponge for body powders; powder compacts [sold empty]; make-up removing appliances; water bottles sold empty; cups;
mugs.

Cl.35;Retail services in relation to cosmetics; retail services in relation to dentifrices; retail services in relation to 
perfume; retail services in relation to shampoos; retail services in relation to body art stickers; retail services in relation 
to nail art stickers; retail services in relation to air fragrancing preparations; retail services in relation to oils for cosmetic 
purposes; retail services in relation to cosmetic pencils; retail services in relation to candles; retail services in relation to 
deodorants for clothing and textiles; retail services in relation to deodorants, other than for human beings or for animals; 
retail services in relation to air deodorizing preparations; retail services in relation to diapers for pets; retail services in 
relation to insect repellents; retail services in relation to toilet bags (sold empty); retail services in relation to portable 
cosmetic bags (sold empty); retail services in relation to umbrellas; retail services in relation to parasols; retail services in
relation to purses; retail services in relation to bags; retail services in relation to clothing for pets; retail services in 
relation to bags for pets; retail services in relation to cosmetic utensils; retail services in relation to vanity cases, not 
fitted; retail services in relation to make-up brushes; retail services in relation to make-up sponges; retail services in 
relation to make-up removing appliances; retail services in relation to water bottles sold empty; retail services in relation 
to cups; retail services in relation to mugs; retail services in relation to sunglasses; retail services in relation to protective 
cases for smart phones; retail services in relation to spectacles.
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Priority claimed from 29/09/2015; Application No. : 682351 ;Switzerland 

3662522    29/09/2017
[International Registration No. : 1288921]
COBEDIX AG

Stapfetenstrasse 18, CH-8345 Adetswil Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Software.

Cl.35;Compilation and systematization of information into computer databases.

Cl.42;Scientific and technological services as well as research and design relating thereto; industrial analysis and 
research services; design and development of computers and software; provision of Internet platforms; rental of 
computer database software; programming of software for database management; installation and maintenance of 
database software; temporary provision online of non-downloadable software for database management; design and 
development of software for database management; provision of computer programs; provision of temporary use of non-
downloadable software applications accessible via a website; provision of temporary use of online non-downloadable 
software for importing and managing data; provision of software (software as service, SaaS).
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Priority claimed from 17/03/2017; Application No. : 016479412 ;European Union 

3662622    28/08/2017
[International Registration No. : 1371268]
Novarlux AB

Linnegatan 6 SE-114 47 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.18;Luggage, bags, wallets and other carriers; traveling bags; traveling trunks; sport bags; handbags; shoulder bags; 
all-purpose carrying bags; banknote holders [leatherware]; beach bags; briefcases; business card cases; carrying cases; 
purses; suitcases; backpacks; umbrellas and parasols; walking sticks; leather and imitation leather; pelts; hides; leather 
or leather-board boxes; cases, of leather or leatherboard; vanity cases, not fitted; furniture coverings of leather; girths of 
leather; leather laces; leather thread; leather trimmings for furniture; leatherboard; valves of leather; leather cloth; 
shoulder belts; saddlery, whips and animal apparel; parts and fittings of all the aforesaid goods, included in this class.

Cl.25;Clothing; parts and fittings of clothing, included in this class; footwear; parts and fittings of footwear, included in 
this class; headgear; parts and fittings of headgear, included in this class.
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3662689    21/08/2017
[International Registration No. : 1370117]
AGC Glass Europe

Avenue Jean Monnet 4 B-1348 Louvain-la-Neuve

Proposed to be Used
IR DIVISION
Cl.9;Information technology and audiovisual equipment; audio/visual and photographic devices; communications 
equipment namely point-to-point communication equipment , computers, electronic agendas; parts for the aforesaid 
products, smartphones.

Cl.19;Building glass; glazed wall panels.

Cl.21;Glass, unworked or semi-worked, except building glass; glass for electronic devices; unworked or semi-worked 
glass materials including sheet, strip and plates for use as a component of electronic devices; glass for display panel 
covers for electronic devices.

7522



Trade Marks Journal No: 1825 ,   27/11/2017           Class 99 
 

 

3662908    01/09/2017
[International Registration No. : 1370468]
Look Beauty Ltd

28 Arcadia Avenue London N3 2FG United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; foundation make up, face powder, pressed powder, loose powder, blush, cover up creams, concealers, 
eye shadows, eye liners, eye pencils, eye makeup, eye treatments in the form of creams, gels and lotions, mascara, lash 
tints, lash enhancers and lash primers; lip products, namely, lipsticks, lip colour, lip tint, lip gloss, lip glaze, lip pencils, lip 
liners, lip balms, lip shine and lip conditioner; nail care preparations, nail lacquer, nail polish, nail polish remover; 
cosmetic and toilet preparations, bath soap, skin cleansers, face and body powders for personal use, bath and shower 
skin care preparations, shower gel, bath oils, bath salts, bath beads, bath gels, bath grains, bath soak, bubble bath, bath 
gelatin, non-medicated skin care treatment preparations, skin moisturizing creams, lotions, balms and gels, facial 
moisturizers, facial cleansers, facial exfoliators, face creams, face lotions, face gels, facial masks, skin cleansing lotions, 
skin cleansing creams, skin cleansing gels, facial scrub, non-medicated anti-wrinkle creams, lotions and gels, hand 
cream, body cream, body lotion, body gel, body oil, body powder, body toners, body cleansers, body sprays, body 
scrubs, body emulsions, body masks and body washes, moisturizing mist, non-medicated skin renewal creams, lotions 
and gels, foot and leg skin moisturizing and refresher gel, makeup remover, personal deodorants and antiperspirants and 
talcum powder; sun care preparations; sun screen preparations; sun block preparations; self-tanning preparations; skin 
bronzer creams, lotions and gels; bronzing sticks, bronzing powders; after-sun soothing and moisturizing preparations, 
pre-shave and after shave lotions, creams, balms, splashes and gels; shaving cream; shaving gel; hair care preparations, 
hair shampoo, hair conditioners, hair styling preparations, hair volumizing preparations, hair sunscreen preparations; 
perfumery, perfume, eaux de parfum, eau de toilette, cologne and essential oils for aromatherapy, essential oils for 
perfumery and cosmetic purposes, scented oils, fragranced body lotions, fragranced skin moisturizers, fragranced skin 
soaps, fragranced body creams, fragranced body powders, scented aftershave, scented shaving cream, scented personal 
deodorants and antiperspirants.

Cl.18;Cosmetic bags and cases, sold empty.
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Priority claimed from 23/02/2017; Application No. : 016400095 ;European Union 

3663307    17/08/2017
[International Registration No. : 1371401]
Van der Knaap Diensten B.V.

Bovendijk 50 NL-2295 RZ Kwintsheul

Proposed to be Used
IR DIVISION
Cl.1;Substrates used in agriculture, horticulture and forestry; substrates for cultivation purposes; fertilizers; potting soil 
and potting soil substitutes; earth for growing; peat (fertiliser); soil improvers (soil improvement preparations); planting 
soil; sowing soil; manures; industrial adhesives; nutrients for plants; soil-improvement agents; products made of the 
aforesaid goods for the cultivation and production of grains, natural plants and flowers.

Cl.31;Seeds; natural plants and flowers; cultivation material; tissue culture material; peat moss; coconut husk for use 
as ground cover.
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Priority claimed from 21/02/2017; Application No. : UK00003214057 ;United Kingdom 

3663335    08/08/2017
[International Registration No. : 1370181]
Chater-Lea Limited

71-75 Shelton Street London WC2H 9JQ United Kingdom

Proposed to be Used
IR DIVISION
Cl.12;Vehicles; apparatus for locomotion by land, air or water, and engines, accessories and spare parts therefor 
included in this class; water bottle cages for bicycles; water bottle holders for bicycles; bottle cages for bicycles; bicycle 
water bottle cages; rims for wheels of bicycles, cycles; bicycle rims; rims for wheels of bicycles; rims for bicycle wheels; 
rims for bicycles; wheel rims for bicycles; bicycle wheel rims; fittings for bicycles for carrying luggage; racing bicycles; 
road racing bicycles; front fork joints [bicycle parts]; cranks for bicycles; bicycle cranks; stands for bicycles [parts of]; 
bicycle trailers (riyakah); bicycle trailers; chains [bicycle parts]; change-speed gears [bicycle parts]; pumps for bicycles, 
cycles; bicycle pumps; pumps for bicycle tyres; pumps for bicycle tires; brake shoes [bicycle parts]; shock absorbers for 
bicycles; inner tubes for bicycles, cycles; inner tubes for bicycles; inner tubes for bicycle tires; inner tubes for bicycle 
tyres; dress guards for bicycles, cycles; dress guards for bicycles; brakes [bicycle parts]; metal bells for bicycles; tyres 
for bicycles, cycles; bicycle tires [tyres]; tires for bicycles, cycles; bicycle tyres; tires for bicycles; bicycle tires; brakes for
bicycles, cycles; bicycle brakes; brakes for bicycles; bicycle horns; warning horns for bicycles; wheels for bicycles, 
cycles; wheels being parts of bicycles; wheels for bicycles; bicycle wheels; frames for bicycles, cycles; bicycle frames; 
frames for bicycles; bicycle carriers; carrying racks for bicycles; bicycle racks [carriers]; delivery bicycles; saddle covers 
for bicycles or motorcycles; drive chains [bicycle parts]; structural parts of bicycles; bicycle structural parts; handle bar 
ends [bicycle parts]; handle bar stems [bicycle parts]; touring bicycles; bicycles; spokes for bicycles, cycles; bicycle 
spokes; spokes for bicycle wheels; spokes for bicycles; spokes of bicycles; bicycle wheel spokes; air pumps for bicycles 
for the inflation of tyres; air pumps for inflating bicycle tyres; air pumps for bicycles; baskets adapted for bicycles; fork 
crown covers [bicycle parts]; pedal bicycles; splash guards [mudguards] for bicycles; mudguards for two-wheeled 
bicycles; mudguards for bicycles; bicycle mudguards; hubs for bicycles; bicycle hubs; hubs for bicycle wheels; wheel 
hubs for bicycles; bicycle wheel hubs; pedals for bicycles; bicycle pedals; luggage carriers for bicycles; luggage racks 
for bicycles; mountain bicycles; frames, for luggage carriers, for bicycles; chains for bicycles, cycles; bicycle chains; 
fittings for bicycles for carrying beverages; chain guards for bicycles; tandem bicycles; inner tubes [for two-wheeled 
motor vehicles or bicycles]; gear wheels [bicycle parts]; sprockets [bicycle parts]; bicycle sprockets; bicycle seat posts; 
bicycle training wheels; direction indicators for bicycles; direction signals for bicycles; bicycle stabilisers; stabilizers 
[wheels] for use on bicycles; stabilisers [wheels] for use on bicycles; covers for bicycle saddles; bicycle saddle covers; 
saddle covers for bicycles; disk wheels [bicycle parts]; drive trains [bicycle parts]; bicycle handlebar grips; twist grips for 
bicycles; handlebar grips for bicycles; bags for bicycles; bags [panniers] for bicycles; forks [bicycle parts]; pumps for 
inflating bicycle tyres; handle bars for bicycles, cycles; bicycle handle bars; handlebars for bicycles, cycles; handle bars 
for bicycles; bicycle handlebars; tubeless tires [tyres] for bicycles, cycles; tubeless tyres for bicycles; tubeless tires for 
bicycles; tires for children's bicycles; children's bicycles; brake cables for bicycles; hydraulic rim brakes for bicycles; 
hydraulic disc brakes for bicycles; trailers for transporting bicycles; drivetrains for bicycles; suspension systems for 
bicycles; fitted bicycle covers; bicycle saddles; saddles for bicycles; bicycle seats; bicycle stands; bicycle kickstands; 
kickstands for bicycles; stands for bicycles, cycles [parts of bicycles, cycles]; bicycle stands [kickstands]; bicycle gears; 
gears for bicycles; derailleurs for bicycles; collapsible bicycles; folding bicycles; bicycle brake lever grips; air pumps for 
two-wheeled motor vehicles or bicycles; front forks for bicycles; mudguards for two-wheeled motor vehicles or bicycles; 
spindles of bicycles; saddles for bicycles, cycles or motorcycles; toeclips for use on bicycles; freewheels for bicycles; 
electric bicycles; chainwheels for bicycles; handlebars [bicycle parts]; toe straps for use on bicycles; puncture repair 
outfits for bicycle tyres; saddlebags adapted for bicycles; bicycle motors; motorised bicycles; motorized bicycles; bicycle 
racks for vehicles; roller chains for bicycles; leather bicycle saddles; audible warning systems for bicycles; bicycle bells; 
bells for bicycles; bells for bicycles, cycles; children’s bicycle seats; folding electric bicycles; spoke caps for bicycle 
wheels; gear wheels for bicycles; handlebar ends for bicycles; panniers adapted for bicycles.

Cl.25;Clothing, footwear, headgear; leather motorcycle jacket; leather motorcycle boots; leather motorcycle gloves; 
leather motorcycle pants.
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Priority claimed from 10/03/2017; Application No. : 30 2017 006 228 ;Germany 

3663414    16/08/2017
[International Registration No. : 1371415]
ThyssenKrupp Industrial Solutions AG

ThyssenKrupp Allee 1 45143 Essen Germany

thyssenkrupp AG

ThyssenKrupp Allee 1 45143 Essen Germany

Proposed to be Used
IR DIVISION
Cl.7;Crushing and shredding machines, beaters (machines); mills (machines); sieving machines and plants; sifters 
(machines or machine parts).

Cl.37;Mining work; installation, maintenance and repair of machines; quarry works; refurbishing of worn or partially 
destroyed machines.
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Priority claimed from 07/11/2016; Application No. : 1342287 ;Benelux 

3663433    02/10/2017
[International Registration No. : 1358790]
Advies- & Management Mij. LS B.V.

Lingedijk 18 NL-4197 HB BUURMALSEN

Proposed to be Used
IR DIVISION
Cl.9;Computer programs and software for learning and practicing a language; electronic publications (electronic 
downloadable) for language education.

Cl.35;Compilation of information of the language and culture in computer databases.

Cl.38;Electronic communication, telecommunications, all relating to language, speech recognition, language tests, 
language and linguistics; providing access to an online database information in the field of language and culture.

Cl.41;Educational services in the field of language, including providing classes, seminars, workshops and podcasts, 
using multimedia, computer technology and printed materials; editing, both in electronic form as well as in paper form, of 
instruction, training, education, test, examination materials and/or evaluation of materials, examination courses materials 
for the language skills tests.
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Priority claimed from 06/04/2017; Application No. : 30 2017 008 848 ;Germany 

3663551    18/08/2017
[International Registration No. : 1371410]
Merck KGaA

Frankfurter Str. 250 64293 Darmstadt Germany

Proposed to be Used
IR DIVISION
Cl.9;Laboratory equipment, namely, a system comprising primarily of laser equipment for molecular and atomic 
detection used in clinical diagnostics; laboratory equipment, namely, a system comprising capillary, pumped or 
electrophoretic flow equipment and laser equipment for molecular and atomic detection used in clinical and scientific 
research; laboratory measuring apparatus namely, a system comprising capillary, pumped or electrophoretic flow 
equipment and laser apparatus for antibody and antigen detection used in life science research.

Cl.10;Immunoassay apparatus for blood analysis; immunoassay apparatus for clinical diagnosis.
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Priority claimed from 31/01/2017; Application No. : 016306276 ;European Union 

3663578    15/06/2017
[International Registration No. : 1370159]
Northvolt AB

Gamla Brogatan 26 SE-111 20 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.9;Apparatus, instruments and cables for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; cables and wires, electric; electric and electronic components; electricity measuring instruments; electric 
power units; electrical cells and batteries; lithium ion batteries; battery jars; battery boxes; battery boxes; battery leads; 
chargers for electric batteries; battery packs; battery testers; plates for batteries; battery adapters; battery separators; 
battery chargers; battery chargers; rechargeable batteries; batteries for vehicles; charging stations for electric vehicles; 
electric batteries for vehicles; electronic control units; electrical test apparatus; connection boards [electric]; solar panels 
for the production of electricity; photovoltaic apparatus for electricity generation; photovoltaic apparatus and installations
for generating solar electricity; electrical distributors; electrical fuses; monitoring apparatus, electric; electrical circuit 
boards; scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus for recording, transmission or reproduction 
of sound or images; magnetic data carriers, recording discs; data processing equipment and computers, calculating 
machines; computer software; wireless controllers for remote monitoring and control of the function and status of 
electrical, electronic and mechanical devices or systems; software and applications for mobile devices; computer 
software for monitoring, transforming, accumulating, regulating or controlling electricity, electricity consumption, 
charging of batteries, batteries and battery chargers.

Cl.42;Technological consultation services; technological consultancy relating to batteries, battery chargers, battery 
characteristics, generation of electricity, electric apparatus and instruments and electric vehicles; research and 
consultancy relating to research in the field of batteries; scientific and technological services and research and design 
relating thereto; information technology [IT] consultancy; development of technologies for the protection of electronic 
networks; development of control programs for electric control and drive modules; development of testing apparatus for 
electrical wires; industrial analysis and research services; design and development of computer hardware and software; 
design and development of batteries, battery chargers and apparatus, instruments and cables for conducting, switching, 
transforming, accumulating, generating, storage, regulating or controlling electricity; research in the field of energy; 
advisory services relating to the use of energy; programming of energy management software and energy consumption; 
engineering services relating to energy supply systems; design and development of energy management software; 
design and development of regenerative energy generation systems; technological analysis relating to energy and power 
needs of others; consultancy relating to technological services in the field of power and energy supply.

7529



Trade Marks Journal No: 1825 ,   27/11/2017           Class 99 
 

3663652    29/08/2017
[International Registration No. : 1370197]
CORSAVA, LLC

2623 NE UNIVERSITY VILLAGE STREET, SUITE 5 SEATTLE WA 98105 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software in the nature of a mobile application for collecting and analyzing usage data, for helping 
students build and analyze their college lists using various criteria that are important to them, and for helping students 
connect with colleges, universities and other educational institutions regarding admission; computer application software 
for mobile devices and smartphones, namely, software for collecting and analyzing usage data, for helping students build 
and analyze their college lists using various criteria that are important to them, and for helping students connect with 
colleges, universities, and other educational institutions regarding admission; downloadable software in the nature of a 
mobile application for allowing high school counselors and independent educational consultants to enter attributes of 
colleges and universities to a database for the purpose of assisting students with building and analyzing their college 
lists using various criteria.

Cl.16;Cards, namely, printed cards for helping students build and analyze their college lists using various criteria that 
are important to them.
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Priority claimed from 28/02/2017; Application No. : 87352502 ;United States of America 

3663683    22/08/2017
[International Registration No. : 1371080]
TBCASoft, Inc.

440 North Wolfe Rd. Sunnyvale CA 94085 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for processing electronic payments to and from others that may be downloaded from a 
computer network and telecommunication network and recorded on digital media; computer software for use in the 
processing of electronic financial transactions of any assets, credits, and obligations, including payments, securities, 
bonds, trade, futures, digital currency, fiat currency, virtual currency, commodities, precious metals and store credits; 
computer software for use in the issuance, deposit, withdraw, remittance, transfer, clearance, settlement, and 
management of any digital assets, credits, and obligations; computer software, namely, an electronic financial platform 
that accommodates multiple types of payments and financial transactions in a computer and telecommunication network 
environment, via landline phones, mobile phones, PDAs, tablets, laptops, desktops, and other electronic devices capable 
of connecting with the above networks.

Cl.36;Online financial transactions of digital assets, credits, and obligations, including the issuance, deposit, withdraw, 
remittance, transfer, clearance, settlement, and management of any digital currency, fiat currency, securities, bonds, 
precious metals, futures, commodities, and store credits; real-time currency trading; cash management, namely, 
facilitating transfers of electronic cash equivalents; virtual currency exchange transaction services for transferable 
electronic cash equivalent units having a specified cash value; electronic funds transfer, namely, transmission of 
currency via computer terminals and electronic devices; electronic funds transfer, namely, transmission of virtual 
currency, fiat currency and digital currency via electronic computer and/or telecommunication networks; electronic 
exchange and money market transactions, namely, payment transaction processing services and assisting others with 
the clearance, settlement and completion of electronic financial transactions; clearance and reconciling financial 
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transactions via a computer and/or telecommunication network; financial services, namely, providing for the exchange of 
digital, fiat and virtual currency via a computer and/or telecommunication network.

Cl.38;Secure transmission of messages relating to financial transactions and consulting relating thereto; data 
transmission between financial institutions, telecommunication companies and persons, including individuals and all 
kinds of legal entities by means of a secure electronic communication network; providing user access to a secure global 
and local electronic communication network for financial transactions; electronic transfer of information relating to 
electronic financial transactions involving payments, securities, bonds, futures, commercial paper, commodities, 
precious metals, virtual currency, fiat currency and digital currency.

Cl.42;Providing online non-downloadable software for processing electronic payments to and from others via a 
computer and telecommunication network; providing online non-downloadable software for use in the processing of 
electronic financial transactions of any assets, credits, and obligations, including payments, securities, bonds, futures, 
trade, digital currency, virtual currency, fiat currency, commodities, precious metals and store credits; providing online 
non-downloadable software for use in the issuance, deposit, withdraw, remittance, transfer, clearance, settlement, and 
management of any digital assets, credits, and obligations; providing online non-downloadable software, namely, an 
electronic financial platform that accommodates multiple types of payment and financial transactions in a computer and 
telecommunication network environment, via landline phones, mobile phones, PDAs, tablets, laptops, desktops, and other
electronic devices capable of connecting with the above networks.
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Priority claimed from 02/03/2017; Application No. : 1061680 ;New Zealand 

3663775    31/08/2017
[International Registration No. : 1371421]
HEALTHY BREATH LIMITED

4D Pacific Rise, Mount Wellington Auckland 1060 New Zealand

Proposed to be Used
IR DIVISION
Cl.9;Protective masks; dust masks; respiratory masks, other than for artificial respiration; gas masks; breathing 
apparatus, other than for artificial respiration; respirators for filtering air; respiratory mask filters; respiratory masks 
(other than for medical or surgical use) with integrated electronic display; computer software for use with respiratory 
masks and air conditioners; computer software applications for use with respiratory masks and air conditioners, 
including downloadable mobile software applications for use with respiratory masks and air conditioners.

Cl.10;Medical apparatus and instruments; respiratory masks for medical purposes; sanitary masks for medical 
purposes; surgical masks; inhalers; respirators for artificial respiration; filters for medical purposes; air filters (parts of 
medical apparatus); parts, fittings and accessories for the aforesaid goods.

Cl.35;Retail, wholesale, mail order and e-commerce services including in relation to respiratory masks, air filters, air 
conditioners and air-conditioning apparatus.
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Priority claimed from 06/01/2017; Application No. : 1817139 ;Canada 

3664246    26/06/2017
[International Registration No. : 1370630]
PROMETHERA BIOSCIENCES, société anonyme

Watson & Crick Hill, rue Granbonpré 11 B-1435 Mont-Saint-Guibert

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations.

Cl.42;Scientific and technological services and research and design relating thereto; pharmaceutical and veterinary 
research services; development of pharmaceutical and veterinary products; medical laboratory services.

Cl.44;Medical and veterinary services; therapy services.
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Priority claimed from 10/03/2017; Application No. : 30 2017 006 230 ;Germany 

3664390    16/08/2017
[International Registration No. : 1371416]
thyssenkrupp AG

ThyssenKrupp Allee 1 45143 Essen Germany

ThyssenKrupp Industrial Solutions AG

ThyssenKrupp Allee 1 45143 Essen Germany

Proposed to be Used
IR DIVISION
Cl.7;Crushing and shredding machines, beaters (machines); mills (machines); sieving machines and plants; sifters 
(machines or machine parts).

Cl.37;Mining work; installation, remaintenance and repair of machines; quarry works; refurbishing of worn or partially 
destroyed machines.
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Priority claimed from 01/02/2016; Application No. : 1325888 ;Benelux 

3664393    03/10/2017
[International Registration No. : 1336062]
Purac Biochem B.V.

Arkelsedijk 46 NL-4206 AC Gorinchem

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry, including chemicals for use in chemical, polymers and technical industries; 
chemicals for use in the manufacture of adhesives; polymers and copolymers; adhesive polymers and adhesive 
copolymers; polyols; elastomers, lactide based copolymers for use in adhesives used in, amongst others, packaging, 
bookbinding, disposable hygiene products, footwear and textile binding; artificial and synthetic resins.

Cl.16;Cardboard and/or paper packaging and materials for packaging; boxes for packaging; adhesives for stationery or 
household purposes; plastic materials for packaging; plastic bags; paper bags; envelopes; labels; signs, decals, 
corrugated board, adhesive tapes and labels for stationery or household purposes; plastic bags for disposable diapers; 
paper pads for changing diapers; disposable paper products; cardboard.

Cl.17;Plastics in extruded form for use in the manufacture of packing, stopping and insulating materials; packing 
materials [stuffing, padding, cushioning] of rubber and plastics and/or of plastics in combination with other materials; 
flexible tubes and pipes (not of metal), foils of plastics [semi-finished products], adhesive coated foils for use in 
manufacture, plastic materials in the form of foils, adhesive coated films for use in manufacture, polymer films for use in 
manufacture, heat sealable plastic laminates for use in manufacture.
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3664558    06/09/2017
[International Registration No. : 1372383]
S.I.A.T. Societá Italiana Acciai Trafilati S.p.A.

Via Facini, 54 I-33013 Gemona del Friuli Italy

Proposed to be Used
IR DIVISION
Cl.1;Fluxes (protective soldering materials), metal soldering preparations.

Cl.6;Soldering wire, wire core, wire of common metal.
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Priority claimed from 25/08/2016; Application No. : 30 2016 107 694 ;Germany 

3664816    13/02/2017
[International Registration No. : 1371635]
Lindauer DORNIER Gesellschaft mit beschränkter Haftung

Rickenbacher Str. 119 88131 Lindau Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines for the textile industry; weaving machines; couplings and transmission components; gear units, drives 
and motors and engines for aforesaid machines; parts of machines, namely leno devices, mechanical and pneumatic 
inserting devices (tucked-in device), shedding devices, weft insertion elements, weft brakes, weft cutting devices and 
weaving reeds; machines and plants consisting thereof for processing plastics; film stretching machines; coating 
machines, longitudinal stretching machine; transverse stretching machines; extruders; parts of machines, namely 
metering and mixing devices (for raw material); dies for extruders, take-up devices, winders, tentering clips; machines 
and plants consisting thereof for producing fibre-composite semi-finished products and fibre-composite components; 
parts, fittings and accessories for all aforesaid goods.

Cl.9;Electronic data processing equipment; electrical/electronic control panels; computer software; none of the 
aforesaid goods being for land, air and water vehicles; electrical/electronic apparatus and instruments for quality control, 
measurement, control, regulation and monitoring of process phases during the manufacture of textile goods, goods of 
plastic and fibre-composite semi-finished products and fibre-composite components.

Cl.37;Repair/servicing, maintenance, assembly and modification of machines for the textile industry; repair/servicing, 
maintenance, assembly and modification of machines and plants consisting thereof for processing plastics; repair/ 
servicing, maintenance, assembly and modification of machines and plants consisting thereof for producing fibre-
composite semi-finished products and fibre-composite components; none of the aforesaid services being for land, air and 
water vehicles.

Cl.42;Technical project planning and development in connection with the production of textile goods, goods of plastic 
and fibre-composite semi-finished products and fibre-composite components; engineering and design of machines for 
the textile industry, of machines and plants consisting thereof for processing plastics and of machines and plants 
consisting thereof for producing fibre-composite semi-finished products and fibre-composite components.
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3665083    21/08/2017
[International Registration No. : 1257897]
MEGA Spielgeräte GmbH

Im Dachsstück 15 65549 Limburg Germany

Proposed to be Used
IR DIVISION
Cl.9;Musical jukeboxes and parts for the aforesaid automatic machines; automatic cash dispensers, automatic money 
counting and money changing machines; computer game software; games software for use on any computer platform, 
including electronic entertainment and games consoles, programs for operating electric and electronic apparatus for 
games, amusement and/or entertainment purposes; automatic lottery machines; computer software for computer games 
on the internet; online games (software); calculating apparatus in coin-operated machines and parts for the aforesaid 
goods; apparatus for recording, transmission, processing or reproduction of data, including sound or images, including 
parts for all the aforesaid goods, except radio sets, television receivers, hi-fi systems, video recorders, telephone 
apparatus, fax machines and telephone answering machines; electric, electronic, optical or automatic apparatus, for 
identifying data carriers, identity cards and credit cards, bank notes and coins, electric, electronic or optical alarm and 
monitoring installations, including video cameras and apparatus for image transmission and image processing; data-
processing equipment and computers, including data processing apparatus and computers being components for data 
networks and parts facilitating data network communications; electric wiring harnesses; circuit boards, printed board 
assemblies (electronic components) and combinations thereof being assemblies and equipment parts, included in class 
9.

Cl.28;Games; toys; games for amusement arcades (included in class 28); coin-operated video gaming apparatus; video 
games adapted for use with external screens or monitors only; casino fittings, namely roulette tables, roulette wheels; 
housings adapted for gaming machines, gaming apparatus and automatic gaming machines, operated by means of coins, 
tokens, tickets or by means of electronic, magnetic or biometric storage media, in particular for commercial use in 
casinos and gaming arcades, with or without a prize payout; drawing apparatus for prize games and lotteries, draws or 
raffles; housings of metal, plastic and/or wood for coin-operated automatic machines; computer game apparatus 
(including video game apparatus); electropneumatic and electric pulling machines (gaming machines); gaming tables, in 
particular for table football, billiards, sliding games; quoits (playthings) and darts; electric, electronic or 
electromechanical apparatus for bingo games, lotteries or video lottery games and for betting offices, networked or 
unnetworked; LCD games consoles; automatic gaming machines; including all the aforesaid automatic machines, 
machines and apparatus operating in networks; apparatus and devices for accepting and storing money, being fittings for 
the aforesaid automatic machines, included in class 28.
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Priority claimed from 01/01/2017; Application No. : 699912 ;Switzerland 

3665084    11/05/2017
[International Registration No. : 1372409]
Kuhn Rikon AG

CH-8486 Rikon im Tösstal Switzerland

Proposed to be Used
IR DIVISION
Cl.8;Hand-operated hand tools and implements, non-electric fruit peelers, non-electric vegetable peelers, non-electric 
can openers, knife sheaths, rasps, non-electric cheese slicers, pizza slicers, vegetable slicers; knives (hand tools), 
including bread knives, cleavers, mincing knives, kitchen knives for chopping, kitchen knives, kitchen knives for slicing 
fish, cutters, vegetable choppers, household knives, chef knives, ceramic knives, blades for knives; scissors, including 
multipurpose shears, scissors for household use; knives, forks and spoons, including fondue forks and serving spoons; 
all the aforesaid goods of Swiss origin.

Cl.11;Electric cooking utensils; apparatus for heating and steam generating; steamers, pressure steamers, pressure 
cookers (autoclaves) and food steamers, electric; heating plates and induction cookers; stoves; electric kettles, electric 
pans and pots, electric pressure cookers, electric cooking pots, electric woks; all the aforesaid goods of Swiss origin.

Cl.21;Household or kitchen utensils and containers, dishes, pastry cutters, bread boards, basting spoons, mixing 
spoons, spatulas for kitchen use, sifters, non-electric whisks for household purposes, pepper shakers, salt cellars, hand-
operated spice mills, hand-operated mills for domestic purposes, scoops being tableware, tart scoops, garlic presses, 
potato presses, non-electric utensils for crushing fruits and vegetables, salad spinners, kitchen utensils (not of precious 
metal); protective covers for pans; bottles; cooking utensils, non-electric pressure cookers, cooking pots, frying pans, 
stew-pans, woks, cooking pot sets, non-electric food steamers, not electrically heated hot pots; glassware, porcelain and 
earthenware; tea services, cabarets (serving trays) and liqueur sets; trivets (table utensils); potholders, oven mitts; cake 
molds, cookery molds; heat-insulated containers; articles for cleaning purposes for household and kitchen use; serving 
ladles; serving tongs; serving forks; all the aforesaid goods of Swiss origin.
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3665091    09/10/2017
[International Registration No. : 1184932]
ANNE BIRTE BJOERDAL HANKEN

Baerhaugen 6 N-6002 Aalesund Norway

Proposed to be Used
IR DIVISION
Cl.30;Coffee, tea, cocoa and artificial coffee; pastry and confectionery; coffee-based beverages, cocoa-based 
beverages, chocolate-based beverages, ice, ice cream, iced tea; unroasted coffee; cakes; candy; chocolate.

Cl.31;Fresh beans; raw cocoa beans.

Cl.40;Food smoking (burning of coffee beans); grinding.

Cl.41;Club services; education; practical training (demonstration); arranging and conducting of seminars.

Cl.43;Cafes; cafeterias; snack-bars; rental of meeting rooms.
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Priority claimed from 30/09/2015; Application No. : UK00003129268 ;United Kingdom 

3665092    05/10/2017
[International Registration No. : 1299419]
Exclaimer Limited

Alpha House, 9-11 Alexandra Road Farnborough, Hampshire GU14 6BU United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software; software applications downloadable; data processing software; computer programmes for data
processing; computer software applications [downloadable]; computer software for email archiving; computer software 
applied to cloud-based email archiving; computer software for filtering spam and illicit images and related content and 
providing risk assessment; computer programmes for adding disclaimers to email signatures; computer software for 
creating email signature templates using text, images and dynamic fields; computer software for the management of 
emails; computer software applied to cloud-based email signatures; computer software for the reproduction and 
processing of audio, video and multimedia content; computer software for centrally distributing email signatures; 
computer software for designing email signatures; computer software for creating customised auto-reply messages; 
downloadable electronic publications; apparatus for recording, transmission or reproduction of sound or images; CDs; 
cards [magnetic or encoded]; data storage media; disks magnetic; electronic data carriers; computer software for 
developing and operating cloud computer networks and applications; computer software platforms for cloud computing 
networks and applications.

Cl.42;Cloud computing; computer software rental; online technical support in the field of computer software; updating 
of computer software for others; computer services, namely, cloud hosting provider services; consulting services in the 
field of cloud computing; computer services, namely, cloud hosting provider services; consulting services in the field of 
cloud computing; designing, operating, creating, customizing, implementing and maintaining IT systems (software) for 
others; design and development of computer hardware and software; application service provider hosting computer 
software applications of others; providing temporary use of on-line non-downloadable software development tools; 
design and development of computer software; design of computer software for creating signatures template design; IT 
consultancy services in the fields of computer software; providing technical information on web access, website 
management, email management and website security via computer networks and global communications networks; 
computer software technical support services.
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Priority claimed from 13/04/2017; Application No. : 016602419 ;European Union 

3665120    05/09/2017
[International Registration No. : 1371659]
DSM IP Assets B.V.

Het Overloon 1 NL-6411 TE Heerlen

Proposed to be Used
IR DIVISION
Cl.5;Dietary supplements and feed supplements for animals.

Cl.31;Foodstuffs for animals.
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Priority claimed from 05/09/2014; Application No. : PR2014C000145 ;Italy 

3665136    22/09/2017
[International Registration No. : 1249754]
CFT S.p.A.

Via Paradigna, 94/A I-43122 PARMA Italy

Proposed to be Used
IR DIVISION
Cl.7;Machines for bottling, wrapping and packing installations, possibly in sterile environments, such as for example, 
bottle washing machines, rinsing machines, blowing machines for the production of plastic containers using 
thermoplastic preforms obtained by moulding, container fillers for liquids and/or solids, aligners, crimping machines, 
capping machines, container sealing machines; bottle trimming machines, palletiser and depalletiser equipment, 
labellers, machines for packing into bundles, cardboard boxes, bags, tins, cases and jars; machines for producing bottles 
and plastic containers by blow moulding; machines for injection blowing; machines for extrusion blowing; feeding 
hoppers for raw materials (parts of machines); machines for feeding, conveying and positioning preforms; presses for 
injection of preforms; machines for manufacturing stoppers or capsules; machines for positioning stoppers or capsules; 
tray packers; machines for conveying containers, measuring machines; machines for processing containers; machines 
for processing the packaging of containers, in particular for the purposes of improving their barrier forming properties 
and their impermeability to gasses from packaging materials and from containers; container pickers; machine tools; 
moulds (parts of machines); conveyors; container conveyors for bottling plants, automatic accumulators for containers 
(receivers), robots (machines); anthropomorphic and Cartesian (linear) robots (machines); mixing machines, mixing 
machines of liquids and gasses such as for example saturators; mixing machines of liquids and gasses such as for 
example sugar dissolvers; heat exchangers (parts of machines); complete lines for processing vegetable products, meat, 
fish and complete production lines for potato chips and frozen pre-fried potato chips including: peeling machines, 
blenders, washing and cleaning equipment and machines such as washers and sand/soil removers for vegetables; 
peeling, separating and peel separating machines; coring machines; shredders; puree extraction machines; slicing 
machines; machines for deaerating foodstuffs; machines for the production and filling/packing of peeled tomatoes; 
homogenizers; machines for producing, filling and packing ketchup, sauces, juices and purees, soups, jams, yoghurt, 
milk, soy milk; concentrating machines for obtaining concentrated juices and purees; machines for the production and 
processing of beer; machines for processing, ageing, filtering, preserving, flotation, fermentation and maceration and for 
filling/packing in the beer industry; presses in general and their parts, membrane presses, filters in general and their 
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parts; vertical, horizontal and tangential plate filters, vacuum and pressure filters, rotary filters, press filters, drum filters, 
reactors, heat exchange and recovery units, separators, pumps, flotation units, stabilisers.

Cl.11;Pasteurisers, sterilisers, heat exchangers, not parts of machines; evaporators, thin film evaporators; filters (parts 
of industrial installations); apparatus and machines for air and water purification; installations and machines for cooking 
and distillation and their accessories; installations for thermal processing of foodstuffs in order to obtain concentrates; 
installations for thermal processing of foodstuffs in order to obtain enzyme inactivation; complete production lines for 
potato chips and frozen pre-fried potato chips including, electric frying machines, apparatus (machines) for cooking and 
frying; cooling apparatus and installations; air driers; cooking apparatus and installations for the production of beer; 
refrigeration apparatus and installations for the production of beer; apparatus and installations for drying beer; 
refrigerators; autoclaves.
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3665171    28/08/2017
[International Registration No. : 1372372]
BLACK & VEATCH HOLDING COMPANY

8400 WARD PARKWAY KANSAS CITY MO 64114 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Procurement of equipment, machinery and supplies for field constructed environmental, energy and industrial 
projects for others, operation of environmental energy and industrial projects for others and environmental energy and 
industrial management consulting services.

Cl.36;Financial analysis and consulting services.

Cl.37;Construction management services.

Cl.42;Engineering and architectural design and consulting services and design and development of software relating to 
such services.
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3665172    05/09/2017
[International Registration No. : 1372380]
Mick Schumacher

24, Boulevard Princesse Charlotte MC-98000 Est-Quest, Monte Carlo Monaco

Proposed to be Used
IR DIVISION
Cl.9;Helmets for sports, in particular helmets for racing drivers; safety caps; sunglasses.

Cl.14;Jewellery; ornaments [jewellery, jewelry (Am.)]; key rings [trinkets or fobs].

Cl.25;Clothing, especially pants, jackets [clothing], shirts, tee-shirts, pullovers and gloves [clothing]; headgear, in 
particular caps and peaked caps; footwear, in particular shoes for leisurewear and sports shoes.

7547



Trade Marks Journal No: 1825 ,   27/11/2017           Class 99 
 

3665175    28/08/2017
[International Registration No. : 1372373]
BLACK & VEATCH HOLDING COMPANY

8400 WARD PARKWAY KANSAS CITY MO 64114 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Procurement of equipment, machinery and supplies for field constructed environmental, energy and industrial 
projects for others, operation of environmental energy and industrial projects for others and environmental energy and 
industrial management consulting services.

Cl.36;Financial analysis and consulting services.

Cl.37;Construction management services.

Cl.42;Engineering and architectural design and consulting services and the provision of software relating to such 
services; construction planning.
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3665203    29/08/2017
[International Registration No. : 1371579]
Hagen von Jouanne -Rainville Atelier-

Elbchaussee 23 22765 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.18;Attache cases; purses; suitcases; handbags; holdalls; backpacks.

Cl.19;Tile floorings, not of metal; non-metal window frames; folding doors, not of metal; floors, not of metal; wall 
claddings, not of metal, for building; parquet flooring; non-metal wainscotting; non-metallic partitions; stair-treads 
[steps], not of metal; non-metal doors; door frames, not of metal; wall linings, not of metal, for building; ceilings, not of 
metal.

Cl.20;Shelves for storage; filing cabinets; tea carts; benches [furniture]; beds; book rests [furniture]; library shelves; 
sideboards; office furniture; containers, not of metal [storage, transport]; furniture shelves; freestanding partitions 
[furniture]; stools; chests, not of metal; counters [tables]; lecterns; easy chairs; furniture; standing desks; seats; table 
tops.

Cl.24;Coverings for furniture.

Cl.27;Floor coverings.
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Priority claimed from 15/12/2016; Application No. : 30 2016 035 937 ;Germany 

3665356    14/06/2017
[International Registration No. : 1371554]
BSH Hausgeräte GmbH

Carl-Wery-Str. 34 81739 München Germany

Proposed to be Used
IR DIVISION
Cl.7;Electric household and kitchen machines and apparatus, included in this class, in particular electric kitchen 
machines and apparatus, including grinders, beaters and kneading apparatus, fruit presses, juice extractors, juice 
centrifuges, mincing machines, cutting apparatus, electrically powered tools, tin openers, knife sharpening apparatus, 
and machines and apparatus for making beverages and/or preparing food, beverage pumps for dispensing chilled 
beverages; electric vending machines for beverages or foods, automatic vending machines; electrical apparatus for 
sealing plastics (packaging); electric waste disposal devices, including waste disposers and waste presses; dishwashers; 
electric machines and apparatus for treating laundry and clothing (included in this class), including washing machines, 
spin dryers; ironing presses, ironing machines, included in this class; electric household cleaning equipment, including 
electric window cleaning equipment, electric shoe polishers and vacuum cleaners, wet and dry vacuuming apparatus; 
robotic vacuum cleaners, robots for household chores; parts for all the aforesaid goods, included in this class; hoses, 
tubes, dust filters and dust filter bags, all for vacuum cleaners.

Cl.11;Apparatus for heating, steam generating and cooking, in particular ovens, baking, roasting, grilling, toasting, 
defrosting and heating devices, water heaters, immersion heaters, slow cookers, microwave ovens, waffle irons (electric), 
egg cookers, deep fat fryers (electric); electric tea and coffee machines, espresso coffee machines, automatic coffee 
machines (included in this class); refrigerating apparatus, in particular refrigerators, chest freezers, refrigerated cabinets, 
beverage-cooling apparatus, fridge-freezers, freezers, ice machines and apparatus; drying apparatus, in particular 
including tumble dryers, laundry drying machines, hand dryers, hair dryers; infrared lamps (other than for medical use); 
heated cushions, not for medical purposes; blankets, electric, not for medical purposes; apparatus for ventilating, in 
particular fans; extractor hood filters, extractor hood equipment and extractor hoods, air conditioning apparatus and 
devices for improving air quality, air humidifiers, air deodorising apparatus, fragrance dispensing apparatus (not for 
personal use); air purifying apparatus, apparatus for water supply and sanitary purposes, in particular including fittings 
for steam generating, ventilating and water supply installations; water heaters, storage water heaters and instantaneous 
water heaters; kitchen sinks; heat pumps; parts for all the aforesaid goods, included in this class; mechanical taps 
(dispensers) for dispensing chilled beverages for use in combination with apparatus for chilling beverages (other than 
vending machines).
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3665550    23/08/2017
[International Registration No. : 1371574]
RIZOMA IP S.r.l.

Via Lissenzio, 2 I-21015 Lonate Pozzolo (VA) Italy

Proposed to be Used
IR DIVISION
Cl.9;Instrumentation for motor vehicles and motorcycles, namely, speedometers; tachometers; odometers; pressure 
gauges; temperature gauges; voltmeter gauges; fuel level gauges; gear indicators; resistor kit for lighting; flasher kit for 
lighting; spectacles; sunglasses; safety helmets; motorcycle safety helmets.

Cl.11;Bicycle lights; lights for motorcycles, namely, main headlights and backlights, indicators lights, license plate 
support lights.

Cl.12;Structural parts for motorcycles, namely, footboards, support brackets and plates, transmission and engine 
mounting plates, handlebars, handlebar adapters and risers, handlebar clamps, adapters and mounting supports for front 
fairing, brackets and mounting bars for headlights and lights, standing and brake/gear pegs; metal instrumentation 
brackets as structural parts of motorcycles, namely, metal supporting brackets for level indicators, light indicators, speed 
indicators, and horological and chronometric instruments for motorcycles, fastening systems for beams and lights, 
covering parts, forming part of the motorcycle body panels, namely, handlebar caps, oil sumps and radiator covers; fitted 
motorcycle covers, belt and chain covers, sprocket covers, engine and crankcase covers, radiator covers, other 
accessories for motorcycles, namely, rear view mirrors, chains, chain guards, engine/fairing guards, handlebar grips, 
luggage carriers for motorcycles, cables and cable rods for motorcycle brakes and clutches, lubricant tanks and pumps, 
gasoline tanks, brake/clutch levers, gear change levers, retroreflector kits, heat shields, shock absorbers and brake kits 
for motorcycles, pulleys, pulley covers as parts of couplings and transmission components for land vehicles; bicycles; 
shock absorbers for bicycles; puncture repair outfits for bicycle tyres; bags for bicycles; change-speed gears [bicycle 
parts]; gears for bicycles; bicycle bells; chains for bicycles, cycles; bicycle kickstands; brake cables for bicycles; baskets 
adapted for bicycles; bicycle horns; gear wheels [bicycle parts]; structural parts of bicycles; toeclips for use on bicycles; 
saddle covers for bicycles; forks [bicycle parts]; bicycle brakes; drive trains [bicycle parts]; bicycle handlebar grips; 
direction indicators for bicycles; bicycle brake lever grips; bicycle cranks; bicycle handlebars; bicycle motors; hubs for 
bicycle wheels; chain guards for bicycles; cycle mudguards; dress guards for bicycles; bicycle pedals; bicycle tyres; 
pumps for bicycle tyres; water bottle cages for bicycles; luggage carriers for cycles; spokes for bicycle wheels; bicycle 
trailers (riyakah); covers for foot pedals on cycles; bicycle wheels; bicycle saddles; suspension systems for bicycles; 
bicycle stabilisers; bicycle carriers; bicycle frames; frames, for luggage carriers, for bicycles; drivetrains for bicycles.
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Priority claimed from 21/03/2017; Application No. : 1833067 ;Australia 

3665608    12/09/2017
[International Registration No. : 1371846]
Nuseed Proprietary Limited

103 Pipe Rd LAVERTON NORTH VIC 3026 Australia

Proposed to be Used
IR DIVISION
Cl.5;Nutritional supplements; dietary supplements; food supplements; food for babies; beverages for babies; dietetic 
beverages; medicated beverages; dietetic beverages adapted for medical purposes.

Cl.29;Edible oils; edible fats; blends of edible oils and fats.
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3665662    25/08/2017
[International Registration No. : 1372241]
BIOIS Co., Ltd

No. 703, 30 Digital-ro 32-gil, Guro-gu Seoul 08390 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.5;Diagnostic reagents for immunization disease; diagnostic test reagents for medical or veterinary purposes; 
diagnostic preparations for medical or veterinary purposes; preparations for detecting genetic predispositions for 
medical purposes; diagnostic preparations for medical purposes for detecting genetic predispositions; reagents for use 
in medical genetic testing; in vitro diagnostic preparations for medical purposes; clinical diagnostic reagents; diagnostic 
biomarker reagents for medical purposes; pharmaceutical preparations for diagnosis; reagents for use in veterinary 
genetic testing; antibodies for medical purposes; aptamers for medical purposes; diagnostic antibodies for medical 
purposes; diagnostic aptamers for medical purposes.

Cl.10;Medical apparatus and instruments; medical apparatus and instruments other than for dental purposes; 
apparatus for use in medical analysis; medical genetic testing devices; medical genetic fragment analyzers; medical 
genetic analyzer; medical absorption analysis apparatus; DNA extraction and purification apparatus for medical 
purposes; medical apparatus and instruments in the fields of clinical diagnostics; body composition analyzers; body fluid 
analysis apparatus; in vitro diagnostic devices; medical apparatus and instruments for DNA analysis (other than for 
dental purposes); medical apparatus and instruments for RNA analysis (other than for dental purposes); medical 
apparatus and instruments for protein analysis (other than for dental purposes); gene (genetic) testing apparatus; cancer 
diagnosis apparatus; diagnostic apparatus for medical purposes; medical body composition monitor; immunoassay 
apparatus for diagnostics; miniaturized sensors for use in gene analysis and diagnosis; veterinary apparatus and 
instruments for DNA analysis; veterinary apparatus and instruments for RNA analysis; veterinary apparatus and 
instruments for protein analysis.
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Priority claimed from 22/12/2016; Application No. : 4324564 ;France 

3666191    06/06/2017
[International Registration No. : 1372315]
PROJETCLUB

4 boulevard de Mons F-59650 VILLENEUVE D'ASCQ France

Proposed to be Used
IR DIVISION
Cl.9;Luminous beacons, barometers, marking and signaling buoys, protective helmets, life belts; wet suits, neoprene 
gloves and masks; mouth guards, spectacles (optics), spectacle cases, safety belts; observation instruments, reflective 
life jackets, life jackets, life buoys, life-saving rafts, neoprene gloves, masks, diving suits, nose clips.

Cl.18;Backpacks, handbags, sports bags, bum bags, shoe bags, satchel bags, suitcases, parasols and walking sticks.

Cl.25;Clothing, footwear (except orthopedic footwear), headgear; underwear, bathing suits, bath robes, bathing caps; 
bath slippers and sandals; skirts, dresses, jackets, coats, shirts, ties, belts, gloves (clothing), waterproof clothing, suits 
for water skiing, sports clothing; hats, caps, socks, footwear (except orthopedic footwear), slippers, sports shoes, beach 
and ski footwear; sports clothing (excluding diving clothing).

Cl.28;Games, toys, play balloons; gymnastic and sports articles (except clothing, footwear and mats), sailboards; surf 
boards without a motor; boards used in the practice of water sports; water skis, ski edges, ski bindings; bags especially 
designed for skis and surfboards; surfboards, paddle boards; surfboard leashes; leashes for surfboards, kite surfing 
boards, kites, flippers, body boards, wake boards, products for wake boarding, swim jackets, swimming paddles (sports 
articles), harness for sailboards; swimming belts.
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Priority claimed from 22/03/2017; Application No. : 4-2017-06641 ;Viet Nam 

3671318    08/09/2017
[International Registration No. : 1372811]
SAMSUNG ELECTRONICS CO., LTD.

129, Samsung-ro, Yeongtong-gu, Suwon-si Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Smartphones; mobile telephones; portable computers; tablet computers; interactive computer software enabling 
exchange of information; software for searching and retrieving information across a computer network; computer 
software to enable the provision of information via communications networks; computer communication software to allow
customers to access bank account information and transact bank business; interactive computer software; interactive 
entertainment software for use with computers; computer programmes for interactive television and for interactive games 
and/or quizzes; interactive entertainment software for use with personal computers; interactive computer software that 
provides navigational and travel information; voice recognisers; voice processing systems; voice recognition software.

Cl.42;Software as a service [SaaS]; application software service provider (ASP); providing temporary use of on-line 
non-downloadable operating software for accessing and using a cloud computing network; cloud computing services.
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3671341    16/04/2017
[International Registration No. : 1372785]
iCrypto, Inc.

P.O. Box 7775 San Francisco CA 94120 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software and firmware for authenticating user identification.

Cl.45;Computer security services in the nature of providing an internet trust center, namely, computer security 
assurance and administration of digital keys and digital certificates (terms considered too vague by the International 
Bureau - rule 13(2)(b) of the Common Regulations); computer security services in the nature of providing authentication, 
issuance, validation and revocation of digital certificates (terms considered too vague by the International Bureau - rule 
13(2)(b) of the Common Regulations); identification verification services, namely, providing authentication of personal 
identification information; identification verification services, namely, providing authentication of personal identification 
information via secure storage and transmitting such information via the internet (terms considered too vague by the 
International Bureau - rule 13(2)(b) of the Common Regulations); providing user authentication services in e-commerce 
transactions.
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3671342    15/08/2017
[International Registration No. : 1372836]
Supersoco Intelligent Technology (Shanghai) Co., Ltd.

No. 3089, Building 2, Huqingping Road, Zhaoxiang Town, Qingpu District Shanghai China

Proposed to be Used
IR DIVISION
Cl.12;Electric vehicles; motors, electric, for land vehicles; motorcycles; wheels for motorcycles; wheel hubs for 
motorcycles; electric bicycles; electric tricycles; seat covers for bicycles or motorcycles; vehicle seats; mopeds.

Cl.35;Secretarial services; accounting.
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Priority claimed from 01/12/2016; Application No. : 30 2016 034 073 ;Germany 

3671353    18/05/2017
[International Registration No. : 1372883]
Olschimke Beratungsgesellschaft mbB

Bahnhofstraße 8 30159 Hannover Germany

Proposed to be Used
IR DIVISION
Cl.35;Advertising, marketing and promotional services; advertising, marketing and promotional consultancy, advisory 
and assistance services; business consultancy and advisory services; computerized data management; computerized 
business information services; provision of business information via global computer networks; collating and 
systemizing of electronic data in computer databases; updating and maintenance of data in computer databases; 
provision of computerized data relating to business; computerized business information services in the nature of 
providing information on business opportunities; business advisory services relating to the administration of information 
technology; data search in computer files for others.

Cl.41;Education and instruction; training; computer based training; computer training; electronic data processing 
training; instructional and training services; provision of training courses; organization of training; arranging and 
conducting of workshops [training].

Cl.42;IT consultancy, advisory and information services; IT security services in the nature of protection and recovery of 
computer data; IT project management; computer network configuration services; outsource service providers in the field 
of information technology; consultancy services relating to information technology; consultancy relating to technical 
design and planning of telecommunication equipment; providing information on computer technology and programming 
via a web site; cloud computing; advisory services relating to computer programming; software design for others; 
programming of electronic data processing [EDP] software; technical testing; scientific testing services; consultancy in 
the field of computers; electronic data storage; preparation of data processing programs; technical surveying; 
preparation of scientific reports; monitoring of computer systems by remote access; technical research; research and 
development of new products for others; conversion of data and computer programs (other than physical alteration); 
scientific research conducted using databases and the Internet; server hosting; software as a service [SaaS]; technical 
consultancy relating to the design of computer hardware, software and computer peripherals; conducting technical 
project studies in the field of electronic data processing; technical project management in the field of electronic data 
processing; scientific research; scientific laboratory services; scientific and technological services and research and 
design services relating thereto; quality control services for certification purposes; user rights administration in computer
networks.
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Priority claimed from 23/08/2016; Application No. : 30 2016 107 621 ;Germany 

3671358    29/09/2016
[International Registration No. : 1372854]
Karl Dungs GmbH & Co. KG

Siemensstr. 6-10 73660 Urbach Germany

Proposed to be Used
IR DIVISION
Cl.6;Pipes and tubes of metal (not for electric purposes); non-electric cables and wires of common metal; small items of 
metal hardware; valves of metal, other than parts of machines.

Cl.7;Machines and machine tools; valves (parts of machines); pressure valves (parts of machines); hydraulic valves; 
pressure regulating valves; ball valves (parts of machines); hydraulic filters and filters (parts of machines or engines).

Cl.9;Switching, regulating, measuring, control and safety apparatus for heating and air-conditioning installations, 
industrial installations, furnace installations, gas motors and engines and turbine installations as well as for generation 
and supply of process heat for industrial installations, in particular valves, automatic fire devices, mixing equipment; 
parts and accessories for the aforesaid goods, in particular automatic gas firing devices, high voltage ignition devices 
and electronic controls therefore, and parts and accessories therefore; solenoid valves (electromagnetic switches); 
electric switches; electric regulating apparatus; automatic time switches; sensors; heat regulating apparatus; boiler 
control instruments; switching, regulating, measuring, control- and safety apparatus for heating and air-conditioning 
installations, industrial installations, furnace installations, gas motors and engines and turbine installations for 
generating and providing process heat for industrial installations.

Cl.11;Regulating and safety accessories for gas apparatus; burners; gas valves; air valves for steam heating 
installations; level controlling valves in tanks; regulating accessories for water or gas apparatus and pipes; safety 
accessories for water or gas apparatus and pipes; regulating and safety accessories for gas pipes; regulating and safety 
accessories for gas apparatus; thermostatic valves (parts of heating installations).

Cl.37;Repair services and installation services; heating equipment installation and repair; machinery installation, 
maintenance and repair; rebuilding of machines.

Cl.42;Technical research and development; engineering; surveying; consultancy in the field of technology; technical 
project planning; materials testing services.
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Priority claimed from 22/03/2017; Application No. : 4348064 ;France 

3671382    10/08/2017
[International Registration No. : 1372978]
V. MANE FILS

620 Route de Grasse F-06620 LE-BAR-SUR-LOUP France

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in odor suppression and control; chemical products for use in room sprays, candles, 
detergents, softeners, hygiene products not for medical use.

Cl.3;Perfumery products; deodorants for personal use; soaps for personal use; antiperspirants (toiletries).

Cl.5;Deodorants (deodorizing products); air fresheners; deodorants for household use, for cars, for carpets, for 
clothing, for textiles, for footwear; deodorizing preparations; odor neutralizing preparations for general use; odor 
neutralizers not for personal use.
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Priority claimed from 23/03/2017; Application No. : 87383113 ;United States of America 

3671389    22/09/2017
[International Registration No. : 1372690]
Solidscape, Inc.

316 Daniel Webster Highway Merrimack NH 03054 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, namely, chemicals for 3D printing.

Cl.7;3D printers.

7561



Trade Marks Journal No: 1825 ,   27/11/2017           Class 99 
 

 

Priority claimed from 19/01/2017; Application No. : 703863 ;Switzerland 

3671393    23/06/2017
[International Registration No. : 1372977]
Pioneering Ventures AG

Augustinergasse 21 CH-8001 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Computer software; database connectivity and application software.

Cl.35;Assistance for commercial organization and management; advice on marketing; consumer loyalty programs.

Cl.37;Repair; installation services; installation and maintenance of computer systems (computer hardware), particularly 
computer systems for the provision of access to industrial communication systems.

Cl.39;Transport; packaging and storage of goods; travel organization; tracking of encoded products.

Cl.41;Education; training; entertainment; sporting and cultural activities.

Cl.42;Scientific and technological services; scientific research, software design; software as a service [SaaS]; 
provision of non-downloadable software via telecommunication networks (Application Service Providing), technological 
design and planning services relating to systems, particularly systems for accessing industrial communication systems.

Cl.44;Agriculture, horticulture or forestry services; veterinary services.
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3671394    06/09/2017
[International Registration No. : 1372949]
ProteinLogic Limited

Shakespeare House, 42 Newmarket Road Cambridge CB5 8EP United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Chemicals and reagents for scientific or research use; diagnostic and/or biological reagents for scientific or 
research use.

Cl.5;Chemicals and reagents for diagnostic, medical or veterinary purposes; pharmaceutical and veterinary 
preparations; chemicals and reagents for clinical use; diagnostic and/or biological reagents for clinical use.

Cl.9;Laboratory apparatus and equipment; scientific apparatus and equipment for research purposes; measuring 
apparatus and instruments; computer software; machine readable data carriers; data storage media for use with 
computers.

Cl.10;Apparatus for clinical, medical and veterinary diagnosis; medical and veterinary testing apparatus for diagnosing 
human and animal diseases; apparatus and instruments for medical and clinical analysis.

Cl.42;Scientific research; bacteriological research; biochemical research and development; biological research; clinical 
research; medical research, biomedical research services; chemical research and analysis services; genetic research; 
design services.
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3671404    05/09/2017
[International Registration No. : 1372988]
PAMTECH

77 rue du Cardinal Lemoine F-75005 Paris France

Proposed to be Used
IR DIVISION
Cl.9;Electronic tablets, smartphones, e-book readers; game software; software (recorded programs).

Cl.41;Organization of competitions (education or entertainment); game services provided on-line from a computer 
network; gambling services.

Cl.42;Design and development of computers and software; computer programming; computer system design; 
electronic data storage.
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3671405    27/06/2017
[International Registration No. : 1373296]
EFFECTO GROUP S.P.A.

Via Francesco Melzi d'Eril, 7 I-20154 MILANO (MI) Italy

Proposed to be Used
IR DIVISION
Cl.7;Industrial robots; robotic arms for industrial purposes; robotic mechanisms [machines] for lifting; power tool parts, 
namely, collets; machine tools, namely, vices for use in the precision clamping of work pieces; clamping tools for holding 
piece parts during machining; couplings for machines; fluid couplings being parts of machines; machine couplings and 
transmissions, except for land vehicles; machine coupling and transmission components, except for land vehicles, and 
parts therefor; machine couplings and transmission components except for land vehicles; machine couplings and 
transmissions, except for land vehicles; machine tools, namely, clamps for use in the precision clamping of work pieces; 
metal clamps used for holding piece parts on machine tool tables; machine tools, namely, jaws for use in the precision 
clamping of work pieces; linear actuators; pneumatic linear actuators; hydraulic linear actuators; machine tool holders; 
stands for machines; rotary brushes for machines; robotic tool changers; gripping devices, pivoting devices, linear 
drives, compensation units and adapters for mechanical automation, clamping and gripping technology; gripping jaws 
and gripping fingers for mechanical gripping devices, for gripping three-dimensional workpieces, the aforesaid goods 
being machine parts; holding devices for machine tools.

Cl.9;Electric sensors; led position sensors; sensors for determining position; sensors for determining position, velocity 
and temperature; sensors for the determination of distances; pressure switches; acceleration sensors; force sensors; 
anti-collision sensors; sensors for controlling hydraulic or pneumatic systems; electric installations for the remote 
control of industrial operations; software.

Cl.42;Testing the functionality of machines; research in the field of manufacturing machinery; product research and 
development; design and engineering of laboratory automation and robotic accessories for others; development of 
tooling solutions for industrial and laboratory applications; design, and engineering of laboratory automation and robotic 
accessories for others; development of tooling solutions for industrial and laboratory applications.
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Priority claimed from 11/04/2017; Application No. : 4353854 ;France 

3671406    28/08/2017
[International Registration No. : 1373015]
SAINT-GOBAIN WEBER

rue de Brie F-77170 Servon France

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for the building industry and for public works; adjuvants and additives for concrete and 
mortars; adhesives for use in industry, including adhesives and glues for laying building materials; unprocessed artificial 
resins.

Cl.19;Non-metallic building materials; mortar for building, concrete, coatings (building materials); asphalt, bitumen, 
bituminous preparations for building.
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Priority claimed from 10/05/2017; Application No. : UK00003230072 ;United Kingdom 

3671449    14/08/2017
[International Registration No. : 1373299]
Lupe Technology Limited

13 Castle Farm Road Hanham Bristol BS15 3NJ United Kingdom

Proposed to be Used
IR DIVISION
Cl.7;Robotic vacuum cleaners; domestic vacuum cleaners; dust filters and bags for vacuum cleaners; commercial and 
industrial vacuum cleaners; cordless vacuum cleaners.

Cl.11;Air cleaning apparatus for household purposes.
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Priority claimed from 06/03/2017; Application No. : 2017-178 ;Leichtenstein 

3671455    20/07/2017
[International Registration No. : 1373308]
Ivoclar Vivadent AG

Bendererstrasse 2 FL-9494 Schaan Liechtenstein

Proposed to be Used
IR DIVISION
Cl.5;Materials for use in dentistry; materials and auxiliary materials for the manufacture of dental impressions, models, 
crowns, bridges, inlays, prostheses, artificial teeth; materials for the characterization of teeth; dental filling materials; 
materials for relining teeth; materials for root canal filling; core build-up materials for use in dentistry; dental luting 
materials; materials for cosmetic restoration of damaged teeth; dental composites; dental cements; color stains for use in 
dentistry; materials for repairing damaged teeth; opaque materials for dental use.

Cl.10;Ingots made of synthetic materials, metal or ceramic for the manufacture of crowns, bridges, inlays, prostheses, 
artificial teeth.
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3671469    21/09/2017
[International Registration No. : 1372695]
Borealis AG

IZD Tower, Wagramerstr. 17-19 A-1220 Wien Austria

Proposed to be Used
IR DIVISION
Cl.1;Artificial and synthetic resins, unprocessed; plastics, unprocessed; raw plastics in the form of pellets; 
polyethylene; polypropylene, polyolefins (raw material).

Cl.17;Plastic substances, semi-processed; plastics in extruded form for use in manufacture; synthetic resins, semi-
processed.
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Priority claimed from 13/04/2017; Application No. : 016601825 ;European Union 

3671486    19/09/2017
[International Registration No. : 1372694]
Linde Material Handling GmbH

Carl-von-Linde-Platz 63743 Aschaffenburg Germany

Proposed to be Used
IR DIVISION
Cl.9;Electrical controls; programmable controllers; electronic controllers; remote control apparatus; steering apparatus,
automatic, for vehicles; navigation, guidance, tracking, targeting and map making devices; speed checking apparatus; on-
board electronic systems in land vehicles for providing driving assistance; computers for autonomous-driving vehicles; 
computer programs to operate vehicles; computer programs for use in the autonomous navigation of vehicles.

Cl.12;Vehicles for use on land; driverless cars [autonomous cars]; parts and fittings for land vehicles.
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3671499    06/09/2017
[International Registration No. : 1372982]
Dibona Holding AG

Dorfstrasse 38 CH-6341 Baar Switzerland

Proposed to be Used
IR DIVISION
Cl.30;Candy; caramel-based candy; gummy candy; cocoa-based candy; sweetened mint pastilles; peppermint sweets; 
chocolate candy; toffees; sugar-based candy; pastilles (confectionery); licorice (confectionery); confectionery; all the 
aforesaid goods of Swiss origin.

Cl.35;Retail or wholesale services in the fields of confectionery, bread and pastry; retail sale via global computer 
networks in the fields of confectionery, bread and pastry; all the aforesaid goods of Swiss origin.
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Priority claimed from 17/03/2017; Application No. : 4349462 ;France 

3671511    28/04/2017
[International Registration No. : 1373473]
EVEZ

18 avenue Mozart F-75016 Paris France

Proposed to be Used
IR DIVISION
Cl.35;Computer file management; computer data processing services; administration of frequent flyer programs; 
administration of customer loyalty programs; compilation of information into computer databases; compilation of 
information indexes for commercial or advertising purposes; updating and maintenance of data in computer databases; 
systemization of information into computer databases; marketing and promotion; risk management consultancy services; 
commercial information and advice for consumers (consumer advice shop); commercial information via websites; 
provision of on-line sales areas for sellers and buyers of goods and services; dissemination of advertisements; postpaid 
per click advertising services; presentation of goods on all communication media, for retail sale; data search in computer 
files for others; compilation of statistics.

Cl.38;Rental of message transmission apparatus; rental of telecommunication apparatus; provision of discussion 
forums on the Internet; provision of on-line forums; providing user access to global computer networks; provision of 
access to databases; information about telecommunications; interactive social software and interactive database 
software for exchange of information between users; voice messaging services; electronic messaging; message 
transmission; computer-assisted image and message transmission; transmission of electronic mails; transmission of 
digital files; streaming of data; transmission of video-on-demand footage; mobile telephone communication services.

Cl.39;Escorting of travelers; transport information; traffic information; information relating to road routes; provision of 
geographic and cartographic information; provision of an interactive database online featuring geographic and 
cartographic information as well as information regarding traffic and points of interest; rental of navigation systems.

Cl.42;Computer system design; website design consultancy; hosting of computer sites (web sites); database design 
and development; cartography services; data encryption services; meteorological information services; information 
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technology consulting; conversion of data and documents from a physical medium to an electronic medium; creation and 
maintenance of websites for third parties, of databases, of interactive social-navigation services; creation and design of 
information directories based on websites for third parties; software development; social software; software as a service 
(SaaS); design and development of software; programming for all computer equipment, particularly computers, 
smartphones, tablets, PDA (personal digital assistants); downloadable software applications; cloud computing; updating 
of software; programming for computers; research and development of new products for others; recovery of computer 
data; off-site data backup; monitoring of computer systems; electronic data storage.
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3671555    25/09/2017
[International Registration No. : 1372692]
THERAGUN, LLC

9420 Wilshire Blvd., Fourth Floor Beverly Hills CA 90212 United States of America

Proposed to be Used
IR DIVISION
Cl.10;Massage apparatus; massage apparatus and instruments; massage apparatus for massaging injured muscles; 
massaging apparatus for personal use; vibrating apparatus used to stimulate muscles and increase strength and physical 
performance for health and medical purposes; electric massage appliances, namely, electric vibrating massager; electric 
massage appliances, namely, electric vibrating massager; foot massage apparatus.

Cl.25;Hats; t-shirts; athletic apparel, namely, shirts, pants, jackets, footwear, hats and caps, athletic uniforms; athletic 
apparel, namely, shirts, pants, jackets, footwear, hats and caps, athletic uniforms; baseball caps and hats; short-sleeved 
or long-sleeved t-shirts.
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Priority claimed from 06/03/2017; Application No. : 2017-177 ;Leichtenstein 

3671602    20/07/2017
[International Registration No. : 1373309]
Ivoclar Vivadent AG

Bendererstrasse 2 FL-9494 Schaan Liechtenstein

Proposed to be Used
IR DIVISION
Cl.5;Materials for use in dentistry; materials and auxiliary materials for the manufacture of dental impressions, models, 
crowns, bridges, inlays, prostheses, artificial teeth; materials for the characterization of teeth; dental filling materials; 
materials for relining teeth; materials for root canal filling; core build-up materials for use in dentistry; dental luting 
materials; materials for cosmetic restoration of damaged teeth; dental composites; dental cements; color stains for use in 
dentistry; materials for repairing damaged teeth; opaque materials for dental use.

Cl.10;Ingots made of synthetic materials, metal or ceramic for the manufacture of crowns, bridges, inlays, prostheses, 
artificial teeth.
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3671603    09/06/2017
[International Registration No. : 1372645]
Shenzhen Bincent Technology Co., Ltd.

1001-A, 10/F, Bak Technology Building, No. 9 Keyan Road, High-tech Park, Nanshan District Shenzhen China

Proposed to be Used
IR DIVISION
Cl.9;Computer software applications, downloadable; computer software [recorded]; fingerprint scanners; measures; 
global positioning system [GPS] apparatus; cameras [photography]; switches, electric; theft prevention installations, 
electric; spectacle cases.

Cl.35;Presentation of goods on communication media, for retail purposes; on-line advertising on a computer network; 
layout services for advertising purposes; advertising, providing business information via a web site; business 
management and organization consultancy; sales promotion for others; personnel recruitment; systemization of 
information into computer databases; accounting.

7576



Trade Marks Journal No: 1825 ,   27/11/2017           Class 99 
 

Priority claimed from 12/05/2017; Application No. : 2017-065079 ;Japan 

3671612    30/06/2017
[International Registration No. : 1373281]
DAIKYO SEIKO, LTD.

126-1, Kurohakama-Cho, Sano-shi Tochigi 327-0813 Japan

Proposed to be Used
IR DIVISION
Cl.10;Medical apparatus and instruments; plugs for use with instruments for medical infusion; rubber stoppers for use 
with instruments for medical infusion; rubber stoppers for use with medical instruments; medical syringes; injection 
syringes [syringe barrels] for medical purposes; pistons for use with medical syringes; plungers for use with medical 
syringes; adapters for use with medical syringes; nozzle caps for use with medical syringes; medical infusion apparatus 
for therapeutic purposes; medical infusion instruments.

Cl.17;O-rings of rubber; industrial packaging containers of rubber; rubber stoppers for medicine container; rubber 
stoppers; rubber lids and caps; plastic semi-worked products; rubber [raw or semi-worked].

Cl.20;Packaging containers of plastic; medicine storage containers of plastic.

Cl.21;Ampoule-shaped plastic vessels; plastic vials [receptacles]; plastic bottles.
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Priority claimed from 15/06/2017; Application No. : 87490449 ;United States of America 

3671628    13/09/2017
[International Registration No. : 1373394]
The Boston Consulting Group, Inc.

One Beacon Street, 10th Floor Boston MA 02108 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Providing business management consulting services; advising businesses in strategic management and 
development of overall corporate strategy and business initiatives; corporate management consulting services to assist 
executives in business decision making; advising businesses through the use of consulting tools and techniques that 
enable strategic business decision making; providing business project management consulting services, namely, 
predicting project outcomes and modifying project implementation to increase likelihood of success in business 
transformation projects; providing information in the field of business management; providing information in the field of 
strategic management and development of overall corporate strategy and business initiatives; development of marketing 
strategies and concepts; brand positioning services.

Cl.42;Providing temporary use of non-downloadable software for database management, data analysis and the design 
of information graphics and data visualization materials in the field of business structuring, business analytics and 
strategic planning.
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Priority claimed from 21/06/2017; Application No. : 87499898 ;United States of America 

3671629    05/09/2017
[International Registration No. : 1373349]
Google Inc.

1600 Amphitheatre Parkway Mountain View CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computers; laptop computers; tablet computers; mobile and computer peripherals, namely, 
speakers, hands-free devices, styluses, headsets, headphones, earbuds, keyboards, chargers, batteries, power adapters, 
and cables; mobile phones; audio speakers; loud speakers; wireless indoor and outdoor speakers; loudspeaker systems; 
voice controlled audio speakers; audio speakers controlled by mobile applications; home automation control device; 
stand alone information device, namely, voice and manual controlled audio speakers with personal digital assistant 
capabilities for streaming and playing audio, video, and multimedia content, for controlling televisions, monitors, gaming 
systems, DVD players, portable media players, and digital media streaming devices; software used for voice controlled 
information and communication devices; software for providing a personal voice-enabled digital assistant; voice 
recognition software; software for accessing and searching online databases and websites; software for searching a 
user's mobile phone, computer, tablet, or other electronic communication device for documents, files, and other stored 
information on command.

Cl.42;Providing on-line non-downloadable software for providing a personal voice-enabled digital assistant; providing 
on-line non-downloadable voice recognition software; computer services, namely, providing a voice-controlled search 
engine for obtaining data, images, audio and video via a global computer network; provision of internet search engines; 
providing on-line non-downloadable software used to provide voice-controlled information and communications.
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3671631    31/07/2017
[International Registration No. : 1373280]
CAM2 INTERNATIONAL, LLC

63399 HIGHWAY 51 NORTH ROSELAND LA 70456 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Automotive preparations namely, oil absorbents, chemical fuel additives, transmission fluid, brake fluid, power 
steering fluid, and antifreeze.

Cl.4;Grease, gear oils, and lubricants for automotive use; non chemical motor oil additives for automotive use; motor 
oil.
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Priority claimed from 13/03/2017; Application No. : 87368582 ;United States of America 

3671654    13/09/2017
[International Registration No. : 1373393]
Picatcha, Inc.

832 Sansome Street, 4th Floor San Francisco CA 94111 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Advertising and marketing services, namely, arranging and managing the sale or bidding process for online and 
mobile advertising space.

Cl.42;Software as a service featuring software for creating, building, integrating, managing, tracking and reporting 
advertising space and advertisements; software as a service featuring software for selling advertising space and for 
placing advertising space up for bids; software as a service featuring software for performing targeted campaigns, for 
deploying advertising online and via electronic devices and media, and for managing and reporting revenue streams from 
advertising.

7581
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3671663    05/07/2017
[International Registration No. : 1373109]
GE.MA.R. S.R.L.

Via Colle Marracone, snc CASALVIERI (Frosinone) Italy

Proposed to be Used
IR DIVISION
Cl.28;Inflatable toys; balloons; pumps for balloons; inflatable toys showing decorative pictures.

Cl.41;Arranging, conducting of courses, seminars, conferences and events for amusement and social entertainment 
purposes.
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Priority claimed from 15/03/2017; Application No. : 87372286 ;United States of America 

3671668    13/09/2017
[International Registration No. : 1373391]
Delos Living LLC

4th Floor, 22 Little West 12th Street New York NY 10014 United States of America

Proposed to be Used
IR DIVISION
Cl.20;Beds, mattresses and pillows.

Cl.24;Towels; bedding, namely, shams, sheets, bed linens and pillowcases; mattress covers.
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Priority claimed from 11/04/2017; Application No. : 4353850 ;France 

3671671    29/08/2017
[International Registration No. : 1373017]
SAINT-GOBAIN WEBER

Rue de Brie F-77170 Servon France

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for the building industry and for public works; adjuvants and additives for concrete and 
mortars; adhesives for use in industry, including adhesives and glues for laying building materials; unprocessed artificial 
resins.

Cl.19;Non-metallic building materials; mortar for building, concrete, coatings (building materials); asphalt, bitumen, 
bituminous preparations for building.
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3671677    08/05/2017
[International Registration No. : 1373241]
Tsuburaya Productions Co., Ltd.

3-6, Maruyama-cho, Shibuya-ku Tokyo 150-0044 Japan

Proposed to be Used
IR DIVISION
Cl.9;Game programs for arcade video game machines; electronic circuits recorded with programs for hand-held games 
with liquid crystal displays; CD-ROMs recorded with programs for hand-held games with liquid crystal displays; game 
programs for home video game machines; recording media recorded with game programs for home video game 
machines; telecommunication machines and apparatus; spectacles [eyeglasses and goggles]; game programs for 
computers; downloadable game programs for computers from computer networks; audio-recorded or video-recorded 
magnetic cards; audio-recorded or video-recorded magnetic discs; audio-recorded or video-recorded optical discs; 
downloadable image files from the Internet; downloadable video files from the Internet; downloadable movie files from the 
Internet; downloadable image files for mobile phones; downloadable video files for mobile phones; downloadable movie 
files for mobile phones; downloadable music files for mobile phones; recorded video discs; downloadable electronic 
publications.

Cl.41;Production, distribution and presentation of movies [entertainment]; arranging, conducting and organization of 
shows [entertainment]; arranging, conducting and organization of plays [entertainment]; arranging, conducting and 
organization of musical performances [entertainment]; showing, production and distribution of movies; providing on-line 
image files from the Internet [not downloadable]; providing on-line video files from the Internet [not downloadable]; 
providing on-line movie files from the Internet [not downloadable]; production of radio and television programs; 
production of videos in the field of culture; production of videos for entertainment; directing of radio and television 
programs; photography; game services provided on-line from computer networks.
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3671684    11/08/2017
[International Registration No. : 1373328]
Friedrich Picard GmbH & Co. KG

Dietrich-Benking-Straße 78 44805 Bochum Germany

Proposed to be Used
IR DIVISION
Cl.6;Steel balls; locating rings; sleeves; track rollers; groove nuts; washers; angle rings; cylindrical roller bearings 
inner rings; linear ball-bearings; linear guides; all goods made of metal, included in this class.

Cl.7;Ball bearings; ball rings for bearings; axial spherical roller bearings; axial deep grove ball bearings; axial angular 
contact ball bearings; axial cylindrical roller bearings; flanged housings; roller bearings; self-oiling bearings; lubrication 
rings; pivot bearings; rolling elements being components for roller bearings; housings; housing end caps; tapered roller 
bearings; bearing housings; linear bearings; plummer block housings; self-aligning ball bearings; spherical roller 
bearings; deep groove ball bearings; slide bearings; bearings; angular contact ball bearings; shoulder ball bearings; 
radial insert ball bearings; barrel roller bearings; four-point contact bearings; Y-bearings; rolling mill bearings; bearings 
for transmission shafts; bottom brackets; ball bearing cages; anti-friction bearings; cylindrical roller bearings; high-
precision bearings; ceramic bearings; needle roller bearing; precision bearing; all goods being parts of machines.
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Priority claimed from 08/03/2017; Application No. : UK00003217323 ;United Kingdom 

3671689    08/09/2017
[International Registration No. : 1373390]
Renovagen Ltd

30 Heathfield, Stacey Bushes Milton Keynes, Buckinghamshire MK12 6HR United Kingdom

Proposed to be Used
IR DIVISION
Cl.7;Electrical generators, featuring solar cells or solar arrays; electrical power generators; solar power generators; 
solar power systems, being solar power generators incorporating solar cells, photovoltaic solar modules, solar panels or 
solar arrays, batteries, inverters, and optionally incorporating electronic control, management and communication 
systems; parts and fittings for the aforesaid.

Cl.9;Solar panels for generating electricity; solar panel arrays; solar modules; inverters used in solar power generation 
for converting DC to AC power; batteries and banks of batteries for storing power generated from solar panels and solar 
panel arrays; solar batteries, being comprised of solar cells or solar modules combined with a battery; electronic control 
systems related to electrical power generators, solar power generators, solar panels and solar panel arrays; parts and 
fittings for the aforesaid.
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Priority claimed from 30/12/2016; Application No. : 702758 ;Switzerland 

3671699    27/06/2017
[International Registration No. : 1373461]
Jackcontrol AG

Buchholzstrasse 50 CH-8750 Glarus Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Mining machinery for tunnel construction; Tunneling machines with measuring, monitoring and recording 
apparatus, in particular for tunnel construction by means of hydraulic hose feed.

Cl.9;Measuring, monitoring and recording apparatus for tunnel construction, in particular for tunnel construction by 
means of hydraulic hose feed; data processing apparatus and software for measuring, recording and guiding tunneling 
machines, in particular for tunnel construction by means of hydraulic hose feed.

Cl.17;Hydraulic hoses (not of metal) for tube pushing of tubular elements for tunnel construction.

Cl.37;Rental of measuring, monitoring and recording apparatus for tunnel construction, in particular for tunnel 
construction by means of hydraulic hose feed; work supervision for tunnel construction, in particular for tunnel 
construction by means of hydraulic hose feed.

Cl.42;Civil engineering services; Technical project planning for tunnel construction, in particular for tunnel 
construction by means of hydraulic hose feed; technical development services for tunnel construction, in particular for 
tunnel construction by means of hydraulic hose feed; design and development of computer programs for tunnel 
construction, in particular for tunnel construction by means of hydraulic hose feed.
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Priority claimed from 06/02/2017; Application No. : 2017/00829 ;Sweden 

3671703    07/08/2017
[International Registration No. : 1373343]
Edgeware AB

Mäster Samuelsgatan 42 SE-111 57 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.9;Computer software and hardware for processing and distribution of multimedia content; computer software 
platforms; interactive computer software for exchanging information; computer software for network communication and 
management, for enhancement of audio-visual capabilities of multimedia content and for monitoring and analysis of 
multimedia consumption; content delivery networks; network servers; cloud servers; apparatus and instruments for 
network communication; information technology, audio-visual and multimedia devices and instruments; apparatus for 
recording, transmission or reproduction of sound or images; data processing and communication equipment; computers 
and computer hardware; computer firmware; peripheral equipment for computers; components for computers; computer 
apparatus; computer memory apparatus, devices and hardware; hard drives; external computer hard drives; computer 
networks; communications networks; computer networking installations; computer networking hardware; computer 
network adapters, hubs, routers, servers; optical transceivers; computer interfaces; telecommunications apparatus; 
electrical and electronic apparatus and instruments all for processing, logging, storing, transmission, retrieval, reception, 
backup, restoration and destruction of data; USB flash drives; flash memory cards; flash card adapters; cables; electrical 
cables, adapters, connectors and interfaces for use with computers; computer cables; batteries; electrical batteries; 
power packs [batteries]; parts and fittings for any of the aforementioned goods.

Cl.37;Installation, maintenance, update and repair of communications networks, data processing equipment and 
electronic communication systems; installation, maintenance and repair of computers, computer hardware, computer 
networks, electric and electronic equipment; computer hardware support services, namely, installation, maintenance and 
repair of computer hardware and computer networking hardware systems; upgrading of computer hardware; information, 
advisory and consultancy services relating to all of the aforesaid services.

Cl.42;Computer network services; design and development of computer software and hardware for processing and 
distribution of multimedia content; platform as a service (PaaS); software as a service (SaaS); installation, maintenance, 
update and repair of computer software; information, advisory and consultancy services relating to multimedia content 
delivery and network communication; information technology consultancy services; information, advisory and 
consultancy services relating to computer hardware; design services relating to computer hardware; customization of 
computer hardware.
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Priority claimed from 10/05/2016; Application No. : 30 2016 104 331 ;Germany 

3671710    10/11/2016
[International Registration No. : 1372594]
Messe Frankfurt Exhibition GmbH

Ludwig-Erhard-Anlage 1 60327 Frankfurt am Main Germany

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers, recording 
discs; CDs, DVDs and other digital data carriers; hardware for data processing, computers; electronically downloadable 
publications, books, brochures, texts, pictures, programs, games, pieces of music, films; software.

Cl.16;Printed matter, particularly newspapers, periodicals, magazines, cards, catalogues, pamphlets, handbooks, 
prospectuses, placards and photographs; instructional and teaching material (except apparatus).

Cl.35;Advertising; marketing research; telemarketing; personnel management consultancy, employment agencies; 
organization and conducting of trade fairs, exhibitions and special shows for commercial or advertising purposes; 
business management, particularly in respect of organizing and conducting trade fairs, exhibitions, special shows and 
selling events; presentation of business companies and their products and services, also via the Internet; sales 
promotion for others; merchandising (sales promotion); demonstration of goods for publicity purposes; arranging 
contacts between commercial partners in trade and industry, also via the Internet; rental of advertising space and 
advertising material; business management consultancy, particularly in respect of organizing and conducting trade fairs, 
exhibitions, special shows and selling events; compilation and maintenance of data in computer databases; publication of
printed matter (also in electronic form) for advertising purposes; searches about business topics in computer databases 
and in the Internet; business advice, also in the Internet; providing information and advice in commercial matters.

Cl.38;Telecommunications, telecommunications by means of platforms in the Internet, particularly for conducting 
virtual trade fairs; providing access to electronic communication networks, particularly to the Internet and to Intranets; e-
mail services; electronic transmission of messages and images; providing access to databases in computer networks, 
particularly interactive databases containing information about consumer goods and industrial products; providing 
access to economic information in the Internet; services rendered by a news agency; providing access to web pages in 
the Internet, providing access to web logs; rental of access time to a website for watching events (service relating to 
telecommunication).

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; consultancy services relating to 
education and training; vocational guidance; organization and conducting of exhibitions and special shows for cultural, 
educational or tuitional purposes; organization and conducting of instructional events, of congresses, seminars, 
conferences, symposia and workshops (education); arranging and conducting of colloquiums; production of shows; 
arranging of entertainment shows; organization and conducting of balls; organization and conducting of competitions 
(education and entertainment); presentation of live performances; musical performances (orchestra); party planning 
services (entertainment); providing online electronic publications, not downloadable; publication of printed matter (also in
electronic form), except for advertising purposes; publication of periodicals and books in electronic form, also in the 
Internet; game services provided online from a computer network; booking of seats and ticket agency services for 
entertainment events, also via the Internet.
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Priority claimed from 26/09/2016; Application No. : 87183578 ;United States of America 

3671714    27/03/2017
[International Registration No. : 1372590]
Bird Technologies Group Inc.

30303 Aurora Road Solon OH 44139 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Electrical meters; electrical measuring and testing instruments; electrical coaxial line power attenuators; electrical 
filters; electrical switches; calibration instruments; radio apparatuses; radio frequency wattmeters; broadband analog 
radio frequency wattmeters; radio frequency power measuring devices; digital signal measuring devices; radio frequency 
display units; radio frequency power sensors; radio frequency wattmeters and antenna analyzers for measuring and 
analyzing the radio frequency power and power wave from a radio frequency transmission line serving antennas and 
other devices primarily used for radio frequency measuring; air-cooled termination cabinets for radio frequency 
transmission lines; electrical apparatus, namely, coaxial electrical line terminations; radio frequency signal boosters; 
electrical multicouplers and individual channels therefore; electronic equipment, namely, radio frequency filters, filter 
networks, and duplexers; instruments for absorbing high frequency electrical power, including coaxial load resistors, and 
absorption type instruments for measuring such power, namely, wattmeters, comprising coaxial resistors; radio 
frequency power monitor/alarm for high frequency coaxial transmission equipment; software analysis tools for radio 
frequency data capture and storage; radio frequency analysis products namely, radio frequency data recorders and radio 
frequency signal generators; radio frequency diagnostic system in the field of semiconductor manufacturing for 
measuring the voltage, current, and phase angle of a radio frequency signal, comprising sensors and electronic modules; 
radio frequency diagnostic system comprising sensors and electronic modules for measuring radio frequency signal 
power and strength; electronic telecommunications measuring and testing device namely, a combined radio frequency 
spectrum analyzer, radio frequency vector network analyzer, radio frequency reflectometer, and radio frequency 
wattmeter for use in evaluating, measuring, and analyzing radio frequency signal strength, direction, frequency, harmonic 
and bandwidth characteristics, as well as to assess the match characteristics of antennas, and to measure the 
transmission parameters of antenna; optical apparatus and instruments, namely, fiber optics, fiber optic transceivers, 
fiber optic repeaters, fiber optic cables, fiber optic transmitters, free-space optics transmission systems; apparatus for 
signaling, namely, converters; apparatus for measuring, namely, antenna parameter measuring apparatus; apparatus and 
instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity, namely, 
electronic combiners for connecting antennas and receivers, RF power amplifiers, and RF repeaters; distributed antenna 
systems (DAS); apparatus and equipment to enable in-building wireless networks, wireless and cellular telephone 
infrastructure, namely, distributed antenna systems, comprised of, antennas, radio receivers, digital signal processors; 
telecommunication apparatus and equipment, namely, distributed antenna systems comprised of antennas, amplifiers 
receivers, digital signal processors; apparatus and equipment for wireless networks, cellular and wireless telephone 
communication, namely, distributed antenna systems, comprised of antennas, amplifiers receivers, digital signal 
processors; head-ends; remote optic units; amplifiers for wireless communications; base station interface unit; DAS 
management system; optical distribution unit; optical expansion unit; add-on remote unit (RU) in an optical fiber-based 
distributed antenna system (DAS); scientific apparatus and instruments; optical apparatus and instruments; measuring 
apparatus and instruments; signaling apparatus and instruments; apparatus and instruments for conducting electricity; 
apparatus and instruments for switching electricity; apparatus and instruments for transforming electricity; apparatus 
and instruments for accumulating electricity; apparatus and instruments for regulating electricity; apparatus and 
instruments for controlling electricity; apparatus and instruments for conducting, switching, transforming, accumulating, 
regulating or controlling electricity, namely, electronic combiners for connecting antennas and receivers, radio frequency 
power amplifiers, and radio frequency repeaters; apparatus for recording of sound; apparatus for recording of images; 
apparatus for transmission of sound; apparatus for transmission of images; apparatus for the transmission of data; 
apparatus for the reproduction of images; apparatus for the reproduction of sound; optical apparatus and instruments, 
namely, fiber optics, fiber optic transceivers, fiber optic repeaters, fiber optic cables, fiber optic transmitters, free-space 
optics transmission systems; apparatus for measuring, namely, antenna parameter measuring apparatus; apparatus for 
signaling, namely, converters; magnetic data carriers, recording discs; compact discs; dvds; digital recording media; 
calculating machines; data processing equipment; computers; electricity measuring instruments; electric power 
distribution machines; electrical power control apparatus; rotary converters; phase modifiers; calibration devices; radio-
frequency power meters; electronic telecommunications measuring and testing devices namely, a combined radio 
frequency spectrum analyzer, radio frequency vector network analyzer, radio frequency reflectometer, and radio 
frequency wattmeter for use in evaluating, measuring, and analyzing radio frequency signal strength, direction, 
frequency, harmonic and bandwidth characteristics, as well as to assess the match characteristics of antennas, and to 
measure the transmission parameters of antennas.

Cl.37;Installation, repair, and maintenance services for radio frequency communication products, namely, wattmeters, 
combiners, duplexers, antennas, attenuators, loads, filters, switches, instruments, monitors, sensors, tower top 
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amplifiers, signal boosters, and analyzers; installation, repair, and maintenance services for distributed antenna systems 
(DAS); repair and maintenance services for apparatus and equipment to enable in-building wireless networks, wireless 
and cellular telephone infrastructure; installation, repair, and maintenance services for distributed antenna systems (DAS) 
products, namely, antennas, radio receivers, digital signal processors, head-ends, remote optic units, amplifiers for 
wireless communications, base station interface unit, DAS management system, optical distribution unit, optical 
expansion unit, and add on-remote; installation, repair, and maintenance services for radio frequency communication 
systems.

Cl.38;Telecommunications; telecommunications services, namely, consulting; telecommunications consultancy 
services in the fields of wireless networks, wireless and cellular telecommunications; providing information in the field of 
communication services, namely, transmission of voice, audio, visual images and data by wireless networks, fibre optic 
networks, ethernet networks, and/or by wireless and cellular telephones; digital and analogue network telecommunication 
services; wireless telecommunications services, namely, providing wireless network services; telecommunications 
network services, namely, communication via fibre optic, ethernet or wireless networks; providing telecommunication 
connections to a global computer network or the Internet; providing telecommunication access services to a wireless 
network.

Cl.40;Manufacture of custom radio frequency (RF) data capture, storage, and analysis products, namely, RF data 
recorders, RF signal generators, and software analysis tools to order and/or specification of others; manufacture of radio 
frequency communication products, namely, wattmeters, combiners, duplexers, antennas, attenuators, loads, filters, 
switches, instruments, monitors, sensors, tower top amplifiers, signal boosters, analyzers, testing machines and 
instruments, power distribution or control machines or apparatuses, and electric or magnetic meters and testers to the 
order and/or specification of others; manufacture of distributed antenna systems (DAS) to the order and/or specification 
of others; manufacture of apparatus and equipment to enable in-building wireless networks, wireless and cellular 
telephone infrastructure to the order and/or specification of others; manufacture of distributed antenna systems (DAS) 
products, namely, antennas, radio receivers, digital signal processors, head-ends, remote optic units, amplifiers for 
wireless communications, base station interface unit, DAS management system, optical distribution unit, optical 
expansion unit, and add on-remote to the order and/or specification of others.

Cl.42;Design of radio frequency (RF) data capture, storage, and analysis products, namely, RF data recorders, RF 
signal generators, and software analysis tools for others; design of radio frequency communication products, namely, 
wattmeters, combiners, duplexers, antennas, attenuators, loads, filters, switches, instruments, monitors, sensors, tower 
top amplifiers, signal boosters, analyzers, testing machines and instruments, power distribution or control machines or 
apparatuses, and electric or magnetic meters and testers to the order and/or specification of others; design of distributed 
antenna systems (DAS) to the order and/or specification of others; design of apparatus and equipment to enable in-
building wireless networks, wireless and cellular telephone infrastructure to the order and/or specification of others; 
design of distributed antenna systems (DAS) products, namely, antennas, radio receivers, digital signal processors, head-
ends, remote optic units, amplifiers for wireless communications, base station interface unit, DAS management system, 
optical distribution unit, optical expansion unit, and add on-remote to the order and/or specification of others; design of 
radio frequency (RF) data capture, storage, and analysis products, namely, RF data recorders, RF signal generators, and 
software analysis tools; design of radio frequency communication products, namely, wattmeters, combiners, duplexers, 
antennas, attenuators, loads, filters, switches, instruments, monitors, sensors, tower top amplifiers, signal boosters, 
analyzers, testing machines and instruments, power distribution or control machines or apparatuses, and electric or 
magnetic meters and testers; design of distributed antenna systems (DAS); design of apparatus and equipment to enable 
in-building wireless networks, wireless and cellular telephone infrastructure; design of distributed antenna systems (DAS) 
products, namely, antennas, radio receivers, digital signal processors, head-ends, remote optic units, amplifiers for 
wireless communications, base station interface unit, DAS management system, optical distribution unit, optical 
expansion unit, and add on-remote; design and development of optical apparatus and instruments, namely, fiber optics, 
fiber optic transceivers, fiber optic repeaters, fiber optic cables, fiber optic transmitters, free-space optics transmission 
systems; design and development of apparatuses for signaling, namely, converters; design and development of 
apparatuses for measuring, namely, antenna parameter measuring apparatuses; design and development of apparatuses 
and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity, namely, 
electronic combiners for connecting antennas and receivers, radio frequency power amplifiers; design and development 
of radio frequency repeaters; design and development of computer hardware and software.
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Priority claimed from 13/10/2016; Application No. : 015923873 ;European Union 

3672211    11/04/2017
[International Registration No. : 1373207]
MHI Vestas Offshore Wind A/S

Dusager 4 DK-8200 Aarhus N Denmark

Proposed to be Used
IR DIVISION
Cl.7;Wind mills, wind power plants, wind turbines, including off-shore wind mills, offshore wind power plants, offshore 
wind turbines; mill towers and masts, blades, blade hubs, mill housings, bottom-mounted and floating mill foundations, 
rotation devices, yaw rings and gears, devices for setting the pitch of the blades, brakes and brake devices, main shafts, 
universal joints, transmission devices, clutches and electric generators, cooling devices, helicopter platforms for wind 
turbines, corrosion protection and reserve power supply plants; engines, powertrains, and generic machine parts; parts 
and fittings for wind turbines and windmills; control mechanisms for machines, engines or motors, including control 
mechanisms for wind turbines and windmills; machines for the control and redistribution of wake in offshore wind power 
plants; control mechanisms for wind turbines and windmills, including power modes for wind turbines and windmills; 
control mechanisms for wind turbines and windmills, including control mechanisms for the control of wind turbine 
windmill capacity in offshore wind power plants; parts and fittings for all the aforesaid goods.

Cl.9;Electrical, electronic and computer equipment for wind mills, wind power plants, wind turbines and other wind-
operated machines; control and monitoring equipment including for automatically turning on or off the generator and for 
automatic starting after public power line break-downs, apparatus for overvoltage protection against strokes of lightning; 
microprocessor equipment for controlling and monitoring voltage, frequency, phase conditions, rotor speed, efficiency 
and thickness of brake pads, temperature, wind direction and wind speed; vibration and oscillation sensors for 
installation in mill housings; watt-hour meters; measuring, detecting and monitoring instruments, indicators and 
controllers; electronic control systems, including control systems for wind turbines and windmills; energy control 
devices; energy regulators; flow measuring apparatus, including flow measuring apparatus for use in connection with 
wind turbines and windmills; flow control installations [electric], including flow control installations used in connection 
with wind turbines and windmill; electricity storage apparatus; power modules; electronic control systems, including 
control systems for the control of wind turbine and windmill capacity in offshore wind power plants; electric control 
devices for energy management; computer software and computer hardware for the operation, control, maintenance and 
optimization of off-shore wind turbines; application software in the form of apps for the use in connection with wind mills, 
wind power plants, wind turbines; flow control installations; parts and fittings for all the aforesaid goods.

Cl.35;Business management and administration services; collection of data, including collection of big data; data entry 
and data processing; data compilation for others; updating and maintenance of data in computer databases; compilation 
of information into computer databases; business administration and management of energy projects, including wind 
power projects and projects concerning renewable energy sources; business management of wind power systems during 
their life cycle; collection and processing of data in the field of operation experiences in respect of wind power systems, 
including compilation of operation and production statistical data; consultancy and advisory services relating to the 
above mentioned services.

Cl.37;Erection, construction, installation, maintenance and repair of offshore wind mills, offshore wind power plants, 
offshore wind turbines and other offshore wind-operated machines; erection, construction, installation, maintenance and 
repair of parts and fittings for windmills and wind turbines; advisory, consultancy and information services relating to all 
the aforesaid services.

Cl.42;Scientific and technological services and research and design relating thereto; effecting research projects 
concerning offshore wind mills, offshore wind power plants, offshore wind turbines and other offshore wind-operated 
machines; technological assessment and analysis of offshore wind power plants, including analysis of loads, electrical 
infrastructure and performance of the wind turbines and windmills; technological consultancy concerning offshore wind 
mill and offshore wind power projects and effecting such projects, development and testing of offshore wind mills, 
offshore wind power plants, offshore wind turbines, offshore wind-operated machines, and components therefore; 
analysis of technical data; providing of technical information and data concerning research and technical project studies; 
preparation of technical reports; monitoring, technological operation and quality control of wind mills, wind turbines and 
wind power plants, including remote monitoring, technological operation and quality control of wind mills, wind turbines 
and wind power plants; advisory, consultancy and information services relating to all the aforesaid services.
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3672215    28/07/2017
[International Registration No. : 1323388]
GOTTARDO S.P.A.

Galleria Spagna, 9 PADOVA Italy

Proposed to be Used
IR DIVISION
Cl.3;Care preparations for face, body and hair; cleaning preparations for face, body and hair; body creams; face and 
neck creams for cosmetic use; hair care lotions; lotions for beards; after-shave lotions; shaving creams; shaving foams; 
hair balsam; hair creams; hair dye; tints for the hair; shampoos; hair spray; hair bleaching preparations; hair mousse; hair
fixers; cosmetics; cosmetics for the use on the hair; cotton wool for cosmetic purposes; moist wipes for sanitary and 
cosmetic purposes; sun care preparations; make-up pads of cotton wool; depilatory wax; depilatory preparations; 
perfumes; solid perfumes; liquid perfumes; oils for perfumes and scents; aromatics for perfumes; scented water; 
fragrances for personal use; deodorants for personal use [perfumery]; antiperspirants [toiletries]; oils for hair 
conditioning; essential oils; massage oils; soaps in liquid form; soaps; skin cleansing cream [non-medicated]; cleansing 
foam; bubble bath; foams for use in the shower; talcum powder, for toilet use; bath salts; make-up preparations; make-up 
for the face; make-up removing preparations; eye make-up; make-up foundations; nail polish; cloths impregnated with a 
detergent for cleaning; dentifrices; douching preparations for personal sanitary or deodorant purposes [toiletries]; make-
up powder; nail polish remover; bar soap.

Cl.5;Disinfectants; medicated dental rinses; plasters, materials for dressings; gauze for dressings; medical dressings, 
coverings and applicators; absorbent cotton; adhesive plasters; corn pads; adult diapers; corn plasters; nappies for 
babies and incontinents; disposable babies' diaper-pants; babies' diapers; nappy pants for incontinents; disposable 
diapers; sanitary towels; incontinence pads; sanitary pads; talcum powder (medicated -) for babies; cleansing solutions 
for medical use.
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Priority claimed from 30/01/2017; Application No. : 016297442 ;European Union 

3672218    16/10/2017
[International Registration No. : 1358258]
Toggl OÜ

Tartu mnt 25 EE-10117 Tallinn Estonia

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software for time management and time tracking.

Cl.35;Providing assistance in the field of business management and planning; providing information in the field of time 
management.

Cl.42;Providing on-line non-downloadable software for time management and time tracking; measurement services; 
design of measurement systems; development of measuring and testing methods.
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Priority claimed from 06/04/2017; Application No. : 87401397 ;United States of America 

3672222    18/09/2017
[International Registration No. : 1373430]
Lennon Leasing, LLC

830 East Parkridge Avenue Corona CA 92879 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Nail polish, nail care preparations, nail strengtheners, nail treatments, namely, nail softeners, nail creams and nail 
hardeners; hair care products, namely, hair gel, non-medicated cosmetic hair treatments, non-medicated hair serum; hair 
care preparations, namely, thermal shield, hair creme, hair conditioners, hair gel, hair dye, hair pomade, hair lotions, hair 
shampoo, hair mousse, hair spray; and hair care preparations; cosmetics, namely, blushers for the face, bronzing creams 
and powders for the face and body, concealers for the eyes and face, cosmetic compacts containing pressed face powder 
and cream foundation, foundation makeup, loose face powder, lip gloss, lipstick, mascara; eye makeup, namely, eye 
shadows, eye pencils and eyeliners all sold individually or in self-contained carrying cases; cologne; cosmetic oils; 
cosmetics; eau de cologne; eaux de perfume; eau de toilette; essential oils; fragrances for personal use; perfume; 
perfume oils; perfumery toilet water; wide variety of bath products, namely, bath beads, bath crystals, bath foam, bath gel, 
bath oil, non-medicated bath salts and bubble bath; sun tanning preparations, sun blocks, cosmetic sunscreen 
preparations, non-medicated sun protection lotions, non-medicated sun protection creams, sunless tanning sprays, 
creams and lotion for the body and face, facial bronzer; antiperspirant, deodorants for use on the person; lip moisturizers, 
non-medicated lip balms; non-medicated foot cream; skin moisturizers; non-medicated protective and moisturizing skin 
ointments, creams and cleansers; non-medicated skin care preparations, namely, pore clarifying treatment, pore 
cleansing strips, masks, scrubs and toner astringent; age-retardant creams, lotions and gels; non-medicated eyelash 
treatments and conditioners; soap; body wash.

Cl.4;Candles.

Cl.5;Nutritional supplements; dietary supplements; vitamins; medicated hair and skin care preparations; medicinal oils 
and herb extracts; natural herbal supplements; medicinal herbal preparations; medicated candies; cough suppressants; 
cough drops.

Cl.9;Sunglasses.

Cl.18;All-purpose sport bags; all-purpose athletic bags; backpacks; beach bags; beach umbrellas; billfolds; book bags; 
briefcases; business card cases; canes; carryalls; change purses; clothing for animals; clutch purses; coin purses; 
cosmetic bags sold empty; cosmetic cases sold empty; credit card cases; drawstring pouches; duffel bags; evening 
handbags; fanny packs; felt pouches; garment bags for travel; handbags; key bags; key cases; leather and imitation 
leather bags; suit cases; luggage; wallets; leather straps; luggage tags; parasols; purses; shaving bags sold empty; shoe 
bags for travel; shoulder bags.
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3672225    10/04/2017
[International Registration No. : 1373562]
Fedorova Elena Anatolyevna

Pulkovskoe sh., d. 13, korp. 2, kv. 45, RU-196240 Saint-Petersburg Russian Federation

Proposed to be Used
IR DIVISION
Cl.18;Pocket wallets; purses; leather straps; rucksacks; handbags; bags for sports; bags for campers; shopping bags.

Cl.25;Clothing, footwear, headgear, including underwear; trousers; neckties; gaiters; sports jerseys; hosiery; tights; 
suits; jackets [clothing]; leggings [trousers]; mittens; socks; sports shoes; overcoats; dresses; sweaters; shirts; 
underpants; tee-shirts; dressing gowns; caps [headwear]; skirts.
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Priority claimed from 19/01/2017; Application No. : 4330859 ;France 

3672231    18/07/2017
[International Registration No. : 1373462]
AMS R&D

2 rue Suzanne Ruelle F-77240 Seine-Port France

Proposed to be Used
IR DIVISION
Cl.7;Pumps (machines); circulating pumps; centrifugal pumps; pumps for water supply; pumps for fresh water and 
polluted water; pumps for industrial use; hydraulic pumps; air compressor pumps; regulating and control devices for use 
with pumps and pump installations, such as valves, taps, seals and automatic control valves; electric motors (other than 
for land vehicles); motors and engines (other than for land vehicles); filters (as parts of machines, engines or motors); 
cleaning machines; suction machines for industrial use; grinding machines; centrifugal machines; compressors; turbines 
and electrical power generators; engines or motors, turbines and propulsion mechanisms (other than for land vehicles).

Cl.9;Scientific apparatus and instruments; nautical apparatus and instruments; checking (supervision) apparatus and 
instruments; sound recording apparatus; sound transmitting apparatus; sound reproduction apparatus; measuring, 
dosing and checking (supervision) apparatus and instruments.

Cl.10;Surgical apparatus and instruments; medical apparatus and instruments; artificial limbs; orthopedic articles; 
massage apparatus; prostheses; artificial implants; bed pans; basins for medical use; special furniture for medical use; 
pumps for medical use.

Cl.11;Heating apparatus; steam generating apparatus; refrigeration apparatus; drying apparatus; water distribution 
apparatus; sanitary installations; air conditioning apparatus; heaters for vehicles; air conditioners for vehicles; air-
purifying apparatus and machines; water purifying apparatus and machines; sterilizers; heat pumps; machines and 
installations for treating and purifying sludge, water and waste water; disinfectant apparatus; caloric apparatus; 
apparatus for water circulation and evaporation; machines, apparatus and auxiliary apparatus for purifying boiler feed 
water.

Cl.12;Apparatus for locomotion by air; apparatus for locomotion by sea; motors and engines, turbines and propulsion 
mechanisms for land vehicles.

Cl.17;Rubber; gutta-percha; raw or partly processed gum; flexible pipes not of metal; rubber stoppers; diaphragm 
pumps of rubber or elastomer.

Cl.42;Scientific research; technical research; design of computers for others; programming for computers; 
development of computers; software design; software development; software maintenance; software rental; research and 
development of new products for others; conducting of technical project studies; software as a service (SaaS); design, 
prototype development, testing and assays in connection with the aforementioned apparatus; technical project studies, 
appraisal, research and evaluation in the fields of science and technology provided by engineers.
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Priority claimed from 03/05/2017; Application No. : 1353154 ;Benelux 

3672232    15/09/2017
[International Registration No. : 1372575]
Philips Lighting Holding B.V.

High Tech Campus 45 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Control apparatus and computer software programs for lighting apparatus and lighting systems; lighting control 
apparatus; lighting control systems; remote control apparatus for controlling lighting; mobile apps for lighting systems; 
optical control apparatus; thermal control apparatus; signaling apparatus and instruments; apparatus for recording, 
transmission or reproduction of images; projectors; apparatus for the transmission of data; databases; electric converter; 
ballasts for lighting installations; light emitting diodes (LEDs), organic light emitting diodes (OLEDs), laser diodes and 
zener diodes; lasers; electronic components for lighting; sensors and detectors; electric power unit [transformers]; 
batteries; starters for electric lights; electric cables and wires; parts of the aforementioned goods.

Cl.11;Apparatus for lighting; lighting fixtures and lighting installations; lamps; light sources [other than for 
photographic or medical use]; parts of the aforesaid goods.
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3672235    03/08/2017
[International Registration No. : 1373523]
Feldschlößchen AG

Cunnersdorfer Str. 25 01189 Dresden Germany

Proposed to be Used
IR DIVISION
Cl.32;Beers; non-alcoholic beverages.

Cl.43;Providing of food and drink for guests.
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Priority claimed from 14/07/2013; Application No. : 86009689 ;United States of America 

3672247    17/08/2017
[International Registration No. : 1193025]
DMC GLOBAL INC.

5405 Spine Road Boulder CO 80301 United States of America

Proposed to be Used
IR DIVISION
Cl.6;Explosion-bonded clad metals.

Cl.40;Welding services, namely explosion welding.
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Priority claimed from 29/09/2016; Application No. : 4/2016/011849 ;Philipines 

3672254    02/02/2017
[International Registration No. : 1373182]
SURE MARKETING COMPANY, INC.

Suite 706, 7th Floor Metropolitan Terraces Condominium, Metropolitan Avenue Corner Sacred Heart Street, San Antonio Village, 
Makati City 1203 Metro Manila Philippines

Proposed to be Used
IR DIVISION
Cl.9;Portable PCR machine; portable PCR instrument; portable polymerase chain reaction machine; portable PCR 
instrument accessories; genetic testing apparatus for scientific purposes (DNA and RNA test kit); genetic testing tools 
not for medical purposes.

Cl.35;Marketing and promotion of the goods in class 9.

Cl.42;Testing and field trials using the goods in class 9.
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Priority claimed from 21/02/2017; Application No. : 2017-021040 ;Japan 

3672264    14/08/2017
[International Registration No. : 1372586]
SHICHIDA EDUCATIONAL INSTITUTE, Inc.

526-1, Gotsu-cho, Gotsu City Shimane 695-8577 Japan

Proposed to be Used
IR DIVISION
Cl.16;Paper and cardboard; stationery; printed matter; printed matter [teaching materials]; flash cards [teaching 
materials]; exercise books; children's storybooks; photography books; geographical maps; periodicals; paintings and 
calligraphic works; photographs; photograph stands.

Cl.41;Educational and instruction services relating to arts, crafts, sports or general knowledge; nursery schools; adult 
education; educational training for skill development of human resources; educational and instruction services relating to 
potential skill development and enhancing method of right brain; educational and instruction services relating to food, 
drink and nutrition; arranging, conducting and organization of seminars; arranging, conducting and organization of 
exhibitions for cultural or educational purposes; providing electronic publications; services of reference libraries for 
literature and documentary records; book rental; publication of books; production of videotape film in the field of 
education, culture, entertainment or sports [not for movies or television programs and not for advertising or publicity]; 
rental of records or sound-recorded magnetic tapes; rental of image-recorded magnetic tapes.
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Priority claimed from 05/01/2017; Application No. : 016222358 ;European Union 

3672287    29/06/2017
[International Registration No. : 1373269]
Hettich Marketing- und Vertriebs GmbH & Co. KG

Vahrenkampstr. 12-16 32278 Kirchlengern Germany

Proposed to be Used
IR DIVISION
Cl.6;Fittings of metal for furniture; furniture joints of metal; pull-out guides of metal; mechanical door openers being 
furniture door openers, hatch openers, household appliance door openers.

Cl.7;Drive units and engines for and in connection with furniture fittings, furniture hinges, pull-out guides and furniture, 
furniture bodies, drawers and organisational elements (parts of furniture); electric door openers being furniture door 
openers, hatch openers, household appliance door openers; electric closing and opening mechanisms for furniture, 
namely electric furniture hinges and pull-out guides; mechanical door openers being furniture door openers, hatch 
openers, household appliance door openers.

Cl.8;Hand-operated tools and devices (adjustment elements) for and in connection with furniture fittings, furniture 
hinges, pull-out guides, door openers and hatches, and furniture, furniture bodies, drawers and organisational elements 
(parts of furniture).

Cl.9;Computer software for controllers in connection with furniture fittings, furniture hinges, pull-out guides, door 
openers and hatches, and furniture, furniture bodies, drawers and organisational elements (parts of furniture); 
electrical/electronic controllers for and in connection with furniture fittings, furniture hinges, pull-out guides, door 
openers and hatches, and furniture, furniture bodies, drawers and organisational elements (parts of furniture).

Cl.20;Furniture fittings, not of metal; furniture joints (non-metallic -); pull-out guides, not of metal; furniture and 
furniture bodies, and drawers and organisational elements (parts of furniture).
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Priority claimed from 05/12/2016; Application No. : 016130247 ;European Union 

3672296    29/05/2017
[International Registration No. : 1372632]
Lidl Stiftung & Co. KG

Stiftsbergstraße 1 74172 Neckarsulm Germany

Proposed to be Used
IR DIVISION
Cl.4;Bougies in the nature of wax candles; tealights.

Cl.6;Hooks [metal hardware], hat-hanging hooks of metal; stoppers of metal.

Cl.8;Manicure sets, scissors, nail files, pedicure implements, pedicure sets; sets consisting of manicure and pedicure 
appliances; nippers; depilation appliances, electric and non-electric; hair clippers for personal use, electric and non-
electric.

Cl.9;Thermostats for shower systems.

Cl.10;Massage apparatus, esthetic massage apparatus, gloves for massage, sets consisting predominantly of massage 
apparatus or massage gloves.

Cl.11;Water supply and sanitary installations and apparatus; sanitary fittings, hot/cold water mixer fittings; bath 
drainage and overflow fittings, self-closing water fittings, taps for washstands, tubs, showers and bidets; sink units; 
showers, hand-held and overhead showers, shower fittings, massage showers, showers, shower systems, mainly 
consisting of surface-type and concealed fittings, hand-held showers, overhead showers, side showers, shower hoses, 
connection hoses, shower panels, shower arms and holders; spray nozzles and spray heads; holders, tubes and tube 
connections for the aforesaid showers; shower partitions, shower columns, complete shower and washing cubicles; bath 
linings; handles, handrails, grab rails for bath tubs; bath tub handles; toilet seats; parts and fittings of the aforesaid 
goods, all the aforesaid goods included in this class; bath tubs (not of metal).

Cl.18;Casual bags, cosmetic bags sold empty, cosmetic purses, toiletry bags; vanity cases, not fitted.

Cl.20;Furniture, bathroom furniture; furniture of bamboo; towel stands [furniture]; medicine cabinets and sanitary 
cabinets; dressing tables; washstands; under-basin cabinets; bathroom cupboards; mirrors and mirrored cabinets for 
baths and washrooms; mirrors with integrated lighting; toilet mirrors and shaving mirrors; hand mirrors (cosmetic 
mirrors, dressing table mirrors); shower tidies; storage cabinets for toilets; wall storage cabinets; clothes hooks (not of 
metal); plugs, not of metal, for basins, wash-basins, showers or bath tubs; stools, step stools; shower seats; parts and 
spare parts for the aforesaid goods, included in this class.

Cl.21;Towel racks; soap dispensers, cotton wool dispensers, dispensers for facial tissues, paper towel dispensers, 
soap racks, soap brackets; dispensers for cosmetics; tooth mugs; holders for toothbrush mugs, toilet paper and electric 
hair dryers; holders for toilet brushes, stands for toilet brushes; baskets for domestic use; toilet brushes; toilet brushes; 
dustbins; baby bath tubs; portable containers of metal, plastic, wood or glass for household use; containers for toiletry 
articles; containers for cosmetic articles, powder compacts; brushes, brush goods, toilet brushes; combs; cosmetic 
brushes; sponges, body sponges, sponges for applying body powder; apparatus and instruments for applying or 
removing of cosmetics; powder puffs; cleaning instruments [hand-operated], bathroom squeegees; glassware, porcelain 
and earthenware (included in class 21); figurines of porcelain, terra-cotta or glass; soapstone beakers; chamber pots; 
sets of cosmetic utensils consisting of containers for cosmetic articles, apparatus and instruments for applying or 
removing of cosmetics, brushes for body care or cosmetic purposes, make-up brushes for body care or cosmetic 
purposes or sponges for body care or cosmetic purposes; laundry baskets of bamboo; laundry sorters in the form of 
bags.

Cl.22;Sacks, sacks made of textile materials.

Cl.24;Bath linen (except clothing); textile towels, shower towels, sauna towels, washcloths, washing mitts; fitted toilet 
lid covers of fabric; shower curtains of textiles or of plastics.

Cl.25;Bathrobes, swimming caps, shower caps; slippers, bath slippers, bath sandals.

Cl.26;Hair curlers; decorative articles for the hair.

Cl.27;Carpets, bath mats; matting [for covering existing floors], bath mats; anti-slip mats; showermats.

7605



Cl.28;Toys, bathtub toys.
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3672304    11/05/2017
[International Registration No. : 1372433]
Dongguan Xinshi Packing Material Co., Ltd.

No. B-168, Minghe Electronic square, Shangsha Community, Chang'an Street, Dongguan Guangdong China

Proposed to be Used
IR DIVISION
Cl.16;Paper; copying paper [stationery]; creped paper in colors; kraft cardboard; envelopes [stationery]; posters; 
pictures; kraft paper; plastic film for wrapping; viscose sheets for wrapping; plastic cling film, extensible, for palletization; 
bags [envelopes, pouches] of paper or plastics, for packaging; stapler; school supplies [stationery]; Indian inks; hand 
labelling appliances; steel pens; adhesive tape dispensers [office requisites]; gummed tape [stationery]; adhesive bands 
for stationery or household purposes; gummed cloth for stationery purposes; square rulers; drawing materials; inking 
ribbons; teaching materials [except apparatus]; modelling materials.

Cl.17;Latex [rubber]; self-adhesive tapes, other than stationery and not for medical or household purposes; plastic 
sheeting for agricultural purposes; watering hose; non-conducting materials for retaining heat; insulating materials; 
insulating tapes; insulating gloves; metal foil for insulation; insulating bands; packing [cushioning, stuffing] materials of 
rubber or plastics.
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Priority claimed from 14/04/2017; Application No. : 016615262 ;European Union 

3672311    07/09/2017
[International Registration No. : 1372481]
High Tech Coatings GmbH

Dr.-Mitterbauer-Strasse 3 A-4663 Laakirchen Austria

Proposed to be Used
IR DIVISION
Cl.6;Metal sputtering targets; sputtering targets of metal; metal alloys for use in the manufacture of metal sputtering 
targets; galvanized steel; common metals and their alloys.

Cl.40;Electro-plating; metal coating (not painting); titanium nitride coating; application of thin films on the surfaces of 
objects by means of chemical, mechanical, thermal, thermomechanical, chemical vapor deposition, physical vapor 
deposition and vacuum deposition processes; custom application of optical, transparent, solar reflective and wear-
resistant coatings on metallic, organic and mineral substrates; coating of metal surfaces using physical vapor deposition 
or chemical vapor deposition processes; applying decorative and protective coatings to metal by means of galvanization; 
custom manufacture of machines and tools with a protective surface coating; application of wear-resistant coatings on 
metals and plastics; application of protective surface coatings to machines and tools; coating of metal surfaces using 
physical vapour deposition processes; application of coatings using physical vapor deposition techniques; application of 
wear resistant coatings to engineering components; treatment and coating of metal surfaces; heat treatment and coating 
of surfaces.

Cl.42;Design, engineering, research, development and testing services in the field of polymeric materials, polymer 
synthesis, and materials customization for medical, scientific, and technological applications; analysis of polymeric 
coatings; development of coatings for metals and non-metals.
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3672319    21/06/2017
[International Registration No. : 1373261]
DERMAVITA limited partnership

Spears str., Al Itihad building. Floor 6, Mussaitbeh, Al Sanayeh Beirut

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for the manufacture of cosmetics; raw materials [chemical] for the formulation of cosmetic 
products; additives (chemical -) for the flow control of cosmetics; collagen based ingredients for cosmetic preparations; 
ultraviolet absorbing agents for use in cosmetic products; protein for use in the manufacture of cosmetics; chemical 
additives for use in the manufacture of cosmetics; emollients for use in the manufacture of cosmetics; chemical 
substances for use in the manufacture of scented cosmetics; chemical preparations for use in the manufacture of 
cosmetics; collagen used as a raw ingredient in the manufacture of cosmetics; unprocessed synthetic resins for use in 
the manufacture of cosmetics; herb extracts, other than essential oils, for use in the manufacture of cosmetics; plant 
extracts, other than essential oils, for use in the manufacture of cosmetics; polymeric chemicals for use in the cosmetic 
industry.

Cl.9;Apparatus, instruments and cables for electricity; recorded content; scientific and laboratory devices for treatment 
using electricity; information technology and audio-visual, multimedia and photographic devices; optical devices, 
enhancers and correctors; safety, security, protection and signalling devices; measuring, detecting and monitoring 
instruments, indicators and controllers; magnets, magnetizers and demagnetizers; scientific research and laboratory 
apparatus, educational apparatus and simulators; utility software; application software; training software; computer 
software packages; assistive software; freeware; internet access software; data communications software; computer 
programs for network management; facial recognition software; facial analysis software; application software for mobile 
phones; application software for wireless devices; computer software applications, downloadable; electronic mail and 
messaging software; software for mobile device management; firmware and software for electronic cigarettes; encoded 
magnetic cards; trading cards [magnetic]; identity cards, magnetic; magnetic payment cards; magnetic cards for carrying 
data.

Cl.11;Ultra-violet sunbeds for cosmetic purposes; ultra-violet sun ray lamps for cosmetic purposes; tanning apparatus 
[sun beds]; tanning apparatus [sun lamps]; tanning booths; solar lamps; sun lamps for tanning purposes; tanning beds; 
ultra-violet apparatus for tanning the whole body; water purification, desalination and conditioning installations.

Cl.21;Make-up brushes; cosmetic utensils; cosmetic bags [fitted]; cases adapted for cosmetic utensils; holders for 
cosmetics; droppers sold empty for cosmetic purposes; cosmetic and toilet utensils and bathroom articles; 
microdermabrasion sponges for cosmetic use; sponges; bath sponges; abrasive sponges for scrubbing the skin; 
dispensers for facial tissues; comb cases; brushes and other articles for cleaning, brush-making materials; cleaning 
articles.

Cl.30;Coffee, teas and cocoa and substitutes therefor; herbal infusions; herb teas, other than for medicinal use; herbal 
preparations for making beverages; sage tea; decaffeinated coffee; ginger tea; coffee extracts; tea substitutes; coffee 
substitutes [grain or chicory based]; artificial coffee; vegetable based coffee substitutes; fruit teas; iced tea; tea-based 
beverages; tea; liquid sugar; garden herbs, preserved [seasonings]; spice extracts; condiments; salt.

Cl.32;Waters; flavoured carbonated beverages; energy drinks; vitamin enriched sparkling water [beverages]; lemon 
squash; cordials; orange squash; squashes [non-alcoholic beverages].

Cl.34;Tobacco and tobacco products (including substitutes); personal vaporisers and electronic cigarettes, and 
flavourings and solutions therefor; smokeless tobacco; tobacco; menthol cigarettes; cigarettes; electronic cigars; 
electronic cigarettes; flavourings, other than essential oils, for use in electronic cigarettes.

Cl.44;Cosmetic analysis for determining the most appropriate cosmetics to be used with the person's face shape and 
skin tone and type; skin care salons; cosmetic treatment; beauty salon services; consultancy services relating to 
cosmetics; cosmetics consultancy services; cosmetic treatment for the face; cosmetic treatment for the hair; application 
of cosmetic products to the body; application of cosmetic products to the face; solarium services; cosmetic laser 
treatment for hair growth; cosmetic laser treatment of skin; cosmetic laser treatment of tattoos; cosmetic laser treatment 
of unwanted hair; cosmetic laser treatment of spider veins; cosmetic laser treatment of varicose veins; cosmetic 
electrolysis; surgery (cosmetic -); cosmetic dentistry; cosmetic electrolysis for the removal of hair; cosmetic and plastic 
surgery clinic services; leasing skin care equipment; human hygiene and beauty care; human healthcare services; 
medical services; opticians' services; aromatherapy services; herbalism; dietetic advisory services; dietary and 
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nutritional guidance; services for the care of the scalp; slimming salon services; tanning salons; sauna services; 
slimming treatment services; services for the care of the face; cosmetic facial and body treatment services; hospital 
services; private hospital services; medical clinic services; nursing home services; medical treatment services provided 
by clinics and hospitals.
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Priority claimed from 17/06/2014; Application No. : 14/4.098.248 ;France 

3672320    19/10/2017
[International Registration No. : 1244359]
NOVAQUARK

5 rue des Feuillantines F-75005 PARIS France

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and media for recording, transmission, reproduction of sound, images or signals; magnetic recording 
media; computer-readable data media and audiovisual apparatus; magnetic cards, video cassettes, compact disks (audio-
video), optical disks, optical compact disks, optical and magnetic data media, information processing apparatus; 
computers; computer peripheral devices; computer terminals for access to global telecommunication networks (the 
Internet) or private access networks (Intranets); terminals providing access to several media; database server centers; 
software, game software, communication software for online game services, video game software; software packages; 
computers for processing data and texts; recorded computer programs; electronic telephone directories.

Cl.28;Games, toys; controls for game consoles; playing cards or board games; apparatus for games adapted for use 
with a television set or a computer; electronic game consoles.

Cl.41;Game services provided on-line from a computer network; provision of games by means of communication via 
computer networks or via the Internet; provision of games by means of communication via video games for use with a 
television for personal use and/or personal computers; provision of sounds and images for games by means of 
communication via computer terminals; rental of video game programs for use with a television for personal use; toy 
rental; rental of video games used with a television for personal use.
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3672328    20/09/2017
[International Registration No. : 1373434]
Shire Human Genetic Therapies, Inc.

300 Shire Way Lexington MA 02421 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Providing referrals in the field of health care.

Cl.36;Charitable services, namely, providing financial assistance to patients who need help paying for medications; 
prescription drug card services, namely, providing a pharmaceutical benefit card for patients to use in making co-
payments for prescription drugs; providing information to health care providers and patients in the fields of health 
insurance and other sources of funding for health care, and in the field of reimbursement of health care costs.

Cl.44;Providing health and medical information to patients, their families and their health care providers; 
pharmaceutical advice; health care services, namely, monitoring and regulating patients' compliance with prescribed 
treatment procedures.
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Priority claimed from 19/04/2017; Application No. : 016619521 ;European Union 

3672329    11/09/2017
[International Registration No. : 1373404]
Itiviti Group AB

Box 7742 SE-103 95 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.9;Software, including software for commerce, brokerage, pricing, risk management, and transmission of financial 
data; search engines for electronic commerce, search engines for exchanging financial information; computer hardware.

Cl.35;Compilation of information into computer databases; computerised file management.

Cl.38;Providing access to databases; communications by computer terminals; providing user access to global 
computer networks; providing user access to computer programmes in data networks.

Cl.41;Education, namely seminars, web seminars, courses, workshops and conferences.

Cl.42;Design, maintenance, development and updating of computer software; design and development of computer 
hardware; hosting services and software as a service and rental of software; advice, information and consultancy relating 
to the aforesaid services; design and development of search engines for electronic commerce and search engines for 
exchanging financial information.
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Priority claimed from 11/08/2017; Application No. : 706819 ;Switzerland 

3672340    15/09/2017
[International Registration No. : 1372740]
Laboratoires La Prairie SA

Industriestrasse 8 CH-8604 Volketswil Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Natural and synthetic raw materials as well as active substances used in cosmetic preparations and used in the 
production thereof, provided that these materials and substances are included in this class.

Cl.3;Cosmetics.
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Priority claimed from 31/03/2017; Application No. : 16531221 ;European Union 

3672341    13/09/2017
[International Registration No. : 1373497]
Südwolle GmbH & Co. KG

Wieseneckstraße 26 90571 Schwaig Germany

Proposed to be Used
IR DIVISION
Cl.23;Yarns and threads for textile use.

Cl.24;Textile goods, and substitutes for textile goods; linens; curtains; textiles and substitutes for textiles.

Cl.25;Clothing; headgear; footwear.

Cl.28;Sporting articles and equipment; games; toys; toys; gymnastic and sporting articles.
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Priority claimed from 18/11/2016; Application No. : 1008807 ;Benelux 

3672347    11/05/2017
[International Registration No. : 1373215]
LAROY GROUP, naamloze vennootschap

Industrieweg 98-100 B-9032 Wondelgem

Proposed to be Used
IR DIVISION
Cl.21;Animal toilets; animal feeders; drinking bowls for animals; combs for animals; brushes for animals; animal-
activated feeders; feed bins for small animals; indoor terraria for animals; non-mechanized feed systems for animals; 
household containers for storing animal feed; pet brushes, electric; wire cages for pets; combs for pets; brushes for pets; 
cages for pets; toothbrushes for pets; dishes for pet food; electronic feeders for pets; holders for pet food; pet food and 
drink bowls; scales for feeding pets; non-mechanized drinking places for pets, in the form of portable water and liquid 
dispensers for pets; holders for giving drinks to pets; pots for storing sweets for pets; plastic containers for 
administering food to pets; cages and stools for birds; transport bags, transport boxes and cages for transporting 
animals; drinking bottles for animals, troughs, hangers and hanging bottles, drinking water tanks for small animals; feed 
bins, plastic containers for dogs, cats and small animals; drinking and feeders in the form of bags; brushes and combs of 
plastic and wood for dogs, cats and small animals with natural brush hair or brush hair of metal or brass, cattle forage 
cattle, hand fur care; toothbrushes for animals; cleaning brushes and glass cleaners for aquariums; feeder bowls of 
ceramics and porcelain for dogs, cats and small animals, feeder bars of precious steel; cages and transport cages for 
pets; cages for birds, rodents and rabbits; stairs for small animals; small toilets for small animals; wooden ladders for 
birds and small animals; bird baths; stalls for birds (pets); feeder houses, feed standards for animals; mouse traps; 
treadmills for rodents; transport boxes for animals; cat toilets; indoor aquariums; rear walls for aquariums (being parts of 
aquariums); signboards of porcelain or glass; aquarium ornaments of porcelain; aquarium covers; feeders and troughs of 
plastic for animals; terraria for indoors, vivaria for indoors; plastic containers for transport of feed animals and reptiles.

Cl.28;Toys for animals; toys and toys for pets; pet toys made of rope; toys, games and toys for pets; imitation-
bottomed toys for dogs; toys for animals, in particular playgrounds and apprentices, toys for animals of wood, fabric, 
leather, rubber, natural rubber, vinyl and latex, especially playing balls; soft and plush toys, plastic toys, soft and plush 
mice as well as soft play balls, toys for birds, especially mirrors and plastic parcels, dog sports items, all included in this 
class; toys to scratch; dog toys in the form of tunnels, slaloms, hurdles and rings; discus (toys); educational toys for 
animals; wooden and plastic toys for dogs, cats, small animals and birds; toy whistles.

Cl.31;Food and feed for animals; grit litter, cat litter; mineral mixtures for animals insofar as not included in other 
commodity classes; foodstuffs for pets; seeds prepared for animal consumption; straw; hay; bedding and soil litter for 
animal shelters; soil coverings being bedding for animals; corn for animal consumption; processed corn cobs as soil 
cover [litter for animals]; cat litter and litter for small animals; grains for cats; cat litter; rough soil cover for cat litters; 
litter for pets; wood shavings for use as a light straw for animals; wood shavings for use as soil litter for animal shelters; 
soil litter for animal shelter of hydrated calcium silicate; bark for use as soil litter for animal shelters; full soil for use as 
soil litter for animal shelters; paper for use as animal bedding for animal shelters; cellulose for use as animal bedding of 
animal shelters; loose hemp for use as animal bedding of animal shelters; animal cookies; mixed animal feed; animal feed 
(synthetic); beverage for animals; specially formulated animal feed; seeds as animal feed; animal feed with hay; edible 
chew items for animals; crops (conserved -) as animal feed; bones for dogs; cat milk, rodent and pickstones (animal 
feed), horse nuts (horse feed), turtle feed, bird and fish feed; cookies for animals; animal snacks; edible chews for 
animals; cat grass; stones for birds [bird food]; litter for animals, in particular litter of betonite and litter of silicate; drinks 
for pets; peat moss; natural plants, namely trees, mopane, tree roots, plants for use in natura land artificial decorations 
for terrario; plants dried for decoration; vine plants.
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Priority claimed from 11/04/2017; Application No. : 016581498 ;European Union 

3672358    14/09/2017
[International Registration No. : 1372763]
GENERAL FRUIT - S.R.L.

Via John Fitzgerald Kennedy, 4 I-24060 VILLONGO (BG) Italy

Proposed to be Used
IR DIVISION
Cl.30;Coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee; flour and preparations made from cereals, bread, 
pastry and confectionery, edible ices; honey, treacle; yeast, baking-powder; salt, mustard; vinegar, sauces (condiments, 
except lemon juice); spices; ice; preparations for making beverages [tea based]; flavouring syrups; chocolate syrup; table 
syrup; topping syrup; syrup for food; chocolate syrups for the preparation of chocolate based beverages; glucose syrups 
for food; cake mixes; preparations for making waffles; aromatic preparations for pastries; preparations for making ice 
cream; aromatic preparations for herbal teas; preparations for chocolate beverages flavoured with mocha; preparations 
for making cocoa, coffee and chocolate-based beverages; herbal preparations for making beverages; powders for 
producing cakes and ice creams; cake decorations; chocolate creams; bavarian creams; cocoa based creams in the form 
of spreads; instant dessert puddings; pancake syrup; batter for making pancakes; custard-based fillings; chocolate-
based fillings; cake decorations; frappes; flavourings for making milkshakes; sorbets; sauces for ice cream; frosting 
mixes; yoghurt (frozen -) [confectionery ices]; preparations for use in the manufacture of ice cream; sorbets [water ices]; 
sorbet mixes [ices]; mixtures for making water ices; natural flavourings for use in ice cream; sherbets [ices]; fruit jellies 
[confectionery]; savory food flavourings for food [other than essential oils]; cookies; cakes; flavourings for cakes; 
flavourings for foods; flavourings made from fruits; flavourings for beverages; condiments; sauces; custard; custard 
powder; custard mixes; custard-based fillings for cakes and pies.

Cl.32;Beers; mineral and sparkling waters and other non-alcoholic drinks, except soft drinks and non-alcoholic wines; 
fruit drinks and fruit juices, except lemon juice and fresh lemon juice; syrups and other preparations for making 
beverages; syrups for making flavoured mineral waters; syrups for making non-alcoholic beverages; fruit juice 
concentrates; concentrates for use in the preparation of soft drinks; concentrates for making fruit drinks; powders for the 
preparation of beverages; cocktails, non-alcoholic; non-alcoholic fruit cocktails; non-alcoholic cocktail bases; fruit 
smoothies; part frozen slush drinks; sorbets in the form of beverages; mixes for making sorbet beverages; non-alcoholic 
fruit extracts used in the preparation of beverages; energy drinks; isotonic drinks.
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Priority claimed from 22/02/2017; Application No. : 22893666 ;China 

3672363    22/06/2017
[International Registration No. : 1372832]
Great Wall Motor Company Limited

2266 Chaoyang South Street, Baoding 071000 Hebei China

Proposed to be Used
IR DIVISION
Cl.12;Vehicles for locomotion by land, air, water or rail; automobiles; cars; camping cars; driverless cars [autonomous 
cars]; electric vehicles; engines for land vehicles; motors for land vehicles; gear boxes for land vehicles; automobile 
bodies; automobile chassis; vehicle wheels; automobile tires [tyres]; upholstery for vehicles; air bags [safety devices for 
automobiles]; bumpers for automobiles; freewheels for land vehicles; clutches for land vehicles; brakes for vehicles; 
hoods for vehicle engines; windscreens; rearview mirrors; shock absorbers for automobiles; doors for vehicles; pumps 
for bicycle tyres; trolleys; repair outfits for inner tubes.

Cl.35;Import-export agency services; sales promotion for others; procurement services for others [purchasing goods 
and services for other businesses]; marketing; advertising; presentation of goods on communication media, for retail 
purposes; provision of an on-line marketplace for buyers and sellers of goods and services; business management and 
organization consultancy.

Cl.37;Vehicle service stations [refuelling and maintenance]; motor vehicle maintenance and repair; vehicle 
maintenance; anti-rust treatment for vehicles; vehicle breakdown repair services; vehicle lubrication; vehicle cleaning; 
vehicle washing; vehicle polishing; varnishing; machinery installation, maintenance and repair; rustproofing; retreading 
of tires [tyres]; tyre balancing.
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3672389    08/08/2017
[International Registration No. : 1372833]
CHINA OCEANWIDE HOLDINGS GROUP COMPANY LIMITED

23rd Floor, Tower C, Minsheng Financial Center, No. 28 Jianguomennei Avenue, Dongcheng District Beijing China

Proposed to be Used
IR DIVISION
Cl.4;Petroleum, raw or refined; gasoline; petrol; coke; paraffin; candles, tapers; dust binding compositions for 
sweeping.

Cl.6;Water-pipe valves of metal; steel wire; pegs of metal; door knockers of metal; ironmongery, hardware of metal, 
small; bells for animals; gold solder; monuments of metal.

Cl.16;Carbon paper; cards, charts; pictures; boxes of paper or cardboard; paper knives [cutters] [office requisites], 
paper cutters [office requisites], paper knives [office requisites]; stationery; blackboards; architects' models; plastic film 
for wrapping.

Cl.35;Advertising agency services, publicity agency services; organization of exhibitions for commercial or advertising 
purposes; import-export agency services; personnel recruitment; relocation services for businesses; office machines and 
equipment rental; drawing up of statements of accounts; business management of hotels; organization of trade fairs for 
commercial or advertising purposes; business management of performing artists.

Cl.36;Rental of offices [real estate]; insurance consultancy; financial analysis; jewellery [jewelry (Am.)] appraisal, 
jewellery appraisal, jewelry appraisal; rental of real estate; surety services; trusteeship, fiduciary; lending against 
security; real estate brokerage; real estate appraisal; real estate management; accommodation bureau services 
[apartments]; insurance underwriting; banking; capital investment; loans [financing]; financing services; mortgage 
banking; issuance of tokens of value; brokerage; charitable fund raising; trusteeship,fiduciary.
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Cl.39;Transport; car transport; car rental; courier services [messages or merchandise]; arranging of travel tours; 
delivery of goods by mail order; travel reservation; parking place rental; packaging of goods; boat rental; air transport; 
rental of warehouses; distribution of energy.

Cl.41;Academies [education]; arranging and conducting of conferences; mobile library services,bookmobile services; 
publication of books; entertainer services; modelling for artists; religious education; organization of shows [impresario 
services]; rental of audio equipment; film production, other than advertising films; photography.

Cl.42;Scientific research; construction drafting; computer programming; authenticating works of art; quality control; 
surveying; cosmetic research; biological research; vehicle roadworthiness testing; packaging design; design of interior 
decor; dress designing.

Cl.43;Café services; canteen services; hotel services; bar services; rental of meeting rooms; retirement home services; 
day-nursery [crèche] services; boarding for animals; rental of chairs, tables, table linen, glassware.

Cl.44;Beauty salon services; gardening; hospital services; health care; nursing, medical; rest home services; sauna 
services; animal breeding; aquaculture services; opticians' services; rental of sanitation facilities.
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Priority claimed from 21/04/2016; Application No. : 2016-045483 ;Japan 

3672396    26/08/2016
[International Registration No. : 1372853]
JX Holdings, Inc.

1-2 Otemachi 1-chome, Chiyoda-ku Tokyo 100-8161 Japan

Proposed to be Used
IR DIVISION
Cl.1;Chemical additives for lubricating oils; antimony; selenium; thallium; tellurium; lithium; silicon for solar batteries; 
silicon for semiconductors; rare earth metals; surface preparation agents for metals, resins, ceramics or rubber; heat 
storage agents; detergents for use in manufacturing processes; detergents for industrial use as part of manufacturing 
operations; solvents for detergents for industrial use as part of manufacturing operations; solvents for cleaning machines 
and apparatus and machine parts; detergents for machines and apparatus and machine parts for industrial use as part of 
manufacturing operations; carbon powder for condensers or rechargeable batteries; carbon powder for oil absorbent; 
chemical plating solutions; metal oxides for sputtering targets; high purity copper sulfate; chemicals; plastic adhesives 
not for stationery or household purposes; plant growth regulating preparations, fertilizers; ceramic glazings; priming 
putty; higher fatty acids; non-metallic minerals; chemical compositions for developing, printing and enlarging 
photographs; chemical test paper; artificial sweeteners; flour and starch for industrial purposes; unprocessed plastics 
[plastics in primary form]; cellulose pulp; wood pulp for manufacturing purposes; wood pulp; lactose for industrial 
purposes; lactose [raw material]; lactose for the food industry; chemicals used in industry, science and photography, as 
well as in agriculture, horticulture and forestry; unprocessed artificial resins, unprocessed plastics; manures, fire 
extinguishing compositions; tempering and soldering preparations; chemical substances for preserving foodstuffs; 
tanning substances; adhesives used in industry; chemical additives for motor fuel; chemical additives for oils; anti-boil 
preparations for engine coolants; anti-knock substances for internal combustion engines; detergent additives to gasoline 
[petrol]; coolants for vehicle engines; fuel saving preparations; oil-purifying chemicals; transmission oils. brake oils; oils 
for hydraulic circuits; power steering oils.

Cl.3;Aromatic hydrocarbon detergents other than for use in manufacturing processes or for medical purposes; cleaning 
agents for machines and apparatus and machine parts other than for use in manufacturing processes or for medical 
purposes; anti-static preparations for household purposes; de-greasing preparations for household purposes; rust 
removing preparations; stain removing benzine; fabric softeners for laundry use; laundry bleach; adhesives for affixing 
false hair; adhesives for affixing false eyelashes; laundry starch; seaweed gelatine for laundry use [funori], paint stripping 
preparations; shoe cream; shoe black [shoe polish]; polishing preparations; industrial soap; soaps and detergents; 
dentifrices; cosmetics and toiletries; natural perfumery prepared from vegetables; natural perfumery prepared from 
animals; synthetic perfumery; blended perfumery; food flavorings prepared from essential oils; incenses and fragrances; 
abrasive paper [sandpaper]; abrasive cloth; abrasive sand; artificial pumice stone; polishing paper; false nails; false 
eyelashes; detergents for automobiles; cleaning agents other than for use in manufacturing processes and for medical 
purposes; bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.

Cl.4;Lubricating oils; lubricants and lubricating grease; industrial lubricants; industrial lubricating oils; lubricants and 
lubricating oils for automobiles; moistening oil; liquefied petroleum gas; solid lubricants; lubricating graphite; grease for 
shoes and boots; leather preserving oil and grease; solid fuels; liquid fuels; gaseous fuels; industrial gasoline; industrial 
grease; industrial oils; non-mineral oils and greases for industrial purposes [not for fuel]; waxes [raw material]; lamp 
wicks; candles, industrial oils and greases; lubricants; fuels (including motor spirit) and illuminants; candles and wicks 
for lighting; engine oil; fuels; engine oils and greases for industrial purposes (not for fuel); fuel gas; fuel oil; lubricating 
grease; coal; cutting fluids; gas oil; gasoline; kerosene; motor oil; oil-gas; petrol; petroleum, raw or refined; non-chemical 
additives for motor fuel; non-chemical additives for oils.

Cl.6;Copper and its alloys; indium and its alloys; titanium and its alloys; tungsten and its alloys; cobalt and its alloys; 
cadmium and its alloys; outdoor blinds of metal; iron and steel; nonferrous metals and their alloys for sputtering targets; 
nonferrous metals and their alloys; ores of metal; metal materials for building or construction; prefabricated building 
assembly kits of metal; loading and unloading pallets of metal; turntables for load handling; traversers for load handling; 
artificial fish reefs of metal; prefabricated sectional poultry houses of metal; paint spraying booths of metal; metal moulds 
for forming cement products; pulleys [of metal, not machine elements]; valves [of metal, not machine elements]; metal 
junctions for pipes; metal flanges, keys [mechanical element]; cotter pins; railway points; road signs of metal [not 
luminous nor mechanical]; beacons of metal [non-luminous]; liquid storage tanks or reservoirs [of metal]; liquid storage 
tanks or reservoirs of metal, not of masonry, industrial water storage tanks [of metal]; industrial water tanks of metal, not 
of masonry; liquefied gas storage tanks [of metal]; gas storage tanks [of metal]; internal floating lids of aluminium for use 
with gas or liquefied gas storage tanks; anchors; mooring bitts of metal; mooring bollards of metal; containers of metal 
for transport; anvils; swage blocks; metal hardware; wire ropes; wire nets and gauzes; industrial packaging containers of 
metal [not including metal stoppers, lids and caps]; metal stoppers [for industrial packaging containers]; metal lids and 
caps [for industrial packaging containers]; metal nameplates and door nameplates; chains for dogs; metal stepladders 
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and ladders; letter boxes of metal; hat-hanging hooks of metal; water tanks of metal for household purposes; tool boxes 
of metal (empty); towel dispensers of metal; metal joinery fittings; safes; upright signboards of metal; transportable 
greenhouses of metal for household use; metal tombs and metal tomb plaques; ferrules of metal for canes and walking-
sticks; crampons [climbing irons]; carabiners; rock pitons; diving platforms of metal; spurs; sculptures of metal, man-
made garden ponds of metal [structures]; common metals and their alloys; metal building materials; transportable 
buildings of metal; materials of metal for railway tracks; non-electric cables and wires of common metal; pipes and tubes 
of metal; safes; ores.

Cl.7;Machines for cleaning the inside of engines of automobiles; machines and apparatus for cleaning engine cooling 
systems of automobiles; machines and apparatus for collecting, reproducing and filling chlorofluorocarbon for car air-
conditioners; metalworking machines and tools; mining machines and apparatus; construction machines and apparatus; 
loading-unloading machines and apparatus; industrial fishing machines; apparatus for purifying liquid fuels of biomass; 
oil refining apparatus; chemical processing machines and apparatus; textile machines and apparatus; food or beverage 
processing machines and apparatus; lumbering, woodworking, or veneer or plywood making machines and apparatus; 
pulp making, papermaking or paper-working machines and apparatus; printing or bookbinding machines and apparatus; 
sewing machines; plowing machines and implements [other than hand-held tools]; cultivating machines and implements; 
harvesting machines and implements; plant fiber processing machines and implements for agricultural purposes; fodder 
presses; fodder cutting machines [feed cutters]; fodder mixing machines [feed mixers]; cake-fodder crushing machines 
[feed mills]; milk filtering machines; milking machines; chick brooders; incubators for eggs; sericultural machines and 
implements; shoe making machines; leather tanning machines; tobacco processing machines; glassware manufacturing 
machines and apparatus; painting machines and apparatus; packaging or wrapping machines and apparatus; power-
operated potters' wheels; plastic processing machines and apparatus; semiconductor manufacturing machines and 
systems; machines and apparatus for manufacturing rubber goods; stone working machines and apparatus; non-electric 
prime movers, not for land vehicles [other than water mills and wind mills]; parts for non-electric prime movers for land 
vehicles; water mills; wind mills; pneumatic or hydraulic machines and instruments; adhesive tape dispensing machines; 
automatic stamping machines; washing machines for industrial purposes [laundry]; food mixing machines for 
commercial use; food peeling machines for commercial use; dishwashers for industrial purposes; food cutting, chopping 
and slicing machines for commercial use; electric wax-polishing machines for industrial purposes; vacuum cleaners for 
industrial purposes; dishwashers for household purposes; electric wax-polishing machines for household purposes; 
washing machines for household purposes [laundry]; vacuum cleaners for household purposes; electric food blenders 
[for household purposes]; repairing or fixing machines and apparatus; mechanical parking systems; vehicle washing 
installations; power sprayers for disinfecting, insecticides and deodorants [not for agricultural purposes]; shafts, axles or 
spindles [not for land vehicles]; bearings [machine elements not for land vehicles]; shaft couplings or connectors 
[machine elements not for land vehicles]; transmissions for machines; shock absorbers [machine elements not for land 
vehicles]; springs [machine elements not for land vehicles]; brakes [machine elements not for land vehicles]; valves 
[machine elements not for land vehicles]; lawnmowers; curtain drawing devices electrically operated; waste compacting 
machines and apparatus; waste crushing machines; starters for motors and engines; AC motors and DC motors [not 
including those for land vehicles but including parts for any AC motors and DC motors]; AC generators [alternators]; DC 
generators, dynamo brushes; electric arc welding machines; electric metal cutting machines (by arc, gas or plasma); 
electric welding apparatus; vending machines; fuel dispensing machines for service stations; electric door openers; 
boilers for non-electric prime movers and engines; fuel cell generators; motors and engines (except for land vehicles); 
machine coupling and transmission components (except for land vehicles); automatic vending machines; pulleys 
[machine elements not for land vehicles].

Cl.9;Batteries and cells for electric cars; batteries and cells for vehicles; magnetic disks and magnetic tapes whereon 
computer software is recorded; computer peripheral devices; computers; billing machines; slide-rules; semiconductor 
wafers; solar batteries; fuel cells; card readers; films for liquid crystal displays to expand viewing field; batteries for 
automobiles; optical glass; ozonisers [ozonators]; electrolysers [electrolytic cells]; egg-candlers; blueprint apparatus; 
cash registers; coin counting or sorting machines; electric sign boards for displaying target figures, current outputs or 
the like; photo-copying machines; manual calculator; mathematical instruments; time and date stamping machines; time 
clocks [time recording devices]; punched card office machines; voting machines; postage stamp checking apparatus; 
mechanisms for coin-operated car parking gates; life-saving apparatus and equipment; fire extinguishers; fireplugs; fire 
hose nozzles; sprinkler systems for fire protection; fire alarms; gas alarms; anti-theft warning apparatus; protective 
helmets, railway signal apparatus, luminous or mechanical; vehicle breakdown warning triangles; luminous or mechanical
road signs; breathing apparatus for divers, namely, rebreathers; breathing apparatus for divers, namely, compressed air 
bailout units; simulators for the steering and control of vehicles; sports training simulators; laboratory apparatus and 
instruments; photographic machines and apparatus; cinematographic machines and apparatus; optical apparatus and 
instruments; optical machines and apparatus; measuring or testing machines and instruments; power distribution or 
control machines and apparatus; rotary converters; phase modifiers; batteries and cells; electric or magnetic meters and 
testers; electric wires and cables; electric buzzers; telecommunication devices and apparatus; electronic machines, 
apparatus and their parts; magnetic cores; resistance wires; electrodes, other than welding electrodes or medical 
electrodes; fire engines; gloves for protection against accidents; dust masks; gas masks; welding masks; fireproof 
garments; spectacles [eyeglasses and goggles]; electronic circuits and CD-ROMs recorded with programs for hand-held 
games with liquid crystal displays; weight belts [for scuba diving]; protective helmets for sports; air tanks [for scuba 
diving]; regulators [for scuba diving]; phonograph records; metronomes; electronic circuits and CD-ROMs recorded with 
automatic performance programs for electronic musical instruments; downloadable music files; exposed 
cinematographic films, exposed slide films; slide film mounts; downloadable image files; recorded video discs and video 
tapes; electronic publications; fire hose; ear plugs for swimmers; ear plugs for divers; observation rockets; nautical, 
surveying, photographic, cinematographic, optical, weighing, measuring, life-saving and teaching apparatus and 
instruments; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; apparatus for recording, transmission or reproduction of sound or images, magnetic data carriers, recording 
discs; compact discs, DVDs and other digital recording media; cash registers, hand-operated calculating machines, data 
processing equipment, computers; computer software; fire-extinguishing apparatus.

Cl.11;Apparatus for storing heat; heat accumulating tanks for air conditioning apparatus; toilet bowls and seats sold as 
a unit; bathroom sinks; bathroom installations; bathroom basins (parts of sanitary installations); drying apparatus [for 
chemical processing]; recuperators [for chemical processing]; steamers [for chemical processing]; evaporators [for 
chemical processing]; distillers [for chemical processing]; heat exchangers [for chemical processing]; milk sterilizers; 
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industrial furnaces; nuclear reactors [atomic piles]; forage drying apparatus; air-conditioning apparatus [for industrial 
purposes]; freezing machines and apparatus; laundry dryers [electric, for industrial purposes]; nail drying machines for 
beauty purposes; hair steamers for use in beauty salons; cooking apparatus and installations for commercial use; 
industrial dish drying apparatus and installations; dish disinfectant apparatus for industrial purposes; tap water faucets; 
level controlling valves for tanks; pipe line cocks; waste water treatment tanks [for industrial purposes]; septic tanks [for 
industrial purposes]; garbage incinerators for industrial purposes; garbage incinerators for household purposes; solar 
water heaters; water purifying apparatus, electric lamps and lighting apparatus; floor heating appliances for household 
use; household electrothermic appliances; washers for water taps; washers for water taps; gas water heaters [for 
household purposes]; cooking ovens for household purposes; kitchen worktops with integrated sinks; kitchen sinks; ice 
chests [for household purposes, non-portable]; ice-cooling refrigerators [for household purposes]; household tap-water 
filters; bath fittings; standing paper lanterns [Andon]; portable paper lanterns [chochin]; gas lamps; oil lamps; lamp 
chimneys; warming pans [non-electric]; pocket warmers [non-electric]; Japanese pocket warmers filled with fuel; hot 
water bottles [for warming one's feet in bed]; toilet stool units with a washing water squirter; disinfectant dispensers for 
toilets; toilet bowls; seatings for use with Japanese style toilet bowls; waste water treatment tanks for household 
purposes; septic tanks for household purposes; heating or cooling packs filled with chemical substances ready to react 
when required; boilers [other than parts of prime movers, engines]; stoves for household purposes [non-electric]; 
apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating and water supply.

Cl.12;Rearview mirrors with antidazzle devices for automobiles; ropeways specifically adapted for vehicles for cargo or 
freight handling; tipping apparatus, parts of railway freight cars; pusher cars for mining; puller cars for mining; engines 
(traction-); traction engines, non-electric prime movers for land vehicles [not including their parts]; shafts, axles or 
spindles [for land vehicles]; bearings [for land vehicles]; shaft couplings or connectors [for land vehicles], shock 
absorbers [for land vehicles]; springs [for land vehicles]; brakes [for land vehicles]; parachutes; anti-theft alarms for 
vehicles; wheelchairs; AC motors or DC motors for land vehicles [not including their parts]; vessels and their parts and 
fittings [other man air cushion vehicles]; air-cushion vehicles; aircraft and their parts and fittings; railway rolling stock 
and their parts and fittings; automobiles and their parts and fittings; two-wheeled motor vehicles, bicycles and their parts 
and fittings; baby carriage [prams]; rickshaws; sleighs and sleds [vehicles]; trolleys; carts; horse drawn carriages; 
bicycle trailers [Riyakah]; adhesive rubber patches for repairing tubes or tires; cigar lighters for automobiles; rockets for 
launching satellites.

Cl.17;Mica [raw or partly processed]; valves of rubber or vulcanized fiber [not including machine elements]; gaskets; 
junctions for pipes [not of metal]; packings; asbestos fire curtains; safety curtains of asbestos; floating anti-pollution 
barriers; electrical insulating oils; electrical insulating materials; washers of rubber or vulcanized fiber; chemical fiber for 
insulating purposes [not for textile use]; asbestos; rock wool; slag wool; rubber thread and covered rubber yarn [not for 
textile use]; chemical fiber yarn and thread [not for textile use]; asbestos yarn; asbestos fabrics; asbestos felt; insulating 
gloves; rubber cords and laces; asbestos cords and strings; asbestos nets; industrial packaging containers of rubber; 
rubber stoppers; rubber lids and caps [for industrial packaging containers]; plastic sheeting for agricultural purposes; 
condenser paper; asbestos paper; vulcanized fiber; plastic semi-worked products including carbon fibers; plastic semi-
worked products; rubber [raw or semi-worked]; soundproofing materials of rock wool [not for building purposes]; 
asbestos boards; asbestos powder; unprocessed and semi-processed rubber, gutta-percha, gum, asbestos, and mica; 
plastics in extruded form for use in manufacture; flexible pipes, not of metal; plastic sheeting for agricultural purposes; 
plastic substances, semi-processed; insulating oils. Materials for storing heat for air conditioning apparatus;

Cl.21;Polishing cloth.

Cl.37;Mining extraction; installation of air conditioning apparatus; installation of air conditioning systems; installation 
of machines and apparatus; anti-corrosion treatment services for construction purposes; car washing services; rental of 
coin-operated washing machines; rental of coin-operated drying machines; repair works of underground tanks and buried 
piping; earth pollution removal work; advisory services relating to earth pollution removal work; repair, refurbishment and 
maintenance of automobiles or two-wheeled motor vehicles; providing information relating to the repair, refurbishment 
and maintenance of automobile or two-wheeled motor vehicles; advisory services in the fields of repair, refurbishing and 
maintenance of automobiles or two-wheeled motor vehicles; cleaning the inside polishing, waxing and washing of 
automobiles, and other cleaning services of automobiles; application of coatings for the maintenance or repair of 
automobiles; replacement services of oils, batteries, tires and structural components of automobiles or two-wheeled 
motor vehicles; attaching glass film onto automobile windows, repair and maintenance services relating to the protecting 
and treating and polishing of coating films on the bodies of automobiles, vehicle body repair and other repair and 
maintenance of automobiles; construction; construction consultancy; construction or maintenance of buildings; 
shipbuilding; repair or maintenance of vessels; aircraf repair or maintenance; repair of bicycles; repair or maintenance of 
automobiles; repair or maintenance of railway rolling stocks; repair or maintenance of two- wheeled motor vehicles; 
repair or maintenance of cinematographic machines and apparatus; repair or maintenance of optical machines and 
apparatus; repair or maintenance of photographic machines and apparatus; repair or maintenance of loading-unloading 
machines and apparatus; repair or maintenance of fire alarms; repair or maintenance of office machines and equipment; 
repair or maintenance of air-conditioning apparatus [for industrial purposes]; repair or maintenance of burners; repair or 
maintenance of boilers; repair or maintenance of pumps; repair or maintenance of freezing machines and apparatus; 
repair or maintenance of electronic machines and apparatus; repair or maintenance of telephone apparatus; repair of 
radio receivers or television receivers; repair or maintenance of telecommunication machines and apparatus, other than 
telephone sets, radio receivers and television receivers repair or maintenance of construction machines and apparatus; 
repair or maintenance of consumer electric appliances; repair or maintenance of electric lighting apparatus; repair or 
maintenance of power distribution or control machines and apparatus; repair or maintenance of power generators; repair 
or maintenance of electric motors; repair or maintenance of laboratory apparatus and instruments; repair or maintenance 
of measuring and testing machines and instruments; repair or maintenance of medical apparatus and instruments; repair 
or maintenance of firearms; repair or maintenance of printing or bookbinding machines and apparatus; repair or 
maintenance of chemical processing machines and apparatus; repair or maintenance of glassware manufacturing 
machines and apparatus; repair or maintenance of fishing machines and instruments; repair or maintenance of 
metalworking machines and tools; repair or maintenance of shoe making machines; repair or maintenance of industrial 
furnaces; repair or maintenance of mining machines and apparatus; repair or maintenance of rubber-goods 
manufacturing machines and apparatus; repair or maintenance of integrated circuits manufacturing machines and 
systems; repair or maintenance of semiconductor manufacturing machines and systems; repair or maintenance of 
machines and apparatus for processing foods or beverages; repair or maintenance of machines and apparatus for 
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lumbering, woodworking, or veneer or plywood making; repair or maintenance of textile machines and apparatus; repair 
or maintenance of tobacco processing machines; repair or maintenance of painting machines and apparatus; repair or 
maintenance of plowing machines and implements [other than hand-held tools]; repair or maintenance of cultivating 
machines and implements, repair or maintenance of harvesting machines and implements; repair or maintenance of plant 
fiber processing machines and implements; repair or maintenance of fodder presses; repair or maintenance of fodder 
cutting machines; repair or maintenance of fodder mixing machines; repair or maintenance of cake-fodder crushing 
machines; repair or maintenance of milk filtering machines; repair or maintenance of milking machines; repair or 
maintenance of chick brooders; repair or maintenance of egg incubators; repair or maintenance of sericultural machines 
and implements; repair or maintenance of machines and apparatus for pulp-making, papermaking or paper-working; 
repair or maintenance of plastic processing machines and apparatus; repair or maintenance of packaging or wrapping 
machines and apparatus; repair or maintenance of sewing machines; repair or maintenance of reservoirs; repair or 
maintenance of gasoline station equipment; repair or maintenance of mechanical parking systems; repair or maintenance 
of bicycle parking apparatus; repair or maintenance of dishwashers for industrial purposes; repair or maintenance of 
cooking equipment for industrial purposes; repair or maintenance of electric washing machines for industrial purposes; 
repair or maintenance of vehicle washing installations; repair or maintenance of vending machines; repair or maintenance 
of power-driven floor cleaning machines; repair or maintenance of amusement machines and apparatus; repair or 
maintenance of machines and apparatus for use in beauty salons or barbers' shops; repair or maintenance of water 
pollution control equipment; repair or maintenance of water purifying apparatus; repair or maintenance of waste 
compacting machines and apparatus; repair or maintenance of waste crushing machines; repair or maintenance of divers'
apparatus; repair or maintenance of nuclear power plants; repair or maintenance of chemical plants; furniture restoration; 
umbrella repair; repair or maintenance of musical instruments; safe maintenance or repair, shoe repair; clock and watch 
repair or maintenance; sharpening of scissors and kitchen knives; setup or repair of locks; repair or maintenance of gas 
water heaters; repair or maintenance of non-electric cooking heaters; repair or maintenance of cooking pots and pans; 
repair or maintenance of signboards; repair of bags or pouches, repair of personal ornaments; repair of toys or dolls; 
repair of sports equipment; repair of billiard equipment; repair of game machines and apparatus; repair or maintenance of 
bath fittings; repair of toilet stool units with a washing water squirts; repair of fishing tackle; repair of spectacles; fur care 
and repair; laundering; pressing of clothing; clothing repair [mending clothing]; fluffing of cotton batting for futon, repair 
of tatami mats; chimney sweeping; cleaning of building exterior surfaces; window cleaning; carpet and rug cleaning; floor 
polishing; septic tank cleaning; bathtub and bath boiler cleaning; street cleaning; reservoirs cleaning; disinfecting of 
telephone hand-sets; vermin exterminating, other than for agriculture, forestry or horticulture; sterilization of medical 
machines and apparatus; rental of construction machines and apparatus; rental of floor cleaning machines; rental of 
mops; rental of car-washing apparatus; rental of electric washing machines; rental of laundry dryers; rental of spin dryers 
for clothes; rental of mining machines and apparatus; rental of electric irons for household purposes; rental of drainage 
pumps; rental of pumps; rental of compressing machines; building constructions; installation services; vehicle service 
stations, vehicle maintenance; vehicle lubrication; vehicle greasing; vehicle polishing; vehicle cleaning; vehicle wash; car 
wash; vehicle repair; anti-rust treatment for vehicles.

Cl.39;Propane gas supplying; liquefied natural gas supplying; liquefied petroleum gas supplying; railway transport; car 
transport; providing road and traffic information; vehicle-driving services; marine transport; air transport; packaging of 
goods; freight brokerage; cargo unloading; removal services; brokerage for rental, selling, purchasing or chartering of 
vessels; refloating of ships; ship piloting; arranging and booking of travel for package holidays; escorting of travel tours; 
travel arrangement and reservation services [excluding those for lodging]; warehousing services; temporary safekeeping 
of personal belongings; temporary storage of deliveries; gas supplying [distribution]; electricity distribution; water 
supplying [distribution]; heat supplying [distribution]; rental of warehouse space; parking services; providing toll roads; 
providing vessel mooring facilities; airport services; operating of parking places; rental of loading-unloading machines 
and apparatus; car rental; rental of vessels; rental of wheelchairs; rental of bicycles; rental of aircraft; rental of 
mechanical parking systems; rental of packaging or wrapping machines and apparatus; rental of refrigerator-freezers for 
household purposes; rental of freezers for household purposes; rental of freezing machines and apparatus; rental of 
gasoline station equipment [not for repair and maintenance of automobiles]; rental of non-electric prime movers for 
vehicles; packaging and storage of goods; travel arrangement.

Cl.42;Inspection of automobiles for automobile safety purposes; agency services for inspection of automobiles for 
automobile safety purposes; research and provision of scientific technology information; design of air conditioning 
systems; design of machines and apparatus; research on soil pollution, design of industrial processing plants; plant 
engineering; engineering services in the nature of design and development of refinery plants of oil; chemical analysis of 
petroleum products; chemical analysis of metals; research, exploration and development of petroleum oil and natural gas 
resources; research, development, testing and analysis relating to manufacturing, processing and using of petroleum 
products and raw materials thereof; providing meteorological information; architectural design; surveying; geological 
surveys or research; designing of machines, apparatus, instruments [including their parts] or systems composed of such 
machines, apparatus and instruments; designing; computer software design, computer programming, or maintenance of 
computer software; technological advice relating to computers, automobiles and industrial machines; testing, inspection 
or research of pharmaceuticals, cosmetics or foodstuffs; research on building construction or city planning; testing or 
research on prevention of pollution; testing or research on electricity; testing or research on civil engineering; testing, 
inspection or research on agriculture, livestock breeding or fisheries; testing or research on machines, apparatus and 
instruments; rental of measuring apparatus; rental of computers; providing temporary use of non-downloadable computer
programs; rental of laboratory apparatus and instruments; rental of technical drawing instruments; design and 
development of computer hardware and software.
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Trade Marks Journal No: 1825 ,   27/11/2017           Class 99 
 

Priority claimed from 10/03/2016; Application No. : 015201452 ;European Union 

3672406    18/08/2016
[International Registration No. : 1373172]
Höganäs AB

SE-263 83 Höganäs Sweden

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, including chemical preparations for facilitating the alloying of metals; chemical 
additives for lubricants; adhesives (glues) used in industry; tempering and bonding substances and chemical 
preparations for soldering and welding; alkaline metals; magnetic powder for industrial purposes (terms considered too 
vague by the International Bureau - rule 13.2.b) of the Common Regulations).

Cl.4;Industrial oils and greases; slip additives; oil and grease-based additives for lubricants; dust absorbing, wetting 
and binding compositions.

Cl.6;Unwrought and partly wrought common metals and their alloys; iron powders, steel powders and other metal 
powders; alloyed iron powder, steel powder and other metal powders.

Cl.9;Magnetic metal powder for metal construction elements, parts and components.
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Trade Marks Journal No: 1825 ,   27/11/2017           Class 99 
 

3672410    16/01/2017
[International Registration No. : 1373187]
«BFK-Project» Limited liability company

Varshavskaya str., 11., lit. A RU-196128 Saint-Petersburg Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;Transmitters [telecommunication]; measuring apparatus; alarm bells, electric; control panels [electricity]; anti-theft 
warning apparatus; fire hose; electric installations for the remote control of industrial operations; switches, electric; 
megaphones; heat regulating apparatus; amplifiers; fire blankets; sirens; monitoring apparatus, electric; bells [warning 
devices]; fire extinguishers; alarms; fire alarms; signals, luminous or mechanical; whistle alarms; light dimmers 
[regulators], electric; flashing lights [luminous signals]; sprinkler systems for fire protection; fire beaters.

Cl.37;Fire alarm and anti-theft alarms installation and repair; installation, maintenance and repair of sprinkler systems 
for fire protection.

Cl.42;Scientific research; technical research; engineering; updating of computer software; maintenance of computer 
software; computer system design; computer software design; research and development of new products for others.
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Trade Marks Journal No: 1825 ,   27/11/2017           Class 99 
 

 

Priority claimed from 12/04/2017; Application No. : 87409388 ;United States of America 

3672413    11/05/2017
[International Registration No. : 1372851]
FLIPAGRAM, INC.

916 Silver Spur Road, 310 Rolling Hills Estates CA 90274 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer application software for mobile phones, portable media players, handheld computers, namely, software 
for transforming still photographs into video slideshows for sharing on internet social networks; computer software for 
the collection, editing, organizing, modifying, transmission, storage and sharing of data and information.

Cl.38;Telecommunications services, namely, electronic transmission of data, messages, graphics, images, videos and 
information; peer-to-peer photo and video sharing services, namely, electronic transmission of digital photos, video and 
audio-visual files among internet users; providing access to computer, electronic and online databases; providing online 
forums for communication, namely, transmission on topics of general interest; providing electronic bulletin boards for 
transmission of messages among users in the field of general interest; video broadcasting services over the internet or 
other communications network featuring the uploaded, posted and tagged videos and images of others.

Cl.42;Providing non-downloadable computer software for displaying video slideshows for sharing on internet social 
networks via a web site; computer services, namely, hosting an interactive website featuring technology that allows users 
to view online video slideshows and social networking accounts; computer services, namely, providing non-
downloadable software featuring technology that allows users to view online video slideshows and social networking 
accounts via an interactive website; platform as a service (PAAS) featuring computer software platforms for mobile 
phones, portable media players, and computers, namely, software for transforming still photographs into video 
slideshows for sharing on internet social networks; hosting a website featuring technology that enables users to upload, 
post, display, tag and share videos and images.
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Trade Marks Journal No: 1825 ,   27/11/2017           Class 99 
 

 

Priority claimed from 18/01/2017; Application No. : LS/M/2017/13 ;Lesitho 

3672432    09/07/2017
[International Registration No. : 1373260]
Microsoft Corporation

One Microsoft Way Redmond WA 98052 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer application software; computer software, namely, software for manipulating digital audio and for 
improving sound; computer software namely, software for use in process, recording, reproduction, streaming, 
transmission, and reception of electronic or digital signals; computer software namely, software for use with hearing aids 
and audiological instruments; computer software namely, software for improving sound quality; computer software, 
computer hardware and components of computers and other digital devices used for generating, processing, measuring, 
analyzing, recording, amplifying, enhancing, reproducing, transmitting, controlling, testing, receiving and playing audio 
signals, files and sounds; computer software relating to audio technology in augmented reality and virtual reality; 
headphones; earphones; speakers; sound amplifiers.

Cl.42;Providing temporary use of online non-downloadable computer software; providing temporary use of online non-
downloadable computer application software; providing temporary use of online non-downloadable computer software, 
namely, software for manipulating digital audio and for improving sound; providing temporary use of online non-
downloadable computer software, namely, software for use in process, recording, reproduction, streaming, transmission, 
and reception of electronic or digital signals; providing temporary use of online non-downloadable computer software, 
namely, software for use with hearing aids and audiological instruments; providing temporary use of online non- 
downloadable computer software, namely, software for improving sound quality; providing temporary use of online non-
downloadable computer software, namely, software for generating, processing, measuring, analyzing, recording, 
amplifying, enhancing, reproducing, transmitting, controlling, testing, receiving and playing audio signals, files and 
sounds; providing temporary use of online non-downloadable computer software relating to audio technology in 
augmented reality and virtual reality.
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Priority claimed from 13/04/2017; Application No. : 4354550 ;France 

3672560    11/08/2017
[International Registration No. : 1373478]
ALLO-MEDIA

32 rue de la bienfaisance F-75008 Paris France

Proposed to be Used
IR DIVISION
Cl.35;Advertising; commercial business management; commercial administration; office functions; dissemination of 
advertising material (leaflets, prospectuses, printed matter, samples); newspaper subscription services (for others); 
arranging subscriptions to telecommunication services for others; presentation of goods on all communication media, for 
retail sale; business management and organization consultancy; accounting; document reproduction; employment 
agency services; business management for freelance service providers; computerized file management services; web site 
traffic optimization; organization of exhibitions for commercial or advertising purposes; online advertising on a computer 
network; rental of advertising time on all communication media; publication of advertising texts; rental of advertising 
space; dissemination of advertisements; advice in connection with communication (advertising); public relations; advice 
in connection with communication (public relations); company audits (commercial analyses); commercial intermediation 
services.

Cl.38;Telecommunications; information on telecommunications; communications by computer terminals; 
communications by fiber-optic networks; radio communications; telephone communications; cellular telephone 
communication; provision of user access to global computer networks; provision of on-line forums; provision of access 
to databases; electronic bulletin board services (telecommunication services); connection by telecommunications to a 
global computer network; press agencies; news (information) agencies; rental of telecommunication apparatus; radio 
program broadcasting; television broadcasting; teleconferencing services; videoconferencing services; electronic 
messaging services; rental of access time to global computer networks.

Cl.42;Technical evaluations concerning design (engineers' services); scientific research; technical research; design of 
computers for others; development of computers; software design; software development; research and development of 
new products for others; conducting of technical project studies; architecture; design of interior decor; software 
development (design); software installation; software maintenance; updating of software; software rental; programming 
for computers; computer system analysis; computer system design; services provided by consultants relating to 
computer hardware design and development; digitization of documents; software as a service (SaaS); cloud computing; 
information technology (IT) consultancy; hosting of servers; vehicle roadworthiness testing; graphic arts design services; 
styling (industrial design); authentication of works of art; energy auditing; electronic data storage.
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Priority claimed from 23/01/2017; Application No. : 701401 ;Switzerland 

3676136    17/07/2017
[International Registration No. : 1374775]
TPP Techno Plastic Products AG

Zollstrasse 7 CH-8219 Trasadingen Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Scientific research apparatus and receptacles for laboratories (included in this class); pipettes, test tubes, 
syringes, spatulas (spoons) for laboratory use, measuring receptacles, bottles for laboratories and for cell cultures, assay 
micro-plates, Petri dishes, laboratory receptacles, fixation devices for laboratory receptacles and laboratory apparatus.

Cl.16;Plastic materials for packaging; envelopes, small bags and sheets of plastic for packaging.
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Priority claimed from 02/11/2016; Application No. : UK00003194481 ;United Kingdom 

3676155    27/04/2017
[International Registration No. : 1374284]
Marken Limited

Ground Floor, 107 Power Road Chiswick London W4 5PY United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Mail sorting services.

Cl.39;Transport; packaging and storage of goods; transportation logistics; distribution services; logistics and supply 
chain management services relating to storage, transportation and delivery of goods for others; packaging articles for 
transportation and delivery; delivery services; transportation routing; computerized tracking and tracing of packages in 
transit; warehousing and storage services; mail distribution services; courier services.
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Priority claimed from 04/11/2016; Application No. : 01807246 ;Australia 

3676277    05/04/2017
[International Registration No. : 1374268]
SPORTS TECHNOLOGY SOLUTIONS PTY LTD

1 Pitt St Ashburton VIC 3147 Australia

Proposed to be Used
IR DIVISION
Cl.9;Broadcasting instruments; cameras for use in broadcasting; digital video apparatus for broadcasting.

Cl.38;Broadcast of information by means of television; broadcast of television programmes; broadcasting of 
programmes by satellite; broadcasting of programmes by television; broadcasting or transmission of recorded messages 
and information; information services relating to broadcasting; netcasting (broadcasting over a global computer 
network); pay television broadcasting; provision of broadcasting equipment for outside locations (terms considered too 
vague by the International Bureau - rule 13(2)(b) of the Common Regulations); subscription television broadcasting; 
television broadcasting; webcasting (broadcasting over a global computer network); wireless broadcasting.

Cl.45;Exploitation of broadcasting rights; granting of licenses relating to the copying of broadcast television 
programmes.
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3676282    08/08/2017
[International Registration No. : 1374216]
CHINA OCEANWIDE HOLDINGS GROUP COMPANY LIMITED

23rd Floor, Tower C, Minsheng Financial Center, No. 28 Jianguomennei Avenue, Dongcheng District Beijing China

Proposed to be Used
IR DIVISION
Cl.4;Petroleum, raw or refined; gasoline; petrol; coke; paraffin; candles, tapers; dust binding compositions for 
sweeping.

Cl.6;Steel alloys; water-pipe valves of metal; doors of metal; steel wire; pegs of metal; door knockers of metal; 
padlocks; loading pallets of metal; statues of common metal.

Cl.16;Paper; carbon paper; cards, charts; pictures; boxes of paper or cardboard; paper knives [cutters] [office 
requisites], paper cutters [office requisites], paper knives [office requisites]; stationery; blackboards; architects' models.

Cl.35;Advertising agency services, publicity agency services; import-export agency services; relocation services for 
businesses; office machines and equipment rental; drawing up of statements of accounts.

Cl.36;Rental of offices [real estate]; surety services; insurance brokerage; financial analysis; jewellery [jewelry (Am.)] 
appraisal, jewellery appraisal, jewelry appraisal; rental of real estate; trusteeship, fiduciary; lending against security; 
antique appraisal.

Cl.39;Transport; boat transport; car transport; car rental; courier services [messages or merchandise]; arranging of 
travel tours; delivery of goods by mail order; rental of motor racing cars; travel reservation.

Cl.41;Academies [education]; arranging and conducting of conferences; mobile library services, bookmobile services; 
publication of books; entertainer services; modelling for artists; religious education; organization of shows [impresario 
services]; rental of audio equipment; film production, other than advertising films; photography.

Cl.42;Scientific research; engineering; construction drafting; design of interior decor; computer programming; 
authenticating works of art.

Cl.43;Restaurant services; accommodation bureau services [hotels, boarding houses]; cafe services; cafeteria 
services; canteen services; hotel services; bar services; rental of meeting rooms.

Cl.44;Beauty salon services; gardening; Turkish bath services; sauna services; plant nursery services; flower 
arranging; lawn care; tree surgery; weed killing; landscape design.
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3676283    27/12/2016
[International Registration No. : 1374230]
KARACA ZÜCCACIYE TICARET VE SANAYI ANONIM SIRKETI

Yakuplu Merkez Mah. Birlik Cad. No:24 Büyükçekmece Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.8;Forks, spoons, knives and non-electric cutters, slicers, peelers for kitchen use, including those made of precious 
metals; side arms and blades (weapons); tools and apparatus included in this class for personal beauty care use: tools 
and apparatus included in this class for shaving, epilation, manicure and pedicure, electric hand implements for 
straightening and curling hair, scissors; hand-operated [non-electric] hand tools included in this class for the repair of 
machines, apparatus and vehicles and for use in construction, agriculture, horticultural and forestry, none of them being 
power tools; electric or non-electric irons; steam irons.

Cl.11;Lighting installations; lights for vehicles and interior-exterior spaces; heating installations using solid, liquid or 
gas fuels or electricity, central heating boilers, boilers for heating installations, radiators [heating], heat exchangers, not 
parts of machines, stoves, kitchen stoves, solar thermal collectors [heating]; steam and fog generators, steam boilers, 
other than parts of machines, acetylene generators, oxygen generators, nitrogen generators; installations for air-
conditioning and ventilating; cooling installations and freezers; electric and gas-powered devices, installations and 
apparatus for cooking, drying and boiling: cookers, electric cooking pots, electric water heaters, barbecues, electric 
laundry driers; hair driers; hand drying apparatus; sanitary installations, taps [faucets], shower installations, toilets 
[water-closets], shower cubicles, bath tubs, toilet seats, sinks, wash-hand basins [parts of sanitary installations]; water 
softening apparatus; water purification apparatus; water purification installations; waste water purification installations; 
electric bed warmers and electric blankets, not for medical use; electric pillow warmers; electric or non-electric 
footwarmers; hot water bottles; filters for aquariums and aquarium filtration apparatus; industrial type installations for 
cooking, drying and cooling purposes; pasteurizers and sterilizers.

Cl.21;Hand-operated non-electric cleaning instruments and appliances, brushes, other than paintbrushes, steel chips 
for cleaning, sponges for cleaning, steel wool for cleaning, cloths of textile for cleaning, gloves for dishwashing, non-
electric polishing machines for household purposes, brooms for carpets, mops; toothbrushes, electric toothbrushes, 
dental floss, shaving brushes, hair brushes, combs; non-electric household or kitchen utensils, included in this class, 
[other than forks, knives, spoons], services [dishes], pots and pans, bottle openers, flower pots, drinking straws, non-
electric cooking utensils; ironing boards and shaped covers therefor, drying racks for washing, clothes drying hangers; 
cages for household pets, indoor aquariums, vivariums and indoor terrariums for animals and plant cultivation; 
ornaments and decorative goods of glass, porcelain or earthenware, included in this class, namely statues, figurines and 
vases, all made of glass, porcelain or earthenware; mouse traps, insect traps, electric devices for attracting and killing 
flies and insects, fly catchers, fly swatters; perfume burners, perfume sprayers, perfume vaporizers, electric or non-
electric make-up removing appliances, powder puffs, toilet cases; nozzles for sprinkler hose, nozzles for watering cans, 
watering devices, garden watering cans; unworked or semi-worked glass, except building glass, mosaics of glass and 
powdered glass for decoration, except for building, glass wool other than for insulation or textile use.
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Priority claimed from 16/10/2016; Application No. : 302016229152 ;Germany 

3676293    30/03/2017
[International Registration No. : 1374279]
SoccerBrands GmbH

Grimmelallee 50 99734 Nordhausen Germany

Proposed to be Used
IR DIVISION
Cl.35;Analysis of advertising response; analysis of the public awareness of advertising; business promotion services 
provided by audio/visual means; provision of information relating to advertising; consultations relating to business 
promotion; consultancy relating to advertising; advisory services relating to publicity for franchisees; advertising, 
marketing and promotional consultancy, advisory and assistance services; computerised business promotion; modelling 
agency services for advertising purposes, brand creation services (advertising and promotion); assistance to 
management in commercial enterprises in respect of advertising; advertising, marketing and promotional services; on-
line advertising; on-line promotion of computer networks and websites; provision of space on web-sites for advertising 
goods and services; advertising by transmission of on-line publicity for third parties through electronic communications 
networks; on-line advertising on a computer network; organisation, operation and supervision of customer loyalty 
schemes; pay per click advertising; promotion [advertising] of concerts; promotion [advertising] of travel; response 
advertising; collection of information relating to advertising; business advice relating to business advertising; 
dissemination of advertisements; dissemination of advertising for others; dissemination of advertising for others via the 
internet; dissemination of advertising for others via an on-line communications network on the internet; promoting the 
sale of the services [on behalf of others] by arranging advertisements; publicity and sales promotion services; promotion, 
advertising and marketing of on-line websites; arranging commercial transactions, for others, via online shops; provision 
of models for advertising; arrangement of advertising; advertising; preparation of publicity material; advertising services 
for architects; promotional management of celebrities; advertising services relating to books; advertising services 
relating to data bases; advertising services relating to the sale of motor vehicles; advertising services relating to the sale 
of personal property; advertising services for the literary industry; advertising services relating to the travel industries; 
advertising services relating to the provision of business; advertising of the services of other vendors, enabling 
customers to conveniently view and compare the services of those vendors; advertising for others; promotional 
advertising for exploration projects; advertising services relating to financial services; advertising services provided for 
florists; business advertising services relating to franchising; advertising services relating to financial investment; 
advertising of commercial or residential real estate; promotion [advertising] of business; advertising of business web 
sites; promotion of fairs for trade purposes; advertising services relating to hotels; advertising services relating to real 
property; promotional advertising relating to philosophical instruction; cinema advertising; promotional management for 
sports personalities; advertising relating to transport and delivery; business promotion; promotion of insurance services, 
on behalf of third parties; advertising of the goods of other vendors, enabling customers to conveniently view and 
compare the goods of those vendors; advertising services relating to newspapers; advertising services relating to public 
works; advertisement for others on the internet; advertising services relating to clothing; advertising services relating to 
the motor vehicle industry; advertising services relating to the transport industries; advertising relating to pharmaceutical 
products and in-vivo imaging products; advertising services relating to pharmaceuticals for the treatment of diabetes; 
advertising in the popular and professional press; advertising via electronic media and specifically the internet; 
advertising in periodicals, brochures and newspapers; personnel recruitment advertising; advertising services provided 
via a data base; direct marketing; electronic billboard advertising; classified advertising; advertising services by means of 
balloon displays; advertising services by means of sandwich board; promotional services provided by telephone; 
advertising services by means of television screen based text; advertising and marketing; advertisement and publicity 
services by television, radio, mail; advertising and promotion services and related consulting; advertising services for the 
promotion of e-commerce; advertising services relating to the recruitment of personnel; advertising services for 
promoting the brokerage of stocks and other securities; advertising services for the promotion of beverages; advertising 
through all public communication means; advertising services provided via the internet; advertisement via mobile phone 
networks; advertising, including on-line advertising on a computer network; advertising, including promotion of products 
and services of third parties through sponsoring arrangements and licence agreements relating to international sports' 
events; advertising and business advice relating to telematics' services; advertising particularly services for the 
promotion of goods; compilation of statistics relating to advertising; compilation of advertisements for use as web pages 
on the internet.

Cl.38;Internet service provider [isp] services; analogue transmission of data or audio visual images via a global 
computer network or the internet; audio, video and multimedia broadcasting via the internet and other communications 
networks; broadcasting of audiovisual and multimedia content via the internet; broadcasting services relating to internet 
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protocol tv; broadcasting of television programs via the internet; broadcasting of programmes via the internet; 
webcasting services; internet radio broadcasting services; broadcasting of motion picture films via the internet; providing 
access to mp3 web sites on the internet; providing access to digital music web sites on the internet; providing user 
access to the internet (services providers); provision of access to data via the internet; providing access to an internet 
discussion website; providing access to internet forums; providing access to websites on the internet or any other 
communications network; provision of internet access services; provision of access to the internet for others; providing 
on-line chat rooms for social networking; provision of access to internet protocol tv; provision of telecommunications 
access to databases and the internet; providing access to information on the internet; providing access to information via 
the internet; provision of access to online content, websites and online portals; providing access to web sites on the 
internet; providing access to gambling and gaming websites on the internet; providing telecommunications connections 
to the internet or databases; provision of telecommunication access and links to computer databases and to the internet; 
providing user access to information on the internet; providing user access to platforms on the internet; providing user 
access to portals on the internet; providing multiple user dial-up and dedicated access to the internet; provision of 
telecommunication access to audio content provided via the internet; provision of telecommunication access to video 
content provided via the internet; provision of access to an internet portal featuring video-on-demand programs; 
providing access to e-commerce platforms on the internet; providing access to internet chatrooms; provision of access to
internet platforms for the purpose of exchanging digital photographs; providing access to internet portals for third 
parties; providing access to platforms on the internet; providing access to platforms and portals on the internet; 
providing access to portals on the internet; providing access to the internet and other communications networks; 
providing internet chatrooms; providing an online interactive bulletin board; chatroom services for social networking; 
providing on-line chat rooms for transmission of messages among computer users; providing internet chat lines; 
providing internet chatrooms and internet forums; providing online forums; providing on-line forums for transmission of 
messages among computer users; providing voice chat services; providing voice communication services over the 
internet; providing telecommunications connections in an internet café; providing telecommunications connections to the 
internet; computer communication and internet access; transmission of data via the internet; internet services providers 
(isps); digital transmission of data via the internet; wireless transfer of data via the internet; electrical data transmission 
over a global remote data processing network, including the internet; electronic communication by means of chatrooms, 
chat lines and internet forums; electronic transmission of computer programs via the internet; electronic exchange of 
messages via chat lines, chatrooms and internet forums; provision of access to computer networks and the internet; 
streaming of television over the internet; transfer of information and data via online services and the internet; internet 
connection services for residential consumers and for commercial entities; internet based telecommunication services; 
internet telephony services; communications via a global computer network or the internet; provision of on-line 
communications services; communications services provided over the internet; live transmissions accessible via home 
pages on the internet [webcam]; mail services utilising the internet and other communications networks; simulcast of 
television programs over global communication networks, the internet or wireless networks; streaming audio and video 
material on the internet; streaming of audio material on the internet; streaming of video material on the internet; 
telecommunication services provided via internet platforms and portals; telecommunications services provided via the 
internet, intranet and extranet; internet access services; distribution of data or audio visual images via a global computer 
network or the internet; arranging access to databases on the internet; web messaging; forwarding messages of all kinds 
to internet addresses [web messaging]; web site forwarding services; telecommunication services provided via platforms 
and portals on the internet and other media; transmission and distribution of data or audiovisual images via a global 
computer network or the internet; transmission of greeting cards online; transmission of messages, data and content via 
the internet and other communications networks; transmission of videos, movies, pictures, images, text, photos, games, 
user-generated content, audio content, and information via the internet; transferring and disseminating information and 
data via computer networks and the internet; audio and video broadcasting services provided via the internet; 
transmission of audio data via the internet; transmission of user- generated content via the internet; transferring 
information and data via computer networks and the internet; transmission of multimedia content via the internet; 
broadcasting of video and audio programming over the internet; transmission of video data via the internet.

Cl.41;Special event planning consultation; services for the organisation of football events; organisation of cultural 
events.
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3676384    26/05/2017
[International Registration No. : 1374315]
Drone Racing League, Inc.

40 W. 27th St. New York NY 10001 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable video game software namely, computer and electronic game software via a global computer network 
and wireless devices relating to drone and unmanned aerial vehicle (UAV) racing, events, competitions, exhibitions, 
competitions; computer application software that may be downloaded via global computer networks for use in connection 
with computers, mobile computers, smart phones, media players, cell and mobile phones, wireless devices and portable 
handheld digital electronic devices, namely, software for the purpose of displaying information relating to drone and UAV 
racing, events, competitions, exhibitions, schedules, and media guides; audio visual recordings featuring content in the 
nature of drone and UAV racing, competitions, events, exhibitions, education and training; DVDs and compact discs all 
featuring content in the nature of drone and UAV racing, exhibitions, activities, competitions, tournaments, events, 
education and training.

Cl.25;Clothing, namely, t-shirts, shirts, sweatpants, sweatshirts, caps, coats and jackets.

Cl.28;Toys and sporting goods in the nature of drones and unmanned aerial vehicles (UAVs).

Cl.41;Education and entertainment services in the nature of professional drone and unmanned aerial vehicles (UAVs) 
races, events, competitions, tournaments and exhibitions; providing sports and entertainment information via a global 
computer network or a commercial on-line computer service, or by cable, satellite, television or radio; arranging and 
conducting drone and UAV competitions, namely, professional drone and UAV racing, tournaments, events, competitions, 
and exhibitions; drone and UAV fan club services, namely, personal appearances by a drone and UAV racing pilots, of 
professional drone and UAV racing teams; entertainment services, namely, live musical and dance performances 
provided during intervals at drone and UAV racing events; educational services, namely, conducting programs on drones 
and UAVs, and the piloting of drones and UAVs, production of radio and television programs featuring drone and UAV 
racing and drone and UAV training and education; presentation of live shows featuring drone and UAV racing, games, 
events, exhibitions, competitions, products and pilots in the nature of drone racing and UAV racing, organization of 
sporting and cultural activities (terms linguistically incorrect in the opinion of the International Bureau – Rule 13(2)(b) of 
the Common Regulations); entertainment services, namely, an on-going series featuring drone racing provided through 
cable television, satellite television, digital and wireless transmission, and television and radio broadcasts, providing a 
website featuring non-downloadable television and video programming in the nature of drone and UAV racing (terms too 
vague in the opinion of the International Bureau – Rule 13(2)(b) of the Common Regulations); entertainment services in 
the nature of development, production and distribution of films, movie trailers, videos, television programs and online 
television programs featuring drone and UAV racing, events, competitions, pilots, UAVs and drones; providing temporary 
use of non-downloadable interactive online video games, computer games and online video electronic games via an on-
demand service featuring drone and UAV racing, education and training; entertainment and educational services in the 
nature of development and production of multi-media content featuring drones and UAVs, drone and UAV racing, events, 
competitions, tournaments, drone and UAV operation, training, clinics, and classes.
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Priority claimed from 14/06/2017; Application No. : 30 2017 218 369 ;Germany 

3676400    06/07/2017
[International Registration No. : 1373989]
Zühra Akgöl

Schützenwaldweg 14 79540 Lörrach Germany

Proposed to be Used
IR DIVISION
Cl.3;Sun-tanning gels; after-sun oils [cosmetics]; alcoholic solvents being cleaning preparations; dandruff shampoo; 
baby bath mousse; babies' creams [non-medicated]; baby body milks; baby lotions; baby powder; baby wipes; baby 
bubble bath; baby shampoo mousse; baby shampoo; baby oils; bath and shower gels, not for medical purposes; bath 
preparations; bath preparations for animals; cosmetic preparations for baths; biological laundry detergents; laundry 
bleach; chemical laundry preparations; face creams for cosmetic use; hair creams; hair care creams; skin cream; hand 
creams; tooth whitening creams; cream soaps; decorative cosmetics; shower creams; shower gels; pre-moistened 
cosmetic wipes; moisturising creams, lotions and gels; moisturising preparations; soaps in liquid form; laundry liquids; 
cosmetic facial lotions; hair conditioners for babies; skin whitening preparations [cosmetic]; skin masks [cosmetics]; skin
care lotions [cosmetic]; cosmetics; cosmetics and cosmetic preparations; cosmetics for protecting the skin from 
sunburn; cosmetic preparations for the care of mouth and teeth; cosmetic sun-protecting preparations; oils for cosmetic 
purposes; body oils [for cosmetic use]; cosmetic oils for the epidermis; bath herbs; baby lotions; lotions for cosmetic 
purposes; mouthwash; non-medicated diaper rash cream; non-medicated toothpaste; mouthwashes, not for medical 
purposes; laundry washing preparations; oral hygiene preparations; tooth whitening preparations; shaving cream; 
cleaning preparations; cleaning agents for household purposes; cleaning preparations for fabrics; detergent soap; 
shampoos; shampoos for animals [non-medicated grooming preparations]; baby suncreams; sunscreen cream; sun 
protecting creams [cosmetics]; sunscreen preparations; dusting powder; talcum powder (non-medicated ) for babies; 
body talcum powder; cosmetics for animals; animal grooming preparations; shampoos for pets [non-medicated grooming 
preparations]; laundry preparations; soap powder; baby care products (non-medicated ); fabric softeners; dentifrices and 
mouthwashes; dental bleaching gels; toothpaste; dental care preparations for animals; essential oils, baby oil.

Cl.5;Pediculicidal shampoos; anti-bacterial cleaners; antibacterial soap; antimicrobial mouthwashes; antifungal creams 
for medical use; medicines for veterinary purposes; medicines for dental purposes; medicated creams for the care of the 
feet; medicinal creams for the protection of the skin; bath salts for medical purposes; bath preparations for medical 
purposes; creams for dermatological use; disinfectants; disinfectants for medical apparatus and instruments; 
disinfectants for medical instruments; disinfectants for veterinary use; lotions for pharmaceutical purposes; babies' 
creams [medicated]; medicated baby powders; medicated baby oils; medicated creams; creams (medicated ) for 
application after exposure to the sun; medicated nappy rash lotions; medicated shampoos; medicated talcum powder; 
talcum powder (medicated ) for babies; cleaning cloths impregnated with disinfectant for hygiene purposes; moist paper 
hand towels impregnated with a pharmaceutical lotion; tissues impregnated with pharmaceutical lotions; pharmaceutical 
creams; pharmaceutical preparations for animal skincare; acne cleansers [pharmaceutical preparations]; medicated 
shampoos; sunburn ointments; pharmaceutical preparations for treating sunburn; disinfectants impregnated into tissues; 
tissues impregnated with pharmaceutical lotions; sanitary preparations for veterinary use; dental rinse.
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Priority claimed from 21/11/2016; Application No. : 30 2016 032 900 ;Germany 

3676403    18/05/2017
[International Registration No. : 1374307]
Olschimke Beratungsgesellschaft mbB

Bahnhofstraße 8 30159 Hannover Germany

Proposed to be Used
IR DIVISION
Cl.35;Advertising, marketing and promotional services; advertising, marketing and promotional consultancy, advisory 
and assistance services; business consultancy and advisory services; computerized data management; computerized 
business information services; provision of business information via global computer networks; collating and 
systemizing of electronic data in computer databases; updating and maintenance of data in computer databases; 
provision of computerized data relating to business; business information services in the nature of providing information 
on business opportunities; business advisory services relating to the administration of information technology; data 
search in computer files for others.

Cl.41;Education and instruction; training; computer based training; computer training; electronic data processing 
training; instructional and training services; provision of training courses; organization of training; arranging and 
conducting of workshops [training].

Cl.42;IT consultancy, advisory and information services; IT security services in the nature of protection and recovery of 
computer data; IT project management; computer network configuration services; outsource service providers in the field 
of information technology; consultancy services relating to information technology; consultancy relating to technical 
design and planning of telecommunication equipment; providing information on computer technology and programming 
via a web site; cloud computing; advisory services relating to computer programming; software design for others; 
programming of electronic data processing [EDP] software; technical testing; scientific testing services; consultancy in 
the field of computers; electronic data storage; preparation of data processing programs; technical surveying; 
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preparation of scientific reports; monitoring of computer systems by remote access; technical research; research and 
development of new products for others; conversion of data and computer programs (other than physical alteration); 
scientific research conducted using databases and the Internet; server hosting; software as a service [SaaS]; technical 
consultancy relating to the design of computer hardware, software and computer peripherals; conducting technical 
project studies in the field of electronic data processing; technical project management in the field of electronic data 
processing; scientific research; scientific laboratory services; scientific and technological services and research and 
design services relating thereto; quality control services for certification purposes; user rights administration in computer
networks.
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3676414    15/08/2017
[International Registration No. : 1374219]
Zhejiang Chaodai Hardware Co., Ltd.

Bingang Industrial City, Shamen Town, Yuhuan County Zhejiang Province China

Proposed to be Used
IR DIVISION
Cl.6;Chains of metal; door knockers of metal; door handles of metal; door bolts of metal; ironmongery; knobs of metal; 
hinges of metal; fittings of metal for furniture; locks of metal, other than electric; hooks [metal hardware].

Cl.35;Business management for freelance service providers; invoicing; accounting; sponsorship search.
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Priority claimed from 21/03/2017; Application No. : 87379853 ;United States of America 

3676421    21/08/2017
[International Registration No. : 1374476]
Marquis, Inc.

11953 Prairie Industrial Parkway Hennepin IL 61327 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Ethanol for scientific, agricultural and industrial purposes.

Cl.4;Biodiesel fuel; ethanol fuels; corn oil for use as fuel feedstock.

Cl.31;Distillers dried grains with solubles (DDGS); wet distillers grains with solubles (WDGS).

Cl.39;Barge transport; helicopter transport; trucking services, namely, hauling of processed and unprocessed grains, 
ethanol, and corn oil.
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Priority claimed from 11/10/2016; Application No. : 2016-110572 ;Japan 

3676422    06/04/2017
[International Registration No. : 1374300]
Candeo Hospitality Management, Inc.

Shimbashi 4-5-1, Urban Shimbashi bldg. 8F, Minato-ku Tokyo 105-0004 Japan

Proposed to be Used
IR DIVISION
Cl.35;Consultancy services relating to the administration and management of hotels; business management of hotels; 
management of hotel incentive programmes for others; administration of consumer loyalty programs; advertising and 
publicity services; marketing agency services; promoting the goods and services of others by distributing coupons; 
business management analysis; business consulting, management, planning and supervision; market research and 
analysis; rental of advertising space on-line; providing and rental of advertising space; conducting, arranging and 
organizing trade shows and trade fairs for promotional and advertising purposes; providing employment information; 
presentation of goods on communication media, for retail purposes; business merchandising display services; providing 
information and advice to consumers regarding the selection of products and items to be purchased; providing 
information about products via telecommunication networks for advertising and sales purposes; provision of an on-line 
marketplace for buyers and sellers of goods and services.

Cl.43;Temporary accommodation services; hotel accommodation services; hotel information services; accommodation 
bureaux services; providing on-line information relating to hotel reservations; catering services for the provision of food 
and drink; providing food and drink; restaurant, cafe and bar services; providing conference rooms; providing facilities 
for exhibitions; rental of function rooms for wedding receptions; rental of function rooms; rental of rooms for holding 
functions, conferences, conventions, exhibitions, seminars and meetings; rental of banquet and social function facilities 
for special occasions; boarding for animals; preschooler and infant care at daycare centers; restaurant information 
services.
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Cl.44;Health spa services for health and wellness of the body and spirit incorporating massage, facial and body 
treatment services, and cosmetic body care services; provision of bath houses; providing sauna facilities; massage and 
therapeutic Shiatsu massage; reflexology services; aromatherapy services; health spa services; health care services 
provided by a health spa; advisory services relating to health care; providing health care information.

Cl.45;Wedding chapel services; conducting civil marriage ceremonies; planning and arranging of wedding ceremonies.
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3676455    26/05/2017
[International Registration No. : 1374322]
G.R. Lane Health Products Limited

Sisson Road Gloucester, Gloucestershire GL2 0GR United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical products and preparations; natural pharmaceutical preparations; natural remedies; natural 
remedies and herbal preparations; medicated confectionery; medicated confectionery containing menthol; lozenges for 
pharmaceutical purposes; pastilles for pharmaceutical purposes; throat pastilles, throat lozenges.

Cl.30;Confectionery; lozenges; pastilles; throat pastilles; hard candies.
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Priority claimed from 16/12/2016; Application No. : UK00003202713 ;United Kingdom 

3676467    13/06/2017
[International Registration No. : 1374353]
Mergermarket Limited

10 Queen Street Place London EC4R 1BE United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Electronic publications; digital media and recordings; electronic books; downloadable electronic publications; 
downloadable digital media and recordings; electronically recorded data; databases; computer software for publishing; 
all of the aforesaid concerning financial news, information and analysis or business news, information and analysis.

Cl.16;Printed matter; printed publications; books, publicity texts, journals, magazines, newspapers, newsletters, 
manuals, brochures, instructional and teaching materials; text books; reference materials; guides; brochures, leaflets; all 
of the aforesaid concerning financial news, information and analysis or business news, information and analysis; diaries; 
calendars; stationery.

Cl.35;Business analysis, research and information services; commercial information agency services; compilation of 
business statistics and commercial information; provision of business statistical information; provision of computerised 
business information data; economic information services for business purposes; provision of on-line business and 
commercial information; information and expert opinions relating to companies and business; preparation and 
compilation of business and commercial reports and information; opinion polling services; compilation and systemization
of information into computer databases; computerised file managing; document reproduction; arranging newspapers and 
magazine subscriptions for others; news clipping services; publication of publicity texts; marketing research and 
marketing studies; data retrieval services; arranging and conducting exhibitions and trade shows for business and 
commercial purposes; business consultancy services; advertising; event marketing; information and advisory services 
relating to all the aforementioned services; all of the aforesaid services also provided online via the Internet or by 
telecommunication and/or electronic means including computer databases; economic research services; compilation of 
legal information.

Cl.36;Financial affairs; financial research, analysis, forecasting and advisory services; financial information; financial 
information relating to mergers, acquisitions, corporate transactions, debt finance, debt trading and debt issuance; 
financial information evaluation, appraisal, forecasting and reporting; preparation of financial reports and analysis; 
financial research services; investment information; provision of pension information; provision of credit information; 
providing securities market information; collection of financial information; stocks and shares information services; 
foreign exchange information services; information services relating to financial business appraisals; information 
services relating to finance; information services relating to bonds; financial information services relating to financial 
bond markets; information services relating to securities; information services relating to banking; provision of pricing 
information about commodities; financial information services relating to individuals; financial information services 
relating to currencies; financial information services relating to infrastructure investment; providing information 
regarding publicly traded investments; provision of pricing information about money market rates; providing information, 
consultancy and advice in the field of financial valuation; information and advisory services concerning or relating to all 
of the aforesaid services; all of the aforesaid services also provided online via the Internet or by telecommunication 
and/or electronic means including computer databases.

Cl.41;Education; providing of training; arranging and conducting seminars; arranging and conducting of commercial, 
trade and business conferences; provision of news reporting; news reporting services; provision of online publications in 
the nature of news; library services provided by means of a computer database; publication of financial information, 
financial reports and financial analysis; editing, publishing of books, magazines, journals and texts; information and 
advisory services relating to all the aforesaid services; arranging and conducting seminars, conferences, congresses and 
conventions for business and commercial purposes.

Cl.45;Legal information research services; legal information services; provision of legal information.
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Priority claimed from 09/01/2017; Application No. : 016231755 ;European Union 

3676492    16/06/2017
[International Registration No. : 1374345]
SWEP International AB

Box 105 SE-261 22 Landskrona Sweden

Proposed to be Used
IR DIVISION
Cl.9;Computer programs, recorded; apparatus and instruments for measuring, signaling and control (supervision); 
electric installations for the remote control of industrial functions and operations; water meters and quantity indicators; 
luminous or mechanical signaling panels; pressure indicators and pressure gauges; densimeters, thermostats, 
temperature indicators; heat regulating apparatus; control instruments for heat regulating apparatus, heating boilers and 
heat exchangers.

Cl.11;Taps for pipes; control and safety devices for water supply plants; pipes, constituting parts of heating, ventilation 
and sanitation installations; sanitary apparatus and installations; water heaters; ventilation installations and apparatus 
(air-conditioning); radiators, heating installations, heating boilers, heat exchangers (not parts of machines) and parts and 
fittings therefor not included in other classes.

Cl.37;Installation of computer hardware.

Cl.42;Professional technological consultancy in the field of heating, ventilation, air-conditioning, refrigeration, energy 
and computer hardware and software; scientific and technological services and research and design relating thereto; 
engineering services; calibration (measuring); design and development of computer hardware and software; installation 
and leasing of computer software; leasing of computer hardware.
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3676501    02/06/2017
[International Registration No. : 1374336]
Christian Reining

Mecklenbecker Str. 323 b 48163 Münster Germany

Proposed to be Used
IR DIVISION
Cl.11;Air filters as part of domestic and commercial plants (climatization), except for engines.

Cl.16;Filter material of paper.

Cl.24;Filter material of textile.

Cl.37;Repair, maintenance and servicing of filter systems; cleaning of filter tubes; rental of cleaning machines.
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Priority claimed from 10/10/2016; Application No. : 30 2016 106 154 ;Germany 

3676532    09/02/2017
[International Registration No. : 1374237]
EXONDA SALON TOOLS GmbH

Friedländer Weg 39 36132 Eiterfeld Germany

Proposed to be Used
IR DIVISION
Cl.8;Hand-operated apparatus for hair care and/or for hair styling, for use in hairdressing salons and/or in the field of 
animal shearing; electric and mechanical hand-held apparatus for hair care and/or hair styling; hand-operated 
hairdressing apparatus; hand-held hairdressing apparatus; cutting equipment; hair cutting devices; shearers; hair 
clippers for animals; scissors; hair curling irons; polishing irons (glazing tools); crimping tongs; shaving instruments; 
razors; holders for hand-operated apparatus for hair care and/or hair styling, for use in hairdressing salons and/or in the 
field of animal shearing, for electric and mechanical hand-held apparatus for hair care and/or hair styling, for hand-
operated hairdressing apparatus, for hand-held hairdressing apparatus, for cutting apparatus, for hair cutting apparatus, 
for shearers, for hair clippers for animals (hand instruments), for shears, for curling tongs, for straightening irons, for 
crimping irons, for shaving apparatus, for razors.

Cl.11;Apparatus for lighting, steam generating, heat generating and drying for the purposes of hair care, hair styling 
and/or for use in hairdressing salons; hairdressing apparatus for lighting, steam generating, heat generating and drying; 
hair driers; hood hair dryers for beauty salon use; infrared lamps, not for medical purposes; steam generating apparatus; 
hair steamers for use in beauty salons; holders for apparatus for lighting, steam generating, heat generating and drying 
for the purposes of hair care, hair styling and/or for use in hairdressing salons, for hairdressing apparatus for lighting, 
steam generating, heat generating and drying, for hair dryers, for hair dryer hoods, for radiation apparatus, for infrared 
apparatus, for steaming apparatus, for hand-held steamers; adapted support arm systems with integrated power supply 
for supporting, positioning and/or electric supplying apparatus for lighting, steam generating, heat generating and drying 
for the purposes of hair care, hair styling and/or for use in hairdressing salons, hairdressing apparatus for lighting, steam 
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generating, heat generating and drying, hair dryers, hair dryer hoods, radiation apparatus, infrared apparatus, steaming 
apparatus, hand-held steamers; spring arms and spring arm systems, including being floor, wall or ceiling systems, for 
supporting, positioning and/or electric apparatus for lighting, steam generating, heat generating and drying for the 
purposes of hair care, hair styling and/or for use in hairdressing salons, hairdressing apparatus for lighting, steam 
generating, heat generating and drying, hair dryers, hair dryer hoods, radiation apparatus, infrared apparatus, steaming 
apparatus, hand-held steamers; supporting arms and horizontally movable beams, including having height-adjustable 
spring or motor arms for apparatus for lighting, steam generating, heat generating and drying for the purposes of hair 
care, hair styling and/or for use in hairdressing salons, for hairdressing apparatus for lighting, steam generating, heat 
generating and drying, for hair dryers, for hair dryer hoods, for radiation apparatus, for infrared apparatus, for steaming 
apparatus, for hand- held steamers; adapted connecting elements including brackets and connecting pieces for adapting 
or receiving or mounting apparatus for lighting, steam generating, heat generating and drying for the purposes of hair 
care, hair styling and/or for use in hairdressing salons, hairdressing apparatus for lighting, steam generating, heat 
generating and drying, hair dryers, hair dryer hoods, radiation apparatus, infrared apparatus, steaming apparatus, hand-
held steamers.

Cl.35;Retail and wholesale services, also online, in connection with hand-operated apparatus for hair care and/or hair 
styling, for use in hairdressing salons and/or in the field of animal shearing, with electric and mechanical hand-held 
apparatus for hair care and/or hair styling, with hand-operated hairdressing apparatus, with hand-held hairdressing 
apparatus, with cutting apparatus, with hair cutting apparatus, with shearers, with hair clippers for animals (hand 
instruments), with shears, with curling tongs, with straightening irons, with crimping irons, with shaving apparatus, for 
razors; retail and wholesale services, also online, in connection with supports and stands for hand- operated apparatus 
for hair care and/or hair styling, for use in hairdressing salons and/or in the field of animal shearing, for electric and 
mechanical hand-held apparatus for hair care and/or hair styling, for hand-operated hairdressing apparatus, for hand- 
held hairdressing apparatus, for cutting apparatus, for hair cutting apparatus, for shearers, for hair clippers for animals 
(hand instruments), for shears, for curling tongs, for straightening irons, for crimping irons, for shaving apparatus, for 
razors; retail and wholesale services, also online, in connection with apparatus for lighting, steam generating, heat 
generating and drying for the purposes of hair care, hair styling and/or for use in hairdressing salons, with hairdressing 
apparatus for lighting, steam generating, heat generating and drying, with hair dryers, with hair dryer hoods, with 
radiation apparatus, with infrared apparatus, with steaming apparatus, with hand-held steamers; retail and wholesale 
services, also online, in connection with supports and stands for apparatus for lighting, steam generating, heat 
generating and drying for the purposes of hair care, hair styling and/or for use in hairdressing salons, for hairdressing 
apparatus for lighting, steam generating, heat generating and drying, for hair dryers, for hair dryer hoods, for radiation 
apparatus, for infrared apparatus, for steaming apparatus, for hand-held steamers; retail and wholesale services, also 
online, in connection with support arm systems and ceiling supply units for supporting, positioning and/or supplying 
apparatus for lighting, steam generating, heat generating and drying for the purposes of hair care, hair styling and/or for 
use in hairdressing salons, with hairdressing apparatus for lighting, steam generating, heat generating and drying, with 
hair dryers, with hair dryer hoods, with radiation apparatus, with infrared apparatus, with steaming apparatus, with hand-
held steamers; retail and wholesale services, also online, in connection with spring arms and spring arm systems, 
including being floor, wall or ceiling systems, for supporting, positioning and/or supplying apparatus for lighting, steam 
generating, heat generating and drying for the purposes of hair care, hair styling and/or for use in hairdressing salons, 
with hairdressing apparatus for lighting, steam generating, heat generating and drying, with hair dryers, with hair dryer 
hoods, with radiation apparatus, with infrared apparatus, with steaming apparatus, with hand-held steamers; retail and 
wholesale services, also online, in connection with supporting arms and horizontally movable beams, including having 
height-adjustable spring or motor arms for apparatus for lighting, steam generating, heat generating and drying for the 
purposes of hair care, hair styling and/or for use in hairdressing salons, for hairdressing apparatus for lighting, steam 
generating, heat generating and drying, for hair dryers, for hair dryer hoods, for radiation apparatus, for infrared 
apparatus, for steaming apparatus, for hand-held steamers; retail and wholesale services, also online, in connection with 
connecting elements including brackets and connecting pieces for adapting or receiving or mounting apparatus for 
lighting, steam generating, heat generating and drying for the purposes of hair care, hair styling and/or for use in 
hairdressing salons, with hairdressing apparatus for lighting, steam generating, heat generating and drying, with hair 
dryers, with hair dryer hoods, with radiation apparatus, with infrared apparatus, with steaming apparatus, with hand-held 
steamers.

Cl.37;Maintenance, repair and/or servicing of hand-operated apparatus for hair care and/or hair styling, for use in 
hairdressing salons and/or in the field of animal shearing, of electric and mechanical hand-held apparatus for hair care 
and/or hair styling, of hand- operated hairdressing apparatus, of hand-held hairdressing apparatus, of cutting apparatus, 
of hair cutting apparatus, of shearers, of hair clippers for animals (hand instruments), of shears, of curling tongs, of 
straightening irons, of crimping irons, of shaving apparatus, of razors; maintenance, repair and/or servicing of supports 
and stands for hand-operated apparatus for hair care and/or hair styling, for use in hairdressing salons and/or in the field 
of animal shearing, for electric and mechanical hand-held apparatus for hair care and/or hair styling, for hand-operated 
hairdressing apparatus, for hand-held hairdressing apparatus, for cutting apparatus, for hair cutting apparatus, for 
shearers, for hair clippers for animals (hand instruments), for shears, for curling tongs, for straightening irons, for 
crimping irons, for shaving apparatus, for razors; maintenance, repair and/or servicing of apparatus for lighting, steam 
generating, heat generating and drying for the purposes of hair care, hair styling and/or for use in hairdressing salons, for 
hairdressing apparatus for lighting, steam generating, heat generating and drying, for hair dryers, for hair dryer hoods, for 
radiation apparatus, for infrared apparatus, for steaming apparatus, for hand-held steamers; maintenance, repair and/or 
servicing of supports and stands for apparatus for lighting, steam generating, heat generating and drying for the 
purposes of hair care, hair styling and/or for use in hairdressing salons, for hairdressing apparatus for lighting, steam 
generating, heat generating and drying, for hair dryers, for hair dryer hoods, for radiation apparatus, for infrared 
apparatus, for steaming apparatus, for hand-held steamers; maintenance, repair and/or servicing of support arm systems 
and ceiling supply units for supporting, positioning and/or supplying apparatus for lighting, steam generating, heat 
generating and drying for the purposes of hair care, hair styling and/or for use in hairdressing salons, hairdressing 
apparatus for lighting, steam generating, heat generating and drying, hair dryers, hair dryer hoods, radiation apparatus, 
infrared apparatus, steaming apparatus, hand-held steamers; maintenance, repair and/or servicing of spring arms and 
spring arm systems, including being floor, wall or ceiling systems, for supporting, positioning and/or supplying apparatus 
for lighting, steam generating, heat generating and drying for the purposes of hair care, hair styling and/or for use in 
hairdressing salons, hairdressing apparatus for lighting, steam generating, heat generating and drying, hair dryers, hair 
dryer hoods, radiation apparatus, infrared apparatus, steaming apparatus, hand-held steamers; maintenance, repair 
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and/or servicing of supporting arms and horizontally movable beams, including having height- adjustable spring or motor 
arms for apparatus for lighting, steam generating, heat generating and drying for the purposes of hair care, hair styling 
and/or for use in hairdressing salons, for hairdressing apparatus for lighting, steam generating, heat generating and 
drying, for hair dryers, for hair dryer hoods, for radiation apparatus, for infrared apparatus, for steaming apparatus, for 
hand-held steamers; maintenance, repair and/or servicing of connecting elements including brackets and connecting 
pieces for adapting or receiving or mounting apparatus for lighting, steam generating, heat generating and drying for the 
purposes of hair care, hair styling and/or for use in hairdressing salons, hairdressing apparatus for lighting, steam 
generating, heat generating and drying, hair dryers, hair dryer hoods, radiation apparatus, infrared apparatus, steaming 
apparatus, hand-held steamers.
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Priority claimed from 19/04/2017; Application No. : 23673957 ;China 

3676551    31/07/2017
[International Registration No. : 1373897]
YIWU TATA TRADE CO., LTD.

Room403, Unit5, Building 32, Yongjun Third District, Beiyuan Street, Yiwu City Zhejiang Province China

Proposed to be Used
IR DIVISION
Cl.11;Lighting apparatus and installations; cooling installations and machines; heating installations; water purifying 
apparatus and machines; bath installations; hand-held electric hair dryers; electric torches; grills [cooking appliances]; 
radiators, electric; gas scrubbing apparatus.

Cl.18;Trimmings of leather for furniture; rucksacks; handbags; bags for sports; imitation leather; travelling bags; 
clothing for pets; leather straps; umbrellas; mountaineering sticks.

Cl.22;Tarpaulins; vehicle covers, not fitted; bags [envelopes, pouches] of textile, for packaging; awnings of synthetic 
materials; tents; ropes; hammocks; awnings of textile; bags for washing hosiery; padding materials, not of rubber, 
plastics, paper or cardboard.
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3676560    18/08/2017
[International Registration No. : 1374235]
XIAMEN YARUI OPTICAL CO., LTD.

Unit 1101, No.1 Nantou Road, Siming District, Xiamen Fujian Province China

Proposed to be Used
IR DIVISION
Cl.35;Advertising; presentation of goods on communication media, for retail purposes; commercial administration of 
the licensing of the goods and services of others; providing business information via a web site; marketing; sales 
promotion for others; personnel management consultancy; word processing; accounting; rental of sales stands.

Cl.44;Health care; sanatoriums; health counseling; food nutrition guidance; beauty salons; visagists' services; pet 
grooming; gardening; opticians' services; rental of sanitation facilities.
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Priority claimed from 28/03/2017; Application No. : 30 2017 007 778 ;Germany 

3676572    19/07/2017
[International Registration No. : 1374472]
Roche Diagnostics GmbH

Sandhofer Strasse 116 68305 Mannheim Germany

Proposed to be Used
IR DIVISION
Cl.9;Software for use in the field of medicine, medical research and clinical research; medical software for the field of 
health IT and eHealth; software for use in healthcare information management; downloadable computer databases 
containing information in the field of medicine; downloadable software for accessing, organizing, interpreting and 
analyzing information from databases in the medical field; computer databases, in particular computer databases 
containing information about clinical, molecular, scientific and patient specific data; computer software for authorizing 
access to medical databases, in particular application software, interface software, software drives, data communication 
software and interactive computer software; downloadable cloud computing software.

Cl.42;Design and development of computer hardware and software; hosting services and software as a service and 
rental of software; IT consultancy and information; providing temporary use of non-downloadable computer software for 
viewing, analyzing, managing, reporting, and archiving digital images for use in the field of medicine, medical research 
and clinical research; application service provider [ASP] services, namely, providing online non-downloadable software 
for use in the field of medicine; providing virtual computer systems through cloud computing; development of non-
downloadable online computer portal for the storage of scientific data; electronic storage of medical data and information 
for physicians and healthcare professionals.
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Priority claimed from 20/06/2017; Application No. : 302017000068239 ;Italy 

3676575    12/07/2017
[International Registration No. : 1374490]
PBS S.R.L.

Via Giordano Bruno, 16 I-50136 Firenze Italy

Proposed to be Used
IR DIVISION
Cl.18;Bags; handbags; suitcases; purses; briefcases; wallets; key cases; shoulder bags; leather bags; imitation leather 
bags; beach bags; clutch bags; evening bags; attaché cases; business card cases; imitation leather; leather, unworked or 
semi-worked; parasols; travelling bags; travelling trunks; umbrellas; vanity cases, not fitted; walking sticks; leather 
shoulder belts; boxes of leather or leatherboard.

Cl.25;Sandals; shoes; slippers; bath slippers; flip-flops; mules; boots; half-boots; bath sandals; beach shoes; belts 
[clothing]; berets; clothing; dresses; footwear; gloves [clothing]; hats; heels; hoods [clothing]; jackets [clothing]; jumper 
dresses; leggings [trousers]; neck scarfs [mufflers]; neckties; overcoats; scarfs; shawls; shirts; short-sleeve shirts; 
skirts; skorts; suits; sweaters; tee-shirts; trousers; underwear; veils [clothing]; foulards [clothing articles]; blouses; 
pumps [footwear].
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Priority claimed from 24/01/2017; Application No. : 016283301 ;European Union 

3676577    24/07/2017
[International Registration No. : 1374415]
Siemens Aktiengesellschaft

Werner-von-Siemens-Str. 1 80333 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Electric signaling, measuring, counting, recording, monitoring, controlling, regulating and switching devices; 
electric apparatus for the input, processing, transmission, storage and output of data; electric and electronic instruments 
and apparatus for data capture and control; electric and electronic alarm devices and installations including devices and 
installations for protecting objects including burglar and rape alarms, security cameras and installations, entry camera 
and security installations and video surveillance equipment; warning and protection devices against water and fire 
damage; electrical access control apparatus; electronic access control system for buildings; electrical access control 
apparatus; data processing equipment and computers and peripheral devices therefor; readers (data processing 
equipment); data processing programs, in particular in the field of building technology and building automation.

Cl.11;Lighting, heating, steam generating, refrigerating, air conditioning and ventilating apparatus and facilities as well 
as components thereof.

Cl.35;Business management; business organisational consultancy in the field of building automation; business 
organisational project management in the field of building automation.

Cl.36;Financial and insurance consultancy in the field of building technology and building automation; real estate 
affairs.

Cl.37;Building construction; repair in the field of building technology and building automation; installation in the field 
of building technology and building automation; assembly, maintenance and repair of installations, equipment and 
apparatus in the field of building technology and building automation.

Cl.42;Technical planning, research and technical development of installations, equipment and apparatus, in particular 
in the field of building technology and building automation; technological consultancy and surveying in the field of 
building technology and building automation; creation and rental of data processing and process technology programs; 
technical project management in the field of building technology and building automation; design and development of 
computer hardware and software; provision of technological consultancy; conducting technical project studies; technical 
project management in the field of electronic data processing; maintenance and installation of software.
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Priority claimed from 01/02/2017; Application No. : 016309643 ;European Union 

3676614    26/07/2017
[International Registration No. : 1374418]
ADVANCED ONCOTHERAPY PLC

Dashwood House, 69 Old Broad Street, Level 17 London EC2M 1QS United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer software, recorded; computer programs [downloadable software]; particle 
accelerators; software for the guidance and control of particle accelerators; computer software relating to the medical 
field; software for the guidance and control of proton radiotherapy equipment; software for the guidance and control of 
proton radiotherapy accelerators; software for the guidance and control of proton radiotherapy linear accelerators; 
software for the guidance and control of linear accelerators; software for the guidance and control of particle linear 
accelerators; computer software for radiotherapy treatment planning; computer hardware for radiotherapy treatment 
planning; software for proton dosimetry; software for guidance and control of radiotherapy treatment nozzles, collimators 
and degraders; software for guidance and control of radiotherapy of proton source apparatus.

Cl.10;X-ray apparatus for medical purposes; X-ray tubes for medical purposes; apparatus and installations for the 
production of X-rays, for medical purposes; beds, specially made for medical purposes; radiotherapy apparatus; 
radiological apparatus for medical purposes; particle accelerators for medical use; radiotherapy treatment apparatus; 
radiotherapy treatment planning apparatus; linear accelerators for medical use; proton linear accelerators for medical 
use; proton source and proton source apparatus for medical use; patient positioning systems; chairs, specially made for 
medical purposes; proton dosimetry apparatus; radiotherapy treatment nozzles, collimators and degraders; proton 
radiotherapy treatment nozzles, collimators and degraders; imaging systems for radiotherapy.

Cl.44;Therapy services; health center services; medical clinic services; medical assistance; medical assistance in the 
field of proton therapy; medical services in the field of radiotherapy; radiotherapy treatment planning services; 
radiotherapy dosimetry services; imaging services for radiotherapy; medical services in the field of proton radiotherapy; 
proton radiotherapy treatment planning services; proton radiotherapy dosimetry services; imaging services for proton 
radiotherapy.
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3676749    07/06/2017
[International Registration No. : 1374419]
Helmut Rampler

Haunsbergstraße 17 A-5110 Oberndorf Austria

Brunhilde Rampler

Haunsbergstraße 17 A-5110 Oberndorf Austria

Proposed to be Used
IR DIVISION
Cl.3;Body and beauty care cosmetics made of natural brine (sodium, chloride, sodium bicarbonate).

Cl.5;Disinfectants, udder hygiene preparations for medical purposes.
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Priority claimed from 28/10/2016; Application No. : 71179 ;Jamaica 

3676800    25/04/2017
[International Registration No. : 1373649]
MCAFEE, LLC

2821 Mission College Blvd Santa Clara CA 95054 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer utility software; computer anti-virus software; computer software and hardware for providing network, 
internet, and computer security; computer software for the detection, blocking and removal of computer viruses, malware 
and other threats; computer communications software for monitoring, managing, filtering, and regulating electronic and 
wireless communications; computer software for protecting and securing computer networks and applications; computer 
software for encrypting and authenticating data; computer software for detecting and repairing computer software and 
hardware; computer software and hardware for automatically confirming and enforcing computer security policies, for 
identifying computer security policy violations, and for generating computer security policy compliance reports; 
computer software and hardware for the management, administration and optimization of computer networks and 
applications; computer software and hardware for use in the monitoring and control of, and generating reports on, 
computer and online activity; computer software for creating and maintaining firewalls; computer hardware and software 
for protecting and securing computer systems, and computer networks and applications; intrusion detection, prevention 
and repair software; computer software and hardware for encrypting and authenticating data; computer software for 
identity protection, authentication of users, and privacy control; computer software for secure storage and management 
of usernames and passwords; content filtering software; computer hardware and software for automatically updating 
computer utility and security software; computer hardware and software for rating the security level of internet sites; and 
digitally recorded manuals therefore packaged as a unit.

Cl.37;Installation, maintenance and repair services in the fields of computers, computer systems and electronic 
communication networks; maintenance of computer hardware.
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Cl.42;Providing temporary use of non-downloadable security software; providing temporary use of non-downloadable 
software in the field of computer, data, and network security; providing temporary use of non-downloadable software for 
detecting, blocking and removing computer viruses, malware and threats, encrypting and authenticating data, managing 
and filtering electronic communications, and detecting and repairing computer software and hardware problems; 
consulting, testing, research and advisory services in the field of computer, data, and network security; research, 
development and design of computer hardware and software; technical support services for others in the fields of 
computer, data, and network security; automatic updating of computer software; troubleshooting of computer hardware 
and software; monitoring of computer systems by remote access including collecting, compiling, and analyzing data, for 
the purpose of generating and transmitting reports on and ratings of the level of security of third party software residing 
on the computers of others; computer security threat analysis for protecting data in the nature of collecting, compiling, 
and analyzing data for the purpose of generating and transmitting reports on and ratings of the level of security of third 
party software residing on the computers of others; computer programming services for others in the fields of computer, 
data, and network security; computer forensics services; providing information in the fields of network, data, and 
computer security; maintenance of computer software; monitoring of computer systems for security purposes to protect 
data and information from unauthorized access; security services, namely, intrusion detection services, intrusion 
prevention services, vulnerability assessment services; and services in the nature of detecting and removing computer 
viruses and threats.
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Priority claimed from 26/10/2016; Application No. : 302016000108216 ;Italy 

3677101    21/04/2017
[International Registration No. : 1374183]
LOTTO SPORT ITALIA S.P.A.

Via Montebelluna, 5/7 I-31040 TREVIGNANO (TV) Italy

Proposed to be Used
IR DIVISION
Cl.3;Perfumery, essential oils, cosmetics, hair lotions; dentifrices; after-shave lotions; almond milk for cosmetic 
purposes; almond oil; almond soap; amber [perfume]; antiperspirant soap; antiperspirants [toiletries]; aromatics 
[essential oils]; astringents for cosmetic purposes; badian essence; bath salts, not for medical purposes; cosmetic 
preparations for bath; beauty masks; bergamot oil; boot cream; non-medicated bar soap; essential oils of cedar wood; 
cleansing milk for toilet purposes; colorants for cosmetic purposes; cosmetic kits; cotton sticks for cosmetic purposes; 
cotton wool for cosmetic purposes; cosmetic creams; preservative creams for leather; degreasers other than for use in 
manufacturing processes; deodorant soap; deodorants for personal use; depilatory preparations; detergents other than 
for use in manufacturing operations and for medical purposes; cosmetic dyes; eau de Cologne; emery; ethereal 
essences; extracts of flowers [perfumes]; bases for flower perfumes; gaultheria oil; geraniol; incense; ionone 
[perfumery]; jasmine oil; lavender oil; lavender water; essential oils of lemon; lipsticks; lotions for cosmetic purposes; 
make-up sets; make-up powder; make-up preparations for the face and the body; make-up removing preparations; 
mascara; mint essence [essential oil]; mint for perfumery; mouth washes, not for medical purposes; musk [perfumery]; 
mustache wax; non-medicated nail care preparations; oils for cosmetic purposes; oils for perfumes; oils for toilet 
purposes; cosmetic pencils; eyebrow pencils; perfumes; petroleum jelly for cosmetic purposes; pomades for cosmetic 
purposes; rose oil for cosmetic purposes; scented water; shampoos; shaving preparations; shaving soap; shoe polish; 
shoe wax; shoemakers' wax; cosmetic preparations for skin care; skin whitening creams; bath soaps in liquid, solid or gel
form; soap for foot perspiration; sunscreen preparations; sun-tanning preparations [cosmetics]; talcum powder, for toilet 
use; tissues impregnated with cosmetic lotions; toilet water; non-medicated toiletry preparations; decorative transfers for 
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cosmetic purposes; depilatory wax.

Cl.9;Optical, measuring and life-saving apparatus and instruments; protective eyewear; footwear for protection against 
accidents, radiation and fire; motorcyclists' helmets; life belts, life jackets; anti-dazzle shades; anti-glare visors; clothing 
especially made for laboratories; clothing for protection against accidents, irradiation and fire; clothing for protection 
against fire; eyeglass cases; eyeglass chains; eyeglass cords; eyeglass frames; eyeglasses; gloves for protection against 
accidents; riding helmets; knee-pads for workers; pince-nez; pince-nez cords; protection devices for personal use against 
accidents; protective helmets; protective helmets for sports; protective masks; safety restraints, other than for vehicle 
seats and sports equipment; shoes for protection against accidents, irradiation and fire; spectacle glasses; time clocks 
[time recording devices]; time recording apparatus; workmen's protective face-shields.

Cl.14;Precious metals and their alloys; jewellery and precious stones; horological and chronometric instruments.

Cl.16;Paper and cardboard; printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists' materials; paint brushes; typewriters and office requisites [except furniture]; instructional 
and teaching material (except apparatus); plastic materials for packaging; printers' type; printing blocks; albums; 
almanacs; announcement cards [stationery]; bags [envelopes, pouches] of paper or plastics, for packaging; booklets; 
books; cards; catalogues; covers [stationery]; paper cutters [office requisites]; drawing instruments; drawing materials; 
drawing pens; drawing sets; drawing squares; drawing T-squares; elastic bands for offices; envelopes [stationery]; 
erasing products; face towels of paper; files [office requisites]; folders [stationery]; fountain pens; greeting cards; 
handkerchiefs of paper; holders for checkbooks [cheque books]; napkins of paper for removing make-up; note books; 
office requisites, except furniture; paint boxes [articles for use in school]; paper knives [cutters] [office requisites]; 
passport holders; pen cases; pencil holders; pencil sharpeners, electric or non-electric; pencils; penholders; pens [office 
requisites]; postcards; posters; rubber erasers; drawing rulers; school supplies [stationery]; toilet paper; towels of paper; 
transfers [decalcomanias]; wrapping paper; wristbands for the retention of writing instruments; writing board erasers; 
writing brushes; writing cases [sets]; writing cases [stationery]; writing chalk; writing instruments; writing materials; 
writing or drawing books; writing pads; writing paper; writing slates; Xuan paper for Chinese painting and calligraphy.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes (except paint brushes); brush-
making materials; articles for cleaning purposes; glassware, porcelain and earthenware; bootjacks; boot trees 
[stretchers]; brush goods; brushes for footwear; comb cases; large-toothed combs for the hair; polishing leather; shaving 
brush stands; shaving brushes; shoe brushes; shoe horns; shoe trees [stretchers]; soap boxes; fitted vanity cases.

Cl.24;Textiles and textile goods; bed and table covers; banners; bath linen, except clothing; bed blankets; bed clothes; 
bed linen; bolting cloth; brocades; bunting; calico; printed calico cloth; chenille fabric; cheviots [cloth]; cloth; cotton 
fabrics; duvet covers; covers for cushions; crepe [fabric]; crepon; damask; diapered linen; eiderdowns [down coverlets]; 
elastic woven material; esparto fabric; fabric of imitation animal skins; fabrics for textile use; face towels of textile; felt; 
fiberglass fabrics for textile use; flags, not of paper; flannel [fabric]; frieze [cloth]; fustian; gauze [cloth]; gummed cloth, 
other than for stationery; haircloth [sackcloth]; handkerchiefs of textile; hemp cloth; hemp fabric; household linen; jersey 
[fabric]; jute fabric; knitted fabric; labels of cloth; linen cloth; lingerie fabric; lining fabric for shoes; linings [textile]; 
marabouts [cloth]; textile material; moleskin [fabric]; non-woven textile fabrics; pillow shams; plastic material [substitute 
for fabrics]; ramie fabric; rayon fabric; table runners; sanitary flannel; serviettes of textile; sheets [textile]; shrouds; silk 
[cloth]; silk fabrics for printing patterns; sleeping bags [sheeting]; taffeta [cloth]; tissues of textile for removing make-up; 
towels of textile; travelling rugs [lap robes]; trellis [cloth]; tulle; upholstery fabrics; velvet; woolen cloth; zephyr [cloth].

Cl.35;Sale by retail, wholesale, online and by mail order of clothing, sportswear, footwear, sports footwear, headgear, 
belts, perfumery, cosmetics, soaps, watches, spectacles, sunglasses, sports glasses, spectacle frames, spectacle cases, 
protective and safety clothing and footwear, protective helmets for sports, luggage, rucksacks, bags, holdalls for sports, 
bags for sporting articles, goods made from paper, stationery, gymnastic and sporting articles, footballs, shin pads, knee 
pads, gloves for sports, household and kitchen utensils and containers, woven and textile products, household linen, 
bedlinen, blankets, table linens.

7662



Trade Marks Journal No: 1825 ,   27/11/2017           Class 99 
 

Priority claimed from 19/01/2017; Application No. : 2017-004062 ;Japan 

3677107    05/07/2017
[International Registration No. : 1374450]
Lumielina International Inc.

Ginza Yamato Building, 7-9-17 Ginza, Chuo-ku Tokyo 104-0061 Japan

Proposed to be Used
IR DIVISION
Cl.3;Soaps and detergents; shampoos; dentifrices; cosmetics; cosmetic preparations for skin care; hair care 
preparations; hair rinses; hair conditioners; non-medicated hair treatment preparations for cosmetic purposes; non-
medicated toiletries; perfume and flavour materials, namely, essential oils for food flavoring, essential oils for beverage 
flavoring; incense; fragrances; false nails; false eyelashes; breath fresheners; deodorants for animals.

Cl.8;Curling tongs; crimping irons; hand implements for hair curling; electric flat irons; electric razors; electric hair 
clippers; bladed or pointed hand tools and swords; scissors; egg slicers, non-electric; non-electric planes for flaking 
dried bonito blocks; Katsuo-bushi planes; can openers, non-electric; spoons; cheese slicers, non-electric; pizza cutters, 
non-electric; table forks; shaving cases; pedicure sets; eyelash curlers; manicure sets; palette knives.

Cl.11;Air conditioners for industrial purposes; hot-water space heating apparatus for industrial purposes; industrial 
humidifiers; air purifiers; steam heating apparatus for industrial purposes; dehumidifiers for industrial purposes; 
pavement heating apparatus for industrial purposes; solar thermal collectors [heating]; towel steamers for beauty salon 
use; hair drying apparatus for beauty salon use; hair dryers for beauty salon use; hair steamers for beauty salon use; 
shampoo basins for barbers' shop; electric lamps; apparatus for lighting; household electrothermic appliances; electric 
rice cookers for household purposes; electric water purifying apparatus for household purposes; household 
electrothermic appliances for beauty or sanitary purposes, namely, facial equipment using ultrasonic waves for 
household purposes, hair dryers for household purposes, electric hair steamers for household use, electric hair dyeing 
apparatus for household purposes, electric hair drying apparatus for household purposes, steam facial apparatus, 
namely, saunas for household purposes, electric automatic hair washing apparatus for household purposes; water 
purifiers for household purposes, non-electric; solar water heaters.

Cl.32;Beers; soft drinks; non-carbonated soft drinks; non-alcoholic carbonated drinks; drinking water; table waters; 
mineral water beverages; fruit juices; non-alcoholic vegetable juice beverages; extracts of hops for making beer; whey 
beverages.
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Priority claimed from 17/03/2017; Application No. : 87375458 ;United States of America 

3677122    06/07/2017
[International Registration No. : 1374379]
Providence Medical Technology, Inc.

1331 N. California Blvd, Ste. 320 Walnut Creek CA 94596 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Human allograft bone, human allograft tissue, and human demineralized bone matrix.

Cl.10;Medical instruments for use in performing spinal fusion and inserting spinal implants; spinal implants and 
cervical cages composed of artificial materials; and bone screws.
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3677123    29/06/2017
[International Registration No. : 1374409]
Shadesign GmbH + Co KG

Europastrasse 8 A-9524 St. Magdalen Austria

Proposed to be Used
IR DIVISION
Cl.6;Supporting and clamping columns, assembly base plates, wall brackets, cranks and fabric shafts, all 
aforementioned goods made of metal or predominantly of metal, in particular for shading systems, privacy screens and 
room partitions, wire ropes, tensioning cables of metal; associated parts for all of the aforesaid goods.

Cl.19;Privacy screen, room partition and/or awning structures for holding and tensioning material webs, in particular 
textile material webs, webs of natural material and/or plastic, in particular in the form of covers, sheets, sailcloth, sun 
sails, awning fabric, associated parts for all of the aforesaid goods.

Cl.22;Shade canopies based on textile material webs and/or material webs of natural materials and/or plastics, in 
particular awnings, tarpaulins, sailcloth, fabric for awnings; awnings or awning-like shade canopies of textile materials, 
natural materials and/or plastics; ropes and cord of natural or artificial textile fibres, or plastics, in particular for 
tensioning and supporting covers, sheets, sailcloth, sun sails, awning fabric; the aforesaid shade canopies in particular 
for terraces, balconies, open spaces, green spaces and landscaped areas, caravans, motor homes, boats and/or ships; 
associated parts for all of the aforesaid goods.
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Priority claimed from 31/01/2017; Application No. : 016303695 ;European Union 

3677124    17/07/2017
[International Registration No. : 1374412]
Sonetel AB

Box 647 SE-114 11 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.9;Computer software for publishing and sharing digital media and information via global computer and 
communication networks; electronic messaging software; communications software for electronic processing and 
exchange of voice, data, video and graphics accessible via computer networks, mobile and wireless networks and 
telecommunications networks; computer software for processing images, graphics, audio, video, and text; audio and 
video conferencing software; computer software for video telephony.

Cl.38;Telecommunications, namely providing and transmission of audio, video, data and digital messages via wireless 
communications networks and the internet; electronic messaging; video and audio conferencing services conducted via 
the web, telephone and mobile devices.

Cl.41;Education, providing of training relating to the use and operation of cable and wireless communications networks 
for messages, audio, video and data, and call storage and search systems for telecommunications and data systems.

Cl.42;Providing of online non-downloadable software for publishing and sharing digital media and information via 
global computer and communications networks; providing of online non-downloadable software for electronic 
messaging; providing of online non-downloadable software for electronic exchange and processing of voice, data, video 
and graphics accessible via computer networks, mobile and wireless networks and telecommunications networks.
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Priority claimed from 13/12/2016; Application No. : 302016000125799 ;Italy 

3677127    24/04/2017
[International Registration No. : 1374323]
SACE S.P.A.

Piazza Poli, 37/42 I-00187 Roma Italy

Proposed to be Used
IR DIVISION
Cl.16;Etchings; aquarelles; adhesives [glues] for stationery or household purposes; franking machines for office use; 
albums; almanacs; cigar bands; hand labelling appliances; bookbinding apparatus and machines [office equipment]; 
vignetting apparatus; apparatus for mounting photographs; document laminators for office use; hand-rests for painters; 
modelling clay; stationery; bookbinding material; office requisites, except furniture; towels of paper; drawing sets; stencil 
cases; cases for stamps [seals]; writing cases [stationery]; atlases; stickers [stationery]; ink sticks; chart pointers, non-
electronic; bibs of paper; adhesive bands for stationery or household purposes; gummed tape [stationery]; table linen of 
paper; tickets; musical greeting cards; greeting cards; pads [stationery]; drawing pads; spools for inking ribbons; binding 
strips [bookbinding]; architects' models; wristbands for the retention of writing instruments; etching needles; tracing 
needles for drawing purposes; envelopes [stationery]; inkwells; tracing patterns; calendars; writing board erasers; song 
books; hat boxes of cardboard; printing type; paper; carbon paper; copying paper [stationery]; wrapping paper; writing 
paper; silver paper; tracing paper; wood pulp paper; filter paper; toilet paper; luminous paper; sewing patterns; waxed 
paper; paper for recording machines; drawer liners of paper, perfumed or not; electrocardiograph paper; parchment 
paper; paper for radiograms; papier mâché; Xuan paper for Chinese painting and calligraphy; cards; geographical maps; 
desk mats; folders for papers; signboards of paper or cardboard; placards of paper or cardboard; posters; postcards; 
cardboard; wood pulp board [stationery]; perforated cards for Jacquard looms; catalogues; tags for index cards; painters' 
easels; tablemats of paper; sealing wax; modelling wax, not for dental purposes; letter trays; hectographs; mimeograph 
apparatus and machines; numbers [type]; rollers for typewriters; newsletters; files [office requisites]; electrotypes; 
printing blocks; pen clips; cabinets for stationery [office requisites]; starch paste [adhesive] for stationery or household 
purposes; glue for stationery or household purposes; manifolds [stationery]; compasses for drawing; composing sticks; 
covers [stationery]; covers of paper for flower pots; chromolithographs [chromos]; transfers [decalcomanias]; diagrams; 
graphic prints; adhesive tape dispensers [office requisites]; finger-stalls [office requisites]; duplicators; elastic bands for 
offices; labels, not of textile; marking pens [stationery]; handkerchiefs of paper; printers' blankets, not of textile; 
paperweights; staples for offices; page holders; figurines [statuettes] of papier mâché; cords for bookbinding; paper 
coffee filters; paper bows; plastic bubble packs for wrapping or packaging; absorbent sheets of paper or plastic for 
foodstuff packaging; paper sheets [stationery]; sheets of reclaimed cellulose for wrapping; viscose sheets for wrapping; 
humidity control sheets of paper or plastic for foodstuff packaging; drawing materials; writing materials; school supplies 
[stationery]; photographs [printed]; photo-engravings; postage stamps; comic books; punches [office requisites]; flags of 
paper; paper clasps; marking chalk; tailors' chalk; writing chalk; chalk for lithography; newspapers; gluten [glue] for 
stationery or household purposes; gums [adhesives] for stationery or household purposes; rubber erasers; paper-clips; 
bottle wrappers of cardboard or paper; stuffing of paper or cardboard; pictures; ink; Indian inks; correcting ink 
[heliography]; bottle envelopes of cardboard or paper; isinglass for stationery or household purposes; engraving plates; 
address plates for addressing machines; blackboards; writing slates; printed matter; steel letters; type [numerals and 
letters]; booklets; books; printers' reglets; correcting fluids [office requisites]; lithographs; typewriters, electric or non-
electric; envelope sealing machines, for offices; stapling presses [office requisites]; sealing machines for offices; 
addressing machines; pencil sharpening machines, electric or non-electric; manuals [handbooks]; terrestrial globes; 
stencils [stationery]; stencil plates; erasing shields; teaching materials [except apparatus]; packaging material made of 
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starches; packing [cushioning, stuffing] materials of paper or cardboard; modelling materials; filtering materials [paper]; 
sealing compounds for stationery purposes; plastics for modelling; pencils; charcoal pencils; slate pencils; stencils; 
pencil leads; handwriting specimens for copying; embroidery designs [patterns]; forms, printed; adhesive tapes for 
stationery or household purposes; self-adhesive tapes for stationery or household purposes; correcting tapes [office 
requisites]; paper ribbons; inking ribbons for computer printers; inking ribbons; typewriter ribbons; pen wipers; 
numbering apparatus; obliterating stamps; engravings; lithographic works of art; oleographs; pamphlets; printed 
timetables; sealing wafers; pantographs [drawing instruments]; announcement cards [stationery]; modelling paste; 
pastels [crayons]; plastic film for wrapping; plastic cling film, extensible, for palletization; pens [office requisites]; 
paintbrushes; writing brushes; painters' brushes; nibs; nibs of gold; steel pens; office perforators; periodicals; graining 
combs; blueprints; watercolor [watercolour] saucers for artists; cream containers of paper; folders [stationery]; 
lithographic stones; ink stones [ink reservoirs]; money clips; paintings [pictures], framed or unframed; polymer modelling 
clay; advertisement boards of paper or cardboard; holders for checkbooks [cheque books]; document holders 
[stationery]; chalk holders; pencil holders; pencil lead holders; passport holders; penholders; pen cases; credit card 
imprinters, non-electric; erasing products; prospectuses; printed publications; drawing pins; writing or drawing books; 
square rulers; loose-leaf binders; document files [stationery]; graphic representations; scrapers [erasers] for offices; 
bookends; ledgers [books]; indexes; drawing T-squares; drawing rulers; bookbindings; graphic reproductions; portraits; 
magazines [periodicals]; house painters' rollers; bags [envelopes, pouches] of paper or plastics, for packaging; conical 
paper bags; bags for microwave cooking; garbage bags of paper or of plastics; face towels of paper, boxes of cardboard 
or paper; paint boxes [articles for use in school]; index cards [stationery]; bookmarkers; inkstands; printing sets, portable 
[office requisites]; place mats of paper; biological samples for use in microscopy [teaching materials]; histological 
sections for teaching purposes; balls for ball-point pens; seals [stamps]; shields [paper seals]; stands for pens and 
pencils; mats for beer glasses; coasters of paper; drawing squares; molds for modelling clays [artists' materials]; steatite 
[tailor's chalk]; fountain pens; fabrics for bookbinding; paper tapes and cards for the recordal of computer programmes; 
drawing instruments; writing instruments; French curves; photograph stands; stamp stands; holders for stamps [seals]; 
note books; paper knives [cutters] [office requisites]; blotters; stamp pads; inking pads; typewriter keys; arithmetical 
tables; drawing boards; prints [engravings]; clipboards; palettes for painters; tracing cloth; composing frames [printing]; 
bookbinding cloth; inking sheets for document reproducing machines; inking sheets for duplicators; gummed cloth for 
stationery purposes; canvas for painting; pencil sharpeners, electric or non-electric; trading cards other than for games; 
stamps [seals]; address stamps; sealing stamps; drawing pens; tablecloths of paper; table napkins of paper; tissues of 
paper for removing make-up; transparencies [stationery]; paper shredders for office use; cardboard tubes; moisteners for 
gummed surfaces [office requisites]; moisteners [office requisites]; galley racks [printing]; paint trays; trays for sorting 
and counting money; flyers.

Cl.36;Insurances; financial affairs; monetary affairs; real estate affairs; real estate services; rental of apartments; 
leasing of farms; accommodation bureaux [apartments]; real estate management; apartment house management; 
financial management; financial analysis; brokerage; securities brokerage; insurance consultancy; financial consultancy; 
mutual funds; deposits of valuables; safe deposit services; issuance of travelers' checks; issuance of tokens of value; 
issuance of credit cards; factoring; investment of funds; surety services; financial management of reimbursement 
payments for others; financial information; providing financial information via a web site; insurance information; stocks 
and bonds brokerage; brokerage of carbon credits; capital investment; lease-purchase financing; leasing of real estate; 
rental of offices [real estate]; insurance brokerage; real estate brokerage; online banking; exchanging money; clearing, 
financial; organization of collections; instalment loans; fiscal assessments; lending against security; loans [financing]; 
pawnbrokerage; arranging finance for construction projects; stock exchange quotations; rent collection; actuarial 
services; banking; credit bureaux; debt collection agencies; real estate agencies; customs brokerage; credit card 
services; debit card services; savings bank services; charitable fund raising; debt advisory services; financing services; 
provident fund services; business liquidation services, financial; stock brokerage services; retirement payment services; 
mortgage banking; trusteeship; insurance underwriting; fire insurance underwriting; accident insurance underwriting; 
health insurance underwriting; marine insurance underwriting; life insurance underwriting; financial sponsorship; 
financial evaluation of standing timber; real estate appraisal; stamp appraisal; jewellery [jewelry (Am.)] appraisal; art 
appraisal; antique appraisal; numismatic appraisal; financial evaluation [insurance, banking, real estate]; repair costs 
evaluation [financial appraisal]; financial evaluation of wool; electronic funds transfer, check [cheque] verification; 
brokerage services for capital investment; calculation of the yield on postal savings certificates and books (postal 
savings bonds and passbook savings accounts); loans to local entities for the financing of public works; loans and 
financing in support of social housing initiatives; subsidized financing to support industrial policies; corporate and 
project financing, national and international private equity infrastructure funds; interest rates applied to loans provided to 
municipalities, regions, state-owned undertakings and on postal savings products (postal savings bonds and passbook 
savings accounts); bond issues for institutional investors; issue of savings certificates, postal passbook accounts and 
bonds for private investors (retail); financial and equity investments in companies having a stable financial position and 
with adequate profitability prospects and significant growth prospects; supporting services for the economy and 
undertakings; counselling and enhancement in the management of real estate (of local entities).

Cl.41;Academies [education]; animal training; rental of movie projectors and accessories; rental of show scenery; 
rental of stage scenery; rental of tennis courts; rental of motion pictures; rental of sound recordings; coaching [training]; 
providing casino facilities [gambling]; circuses; boarding schools; music composition services; conducting fitness 
classes; timing of sports events; entertainment; radio entertainment; television entertainment; dubbing; teaching; 
religious education; educational examination; practical training [demonstration]; providing on-line music, not 
downloadable; providing golf facilities; providing on-line videos, not downloadable; providing on-line electronic 
publications, not downloadable; gambling; entertainment information; education information; recreation information; 
gymnastic instruction; correspondence courses; sign language interpretation; layout services, other than for advertising 
purposes; providing sports facilities; providing karaoke services; microfilming; production of radio and television 
programmes; videotape editing; music-halls; rental of audio equipment; rental of lighting apparatus for theatrical sets or 
television studios; rental of radio and television sets; games equipment rental; rental of skin diving equipment; rental of 
sports equipment, except vehicles; toy rental; rental of sports grounds; rental of video cassette recorders; rental of 
stadium facilities; rental of video cameras; rental of videotapes; organization of balls; organization of sports 
competitions; arranging of beauty contests; organization of competitions [education or entertainment]; organization of 
exhibitions for cultural or educational purposes; operating lotteries; organization of fashion shows for entertainment 
purposes; organization of shows [impresario services]; arranging and conducting of concerts; arranging and conducting 
of conferences; arranging and conducting of congresses; arranging and conducting of colloquiums; arranging and 
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conducting of seminars; arranging and conducting of symposiums; arranging and conducting of workshops [training]; 
vocational guidance [education or training advice]; party planning [entertainment]; booking of seats for shows; lending 
libraries; film production, other than advertising films; production of music; production of shows; cinema presentations; 
publication of books; publication of texts, other than publicity texts; publication of electronic books and journals on-line; 
electronic desktop publishing; presentation of live performances; theatre productions; scriptwriting services; writing of 
texts, other than publicity texts; videotaping; photographic reporting; vocational retraining; nursery schools; modelling 
for artists; entertainer services; mobile library services; ticket agency services [entertainment]; calligraphy services; 
holiday camp services [entertainment]; sport camp services; health club services [health and fitness training]; club 
services [entertainment or education]; news reporters services; disc jockey services; discotheque services; physical 
education; providing recreation facilities; photography; zoological garden services; game services provided on-line from 
a computer network; language interpreter services; night clubs; providing museum facilities [presentation, exhibitions]; 
orchestra services; amusement parks; personal trainer services [fitness training]; providing amusement arcade services; 
recording studio services; movie studios; translation; services of schools [education]; subtitling; tutoring.
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Priority claimed from 03/11/2016; Application No. : 30 2016 109 941 ;Germany 

3677130    21/04/2017
[International Registration No. : 1374337]
ATLAS ELEKTRONIK GmbH

Sebaldsbrücker Heerstraße 235 28309 Bremen Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, surveying, photographic, filming, optical, weighing, measuring, signaling, control, rescue and teaching 
apparatus and instruments; nautical apparatuses and instruments, in particular navigation and control systems and 
systems for ships formed therefrom; devices for recording, transmitting and reproduction of sound and image; data 
processing devices and computers; echo sounders for measuring travelling distances of underwater sounds; acoustic 
devices for locating and controlling mines and systems for tracing mines composed thereof; radar devices; anti-collision 
devices; radiolocators; signalling devices for electro-magnetic waves; ship handling simulators; shooting simulators; 
combat training simulators; navigation training simulators; optical devices and instruments, namely visual systems for 
simulators; locators for automatic target detection, target tracking, target classification and target engagement; sonars 
and sonar systems and parts thereof used in over- and underwater vehicles for the use of weapons, in particular 
underwater-driven steering bodies; guidance and weapon use systems, in particular over- and underwater vehicles, 
namely signal processing systems, consisting of monitoring sensors for airspace and sea area; image compilers, data 
processing devices, in particular with monitors, control panels and interface units for connection of effectors; above-
mentioned goods, except for the monitoring, controlling and regulating of aircraft, all the above-mentioned products 
exclusively for nautical, military and monitoring application.

Cl.12;Vehicles; apparatuses for transportation by air, water and land.

Cl.13;Launching appliances for underwater vehicles, namely for torpedoes, anti-torpedo torpedoes , and for explosive 
devices, namely grenades, mines, rockets, missiles; decoys for underwater vehicles, namely torpedoes and anti-torpedo 
torpedoes; grenades, mines, rockets, missiles and parts thereof, included in this class; casings and casing sections for 
weapons used in underwater vehicles, namely rear section with steering device, propulsion section with rocket engine, 
warhead with explosive charge, training head without explosive charge; weapons, namely ballistic weapons, projectiles, 
weapons with own power supply, target devices for guns, excluding telescopic sights.
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Priority claimed from 02/08/2016; Application No. : UK00003177932 ;United Kingdom 

3677139    01/02/2017
[International Registration No. : 1374181]
Haynes Publishing Group Plc

Sparkford, Nr Yeovil, Somerset BA22 7JJ United Kingdom

Proposed to be Used
IR DIVISION
Cl.37;Provision of information regarding maintenance, servicing or repair of vehicles; information services relating to 
repairs.

Cl.42;Scientific and technological services and research and design relating thereto; research, design, development, 
customization, adaptation, updating, upgrading, maintenance and repair of computer software; computer software 
support services; technical data analysis services; computer systems analysis; computer services relating to data 
testing, protection and security; providing temporary use of non-downloadable computer software; providing temporary 
use of non-downloadable computer software for preparing invoice, cost estimates, work orders; hosting of digital content;
programming of software for information and e-commerce platforms for the internet; hosting of platforms, portals, blogs 
and podcasts; maintenance and hosting of on-line web facilities for others; cloud computing; software as a service; rental 
and leasing of computer software; database design and development; consultancy, advisory and information services in 
connection with all of the aforementioned; hosting of weblogs; computerized analysis of data.
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Priority claimed from 10/06/2016; Application No. : UK00003168981 ;United Kingdom 

3677181    09/12/2016
[International Registration No. : 1374217]
Thomas International Limited

Harris House, 17 West Street Marlow, Buckinghamshire SL7 2LS United Kingdom

High Potential Psychology Ltd

Flat 4, 13 Thane Villas LONDON N7 7PH United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer hardware; computer firmware; downloadable computer software; computer software 
provided by downloading; apps; computer hardware, software and firmware for use in relation to personnel, recruitment, 
human resources, psychometrics, psychological testing and psychological appraisal; non-printed downloadable 
electronic publications; non-printed downloadable electronic psychometric tests; audio and video recordings.

Cl.16;Publications; printed matter; printed psychometric tests; books, magazines; newsletters; charts; protective 
covers for books; stationery; office requisites (other than apparatus); paper tests and computer printouts for eliciting 
information and data concerning personnel, recruitment, human resources, psychometrics, psychological testing and 
psychological appraisals.

Cl.35;Business and management advice and assistance services; business appraisals; advertising, marketing and 
promotion services; data processing services; compilation of directories; compilation of information into databases; 
business appraisals, enquiries, and investigations; psychometric testing for the selection of personnel; business 
efficiency consulting services; human resource services; personnel services; recruitment services; employment and 
recruitment agencies; personnel management; psychological testing and assessment services for individuals and groups 
for the selection of personnel; personality, intelligence, aptitude, capability, performance and character assessment for 
the selection of personnel; testing of individuals to determine training and employment skills; career advancement 
services involving the testing and evaluation of a person's capabilities with a view to motivating and stimulating the 
person in his or her work; career planning; assessment of personality, intelligence, attitude, capability, performance and 
character of individuals for the selection of personnel; human resources and human relations services of benefit to 
employers and employees with for the purpose of improving the performance and effectiveness of personnel and 
management in their employment and jobs; human resources appraisals, consultancy, development, management and 
efficiency expert services for business and personnel management; information, advice and assistance relating to all the 
aforesaid.

Cl.41;Education; instruction; training; education and instruction services relating to personal development, team-
building, human resources, personnel, recruitment, human resources, psychometrics, psychological testing and 
psychological appraisal; vocational guidance; arranging and conducting seminars, tutorials, lessons, lectures, meetings 
and conferences; personnel training and tuition services; publishing; examining for and granting of educational and 
training certificates, awards and recognition; information, advice and assistance relating to the aforesaid.
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3677182    23/06/2017
[International Registration No. : 1373766]
Sunspot Products Pty Ltd

2/8 Ponderosa Pde WARRIEWOOD NSW 2102 Australia

Proposed to be Used
IR DIVISION
Cl.3;Body creams (cosmetics); cosmetic acne cleansers; cosmetic acne creams; cosmetic bath products; cosmetic 
creams; cosmetic eye gels; cosmetic goods for care of the skin; cosmetic kits; cosmetic masks; cosmetic milks; cosmetic
moisturisers; cosmetic oils; cosmetic powder; cosmetic preparations; cosmetic preparations for skin care; cosmetic 
preparations for skin tanning; cosmetic preparations for slimming purposes; cosmetic products for protection against the 
sun; cosmetic skin care products; cosmetic soaps; cosmetics; cosmetics in the form of creams; cosmetics in the form of 
gels; cosmetics preparations; facial creams (cosmetic); lotions for cosmetic purposes; moisturising creams (cosmetic); 
nourishing creams (cosmetics); ointments for cosmetic use; skin balms (cosmetic); sun creams (cosmetics); tonics 
(cosmetic); toning creams (cosmetic); non-medicated skin balms; bath gels, not medicated; cleansing gels; after shower 
creams; after sun creams; aftershave creams; anti-ageing creams; barrier creams; bath creams, not medicated; cleansing 
creams; creams for paling the skin; creams for toning the skin; creams for wrinkles; day creams; depilatory creams; 
emollient creams; non-medicated creams; washing creams; skin emollients (non-medicated); skin whitening creams; 
exfoliants for the care of the skin; exfoliants for the cleansing of the skin; creams for firming the skin; conditioning 
creams; conditioning preparations for the skin; skin fresheners; non-medicated creams for hydrating the skin; non-
medicated creams for softening the skin; non-medicated creams for protection of the skin; non-medicated creams for 
soothing the skin; preparations for the maintenance of the skin; non-medicated skin creams; non-medicated skin lotions.

Cl.5;Analgesic balms; medicated balms; medicated lip balms; antibacterial skin sanitiser gels; medicated bath gels; 
moisturising gels (pharmaceutical); medicated ointments for application to the skin; medicinal ointments; ointments for 
pharmaceutical purposes; protective ointments; sunburn ointments; acne creams (pharmaceutical preparations); body 
creams (medicated); cold creams for the treatment of sporting injuries; household deodorisers in cream form, not being 
for personal use; hand creams for medical use; medicated creams; medicated creams for moisturising the skin; 
medicated creams for protection of the skin; medicated creams for the face; medicated skin creams; night creams 
(medicated); skin tonics (medicated); skin emollients (medicated); medicated creams for hydrating the skin; medicated 
creams for softening the skin; pharmaceutical preparations for use in the treatment of skin blemishes; medicated 
preparations for the regeneration of the skin; medicated preparations for nourishing the skin; sun protection creams for 
medical purposes; sun protection oils for medical purposes; sun protection products for medical purposes; medicated 
creams for soothing the skin; dressings for burns; dressings for skin traumas; medicated creams for cleaning the skin; 
medicated gel for cleaning the skin; medicated preparations for the treatment of disorders of the skin.

Cl.21;Cosmetic articles.
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3677277    04/04/2017
[International Registration No. : 1371710]
Far east smarter energy co., ltd.

No. 12 Jinger Road, Biology Park, Chengbei District, Xining City Qinghai Province China

Proposed to be Used
IR DIVISION
Cl.9;Electricity mains (materials for -) [wires, cables]; switches, electric; road signs, luminous or mechanical; cables, 
electric; wires, electric; masts for wireless aerials; signals (transmitters of electronic -); light conducting filaments [optical 
fibers [fibres]].

Cl.35;Publicity; commercial information agencies; licensing of the goods and services of others (commercial 
administration of the -); telemarketing services; import-export agencies; marketing; procurement services for others 
[purchasing goods and services for other businesses]; administrative processing of purchase orders; retail or wholesale 
services for pharmaceutical, veterinary and sanitary preparations and medical supplies; systemization of information into 
computer databases.

Cl.40;Production of energy; decontamination of hazardous materials; waste treatment [transformation]; dressmaking; 
food and drink preservation.
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CORRIGENDA 
APPL 
NO

CORRIGENDA DESCRIPTION  

1453268 1453268 - (1415-0) GOODS HAVE BEEN CORRECTED TO READ AS IN CLASS 18- Tool 
bags of leather and imitations of leather. 

1727247 1727247 - (1443-0) NAME OF THE APPLICANT HAS BEEN CORRECTED TO READ AS- 
TUNG LING INDUSTRIAL CO., LTD. (NATIONALITY:TAIWAN, R.O.C.) 

1727249 1727249 - (1444-0) NAME OF THE APPLICANT HAS BEEN CORRECTED TO READ AS- 
TUNG LING INDUSTRIAL CO., LTD. (NATIONALITY:TAIWAN, R.O.C.) 
GOODS HAVE BEEN CORRECTED TO READ AS IN CLASS 20- SOFAS, TABLES 
[FURNITURE] OTHER THAN SPECIALLY MADE FOR LABORATORY OR MEDICAL 
PURPOSES, BOOKCASES, RACKS [FURNITURE], CABINETS FOR STORAGE 
PURPOSES, WARDROBES, COUCHES, INFANTS" CRADLES, CRADLES, BEDS, 
SCULPTURES MADE FROM PLASTER, PILLOWS, DECORATIVE OBJECTS 
(ORNAMENTS) MADE OF WOOD, BAGS (SLEEPING-) FOR CAMPING, SEAT PADS 
BEING PART OF FURNITURE, CUSHIONS, VENETIAN BLINDS [INDOOR], FANS FOR 
PERSONAL USE (NON-ELECTRIC), FRAMES (PICTURE-), CONTAINERS (NON-
METALLIC-) IN THE FORM OF KEGS, WOOD BOXES, WOOD CASES, MAIL BOXES NOT 
OF METAL, JEWELRY BOXES NOT OF PRECIOUS METAL, PLASTIC BOXES, PLASTIC 
CONTAINERS FOR STORING DAIRY PRODUCTS, STRAWS FOR DRINKING, MIRRORS 
[LOOKING GLASSES], CLOTHES STANDS, STOOLS. 

1727255 1727255 - (1443-0) NAME OF THE APPLICANT HAS BEEN CORRECTED TO READ AS- 
TUNG LING INDUSTRIAL CO., LTD. (NATIONALITY:TAIWAN, R.O.C.) 

1837173 1837173 - (1445-0) ADDRESS OF THE PROPRIETOR HAS BEEN CORRECTED TO READ 
AS- 3033 CAMPUS DRIVE, SUITE E490, PLYMOUTH, MINNESOTA 55441, UNITED 
STATES OF AMERICA 

2084260 2084260 - (1528-0) NAME OF APPLICANT HAS BEEN CORRECTED TO READ AS- 
HOWMEDICA OSTEONICS CORP. 
ADDRESS HAS BEEN CORRECTED TO READ AS- 325 Corporate Drive Mahwah, New 
Jersey 07430 United States of America 

2088147 2088147 - (1671-0) ADDRESS OF THE PROPRIETOR HAS BEEN CORRECTED TO READ 
AS- HOLMELUND 43, DK-5560 AARUP, DENMARK 
LEGAL STATUS HAS BEEN CORRECTED TO READ AS- A DANISH CORPORATION 

2089471 2089471 - (1820-0) 
THE TRADE MARK WILL READ WITHOUT FULL STOP AS ""WIDE AIR FLOW"" 

2092816 2092816 - (1531-0) TRADE DESCRIPTION OF THE PROPRIETOR HAS BEEN 
CORRECTED TO READ AS- MANUFACTURERS AND MERCHANTS  
LEGAL STATUS HAS BEEN CORRECTED TO READ AS- A SOCIETE PAR ACTIONS 
SIMPLIFIEE UNDER THE LAWS OF FRANCE. 

2331437 2331437 - (1822-0) GOODS DESCRIPTION TO READ AS - INTRA-AORTIC BALLOON 
PUMP. 

2334463 2334463 - (1823-0)GOODS DESCRIPTION IN CLASS -16 READ AS - PAPER, 
CARDBOARD AND GOODS MADE FROM THESE MATERIALS INCLUDING CRAFT AND 
CONSTRUCTION PAPER, STAMP AND PHOTO ALBUMS NOTE AND MEMO PADS, 
JOURNALS, BLANK CARD; PRINTED MATTER INCLUDING STICKERS, POSTERS, 
CALENDARS, COMIC BOOKS, ACTIVITY BOOKS FLIP BOOKS, TALKING CHILDREN""S 
BOOKS, TEMPORARY TATTOOS; BOOKBINDING MATERIAL INCLUDING BOOK 
COVERS; STATIONERY INCLUDING BOOKS, WRITING INSTRUMENTS, ENVELOPES; 
ARTISTS"" MATERIALS INCLUDING BRUSHES, PAINTS, CRAYONS, PASTELS, 
MARKERS; MODELING CLAY; PRINTING BLOCKS FOR MAKING PATTERNS; 

2350540 2350540 - (1646-0) ADDRESS OF THE PROPRIETOR HAS BEEN CORRECTED TO READ 
AS- DIPLOMVEJ 378, 2800 KGS. LYNGBY, DENMARK 
TRADE DESCRIPTION HAS BEEN CORRECTED TO READ AS- MANUFACTURERS, 
MERCHANTS & SERVICE PROVIDERS 

2558570 2558570 - (1651-0) PRIORITY COUNTRY HAS BEEN CORRECTED TO READ AS- 
European Union Intellectual Property Office (EUIPO) 

2589651 2589651 - (1718-0) PROPRIETOR ADDRESS HAS BEEN CORRECTED TO READ AS- 
HEMVARNSGATAN 15, 171 54 SOLNA, SWEDEN 

3060636 3060636 - (1813-0)ASSOCIATED TRADE MARKS 619039 & 731241 HAS BEEN DELETED 
FROM THE DATA, WHICH IS NOT RELATED NOR BELONGS TO THE SAID APPLICANT. 
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

88859 29 09/11/2017

89482 5 23/11/2017

89483 5 23/11/2017

89486 5 23/11/2017

92080 7 02/02/2018

100274 34 15/08/2018

100275 34 15/08/2018

146174 5 17/11/2017

146518 11 12/12/2017

147038 5 20/01/2018

147756 3 02/03/2018

147757 3 02/03/2018

147975 3 14/03/2018

176263 9 17/09/2015

176263 9 17/09/2015

189132 3 18/02/2018

211055 9 31/08/2014

229006 8 21/05/2017

232022 5 29/10/2017

236677 16 27/07/2018

238220 7 13/10/2018

280288 26 18/05/2017

283010 5 21/09/2017

284173 12 16/11/2017

284408 5 28/11/2017

285044 34 29/12/2017

285176 34 03/01/2018

285358 34 12/01/2018

286318 34 28/02/2018

289713 9 26/07/2018

349343 30 19/05/2017

350768 5 27/06/2017

350989 25 04/07/2017

351362 5 16/07/2017

353619 24 18/09/2017

353620 24 18/09/2017

353678 29 20/09/2017

355278 32 12/11/2017

355381 3 15/11/2017

355479 30 19/11/2017
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APPL NO CLASS RENEWAL DATE

355627 9 22/11/2017

355628 16 22/11/2017

355746 9 26/11/2017

355827 12 27/11/2017

356340 7 10/12/2017

356344 30 11/12/2017

356836 3 24/12/2017

357439 14 15/01/2018

358693 7 18/02/2018

360498 11 09/04/2018

360701 30 15/04/2018

360969 7 21/04/2018

360970 7 21/04/2018

362970 11 19/06/2018

397930 5 22/11/2002

410771 10 17/09/2013

430963 3 13/12/2005

448700 3 27/01/2017

455567 5 17/06/2017

455874 5 23/06/2017

461624 7 13/10/2017

463212 3 17/11/2017

463353 5 20/11/2017

463355 5 20/11/2017

464976 30 23/12/2017

465220 7 29/12/2017

466090 9 14/01/2018

466592 30 27/01/2008

466702 3 28/01/2018

467568 30 12/02/2018

467569 29 12/02/2018

471051 12 20/04/2018

472593 34 25/05/2018

475394 3 17/07/2018

480323 30 29/10/2018

482220 11 04/12/2017

482228 19 04/12/2017

483212 5 23/12/2017

531229 7 08/06/2014
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APPL NO CLASS RENEWAL DATE

541761 30 13/12/2017

589095 16 22/01/2013

594141 30 07/04/2017

594145 31 07/07/2017

610708 2 29/10/2017

611154 34 04/11/2017

611598 3 11/11/2017

611691 25 12/11/2017

611790 5 15/11/2017

611791 5 15/11/2017

611792 5 15/11/2017

611793 5 15/11/2017

611800 5 15/11/2017

612444 10 23/11/2017

612933 30 30/11/2017

613476 29 07/12/2017

614272 5 20/12/2017

614293 5 20/12/2017

614394 5 21/12/2017

614613 25 23/12/2017

615104 5 30/12/2017

616588 5 14/01/2018

616953 30 18/01/2018

619679 10 16/02/2018

626658 5 28/04/2014

627048 4 03/05/2018

652481 5 18/01/2005

673572 11 18/07/2005

677003 1 16/08/2015

677004 2 16/08/2015

683340 5 12/10/2015

686640 6 02/11/2005

697150 25 05/02/2016

710771 16 10/04/2016

710771 16 10/04/2016

715495 19 01/08/2016

718090 3 06/06/2016

718094 21 06/06/2016

718098 16 06/06/2016
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APPL NO CLASS RENEWAL DATE

720267 29 01/11/2016

720268 30 01/11/2016

720272 29 01/11/2016

733206 25 07/02/2017

738909 16 04/04/2007

742337 5 06/06/2017

748160 12 03/12/2017

750012 16 16/05/2017

771036 30 28/10/2017

771037 29 28/10/2017

771038 16 28/10/2017

771120 25 29/10/2017

771837 5 20/10/2017

771865 7 09/10/2017

771867 11 09/10/2017

773316 7 24/10/2017

774668 6 18/09/2017

777109 7 05/11/2017

777523 7 10/11/2017

777524 12 10/11/2017

777613 16 10/11/2017

777753 30 11/11/2017

777834 9 11/11/2017

777857 9 12/11/2017

778035 9 12/11/2017

778060 29 12/11/2017

778061 30 12/11/2017

778123 9 13/11/2017

778140 20 13/11/2017

778157 5 13/11/2017

778212 5 13/11/2017

778214 5 13/11/2017

778215 5 13/11/2017

778218 5 12/11/2017

778219 5 13/11/2017

778221 5 13/11/2017

778267 20 13/11/2017

778277 5 13/11/2017

778280 5 13/11/2017
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APPL NO CLASS RENEWAL DATE

778352 5 17/11/2017

778353 5 17/11/2017

778354 5 17/11/2017

778355 5 17/11/2017

778356 5 17/11/2017

778357 5 17/11/2017

778379 30 17/11/2017

778392 7 17/11/2017

778891 9 19/11/2017

778899 16 19/11/2017

778939 9 19/11/2017

779115 5 21/11/2017

779279 21 21/11/2017

779363 3 24/11/2017

779365 5 24/11/2017

779510 31 25/11/2017

779734 16 26/11/2017

779890 5 27/11/2017

779891 5 27/11/2017

779893 5 24/11/2017

779894 5 27/11/2017

780050 25 28/11/2017

780196 19 28/11/2017

780205 28 28/11/2017

780207 30 28/11/2017

780214 3 28/11/2017

780216 5 28/11/2017

780217 6 28/11/2017

780219 8 28/11/2017

780221 10 28/11/2017

780223 12 28/11/2017

780225 14 28/11/2017

780245 22 28/11/2017

780247 24 28/11/2017

780249 26 28/11/2017

780250 27 28/11/2017

780252 29 28/11/2017

780253 30 28/11/2017

780254 31 28/11/2017
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APPL NO CLASS RENEWAL DATE

780255 32 28/11/2017

780256 33 28/11/2017

780257 34 28/11/2017

780258 1 28/11/2017

780259 2 28/11/2017

780260 3 28/11/2017

780261 4 28/11/2017

780262 5 28/11/2017

780263 6 28/11/2017

780264 7 28/11/2017

780265 8 28/11/2017

780266 9 28/11/2017

780267 10 28/11/2017

780268 11 28/11/2017

780269 12 28/11/2017

780271 14 28/11/2017

780272 15 28/11/2017

780273 16 28/11/2017

780274 17 28/11/2017

780275 18 28/11/2017

780276 19 28/11/2017

780277 20 28/11/2017

780278 21 28/11/2017

780549 9 02/12/2017

780689 18 03/12/2007

780708 7 03/12/2017

780711 5 03/12/2017

780925 7 04/12/2017

780926 7 04/12/2017

780927 9 04/12/2017

780928 11 04/12/2017

780935 11 04/12/2017

780936 9 04/12/2017

781048 5 05/12/2017

781106 10 05/12/2017

781114 9 05/12/2017

781115 9 05/12/2017

781311 25 08/12/2017

781385 23 08/12/2017
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APPL NO CLASS RENEWAL DATE

781595 5 09/12/2017

781599 5 09/12/2017

781605 5 09/12/2017

781903 11 11/12/2017

782307 16 15/12/2017

782784 12 18/12/2017

782785 9 18/12/2017

782977 3 19/12/2017

782988 16 19/12/2017

783223 7 22/12/2017

783568 5 26/12/2017

783744 30 29/12/2017

783794 5 29/12/2017

783844 17 29/12/2017

784839 25 02/01/2018

784840 16 02/01/2018

784841 9 02/01/2018

785480 1 08/01/2018

785482 1 08/01/2018

785483 6 08/01/2018

785484 1 08/01/2018

785487 6 08/01/2018

785488 1 08/01/2018

785490 5 08/01/2018

785491 2 08/01/2018

785492 19 08/01/2018

785493 1 08/01/2018

785494 6 08/01/2018

785496 29 08/01/2018

785497 1 08/01/2018

785498 2 08/01/2018

785499 6 08/01/2018

785500 2 08/01/2018

785501 6 08/01/2018

785502 32 08/01/2018

785503 33 08/01/2018

785504 1 08/01/2018

785505 17 08/01/2018

785506 1 08/01/2018
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APPL NO CLASS RENEWAL DATE

785689 25 12/01/2018

787889 31 16/01/2018

788493 7 21/01/2018

788648 5 22/01/2018

789800 8 02/02/2018

790771 9 09/02/2018

790772 11 09/02/2018

791357 20 13/02/2018

792211 25 20/02/2018

793215 9 27/02/2018

793217 25 27/02/2018

793224 9 27/02/2018

793226 25 27/02/2018

793384 16 02/03/2018

793385 25 02/03/2018

793387 9 02/03/2018

793643 11 04/03/2018

793645 11 04/03/2018

793646 11 04/03/2018

793929 29 05/03/2008

793956 19 06/03/2018

794003 3 06/03/2018

794004 3 06/03/2018

794960 16 12/03/2018

794970 24 13/03/2018

795576 16 19/03/2018

795618 30 19/03/2018

795618 30 19/03/2018

797543 26 03/04/2018

797546 14 03/04/2018

797551 26 03/04/2018

798526 26 15/04/2018

799072 24 17/04/2018

799072 24 17/04/2018

799636 30 22/04/2018

799636 30 22/04/2018

799990 5 24/04/2018

799991 5 24/04/2018

799995 5 24/04/2018
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APPL NO CLASS RENEWAL DATE

799999 5 24/04/2018

800811 28 04/05/2018

800812 28 04/05/2018

800813 16 04/05/2018

800814 16 04/05/2018

802171 5 14/05/2018

802189 3 14/05/2018

802190 5 14/05/2018

802929 11 20/05/2018

808169 14 29/06/2018

808247 19 29/06/2018

808279 7 29/06/2018

810256 10 15/07/2008

812084 6 27/07/2018

812643 9 30/07/2018

815377 14 20/08/2018

815378 16 20/08/2018

815379 25 20/08/2018

815380 28 20/08/2018

815381 14 20/08/2018

815382 16 20/08/2018

815383 25 20/08/2018

815384 28 20/08/2018

815385 14 20/08/2018

815386 16 20/08/2018

815387 25 20/08/2018

815388 28 20/08/2018

815389 14 20/08/2018

815391 25 20/08/2018

815392 28 20/08/2018

815393 14 20/08/2018

815394 16 20/08/2018

815395 25 20/08/2018

815396 28 20/08/2018

815397 30 20/08/2018

815398 29 20/08/2018

815658 28 21/08/2018

821240 9 28/09/2008

821945 30 06/10/2018
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APPL NO CLASS RENEWAL DATE

821946 32 06/10/2018

822133 10 07/10/2018

822665 9 12/10/2018

823194 1 14/10/2018

823199 5 14/10/2018

823958 25 21/10/2018

824374 16 26/10/2018

824542 6 27/10/2018

824543 6 27/10/2018

824544 9 27/10/2018

824545 9 27/10/2018

824546 11 27/10/2018

824547 11 27/10/2018

825771 30 03/11/2018

835406 25 05/01/2009

839304 14 01/02/2009 14:55:01

839306 14 01/02/2009 14:55:01

849166 32 01/04/2009

879911 30 05/10/2009

933534 33 21/06/2010

941432 5 21/07/2010

942288 5 25/07/2010

960005 2 29/09/2017

962806 1 11/10/2017

962826 11 11/10/2017

966448 5 25/10/2017

971112 5 16/11/2017

971116 5 16/11/2017

972914 5 24/11/2017

972924 5 24/11/2017

979643 5 27/12/2017

993642 16 01/03/2011

1004735 5 20/04/2011

1007581 30 04/05/2011

1007582 30 04/05/2011

1064730 11 04/12/2011

1091776 5 03/04/2012

1091782 5 03/04/2012

1091787 5 03/04/2012
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1114236 28 26/06/2012

1163505 5 01/01/2013

1235200 5 12/09/2013

1251165 5 21/11/2013

1293749 99 01/07/2014

1316725 3 21/10/2014

1354936 99 04/05/2015

1362433 99 08/06/2015

1386526 99 20/09/2015

1389920 19 06/10/2015

1390693 5 04/10/2015

1398647 9 14/11/2015

1416647 99 25/01/2016

1431904 42 10/03/2016

1442715 2 05/04/2016

1442716 3 05/04/2016

1444057 42 12/04/2016

1444751 36 19/04/2016

1444753 36 19/04/2016

1447181 5 13/04/2016

1468114 5 05/07/2016

1481814 99 25/08/2016

1486166 99 11/09/2016

1497165 16 16/10/2016

1497170 35 16/10/2016

1504185 29 15/11/2016

1505322 9 17/11/2016

1508724 30 29/11/2016

1518283 35 04/01/2017

1521941 5 17/01/2017

1528964 24 07/02/2017

1531785 16 19/02/2017

1535653 14 01/03/2017

1536103 99 01/03/2017

1542102 30 21/03/2017 15:42:00

1544881 31 29/03/2017

1554348 42 01/05/2017

1555414 34 04/05/2017

1555836 33 07/05/2017
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1556046 33 07/05/2017

1556050 33 07/05/2017

1556406 6 08/05/2017

1556556 24 08/05/2017

1556558 24 08/05/2017

1557249 7 10/05/2017

1558404 7 14/05/2017

1558706 35 15/05/2017

1558708 31 15/05/2017

1558710 35 15/05/2017

1558849 25 15/05/2017

1558888 16 16/05/2017

1558897 36 16/05/2017

1559767 42 17/05/2017

1560265 24 21/05/2017

1560486 9 22/05/2017

1560558 6 22/05/2017

1560559 6 22/05/2017

1561677 39 24/05/2017

1567653 5 12/06/2017

1570943 25 21/06/2017

1572806 5 26/06/2017

1573276 35 27/06/2017

1573635 99 28/06/2017

1579531 99 17/07/2017

1583221 37 24/07/2017

1588274 35 08/08/2017

1589497 99 10/08/2017

1594963 37 27/08/2017

1594964 37 27/08/2017

1594966 37 27/08/2017

1594967 37 27/08/2017

1594968 37 27/08/2017

1594969 37 27/08/2017

1594970 37 27/08/2017

1594978 36 27/08/2017

1598554 42 06/09/2017

1598944 5 07/09/2017

1601471 5 13/09/2017
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1602541 30 17/09/2017

1602773 7 17/09/2017

1604331 37 21/09/2017

1604332 37 21/09/2017

1604333 36 21/09/2017

1604334 36 21/09/2017

1606132 1 27/09/2017

1607076 25 01/10/2017

1608426 42 05/10/2017

1608654 17 05/10/2017

1611185 29 12/10/2017

1611186 30 12/10/2017

1611388 36 15/10/2017

1611436 42 15/10/2017

1612711 7 18/10/2017

1613265 35 19/10/2017

1613345 3 19/10/2017

1613817 34 22/10/2017

1614452 19 24/10/2017

1615874 5 29/10/2017

1615875 5 29/10/2017

1615876 5 29/10/2017

1615878 5 29/10/2017

1615881 5 29/10/2017

1616035 32 29/10/2017

1616066 21 29/10/2017

1617011 25 01/11/2017

1617122 99 01/11/2017

1617166 9 01/11/2017

1617486 35 02/11/2017

1617498 99 02/11/2017

1617559 5 02/11/2017

1617560 5 02/11/2017

1617561 5 02/11/2017

1617562 5 02/11/2017

1617563 5 02/11/2017

1617564 5 02/11/2017

1617566 5 02/11/2017

1617636 39 02/11/2017
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1617791 30 02/11/2017

1617821 1 02/11/2017

1617822 35 02/11/2017

1618178 10 05/11/2017

1618384 5 05/11/2017

1618385 5 05/11/2017

1618566 31 06/11/2017

1618567 31 06/11/2017

1618586 36 06/11/2017

1618587 37 06/11/2017

1618821 9 06/11/2017

1619004 5 06/11/2017

1619005 5 06/11/2017

1619033 18 06/11/2017

1619203 7 07/11/2017

1619513 42 07/11/2017

1619514 39 07/11/2017

1619890 20 09/11/2017

1620043 5 12/11/2017

1620087 35 12/11/2017

1620121 41 12/11/2017

1620122 41 12/11/2017

1620191 3 12/11/2017

1620238 35 12/11/2017

1620241 39 12/11/2017

1620252 35 12/11/2017

1620262 42 13/11/2017

1620280 8 13/11/2017

1620334 24 13/11/2017

1620351 18 13/11/2017

1620404 38 13/11/2017

1620405 42 13/11/2017

1620416 9 13/11/2017

1620417 11 13/11/2017

1620423 11 13/11/2017

1620424 19 13/11/2017

1620425 39 13/11/2017

1620434 25 13/11/2017

1620435 99 13/11/2017
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Trade Marks Journal No: 1825 ,   27/11/2017  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1620437 99 13/11/2017

1620475 11 13/11/2017

1620476 29 13/11/2017

1620500 41 13/11/2017

1620669 9 14/11/2017

1620675 39 14/11/2017

1620676 39 14/11/2017

1620678 99 14/11/2017

1620690 99 14/11/2017

1620698 18 14/11/2017

1620699 18 14/11/2017

1620702 99 14/11/2017

1620718 5 14/11/2017

1620719 5 14/11/2017

1620748 5 14/11/2017

1620749 5 14/11/2017

1620750 5 14/11/2017

1620767 25 14/11/2017

1620829 19 15/11/2017

1620830 35 15/11/2017

1620834 41 15/11/2017

1620838 42 15/11/2017

1620844 25 15/11/2017

1620848 25 15/11/2017

1620889 5 15/11/2017

1620906 9 15/11/2017

1620907 11 15/11/2017

1620938 42 15/11/2017

1620939 1 15/11/2017

1620940 5 15/11/2017

1620941 5 15/11/2017

1620943 5 15/11/2017

1620944 5 15/11/2017

1620945 5 15/11/2017

1620946 5 15/11/2017

1620957 5 15/11/2017

1620958 5 15/11/2017

1621025 1 15/11/2017

1621028 37 15/11/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1621065 6 15/11/2017

1621066 37 15/11/2017

1621068 1 15/11/2017

1621069 2 15/11/2017

1621070 3 15/11/2017

1621071 6 15/11/2017

1621072 7 15/11/2017

1621073 8 15/11/2017

1621074 9 15/11/2017

1621075 11 15/11/2017

1621076 12 15/11/2017

1621077 16 15/11/2017

1621078 17 15/11/2017

1621079 18 15/11/2017

1621080 19 15/11/2017

1621081 20 15/11/2017

1621082 21 15/11/2017

1621083 25 15/11/2017

1621084 27 15/11/2017

1621085 34 15/11/2017

1621086 35 15/11/2017

1621087 39 15/11/2017

1621088 40 15/11/2017

1621089 41 15/11/2017

1621090 42 15/11/2017

1621091 4 15/11/2017

1621095 9 15/11/2017

1621096 16 15/11/2017

1621097 35 15/11/2017

1621098 36 15/11/2017

1621099 42 15/11/2017

1621100 9 15/11/2017

1621101 16 15/11/2017

1621102 35 15/11/2017

1621103 36 15/11/2017

1621104 42 15/11/2017

1621121 31 15/11/2017

1621123 26 15/11/2017

1621208 5 16/11/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1621209 5 16/11/2017

1621210 5 16/11/2017

1621212 5 16/11/2017

1621214 5 16/11/2017

1621215 5 16/11/2017

1621216 5 16/11/2017

1621218 5 16/11/2017

1621220 5 16/11/2017

1621221 5 16/11/2017

1621223 5 16/11/2017

1621224 40 16/11/2017

1621281 16 16/11/2017

1621285 42 16/11/2017

1621340 26 16/11/2017

1621361 16 16/11/2017

1621382 5 16/11/2017

1621388 9 16/11/2017

1621462 16 16/11/2017

1621463 35 16/11/2017

1621464 36 16/11/2017

1621465 37 16/11/2017

1621469 41 16/11/2017

1621470 42 16/11/2017

1621483 42 16/11/2017

1621484 16 16/11/2017

1621485 35 16/11/2017

1621486 36 16/11/2017

1621487 37 16/11/2017

1621491 41 16/11/2017

1621492 42 16/11/2017

1621499 41 16/11/2017

1621500 42 16/11/2017

1621501 16 16/11/2017

1621502 35 16/11/2017

1621503 36 16/11/2017

1621504 37 16/11/2017

1621510 99 16/11/2017

1621511 99 16/11/2017

1621512 99 16/11/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1621514 99 16/11/2017

1621525 41 16/11/2017

1621526 42 16/11/2017

1621527 16 16/11/2017

1621528 35 16/11/2017

1621529 36 16/11/2017

1621530 37 16/11/2017

1621536 5 16/11/2017

1621542 42 16/11/2017

1621589 20 16/11/2017

1621603 9 16/11/2017

1621605 11 16/11/2017

1621608 37 16/11/2017

1621609 38 16/11/2017

1621611 41 16/11/2017

1621612 42 16/11/2017

1621614 9 16/11/2017

1621616 11 16/11/2017

1621619 37 16/11/2017

1621620 38 16/11/2017

1621622 41 16/11/2017

1621623 42 16/11/2017

1621624 9 16/11/2017

1621645 30 16/11/2017

1621646 22 16/11/2017

1621700 20 19/11/2017

1621701 35 19/11/2017

1621738 5 19/11/2017

1621745 16 19/11/2017

1621746 33 19/11/2017

1621747 33 19/11/2017

1621748 42 19/11/2017

1621760 16 19/11/2017

1621761 9 19/11/2017

1621762 2 19/11/2017

1621773 7 19/11/2017

1621889 5 19/11/2017

1621890 5 19/11/2017

1622070 5 19/11/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1622075 5 19/11/2017

1622113 17 19/11/2017

1622263 19 20/11/2017

1622292 42 20/11/2017

1622304 7 20/11/2017

1622305 35 20/11/2017

1622307 42 20/11/2017

1622308 42 20/11/2017

1622309 42 20/11/2017

1622310 42 20/11/2017

1622311 42 20/11/2017

1622312 42 20/11/2017

1622313 42 20/11/2017

1622314 43 20/11/2017

1622315 43 20/11/2017

1622316 43 20/11/2017

1622317 42 20/11/2017

1622318 42 20/11/2017

1622319 43 20/11/2017

1622320 42 20/11/2017

1622321 42 20/11/2017

1622322 42 20/11/2017

1622323 42 20/11/2017

1622324 42 20/11/2017

1622325 42 20/11/2017

1622326 42 20/11/2017

1622327 42 20/11/2017

1622638 11 20/11/2017

1622769 36 20/11/2017

1622788 17 20/11/2017

1622789 17 20/11/2017

1622790 17 20/11/2017

1622991 35 20/11/2017

1623169 16 21/11/2017

1623170 35 21/11/2017

1623171 36 21/11/2017

1623172 37 21/11/2017

1623176 41 21/11/2017

1623177 42 21/11/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1623235 5 21/11/2017

1623236 5 21/11/2017

1623378 3 21/11/2017

1623379 8 21/11/2017

1623380 9 21/11/2017

1623381 14 21/11/2017

1623382 15 21/11/2017

1623383 16 21/11/2017

1623384 18 21/11/2017

1623385 22 21/11/2017

1623386 24 21/11/2017

1623387 25 21/11/2017

1623388 27 21/11/2017

1623389 28 21/11/2017

1623390 39 21/11/2017

1623391 3 21/11/2017

1623392 8 21/11/2017

1623393 9 21/11/2017

1623394 14 21/11/2017

1623395 15 21/11/2017

1623396 16 21/11/2017

1623397 18 21/11/2017

1623398 22 21/11/2017

1623399 24 21/11/2017

1623400 25 21/11/2017

1623401 27 21/11/2017

1623402 28 21/11/2017

1623403 39 21/11/2017

1623545 42 22/11/2017

1623583 31 22/11/2017

1623655 9 22/11/2017

1623929 16 22/11/2017

1623976 9 23/11/2017

1624009 9 23/11/2017

1624010 37 23/11/2017

1624015 5 23/11/2017

1624167 99 23/11/2017

1624329 5 26/11/2017

1624334 5 26/11/2017
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Trade Marks Journal No: 1825 ,   27/11/2017  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1624335 5 26/11/2017

1624339 5 26/11/2017

1624542 16 26/11/2017

1624546 37 26/11/2017

1624560 99 26/11/2017

1624713 20 26/11/2017

1624714 20 26/11/2017

1624748 41 26/11/2017

1624786 16 27/11/2017

1624787 35 27/11/2017

1624788 38 27/11/2017

1624789 41 27/11/2017

1624790 16 27/11/2017

1624791 35 27/11/2017

1624792 38 27/11/2017

1624793 41 27/11/2017

1624806 25 27/11/2017

1624809 7 27/11/2017

1624879 36 27/11/2017

1624946 30 27/11/2017

1624947 30 27/11/2017

1625060 42 27/11/2017

1625061 41 27/11/2017

1625062 16 27/11/2017

1625066 99 27/11/2017

1625117 9 27/11/2017

1625305 24 28/11/2017

1625328 1 28/11/2017

1625536 25 28/11/2017

1625648 40 28/11/2017

1625737 21 29/11/2017

1625743 5 29/11/2017

1625744 5 29/11/2017

1625827 36 29/11/2017

1625911 25 29/11/2017

1625926 6 29/11/2017

1626083 1 29/11/2017

1626084 2 29/11/2017

1626085 3 29/11/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1626086 4 29/11/2017

1626087 5 29/11/2017

1626088 6 29/11/2017

1626089 7 29/11/2017

1626090 8 29/11/2017

1626091 9 29/11/2017

1626092 10 29/11/2017

1626093 11 29/11/2017

1626094 12 29/11/2017

1626095 13 29/11/2017

1626096 14 29/11/2017

1626097 15 29/11/2017

1626098 16 29/11/2017

1626099 17 29/11/2017

1626100 18 29/11/2017

1626101 19 29/11/2017

1626102 20 29/11/2017

1626103 21 29/11/2017

1626104 22 29/11/2017

1626105 23 29/11/2017

1626106 24 29/11/2017

1626107 25 29/11/2017

1626108 26 29/11/2017

1626109 27 29/11/2017

1626110 28 29/11/2017

1626111 29 29/11/2017

1626112 30 29/11/2017

1626113 31 29/11/2017

1626114 32 29/11/2017

1626115 33 29/11/2017

1626116 34 29/11/2017

1626117 35 29/11/2017

1626118 36 29/11/2017

1626119 37 29/11/2017

1626120 38 29/11/2017

1626121 39 29/11/2017

1626122 40 29/11/2017

1626123 41 29/11/2017

1626124 42 29/11/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1626168 2 29/11/2017

1626170 4 29/11/2017

1626171 5 29/11/2017

1626172 6 29/11/2017

1626173 7 29/11/2017

1626175 9 29/11/2017

1626176 10 29/11/2017

1626177 11 29/11/2017

1626178 12 29/11/2017

1626179 13 29/11/2017

1626180 14 29/11/2017

1626181 15 29/11/2017

1626182 16 29/11/2017

1626183 17 29/11/2017

1626184 18 29/11/2017

1626185 19 29/11/2017

1626186 20 29/11/2017

1626187 21 29/11/2017

1626188 22 29/11/2017

1626189 23 29/11/2017

1626197 31 29/11/2017

1626198 32 29/11/2017

1626199 33 29/11/2017

1626201 35 29/11/2017

1626327 5 30/11/2017

1626328 5 30/11/2017

1626329 5 30/11/2017

1626330 5 30/11/2017

1626331 5 30/11/2017

1626333 5 30/11/2017

1626618 35 30/11/2017

1626635 3 30/11/2017

1627077 9 03/12/2017

1627091 24 03/12/2017

1627656 34 05/12/2017

1627657 34 05/12/2017

1628022 5 05/12/2017

1628023 5 05/12/2017

1628971 99 07/12/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1629250 3 10/12/2017

1629579 5 10/12/2017

1629624 3 10/12/2017

1629629 99 11/12/2017

1629683 99 11/12/2017

1629797 5 11/12/2017

1630384 30 12/12/2017

1630428 99 12/12/2017

1630543 8 13/12/2017

1630557 12 13/12/2017

1631134 99 14/12/2017

1631209 5 14/12/2017

1631310 25 14/12/2017

1631417 18 17/12/2017

1631573 5 17/12/2017

1631769 9 17/12/2017

1631947 41 18/12/2017

1631948 41 18/12/2017

1631952 41 18/12/2017

1631953 41 18/12/2017

1631970 41 18/12/2017

1632167 42 18/12/2017

1632168 10 18/12/2017

1632169 3 18/12/2017

1632170 1 18/12/2017

1632239 3 18/12/2017

1632249 5 18/12/2017

1632588 10 19/12/2017

1632636 9 19/12/2017

1632796 19 19/12/2017

1632797 19 19/12/2017

1632917 3 19/12/2017

1632945 99 19/12/2017

1633331 5 20/12/2017 16:36:56

1633376 3 20/12/2017

1633377 3 20/12/2017

1633796 5 24/12/2017

1633801 5 24/12/2017

1633840 1 24/12/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1633888 7 24/12/2017

1634019 5 24/12/2017

1634020 5 24/12/2017

1634023 5 24/12/2017

1634295 5 26/12/2017

1634358 25 26/12/2017

1634422 25 26/12/2017

1634431 5 26/12/2017

1634432 5 26/12/2017

1634433 5 26/12/2017

1634550 7 26/12/2017

1634643 99 26/12/2017

1634816 99 26/12/2017

1634842 19 26/12/2017

1634844 19 26/12/2017

1634845 19 26/12/2017

1635252 99 27/12/2017

1635626 5 28/12/2017

1635630 5 28/12/2017

1635632 5 28/12/2017

1635860 1 28/12/2017

1635861 2 28/12/2017

1635864 10 28/12/2017

1635866 14 28/12/2017

1635867 16 28/12/2017

1635869 35 28/12/2017

1635870 36 28/12/2017

1635871 37 28/12/2017

1635872 38 28/12/2017

1635873 39 28/12/2017

1635874 40 28/12/2017

1635875 41 28/12/2017

1635876 42 28/12/2017

1636033 31 28/12/2017

1636047 34 28/12/2017

1636088 99 31/12/2017

1636330 16 31/12/2017

1636956 20 01/01/2018

1637154 35 02/01/2018
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1637678 7 03/01/2018

1637680 7 03/01/2018

1637747 25 03/01/2018

1637918 5 04/01/2018

1637973 30 04/01/2018

1637974 30 04/01/2018

1638325 12 07/01/2018

1638326 12 07/01/2018

1638378 5 07/01/2018

1638379 5 07/01/2018

1638380 5 07/01/2018

1638381 5 07/01/2018

1638384 5 07/01/2018

1638385 5 07/01/2018

1638386 5 07/01/2018

1638387 5 07/01/2018

1638388 5 07/01/2018

1638389 5 07/01/2018

1638409 1 07/01/2018

1638487 29 07/01/2018

1638488 30 07/01/2018

1638532 24 07/01/2018

1638559 5 07/01/2018

1638560 5 07/01/2018

1638561 5 07/01/2018

1638562 5 07/01/2018

1639395 42 09/01/2018

1639509 30 09/01/2018

1639510 29 09/01/2018

1639808 6 09/01/2018

1639811 9 09/01/2018

1639814 12 09/01/2018

1639818 17 09/01/2018

1639820 19 09/01/2018

1639821 20 09/01/2018

1639826 25 09/01/2018

1639836 35 09/01/2018

1639837 37 09/01/2018

1639838 38 09/01/2018
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1639841 41 09/01/2018

1639842 42 09/01/2018

1639952 7 09/01/2018

1640105 36 10/01/2018

1640106 36 10/01/2018

1640196 99 10/01/2018

1640197 99 10/01/2018

1640353 35 11/01/2018

1640354 35 11/01/2018

1640355 35 11/01/2018

1640625 99 11/01/2018

1640910 41 14/01/2018 12:59:19

1641220 99 14/01/2018

1641221 99 14/01/2018

1641222 99 14/01/2018

1641309 5 14/01/2018

1641356 25 14/01/2018

1641591 4 15/01/2018

1641747 99 16/01/2018

1642039 12 16/01/2018

1642040 12 16/01/2018

1642237 20 17/01/2018

1642828 7 17/01/2018

1642845 6 17/01/2018

1642846 6 17/01/2018

1642944 42 18/01/2018

1642945 42 18/01/2018

1642954 42 18/01/2018

1643088 32 18/01/2018

1643178 25 18/01/2018

1644716 5 22/01/2018

1644866 99 23/01/2018

1645395 99 24/01/2018

1645613 99 24/01/2018

1645988 28 25/01/2018

1646053 5 25/01/2018

1646155 3 25/01/2018

1646514 1 28/01/2018

1646615 9 28/01/2018
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1646616 9 28/01/2018

1646737 9 28/01/2018

1646774 5 28/01/2018

1646897 19 29/01/2018

1647096 5 29/01/2018

1647688 41 29/01/2018

1647938 99 30/01/2018

1648006 99 30/01/2018

1648023 10 30/01/2018

1648024 10 30/01/2018

1648033 28 30/01/2018

1648076 32 30/01/2018

1648077 32 30/01/2018

1648640 7 31/01/2018

1648681 6 01/02/2018

1650033 36 05/02/2018

1650511 35 06/02/2018 12:54:17

1650701 9 06/02/2018

1651515 99 08/02/2018

1651959 41 11/02/2018

1653530 19 13/02/2018

1653823 5 14/02/2018

1653882 7 14/02/2018

1653967 16 14/02/2018

1654031 42 15/02/2018

1654360 7 15/02/2018

1654719 16 18/02/2018

1654720 16 18/02/2018

1655440 16 19/02/2018

1655467 31 19/02/2018

1656211 99 20/02/2018

1656216 99 20/02/2018

1656356 16 20/02/2018

1656447 35 21/02/2018

1656448 35 21/02/2018

1656449 35 21/02/2018

1656828 41 21/02/2018

1656829 41 21/02/2018

1657014 9 22/02/2018
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1657111 3 22/02/2018

1657286 9 22/02/2018

1657452 37 25/02/2018

1657577 7 25/02/2018

1658954 99 28/02/2018

1659029 32 28/02/2018

1659152 39 28/02/2018

1659615 16 28/02/2018

1660417 9 03/03/2018

1661317 31 05/03/2018

1661702 14 06/03/2018 10:56:02

1661961 35 07/03/2018

1662051 5 07/03/2018

1662386 10 07/03/2018

1662412 9 07/03/2018

1662413 11 07/03/2018

1662414 21 07/03/2018

1662434 41 07/03/2018

1662669 36 10/03/2018

1663079 42 11/03/2018

1664554 28 13/03/2018

1664651 7 13/03/2018

1666409 30 18/03/2018

1666580 31 18/03/2018

1667309 99 19/03/2018

1667553 34 20/03/2018

1667953 2 24/03/2018

1667954 2 24/03/2018

1667955 2 24/03/2018

1667956 2 24/03/2018

1667957 2 24/03/2018

1667958 2 24/03/2018

1667974 2 24/03/2018

1668698 5 26/03/2018

1668753 31 26/03/2018

1671319 14 01/04/2018

1671632 7 02/04/2018

1671933 1 03/04/2018

1673305 3 07/04/2018
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1674383 12 09/04/2018

1674384 12 09/04/2018

1674385 12 09/04/2018

1674386 12 09/04/2018

1674648 9 10/04/2018 15:21:32

1675001 19 11/04/2018

1675296 14 11/04/2018

1675770 5 15/04/2018

1675883 41 15/04/2018

1676015 7 15/04/2018

1676301 3 15/04/2018

1677073 42 17/04/2018

1677485 9 17/04/2018

1677486 25 17/04/2018

1677487 29 17/04/2018

1677488 30 17/04/2018

1678155 99 21/04/2018

1678304 19 21/04/2018

1679071 99 22/04/2018

1679072 99 22/04/2018

1679654 9 23/04/2018

1680221 35 25/04/2018

1683000 99 02/05/2018

1684558 11 07/05/2018

1685622 31 09/05/2018

1685623 5 09/05/2018

1685624 31 09/05/2018

1686309 10 13/05/2018

1687439 12 15/05/2018

1687440 12 15/05/2018

1687441 12 15/05/2018

1687442 12 15/05/2018

1687443 12 15/05/2018

1687444 12 15/05/2018

1687445 12 15/05/2018

1687446 12 15/05/2018

1687447 12 15/05/2018

1688114 5 16/05/2018

1688628 42 19/05/2018
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1689682 3 22/05/2018

1690822 20 26/05/2018

1691735 99 27/05/2018

1691898 1 28/05/2018

1691899 4 28/05/2018

1692468 7 28/05/2018

1693270 24 30/05/2018

1693271 25 30/05/2018

1693670 9 02/06/2018

1694346 99 03/06/2018

1694378 25 03/06/2018

1694379 43 03/06/2018

1694380 43 03/06/2018

1694702 14 04/06/2018

1694703 42 04/06/2018

1694704 42 04/06/2018

1694739 19 04/06/2018

1696256 31 06/06/2018

1696257 31 06/06/2018

1696258 31 06/06/2018

1696259 31 06/06/2018

1698654 1 13/06/2018

1698954 9 13/06/2018

1699576 17 17/06/2018

1699620 9 17/06/2018

1701759 36 20/06/2018

1701760 36 20/06/2018

1704257 3 27/06/2018

1704334 37 27/06/2018

1704335 41 27/06/2018

1704336 42 27/06/2018

1704472 6 27/06/2018

1704473 9 27/06/2018

1704474 6 27/06/2018

1704475 9 27/06/2018

1704476 6 27/06/2018

1704477 9 27/06/2018

1704478 6 27/06/2018

1704479 9 27/06/2018
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APPL NO CLASS RENEWAL DATE

1704480 9 27/06/2018

1704481 42 27/06/2018

1704482 6 27/06/2018

1704483 9 27/06/2018

1704484 9 27/06/2018

1704485 9 27/06/2018

1704486 9 27/06/2018

1705238 99 30/06/2018

1705276 7 01/07/2018

1708623 9 09/07/2018

1709388 8 11/07/2018

1709389 8 11/07/2018

1709714 10 11/07/2018

1709718 3 11/07/2018

1712742 28 21/07/2018

1714273 36 24/07/2018

1714274 39 24/07/2018

1714275 36 24/07/2018

1714276 39 24/07/2018

1718253 29 05/08/2018

1719006 5 07/08/2018

1720042 32 11/08/2018

1720130 25 12/08/2018

1721212 99 13/08/2018

1723909 9 22/08/2018

1725567 3 27/08/2018

1726822 12 29/08/2018

1728664 99 04/09/2018

1729013 99 05/09/2018

1730388 99 10/09/2018

1730911 99 11/09/2018

1733757 42 18/09/2018

1735786 16 23/09/2018

1736370 12 24/09/2018

1737372 5 26/09/2018

1738832 29 30/09/2018

1738833 30 30/09/2018

1738835 30 30/09/2018

1738837 30 30/09/2018
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1739122 5 30/09/2018

1739266 10 30/09/2018

1742542 41 13/10/2018

1743106 5 14/10/2018

1743693 99 15/10/2018

1743944 42 15/10/2018

1744964 11 17/10/2018

1745147 30 20/10/2018

1747349 30 23/10/2018

1749587 19 03/11/2018

1749589 35 03/11/2018

1749590 35 03/11/2018

1750183 3 03/11/2018

1750184 5 03/11/2018

1750842 35 05/11/2018

1751518 16 06/11/2018

1753526 9 12/11/2018
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1 IT IS NOTIFIED THAT AS PER OPPOSITION ORDER DT.24/10/2013 THE TM-16 
DT.16/11/2012 IS ALLOWED AND THE MARK TO BE READ AS - LEADERS 
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SUBSEQUENT PROPRIETORS REGISTERED  

886302 - 9: Proprietor Altered to TRADE MEDIA HOLDINGS LIMITED , P.O. BOX 219 GT, BRITISH 
AMERICAN CENTRE ,GEORGE TOWN CAYMAN ISLANDS. 
E - COMMERCE INTERNATIONAL LTD.

886303 - 16: Proprietor Altered to TRADE MEDIA HOLDINGS LIMITED , 4TH' Floor, Century Yard, 
Cricket Square, Elgin Avenue, P.O. Box 32322 SMB, George Town, Grand Cayman, Cayman 
Islands 
E - COMMERCE INTERNATIONAL LTD.

239336 - 25, 239337 - 24, 986969 - 25, 986968 - 24: Proprietor Altered to BURLINGTON 
INDUSTRIES LLC , 804 Green Valley Road, Greensoro, North Carolina 27408, USA 
BURLINGTON INDUSTRIES INC., BURLINGTON INDUSTRIES, INC., KLOPMAN MILLS INC

603 - 25: Proprietor Altered to LASKARI HOLDINGS LIMITED , 2nd FLOOR, 116 MAIN STREET, 
P.O. BOX 3342 ROAD TOWN TORTOLA BRITISH VIRGIN ISLANDS 
WILLIAM HOLLINS & CO. LTD

788972 - 25: Proprietor Altered to ETERNAL FASHIONS PVT. LTD. , A-36/2,NARAINA INDUSTRIAL 
AREA PHASE-I NEW DELHI-110028 
UNIVERSAL OUTFITS

919674 - 9: Proprietor Altered to ANANT MEDIA PRIVATE LIMITED , M-76, M-Block Market, II 
Floor, Greater-Kailash II, New Delhi-110048 
TARUN J. TEJPAL

1589205 - 11, 1589204 - 7, 404136 - 11: Proprietor Altered to PRATIK MITTAL , Plot No,294, Sector-
24, Faridabad-121005 
FCM APPLIANCES PVT. LTD.

768312 - 16: Proprietor Altered to BRIDAS ENERSV HOLDINSS LTD., , Palm Grove House, P.O. 
Box 438, Road Town, Tortoia, British Virsin Island. 
BRIDAS CORPORATION

760366 - 2: Proprietor Altered to AROMA PAINTS & COLOURS , VILLAGE RAM NAGER ,P.O. 
SANPHERA ,SONEPAT,HARYANA 
AROMA CHEMICAL INDUSTRIES.

1028217 - 25: Proprietor Altered to M/S. CENTTO FOOTWEAR PRIVATE LIMITED , 8, SUBHASH 
COLONY, NEAR SUBHASH PARK, M.G. ROAD, AGRA (UTTAR PRADESH). 
CENTTO POLYMERS.

1702109 - 34: Proprietor Altered to PARAS TRADECOM PRIVATE LIMITED , 80,GIRISH 
PARK,GROUND FLOOR,KOLKATA 700006,WEST BENGAL 
MANOJ KUMAR KHANDELWAL (HUF)

2196012 - 36: Proprietor Altered to LOCON SOLUTIONS PRIVATE LIMITED , 303, 3rd Floor, 
Supreme Business Park - A Wing, Hiranandani Garden, Powai, Mumbai 400076, Maharashtra, 
India 
INDIAN GROUND REALTY MANTRA PVT LTD

1120249 - 31: Proprietor Altered to PARAS TRADECOM PRIVATE LIMITED , 80,GIRISH 
PARK,GROUND FLOOR,KOLKATA 700006,WEST BENGAL 
PARAS PAN PRODUCTS PVT. LTD.

156423 - 9: Proprietor Altered to MUSIC GROUP IP LTD. , TRIDENT CHAMBERS, WICKHAMS 
CAY, P.O. BOX 146, ROAD TOWN, TORTOLA, BRITISH VIRGIN ISLANDS 
MUSIC GROUP INNOVATION SC LTD.

880031 - 9: Proprietor Altered to HARSHVIR SINGH , 15, 16, 17, GURU NANAK MARKET, 
BHAGWAN CHOWK, JANTA NAGAR, LUDHIANA (PB.) 
M/S PARAM ENTERPRISES

804200 - 34: Proprietor Altered to SHRI BHUSHAN GARG , BD-79, PITAMPURA, DELHI-110034 
TIRUPATI TOBACCO (PVT) LTD.,
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792571 - 20: Proprietor Altered to RAJ KUMAR JINDAL,RAM NIWAS JINDAL,AJAY KUMAR 
JINDAL,SIDHARTH JINDAL trading as M/s JINDAL PLAST(INDIA) , A-68, PUSHPANJALI, 
PITAMPURA, DELHI-110034  
SUPER PLAST INDIA.

991531 - 5: Proprietor Altered to PFIZER IRELAND PHARMACEUTICALS , OPERATION SUPPORT 
GROUP, RINGASKIDDY, CO. CORK IRELAND. 
BAXTER HEALTHCARE SA

915021 - 25: Proprietor Altered to GAUTAM SETHI , 4872, PHOOTA ROAD, SADAR BAZAR, DELHI 
110006 
RAM LABHAYA TRILOK NATH SETHI.

987640 - 19: Proprietor Altered to G.M.G.INDUSTRIES , VILLAGE KAMI MAJRA, KlIAJURI ROAD, 
YAMUNANAGAR-135001, DISTT.YAMUNANAGAR (HARYANA)  
GMG PLYWOODS PVT. LTD.

877247 - 30: Proprietor Altered to CONAGRA FOODS RDM, INC. , 222 West Merchandise Mart 
Plaza, 
Suite 1300, Chicago, Illinois 60654, United States of America  
CONAGRA FOODS, INC.,

935211 - 9: Proprietor Altered to SMT. POONAM BHAIYA , NO.3007, 2nd FLOOR, SAINI BUILDING, 
BAHADUR GARH ROAD,SADAR BAZAR, DELHI-110006 
SILVER TRADERS

373917 - 12: Proprietor Altered to YOGESH MAURYA , 2060/38, NAIWALA, KAROL BAGH, NEW 
DELHI-110005 
JAIDEEP MOTOR CYCLE HOUSE.

423064 - 9, 423063 - 16: Proprietor Altered to ANSARI PRECISION INSTRUMENTS PRIVATE 
LIMITED , 261, OLD TEHSIL, BEHIND IDGAH, KASHIPURI CHOWK, DELHI-DEHRADUN MAIN 
ROAD, ROORKEE 247667, UTTARAKHAND. 
ANSARI PRECISION INSTRUMENTS, ANSARI PRECISION INSTRUMENTS.

501931 - 1, 501934 - 1, 501935 - 1, 501936 - 1, 501938 - 1, 501939 - 1, 569895 - 1: Proprietor Altered 
to NIPPON PAINT SURF CHEMICALS CO., LTD , 4-1-15, Minamishinagawa, Shinagawa-ku, Tokyo 
140-8675, Japan 
NIPPON PAINT HOLDINGS CO., LTD.

969553 - 11: Proprietor Altered to SMT. POONAM BHAIYA , resident of Am-197, 
Shalimar Bagh. New Delhi-110088. 
SILVER TRADERS.

994806 - 16: Proprietor Altered to M/S HT MEDIA LTD , HINDUSTAN TIME HOUSE, 18 - 20, 
KASTURBA GANDHI MARG, NEW DELHI - 110 001. 
THE HINDUSTAN TIMES LTD.

482272 - 25: Proprietor Altered to SHRI. RAKESH KUMAR,RAJ RANI trading as ADARSH 
HOSIERY MILLS , SUNDER NAGAR, LUDHIANA, PUNJAB.  
ADARSH HOSIERY MILLS

938037 - 16: Proprietor Altered to GETTY IMAGE (US),INC. , State of Yew York, USA of 601 North 
34th Street, Seattle,Washington 98103 United States of America. 
GETTY IMAGES LIMITED

969103 - 5: Proprietor Altered to TALECRIS BIOTHERAPEUTICS, INC., , 79 T.W, Alexander Drive, 
4101 Research Commons, Research 
Triangle Park, North Carolina 27709, U.S.A. 
BAYER HEALTHCARE LLC.

797683 - 16: Proprietor Altered to FASHION BOX S.P.A. , Via Marcoai I, Asolo _ Frazione Casella 
(Treviso),Italy 
FASHION BOX GROUP S.P.A.

798609 - 29: Proprietor Altered to CONAGRA FOODS PACKAGED FOODS, LLC , One ConAgra 
Drive, Omaha, Nebraska, 68102, U.S.A. 
LAMB-WESTON, INC.

1315643 - 6: Proprietor Altered to INTELLIGENT PACKAGING SYSTEMS GROUP SA, , 46, ROUTE 
DE LA FIN, CH01874, CHAMPERY, SWITZERLAND, 
KELTUB B. V.

969102 - 5: Proprietor Altered to TALECRIS BIOTHERAPEUTICS, INC , 79 T.W. Alexander Drive, 
4101 Research Commons, Research 
Triangle Park, North Carolina 27709, U.S.A 
BAYER HEALTHCARE LLC.

969099 - 5: Proprietor Altered to TALECRIS BIOTHERAPEUTICS, INC., , 79 T.W. Alexander Drive, 
4101 Research Commons, Research 
Triangle Park, North Carolina 27709, U.S.A.  
BAYER HEALTHCARE LLC.
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1074534 - 1: Proprietor Altered to DHUNSERI TEA & INDUSTRIES LIMITED , DHUNSERI HOUSE, 
4A, WOODBURN PARK, KOLKATA - 700 020, WEST BENGAL. 
SOUTH ASIAN PETROCHEM LTD.

302063 - 16: Proprietor Altered to TRI-WALL LIMITED , I9IF Ka Wah 
Bank Centre, 232 Des Voeux Road, Central, Sheung, Wan, Hong Kong 
TRI-WALL K.K.

1030690 - 30: Proprietor Altered to JATINDER KUMAR ARYA,SUBASH-CHANDER ARYA trading 
as MULKH RAJ DHARAMA VIR , MANDI ROAD, JALANDHAR, PB. 
MULKH RAJ DHARAMA VIR

502217 - 24: Proprietor Altered to M/S. IMKO HANDELS-UND VERWALTUNGS - GMBH , 
MECKENEMSTRAPE 14, D-46395 BOCHOLT, GERMANY 
NINO AG.

797682 - 14: Proprietor Altered to FASHION BOX S.P.A. , Via Marcoai I, Asolo _ Frazione Casella 
(Treviso),Italy 
FASHION BOX GROUP S.P.A.

1076998 - 32: Proprietor Altered to RANI REFRESHMENTS FZCO , Office No. 1306, LB 19, Jebel 
Ali, Dubai, United Arab Emirates  
AUJAN INDUSTRIES CO. (S.J.C)

709765 - 11: Proprietor Altered to HAWS DRINKING FAUCET COMPANY , 1455 KLEPPE LANE, 
SPARKS, NEVADA 89431, UNITED STATES OF AMERICA 
HAWS DRINKING FAUCET COMPANY

1067240 - 12, 610135 - 12, 243132 - 12, 1160284 - 12: Proprietor Altered to OPEL EISENACH 
GMBH , D- 65423 RUSSELSHEIM, GERMANY. , ADAM-OPEL-STRASSE 100, 99817 EISENACH, 
GERMANY, BAHNHOFSPLATZ 1, 65423 RUSSELSHEIM, FEDERAL REPUBLIC OF GERMANY., 
ADAM OPEL HAUS 65423 RUSSELSHEIM GERMANY. 
ADAM OPEL AG, GENERAL MOTORS LLC., ADAM OPEL AG., ADAM OPEL AG., ADAM OPEL 
AKTIENGESELLSCHAFT.

240626 - 6: Proprietor Altered to PEM MANAGEMENT, INC. , 103 FOULK ROAD, SUITE 108, 
WILMINGTON, DELAWARE 19803, USA. 
PENN ENGINEERING & MANUFACTURING CORP.

240644 - 7: Proprietor Altered to EATON HYDRAULICS LLC. , 1111, Superior Avenue, Cleveland, 
Ohio 
44114, USA. 
EATON HYDRAULICS INC.

703714 - 30: Proprietor Altered to WOH HUP FOOD INDUSTRIES PTE LTD, , 247 Pandan Loop, 
Singapore 128429. 
CEREBOS PACIFIC LIMITED

974754 - 11, 974756 - 7: Proprietor Altered to GLEM GAS S.P.A , Via Modenese n. 4266, 41018 San 
1,; Cesario Sul Panaro (Mo),  
ANURUDH APPLIANCES PVT. LTD.

703714 - 30: Proprietor Altered to CEREBOS PACIFIC LIMITED , 400 ORCHARD ROAD #11-12 
ORCHARD TOWERS, SINGAPORE - 238875 
WOH HUP FOOD INDUSTRIES PTE. LTD

1312727 - 3: Proprietor Altered to S.C. JOHNSON & SON, INC , 1525 HOWE STREET, RACINE 
WISCONSIN 53403, U.S.A.  
KIWI EUROPEAN HOLDINGS B. V.

757854 - 16, 757855 - 9, 757859 - 28: Proprietor Altered to HODDER & STOUGHTON LIMITED , 338, 
EUSTON ROAD,LONDON NW1 3BH 
CHORION RIGHTS LIMITED, CHORION RIGHTS LIMITED

1849123 - 9: Proprietor Altered to CERRUTI INVESTMENT PTE LTD. , 1 
Marina Boulevard, # 28-00 One Marina Boulevard, ,Singapore, 018989, Singapore 
CERRUTI 1881

300586 - 3: Proprietor Altered to THE PROCTER & GAMBLE COMPANY , One Procter & Gamble 
Plaza, Cincinnati, Ohio 45202, United States of America 
CLAIROL INCORPORATED

934544 - 7: Proprietor Altered to VINOD KAPUR , 75/2 Dharam Road, Salkia, Howrah, West 
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Bengal, 
WINPOWER ENGINEERING WORKS

1277265 - 99: Proprietor Altered to TPRESSO S.A. , Route du Village 76, CH-1040, St-Barthelemy 
VD, Switzerland 
MONODOR S. A.

739509 - 28: Proprietor Altered to WARNER BROS. ENTERTAINMENT INC. , 4000 Warner Blvd, 
Burhank, CA 91522 
MIDWAY AMUSEMENT GAMES, LLC

894003 - 7: Proprietor Altered to KONECRANES PLC , KONEENKATU FI-05830 HYVINKAA 
FINLAND 
VERLINDE, S.A.

235556 - 25: Proprietor Altered to NARESH KUMAR BAHETI , 201B, MAHATMA GANDHI ROAD, 
2ND FLOOR, CALCUTTA-700007. 
SRI PRAKASH HOSIERY.

966948 - 16, 1068248 - 18: Proprietor Altered to GAP (ITM) INC. , 2, FOLSOM STREET, SAN 
FRANCISCO, CALIFORNIA 94105, U. S. A. 
THE GAP INC, THE GAP, INC.

944978 - 14: Proprietor Altered to DE BEERS INTANGIBLES LIMITED , 17 CHARTERHOUSE, 
STREET LONDON ECINC6RA, UNITED KINGDOM. 
DE BEERS

995130 - 20, 999098 - 6, 949024 - 6: Proprietor Altered to PANKAJ GROVER , 79/A, DILSHAD 
GARDEN, G.T. ROAD, SHAHDARA, DELHI-110095 
IMPEX INDUSTRIES (INDIA), IMPEX INDUSTRIES (INDIA), IMPEX INDUSTRIES ( INDIA)

970829 - 29: Proprietor Altered to FORBES MEDI-TECH INC , Suite 200-750, West 
Pender Street, Vancouver, BC, V6C 2T8, Canada,  
NOVARTIS AG.

1174570 - 29: Proprietor Altered to BRF BRAZIL FOODS PTE LIMITED ,  
SADIA S. A.

1223905 - 18: Proprietor Altered to MARQUEE BRANDS, LLC , 605 Third 
Avenue, 22nd Floor, New York, NY 10158, USA 
BRUNO MAGLI S. P. A.

794012 - 30: Proprietor Altered to KRAFT FOODS BELGIUM INTELLECTUAL PROPERTY BVBA 
(SPRL) , BRUSSELSESTEENWEG 450, 1500 HALLE, BELGIUM 
GENERAL BISCUITS BELGIE

233619 - 11: Proprietor Altered to GENERAL CABLE INDUSTRIES, INC., , 4 Tesseneer Drive, 
Highland Heights, Kentucky 41076, United States of America, 
PRESTOLITE WIRE LLC

790913 - 16: Proprietor Altered to J.D. POWER AND ASSOCIATES, , 2625 TOWNSGATE ROAD, 
WESTLAKE VILLAGE, CALIFORNIA 91361, U.S.A. 
J D POWER & ASSOCIATES

883000 - 16: Proprietor Altered to SANFORD, L.P. , 29 E, STEPHENSON STREET, FREEPORT, IL 
61032, UNITED STATES OF AMERICA. 
LUXOR WRITING INSTRUMENTS LIMITED,

925749 - 16, 623065 - 1, 882911 - 1: Proprietor Altered to M/S BENSON CHEMICALS , 5A/12, 
DARYA GANJ, NEW DELHI-110002. 
BENSON PLOLYMERS LIMITED.,, BENSON POLYMERS LIMITED

534800 - 3: Proprietor Altered to MULHENS GMBLL & CO. KG., , Venloer Strasse 
241- 245, 50823 Koin, Federal Republic of Germany 
PARFUMS CHRISTIAN DIOR.
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1607830 - 99: Proprietor Altered to SACEMI - GAMAR S.R.L. , Via Paciiiotti 2, Noventa di Piavc 
(Venezia), Italy 
 
SACEMI ELETTROPOMPE S.R.L.

233290 - 12: Proprietor Altered to GENERAL CABLE INDUSTRIES, INC , 4 TESSENEER 
DRIVE,HIGH LAND HIGHTS,KENTUCKY 41076, USA 
PRESTOLITE WIRE LLC

1612023 - 99: Proprietor Altered to THE EUROPEAN CHEMICALS AGENCY , Annankaiu 18, 00120 
Helsinki, Finland. 
EUROPEAN COMMUNITY

991531 - 5: Proprietor Altered to BAXTER HEALTHCARE SA , Hartistrasse 2, 8304 wallisellen, 
switzerland. 
BAXTER BIOTECH TECHNOLOGY SARL

413281 - 9: Proprietor Altered to MONTANA TRADEMARKS , 24 PLACE DU GENERAL CATROUX 
PARIS 
CLAUDE MONTANA.

704452 - 11: Proprietor Altered to PIERLITE PTY LTD , 96-112, Gow Street, Padstow, New South 
Wales, Australia. 
GERARD INDUSTRIES PTY LTD.

1167068 - 19, 995433 - 11, 1163833 - 11: Proprietor Altered to JB ROLLING MILL LIMITED , ROOM- 
S-3, D-16, CITY CHAMBERS, CENTRAL MARKET, PRASHANT VIHAR, NEW DELHI-110085 
SHREE RAM CREATIONS ( P ) LTD., HINDUSTAN SANITARY STORE

792228 - 21: Proprietor Altered to ROYAL COPENHAGEN A/S , SMEDELAND 17, 2600 GLOSTRUP, 
DENMARK 
ROYAL SCANDINAVIA A/S

945460 - 3: Proprietor Altered to KEWAL KUMAR. , AISHBAGH ROAD, LUCKNOW- 226 004, 
UTTAR PRADESH. 
GULSHAN SOAP AND CHEMICAL INDUSTRIES

943835 - 6: Proprietor Altered to MUKESH KUMAR GUPTA , R/O HOUSE NO.6 SANDESH VIHAR, 
PITAMPURA, DELHI-110034 
COSMOS INDUSTRIES.

970461 - 8, 970458 - 5, 970457 - 4: Proprietor Altered to M/S MAGPPIE RETAIL LIMITED , 400 
GDITL TOWERS, NETAJI SUBHASH PLACE RING ROAD DELHI-110088 
M/S MAGPPIE INTERNATIONAL LIMITED

970458 - 5, 970457 - 4, 970461 - 8: Proprietor Altered to M/S MAGPPIE INTERNATIONAL LIMITED , 
PD 4A, PITAMPURA DELHI-110088 
MAGPPIE EXPORTS

992127 - 21: Proprietor Altered to EMSA HOLDING GMBH , GREVENER DAMM 215 - 225, 48282, 
EMSDETTEN, GERMANY. 
EMSA-WERKE WULF GMBH & CO. KG.

938805 - 14: Proprietor Altered to JOINT TRADEMARK HOLDINGS LLC, , 555 Christian road, 
MiddleBury;— 
Connecticut 06762, United States of America 
YAKIRA L.L.C.

899746 - 3: Proprietor Altered to FM GROUP WORLD ANDRZEJ TRAWINSKI SP. K , 5 1 - 
129 Wroclaw Zmigrodzka 247 Street, Poland, 
GUERLAIN SOCIETE ANONYME

1656413 - 42, 1656412 - 42, 1656411 - 42, 1656410 - 42: Proprietor Altered to PARADISE FOOD 
COURT PRIVATE LIMITED , D.NO.1-7-186 TO 193,PARADISE CIRCLE, S.D ROAD, 
SECUNDERABAD - 500 003, (T.S), INDIA. 
PARADISE FOOD COURT, PARADISE FOOD COURT

880554 - 16: Proprietor Altered to RAKESH KUMAR,AMIT KUMAR trading as M/S RAHUL 
PUBLICATION , SHRI RAM PALACE, DELHI ROAD, MEERUT CITY 
RAHUL PUBLICATION

501091 - 18: Proprietor Altered to KNIRPS LICENCE CORPORATION GMBH & CO. KG , 
Lindherstrasse 19, 84347 Pfarrkirchen, Germany 
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KNIRPS INTERNATIONAL GMBH.

761106 - 5: Proprietor Altered to BIOFORT S.P.A. , Saluggia (VC-ITALY)Via Crescentino 
DIASORIN S.R.L

1729491 - 32: Proprietor Altered to NEUMARKTER LAMMSBRAU GEBR. EHRNSPERGER KG. , 
Amberger Strasse 1, Neumarkt 92318 Germany 
NEUMARKTER LAMMSBRAU GEBR.EHRNSPERGER E.K.

1313205 - 37: Proprietor Altered to BELRON HUNGARY KFT-ZUG BRANCH , 
GOTTHARDSTRASSE 20, CH-6304 ZUG, SWITZERLAND. 
CARGLASS LUXEMBOURG S. A. R. L. - ZUG BRANCH

922012 - 9: Proprietor Altered to PRADA S.A. , 23, RUE ALDRINGEN, L-1118 LUXEMBLOURG, 
LUXEMBOURG. 
MIU MIU S.A.

1566574 - 9: Proprietor Altered to ANIL ENTERPRISES , B - 114, G.T.KARNAL ROAD, DELHI - 
110033 
MAA SARADA ELECTRONICS

640413 - 9, 239421 - 6, 759942 - 7, 640412 - 6: Proprietor Altered to ASSA ABLOY AB , 
KLARABERGSVIADUKTEN 90, 10723 STOCKHOLM, SWEDEN. 
WILLIAMS TECHNOLOGY B. V.

1036725 - 24: Proprietor Altered to ENKON PRIVATE LIMITED , 32, Pramatha Choudhury Sarani, 
Kolkata 700 053, West Bengal. 
ENKON

1001377 - 25: Proprietor Altered to IMAGINATIVE BRAND DEVELOPERS PRIVATE LIMITED , 4th 
Floor, Court House, Lokmanya Tilak Marg, Dhobi 
Talao, Mumbai- 400 002 
ZOO YORK THC LLC

1024537 - 21: Proprietor Altered to LOCK & LOCK CO., LTD. , 386, GASAN-LI, SEONJANG-MYUN, 
ASAN, CHUNGNAM, REPUBLIC OF KOREA 
HANA COBI CO., LTD.

1379064 - 10: Proprietor Altered to AMS RESEARCH CORPORATION , 10700 Bren 
Road West Minnetonka, minnesota 55343, U.S.A. 
LASERSCOPE

929725 - 9: Proprietor Altered to STRATUS TECHNOLOGIES BERMUDA LTD , Canon's Court, 22 
Victoria Street, Hamilton, HM 12 Bermuda 
STRATUS TECHNOLOGIES INTERNATIONAL S.A.R.L.

1737793 - 99, 1697361 - 99: Proprietor Altered to DENHAM GROUP B.V. , PRINSENGRACHT 495 H, 
AMSTERDAM, 1016 HR, THE NETHERLANDS 
ROSEDO S.A

1026062 - 3: Proprietor Altered to SH. OM PRAKASH SINGHAL , plot no 82-b, bassa para 
faridabad city 121002 
GALAXY EXPORTS

1656420 - 42, 1656419 - 30, 1656418 - 30, 1656417 - 30, 1656416 - 30, 1656415 - 42, 1656414 - 42: 
Proprietor Altered to PARADISE FOOD COURT PRIVATE LIMITED , D.NO.1-7-186 TO 
193,PARADISE CIRCLE, S.D ROAD, SECUNDERABAD - 500 003, (T.S), INDIA. 
PARADISE CAFE AND STORES, PARADISE CAFE AND STORES

995769 - 3: Proprietor Altered to CIRO PAONE S.P.A. , Viale delle Industrie, 1-80022 Arzano, Italy  
CHEMILT AG

980863 - 10: Proprietor Altered to MEDI-PHYSICS, INC , 100 Results Way, Marlborough, MA 01752 
GE HEALTHCARE LIMITED
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874546 - 11: Proprietor Altered to MARIA FERNANDA GARZA MERODIO , CAMINO A SANTA 
TERESA 181-1 COL JARDINES DEL PEDREGAL, CP 01900 MEXICO D.F. MEXICO 
MORGANTOWN PLASTICS COMPANY

1036726 - 25: Proprietor Altered to ENKON PRIVATE LIMITED , 32, Pramatha Choudhury Sarani, 
Kolkata 700 053, West Bengal. 
ENKON

1312726 - 3: Proprietor Altered to S.C. JOHNSON & SON INC. , 1525 HOWE STREET, RACINE, 
WISCONSIN 53403, U.S.A. 
KIWI EUROPEAN HOLDINGS B. V.

235610 - 17, 881742 - 16, 235609 - 16, 235608 - 7, 879449 - 8: Proprietor Altered to NEWELL 
RUBBERMAID EUROPE LLC. , 3,GLENLAKE PARKWAY ATLANTA GEORGIA 30328, USA. 
NEWELL RUBBERMAID EUROPE LLC.

816672 - 17: Proprietor Altered to CONTITECH AG , Vahrenwalder Str. 9, D-30165 Hannover, 
Germany 
PHOENIX AG

360383 - 11: Proprietor Altered to SMT. KANTA KALRA,MANOJ KARLA,JITENDER KALRA trading 
as M/S. H. J. INDUSTRIES (METAL). , A-60, JHIMIL INDUSTRIAL AREA, G. T. ROAD, DELHI-110095 
 
H. J. INDUSTRIES (METAL).

783026 - 25: Proprietor Altered to BENCOM S.R.L. , Via Villa Minelli, 1, I-31050 Ponzano Veneto 
(TV) - Italy 
BENETTON GROUP S.P.A.

988226 - 25: Proprietor Altered to SANJAY KUMAR JAIN,AJAY KUMAR JAIN trading as M/S J.K 
JAIN HOSIERY & TRADING HOUSE , IX/6745, JANTA GALI GANDHI NAGAR DELHI-110031 
J. K. JAIN FASHION WEARS.

930322 - 33: Proprietor Altered to UNITED SPIRITS LIMITED , UB TOWER, 24, VITTAL MALLYA 
ROAD, BANGALORE - 560 001, INDIA 
SHAW WALLACE & COMPANY LIMITED.

737044 - 11, 736826 - 21: Proprietor Altered to DENROY GROUP LIMITED , CLANDEBOYE ROAD, 
BANGOR, COUNTY DOWN, BT20 3JH, NORTHERN IRELAND, UNITED KINGDOM 
DENMAN INTERNATIONAL LIMITED

987139 - 5: Proprietor Altered to DISCUS DENTAL, LLC , 8550 Higuera Street, Culver City, 
California, USA  
DISCUS DENTAL IMPRESSIONS, INC.

569688 - 21: Proprietor Altered to AMARNATH CHAKRAVORTY,SAMAR NATH CHAKRAVORTY 
trading as BIMLA IRON FOUNDRY. , 6/1, BHOLANATH RUDRA ROAD, P.O.RANAGHAT, DIST 
NADIA, WEST BENGAL. 
BIMLA IRON FOUNDRY.

1328324 - 5, 1468060 - 5, 886684 - 5, 443564 - 1, 807032 - 5, 806820 - 5, 1045153 - 5, 1618735 - 5, 
1462579 - 5, 853182 - 5, 858067 - 5, 416890 - 5, 806660 - 10, 121964 - 1, 1911040 - 5, 1045154 - 10, 
680065 - 10, 475980 - 5, 976943 - 5, 262250 - 5, 1468058 - 5, 1468062 - 5, 90 - 5, 418316 - 5, 792257 - 
5, 1464098 - 5, 1214908 - 10, 1644716 - 5, 174923 - 5, 881534 - 5, 174922 - 5, 1051111 - 5, 579685 - 5, 
421946 - 5, 1557189 - 5, 996538 - 5, 703362 - 5, 1116730 - 5, 419502 - 5, 1302240 - 5, 1468063 - 5, 
862326 - 5, 806180 - 5, 806443 - 10, 898189 - 5, 822061 - 5, 1467622 - 5, 898188 - 5, 806442 - 5, 
644272 - 5, 1875217 - 10, 1462580 - 5, 806661 - 5, 1116273 - 5, 756485 - 5, 1464098 - 1, 724564 - 5, 
806181 - 10, 798676 - 5, 120399 - 5, 807033 - 10, 926132 - 10, 1148256 - 5, 1468057 - 5, 151109 - 5, 
1059558 - 5, 848653 - 5, 1067516 - 10, 881533 - 5, 1328326 - 5, 806821 - 10, 850646 - 5, 932039 - 5, 
605495 - 5, 862593 - 5, 863890 - 5, 862325 - 5, 792257 - 5: Proprietor Altered to MSD OSS B.V. , 
KLOOSTERSTRAAT 6 5349 AB OSS THE NETHERLANDS, KLOOSTERSTRAAT 6, 5349 AB 
OSS,THE NETHERLANDS. , KLOOSTERSTRAAT 6, 5349 AB OSS, THE NETHERLANDS., 
KLOOSTERSTRAAT 6, 5349 AB OSS, THE NETHERLANDS. , KLOOSTERSTRAAT 6, 5349 AB 
OSS, THE NETHERLANDS. , CROWN HOUSE, LONDON ROAD, MORDEN, SURREY, ENGLAND.  
ORGANON LABORATORIES LIMITED, N. V. ORGANON., ORGANON TEKNIKA B.V., N.V. 
ORGANON, N.V. ORGANON, ORGANON LABORATORIES LIMITED, N. V. ORGANON, N. V. 
ORGANON, N.V. ORGANON,, INFAR ( INDIA) LIMITED., N. V. ORGANON, N. V. ORGANON, NV 
ORGANON, N. V. ORGANON, N. V. ORGANON, N. V. ORGANON, ORGANON LABORATORIES 
LIMITED., N.V. ORGANON, N.V. ORGANON, N. V. ORGANON, N. V. ORGANON, N.V.ORGANON, 
N.V.ORGANON, ORGANON LABORATORIES LIMITED, N. V. ORGANON, N. V. ORGANON, N.V. 
ORGANON,, ORGANON LABORATORIES LIMITED, N. V. ORGANON
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879449 - 8, 235610 - 17, 235608 - 7, 235609 - 16, 881742 - 16: Proprietor Altered to NEWELL 
RUBBERMAID EUROPE LLC. , 3,GLENLAKE PARKWAY ATLANTA GEORGIA 30328, USA. 
NEWELL RUBBERMAID EUROPE LLC.

985537 - 3: Proprietor Altered to ROHIT SURFACTANT PVT LTD , 109/366, RAM KRISHNA 
NAGAR,G.T ROAD KANPUR 208012 
KANPUR TRADING COMPANY PRIVATE LIMITED

900515 - 18, 929463 - 18, 929462 - 18, 1000273 - 18: Proprietor Altered to ASHIS KUMAR 
PAL,MINA PAL,RATUL PAL trading as MOTILAL PAUL & COMPANY. , 113, KHENGRAPUTTY 
STREET, P.O. KHENGRAPUTTY, CALCUTTA., .,113,KHENGRAPUTTY STREET, KHENGRAPUTTY 
P.O., CALCUTTA., 113, PANDIT PURUSHOTTAM ROY STREET, KOLKATA - 700007, WEST 
BENGAL. 
KOTILAL PAUL, MOTILAL PAUL, MOTILAL PAUL & CO.,

987772 - 16, 984100 - 18, 984099 - 25, 994689 - 29, 994690 - 30, 994688 - 32: Proprietor Altered to 
RAJ KUMAR BANSAL , K-185/3, Karan Palace, New Friends Colony, New Delhi-110065. 
WALKSIE, WALKSIE

784568 - 12, 784569 - 12, 1322072 - 12, 1322075 - 12, 1334556 - 35, 1648642 - 12: Proprietor Altered 
to ARSHDEEP SINGH HUNJAN , House No: 172, Phase 3b-1, Mohali, Punjab, India. 
 
TIPU AUTO INDUSTRIES., TIPU AUTO INDUSTRIES, TIPU AUTO INDUSTRIES, TIPU AUTO 
INDUSTRIES, TIPU AUTO INDUSTRIES

970961 - 5, 1397451 - 5, 1397456 - 6, 2475675 - 6, 1397455 - 10, 1397453 - 16, 1225491 - 21, 1397454 
- 21: Proprietor Altered to SMT. TIRLOK SUNDRI JAIN,,SHRI. AJAY JAIN,,SHRI. RAJEEV 
JAIN,SHRI. RAHUL JAIN trading as M/s Suparshva Swabs , 487/18,Peera Garhi, Rohtak road , 
Delhi-110087 
SUPARSHVA SWABS (I), SUPARSHVA SWABS (I), SUPARSHVA SWABS (I), SUPARSHVA 
SWABS (I), SUPARSHVA SWABS (I), SUPARSHVA SWABS (I)

886670 - 25: Proprietor Altered to DESTROY MEDITERRANEA S.L. , C/MARIE CURIE, 23-25, 03203 
ELCHE PARQUE INDUSTRIAL, ALICANTE, SPAIN 
ZAFRILLA, S. L.,

1289277 - 99, 1305833 - 42: Proprietor Altered to INTELLECT DESIGN ARENA LIMITED , No.244, 
ANNA SALAI, 
CHENNAI - 600006, 
Tamil Nadu, INDIA 
POLARIS SOFTWARE LAB LIMITED

940982 - 5, 1104633 - 5, 1417030 - 5, 1939656 - 5, 1104636 - 5, 2001669 - 5: Proprietor Altered to 
SH. LALIT JAISWAL S/O SH. GANGA SARAN JAISWAL , KA-72, KAVI NAGAR, GHAZIABAD U.P. 
M/S. CELSIUS HEALTHCARE PVT. LTD., CELSIUS HEALTHCARE PVT.LTD., LIFE LINE BIOTECH 
LIMITED

970831 - 32: Proprietor Altered to FORBES MEDI-TECH INC, , Suite 200-750 West Pender Street, 
Vancouver, BC V6C 2T8 Canada 
NOVARTIS AG.

885216 - 24, 885218 - 24, 885220 - 25, 885222 - 25, 885223 - 25, 885215 - 24: Proprietor Altered to 
M/S. VALAYA LUXURY HOLDINGS PVT. LTD , House of Valaya, No. 4, 
Sector 4, IMT Manesar, Gurgaon 122 050, Haryana.  
VALAYA DESIGN STUDIO, VALAYA DESIGN STUDIO, VALAYA DESIGN STUDIO

984958 - 9, 995777 - 9, 1298306 - 9: Proprietor Altered to THOMSON VIDEO NETWORKS , 1 Rue de 
I'Hautil Zone des Boutries, 78700 Conflans Sainte 
Honorine, France. 
THOMSON GRASS VALLEY FRANCE SA,, THOMSON BROADCAST & MULTIMEDIA SA

980542 - 31, 1033387 - 31, 1033388 - 31: Proprietor Altered to AROSOL PHARMACEUTICALS P. 
LTD , 7 KM, KUMHARHEDA, DEHRADUN ROAD, 
SAHARANPUR - 247 001. U.P  
 
AROSOL CHEMICALS ( P ) LTD., AROSOL CHEMICALS ( P ) LTD.

886700 - 30: Proprietor Altered to MORTON SALT, INC , 123 North Wacker Drive, Chicago, Illinois 
60606-1743,United States of America  
MORTON INTERNATIONAL, INC.,

410184 - 11: Proprietor Altered to S.C. ARORA , 344, TELIWARA, SHAHDARA, DELHI-110005 
EECO METAL INDUSTRY

759950 - 16: Proprietor Altered to SAATCHI & SAATCHI HOLDINGS LIMITED , 80 CHARLOTTE 
STREET, LONDON W1A 1AQ, UNITED KINGDOM 
CORDIANT COMMUNICATIONS GROUP PLC.

911644 - 7, 911645 - 12: Proprietor Altered to J P SHARMA , R/O 25 BALDEV PARK PARWANA 
ROAD DELHI 110051 
ANURAG BATRA.

388643 - 9, 339350 - 11: Proprietor Altered to MRS. KAMLESH SURI , 17/281A, THAN SINGH 
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NAGAR, GALI NO.2, NEAR ANAND PARBAT BUS TERMINAL, NEW DELHI-110005 
REX ENTERPRISES., M/S REX ENTERPRISES.

932867 - 11: Proprietor Altered to PAWAN BATRA , B-46, G.T.KARNAL ROAD, INDUSTRIAL AREA 
DELHI 110 033 
B.A. PLASTIC INDUSTRIES.

785351 - 24, 785353 - 24, 785354 - 24, 837122 - 24: Proprietor Altered to WLR CONE MILLS IP,INC , 
804,GREEN VALLEY ROAD SUITE 300 GREENSBORO,NORTH CAROLINA 27408, UNITED 
STATES OF AMERICA, 3101 NORTH ELM STREET, GREENSBORO, NORTH CAROLINA 27408, U. 
S. A. 
CONE MILLS CORPORATION, CONE MILLS CORPORATION, CONE MILLS CORPORATION, 
CONE MILLS CORPORATION

1023523 - 5, 1023525 - 5, 1102950 - 5, 1102948 - 5: Proprietor Altered to HARISH KUMAR GUPTA , 
B-3/H4, Vardhman North Ex. Plaza, Netaji Subhash Place, Pitampura, New Delhi-110034 
SWEEDEN REMEDIES INDIA, SWEDEN REMEDIES INDIA,
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745384 - 33, 469087 - 33: Proprietor Altered to W.WHITELEY & COMPANY LIMITED , 111-113 
RENFREW ROAD, PAISLEY, PA3 4DY, UNITED KINGDOM. 
GLENFORRES GLENLIVET DISTILLERY COMPANY LIMITED, W.WHITELEY & COMPANY LIMITED

879318 - 9: Proprietor Altered to M/S J&S WIRELINKS PVT. LTD., , D-302, Sector-10, Noida, U.P.,  
J & S WIRELINKS PVT. LTD.

911675 - 16: Proprietor Altered to M/S SPHERION U.S.INC., , 2050, SPECTRUM BOULEVARD, 
FORT LAUDERDALE, FLORIDA 33309 
INTERIM SERVICES PACIFIC LLC.

796798 - 6: Proprietor Altered to PATTON INTERNATIONAL LTD. , 3C, CAMAC STREET, 
KOLKATA-700016, WEST BENGAL 
A COMPANY EXISTING UNDER COMPANIES ACT,1956

NAME,ADDRESS AND DESCRIPTION ALTERED IN THE RWGISTER OF THE 
FORM ARE SHOWN HERE IN ITALICS  

2452098 - 99, 1566346 - 25, 1566341 - 25, 2452098 - 99, 2452098 - 99, 1566347 - 25, 1566350 - 25, 
2452098 - 99, 1566340 - 25, 1566343 - 25, 1566348 - 25, 1566339 - 25: Proprietor Name Altered to 
ADASTRIA CO.LTD. 
ADASTRIA HOLDINGS CO.LTD.

1265133 - 36, 1265132 - 36: Proprietor Name Altered to MITSUBISHI UFJ FINANCIAL GROUP, INC 
MITSUBISHI TOKYO FINANCIAL GROUP, INC.

1284274 - 9, 1284275 - 9: Proprietor Name Altered to RECOGNITION SYSTEMS LLC 
RECOGNITION SYSTEMS, INC.

938851 - 9: Proprietor Name Altered to GAMUT INFOSYSTEMS LIMITED 
MATRIX INFOSYSTEMS LIMITED

2070990 - 34: Proprietor Name Altered to NTC INDUSTRIES LIMITED. 
R D B INDUSTRIES LTD.

2070999 - 34: Proprietor Name Altered to NTC INDUSTRIES LIMITED. 
R D B INDUSTRIES LTD.

1073663 - 19: Proprietor Name Altered to MARS PLYWOOD INDUSTRIES PRIVATE LIMITED. 
PRIYANKA PLYWOOD PVT LTD

240645 - 9: Proprietor Name Altered to EATON HYDRAULICS LLC 
SPERRY RAND CORPORATION.

938851 - 9: Proprietor Name Altered to  

717825 - 20: Proprietor Name Altered to SCHNEIDER ELECTRIC IT CORPORATION 
AMERICAN POWER CONVERSION CORPORATION

1076998 - 32: Proprietor Name Altered to AUJAN INDUSTRIES CO. (S.J.C) 
AUJAN INDUSTRIES CO.

939016 - 9: Proprietor Name Altered to GAMUT INFOSYSTEMS LIMITED. 
MATRIX INFOSYSTEMS LIMITED

240644 - 7: Proprietor Name Altered to EATON HYDRAULICS INC. 
SPERRY RAND CORPORATION.

709845 - 5: Proprietor Name Altered to SHREE BAIDYANATH AYURVED BHAWAN PRIVATE LTD. 
SHREE BAIDYANATH AYURVED BHAWAN LTD.

1443665 - 99, 1567694 - 99: Proprietor Name Altered to SKYPE 
SKYPE LIMITED

804439 - 16: Proprietor Name Altered to CHORION RIGHTS LIMITED 
ENID BLYTON LIMITED,

1263532 - 9: Proprietor Name Altered to TEXAS INSTRUMENTS INCORPORATED 
NATIONAL SEMICONDUCTOR CORPORATION,

1240928 - 7: Proprietor Name Altered to FILTREC S.P.A. 
FILTREC S.R.L.

482766 - 7: Proprietor Name Altered to M/S B.S. PUMPS PRIVATE LIMITED 
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B S PUMPS PVT. LTD

1490020 - 34: Proprietor Name Altered to NTC INDUSTRIES LIMITED 
NTC INDUSTRIES LIMITED

938852 - 9: Proprietor Name Altered to GAMUT INFOSYSTEMS LIMITED. 
MATRIX INFOSYSTEMS LIMITED

1074187 - 16: Proprietor Name Altered to UNITED BUSINESS MEDIA LLC 
CMP MEDIA LLC.,

1031608 - 7: Proprietor Name Altered to HOERBIGER KOMPRESSORTECHNIK HOLDING GMBH 
HOERBIGER KOMPRESSORTECHNIK SERVICES GMBH

795541 - 20: Proprietor Name Altered to MERO GMBH & CO. KG 
MERO-RAUMSTRUKTUR GMBH & CO. WUERZBURG

969099 - 5: Proprietor Name Altered to GRIFOLS THERAPEUTICS INC. 
TALECRIS BIOTHERAPEUTICS, INC.,

969103 - 5: Proprietor Name Altered to GRIFOLS THERAPEUTICS INC. 
TALECRIS BIOTHERAPEUTICS, INC.,

1490018 - 34: Proprietor Name Altered to NTC INDUSTRIES LIMITED 
NTC INDUSTRIES LIMITED

508320 - 7: Proprietor Name Altered to HALCO DIRECTIONAL DRILLING PRODUCTS LTD 
HALIFAX TOOL COMPANY LIMITED.

936151 - 9: Proprietor Name Altered to NORDEA BANK AB. 
NORDEA AB (PUBL)

1219636 - 9: Proprietor Name Altered to A BRAND COMPANY - CONSULTADORIA E SERVICOS 
(SOCIEDADE UNIPESSOAL), LDA S.R.L 
A BRAND COMPANY - CONSULTADORIA E SERVICOS LDA
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548076 - 21, 548075 - 19: Proprietor Name Altered to  

1722462 - 7: Proprietor Name Altered to ROYAL GOLD PRODUCTS PRIVATE LIMITED 
FOUR DIMENSION TECHNOLOGY & SOFTWARE PVT.LTD.

413461 - 1: Proprietor Name Altered to WHATMAN INTERNATIONAL LIMITED 
WHATMAN PAPER LIMITED

681196 - 1: Proprietor Name Altered to RHODIA CHIMIE 
RHONE - POULENC CHIMIE

1028763 - 33: Proprietor Name Altered to SOGRAPE VINHOS, S.A. 
SOGRAPE-VINHOS DE PORTUGAL, S.A.

161335 - 1: Proprietor Name Altered to NORIT INTERNATIONAL N.V. 
N V ALGEMEENE NORIT MAATSCHAPPIJ

1174570 - 29: Proprietor Name Altered to BRF SINGAPORE FOODS PTE LIMITED 
BRF BRAZIL FOODS PTE LIMITED

1414177 - 30, 1414176 - 30, 1402228 - 30: Proprietor Name Altered to M/S BEST FOODS LIMITED 
M/S BEST FOOD INTERNATIONAL (P) LTD.

977004 - 3: Proprietor Name Altered to SANOFI-AVENTIS 
SANOFI-SYNTHELABO

233290 - 12: Proprietor Name Altered to PRESTOLITE WIRE LLC 
PRESTOLITE WIRE CORPORATION

911675 - 16: Proprietor Name Altered to M/S SPHERION PACIFIC L.L.C 
INTERIM SERVICES PACIFIC LLC.

1024205 - 11: Proprietor Name Altered to PUNEET MATTA 
SUBHASH KUMAR MATTA

156423 - 9: Proprietor Name Altered to MUSIC GROUP INNOVATION SC LTD. 
TANNOY LIMITED.

795336 - 6: Proprietor Name Altered to NOF METAL COATINGS NORTH AMERICA INC 
METAL COATINGS INTERNATIONAL INC.

236372 - 8: Proprietor Name Altered to MALHOTRA INTERNATIONAL PRIVATE LIMITED 
HARBANS LAL MALHOTRA & SONS PVT. LTD.

734946 - 3: Proprietor Name Altered to FENA PVT. LIMITED 
SYNDET AND CHEMICAL INDUSTRIES LTD.

737044 - 11, 736826 - 21: Proprietor Name Altered to DENMAN INTERNATIONAL LIMITED 
DENROY PLASTICS LIMITED

411004 - 1: Proprietor Name Altered to SIEMENS HEALTHCARE DIAGNOSTICS PRODUCTS 
GMBH 
AVENTIS BEHRING GMBH.

734950 - 3: Proprietor Name Altered to FENA PVT. LIMITED 
SYNDET AND CHEMICAL INDUSTRIES LTD.

790946 - 16: Proprietor Name Altered to LAROUSSE 
LAROUSSE-BORDAS

1328640 - 11, 2385485 - 37, 1328641 - 11, 2385486 - 37: Proprietor Name Altered to HOSHIZAKI 
CORPORATION 
HOSHIZAKI ELECTRIC CO.LTD.

1024109 - 12: Proprietor Name Altered to ZF FRIEDRICHSHAFEN AG 
ZE FRIEDRICHSHAFEN AKTIENGESELLSCHAFT

410588 - 7: Proprietor Name Altered to BERNINA INTERNATIONAL AG 
FRITZ GEGAUF AKTIENGESELLSCHFT

233619 - 11: Proprietor Name Altered to PRESTOLITE WIRE LLC. 

927892 - 30: Proprietor Name Altered to ZEON CORPORATION 
NIPPON ZEON CO. LTD.
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984958 - 9: Proprietor Name Altered to THOMSON GRASS VALLEY FRANCE SA, 
THOMSON BROADCAST & MULTIMEDIA SA

787744 - 9: Proprietor Name Altered to CA, INC 
COMPUTER ASSOCIATES INTERNATIONAL, INC.

240494 - 7: Proprietor Name Altered to IMPEXMETAL SPOLKA AKEYJNA 
CENTRALA IMPORTOWO-EKSPORTOWA "IMPEXMETAL"

677597 - 28: Proprietor Name Altered to WORLD WRESTLING ENTERTAINMENT, INC. 
WORLD WRESTLING FEDERATION ENTERTAINMENT INC.

514057 - 20: Proprietor Name Altered to M/S REGAL INDUSTRIES LTD. 
KHURANA COIR PRODUCTS (P) LTD

169286 - 2, 169287 - 3, 313286 - 1: Proprietor Name Altered to BRENT INTERNATIONAL PLC 
BRENT CHEMICALS INTERNATIONAL LIMITED.

405206 - 4: Proprietor Name Altered to J. D. JONES & COMPANY PRIVATE LIMITED 
J.D. JONES & CO. LIMITED

672009 - 30: Proprietor Name Altered to MONDELEZ AUSTRALIA (FOODS) LTD. 
KRAFT FOODS LIMITED

1566340 - 25, 1566350 - 25, 2452098 - 99, 1566348 - 25, 2452098 - 99, 1566341 - 25, 1566339 - 25, 
2452098 - 99, 1566343 - 25, 1566346 - 25, 1566347 - 25, 2452098 - 99: Proprietor Name Altered to 
ADASTRIA HOLDINGS CO.LTD. 
POINT INC.
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511968 - 1: Proprietor Name Altered to  

707318 - 9: Proprietor Name Altered to RUSSELL HOBBS LIMITED 
RUSSELL HOBBS LIMITED

1305843 - 1: Proprietor Name Altered to WACKER CHEMIE AG. 
WACKER - CHEMIE GMBH

1565965 - 99: Proprietor Name Altered to WORLD DUTY FREE GROUP ESPANA S.A 
ALDEASA, S.A.

885825 - 9: Proprietor Name Altered to ALIBABA GROUP HOLDING LIMITED 
ALIBABA GROUP HOLDING LIMITED

1219635 - 25: Proprietor Name Altered to A BRAND COMPANY - CONSULTADORIA E SERVICOS 
(SOCIEDADE UNIPESSOAL), LDA S.R.L. 
A BRAND COMPANY - CONSULTADORIA E SERVICOS LDA

169287 - 3, 313286 - 1, 169286 - 2: Proprietor Name Altered to CHEMETALL PLC 
BRENT INTERNATIONAL PLC

313286 - 1, 169286 - 2, 169287 - 3: Proprietor Name Altered to CHEMETALL LIMITED 
CHEMETALL PLC

793706 - 16: Proprietor Name Altered to DHP INDIA LTD 
DHP FINANCIAL SERVICES LTD.

761106 - 5: Proprietor Name Altered to DIASORIN S.R.L 
DIASORIN S.P.A.

505364 - 12: Proprietor Name Altered to M/S SAINT - GOBAIN VITRAGE. 
SAINT-GOBAIN VITRAGE.

810506 - 9: Proprietor Name Altered to TECHSOFT ENGINEERING SERVICES (INDIA) PRIVATE 
LIMITED 
TEDISOFT ENGINEERING SERVICES INIDIA PVT. LTD.
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

488446 21 24/11/2017 12:19:12

570072 13 22/11/2017 12:10:35

1077860 16 23/11/2017 16:08:05

1087057 16 20/11/2017 14:09:49

1087058 16 20/11/2017 14:10:34

1087059 16 20/11/2017 14:11:05

1087063 16 20/11/2017 14:11:34

1087064 16 20/11/2017 14:12:26

1087066 16 20/11/2017 14:13:28

1087067 9 20/11/2017 14:13:57

1087069 9 20/11/2017 14:14:26

1087077 16 20/11/2017 14:15:13

1087078 9 20/11/2017 14:16:07

1087079 16 20/11/2017 14:16:41

1087093 9 20/11/2017 14:17:34

1087094 16 20/11/2017 14:18:00

1087095 9 20/11/2017 14:18:44

1087096 16 20/11/2017 14:20:51

1087100 16 20/11/2017 14:21:20

1087101 9 20/11/2017 14:22:30

1087102 16 20/11/2017 14:23:16

1087104 16 20/11/2017 14:26:06

1087107 16 20/11/2017 14:26:53

1087109 9 20/11/2017 14:33:17

1087110 16 20/11/2017 14:33:54

1087111 9 20/11/2017 14:34:27

1087113 16 20/11/2017 14:36:45

1087114 16 20/11/2017 14:37:14

1087115 9 20/11/2017 14:37:42

1087117 16 20/11/2017 14:46:42

1087119 16 20/11/2017 14:47:19

1087120 16 20/11/2017 14:49:00

1087123 16 20/11/2017 14:51:17

1087124 9 20/11/2017 14:51:48

1087126 16 20/11/2017 14:52:25

1087127 16 20/11/2017 14:53:18

1087131 16 20/11/2017 14:55:25

1087135 16 20/11/2017 14:56:16

1087136 9 20/11/2017 14:56:45

1087138 9 20/11/2017 14:57:15
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Trade Marks Journal No: 1825 ,   27/11/2017  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1087139 9 20/11/2017 14:57:52

1087141 16 20/11/2017 14:59:31

1087147 16 20/11/2017 15:00:42

1087148 9 20/11/2017 15:01:13

1087150 16 20/11/2017 15:02:02

1087152 9 20/11/2017 15:02:32

1087155 16 20/11/2017 15:03:37

1087188 3 20/11/2017 15:06:48

1087191 25 20/11/2017 15:07:14

1087192 30 20/11/2017 15:08:53

1087193 16 20/11/2017 15:09:22

1087194 16 20/11/2017 15:10:23

1087235 5 20/11/2017 15:11:10

1087236 25 20/11/2017 15:12:08

1087237 25 20/11/2017 15:12:34

1087270 3 20/11/2017 15:13:02

1087271 5 20/11/2017 15:13:27

1087272 6 20/11/2017 15:13:57

1087273 17 20/11/2017 15:14:26

1087274 19 20/11/2017 15:14:55

1087332 21 20/11/2017 15:47:17

1087341 21 20/11/2017 15:47:50

1087417 16 20/11/2017 15:48:21

1087429 9 20/11/2017 15:48:53

1087438 30 20/11/2017 15:49:18

1087440 12 20/11/2017 15:49:44

1087469 30 20/11/2017 15:50:08

1087494 16 20/11/2017 15:50:34

1087535 29 20/11/2017 15:51:46

1087536 30 20/11/2017 16:13:18

1087537 31 20/11/2017 16:13:51

1087538 32 20/11/2017 16:14:16

1087539 33 20/11/2017 16:14:57

1087566 9 20/11/2017 16:15:23

1087579 9 20/11/2017 16:15:55

1087580 9 20/11/2017 16:16:29

1087655 16 21/11/2017 11:15:54

1087661 16 21/11/2017 11:16:55

1087662 16 21/11/2017 11:17:40
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Trade Marks Journal No: 1825 ,   27/11/2017  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1087663 16 21/11/2017 11:18:10

1087664 9 21/11/2017 11:18:46

1087665 9 21/11/2017 11:19:34

1087666 9 21/11/2017 11:20:15

1087678 16 21/11/2017 12:14:29

1087709 20 21/11/2017 12:21:50

1087743 5 21/11/2017 12:22:30

1087745 5 21/11/2017 12:23:05

1087773 32 21/11/2017 12:23:40

1087774 25 21/11/2017 12:24:21

1087777 3 21/11/2017 12:24:58

1087778 5 21/11/2017 12:25:24

1087794 10 21/11/2017 12:25:55

1087835 5 21/11/2017 12:26:46

1087836 5 21/11/2017 12:27:30

1087850 30 21/11/2017 12:29:28

1087932 5 21/11/2017 12:42:17

1087949 28 21/11/2017 12:44:32

1087950 16 21/11/2017 12:45:10

1087952 25 21/11/2017 12:49:57

1087954 25 21/11/2017 12:50:46

1087956 20 21/11/2017 12:51:46

1088028 5 21/11/2017 12:53:14

1088032 5 21/11/2017 12:53:40

1088033 5 21/11/2017 12:54:21

1088034 5 21/11/2017 12:58:48

1088036 5 21/11/2017 14:10:21

1088037 5 21/11/2017 14:11:06

1088038 5 21/11/2017 14:11:34

1088057 25 21/11/2017 14:12:11

1088057 25 21/11/2017 14:12:11

1088059 16 21/11/2017 14:12:41

1088060 16 21/11/2017 14:13:15

1088061 10 21/11/2017 14:13:47

1088062 5 21/11/2017 14:14:30

1088063 10 21/11/2017 14:15:07

1088064 5 21/11/2017 14:15:43

1088065 16 21/11/2017 14:16:30

1088067 6 21/11/2017 14:17:20
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Trade Marks Journal No: 1825 ,   27/11/2017  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1088068 17 21/11/2017 14:18:40

1088078 19 21/11/2017 14:21:16

1088079 19 21/11/2017 14:22:49

1088081 3 21/11/2017 14:30:04

1088086 5 21/11/2017 14:32:52

1088089 5 21/11/2017 14:33:19

1088090 5 21/11/2017 14:33:49

1088116 14 21/11/2017 14:34:21

1088137 9 21/11/2017 14:34:51

1088138 25 21/11/2017 14:35:19

1088154 16 21/11/2017 14:35:49

1088161 25 21/11/2017 14:36:25

1088164 16 21/11/2017 14:36:54

1088191 30 21/11/2017 12:09:29

1088199 5 21/11/2017 12:10:10

1088202 5 21/11/2017 12:15:06

1088203 12 21/11/2017 12:18:47

1088205 16 21/11/2017 12:19:09

1088208 29 21/11/2017 12:19:36

1088314 30 21/11/2017 12:20:29

1088316 9 21/11/2017 12:20:50

1088318 28 21/11/2017 12:21:42

1088349 19 21/11/2017 12:22:32

1088350 2 21/11/2017 12:23:26

1088351 19 21/11/2017 12:23:46

1088355 25 21/11/2017 12:24:05

1088363 5 21/11/2017 12:47:12

1088365 5 21/11/2017 12:25:10

1088370 16 21/11/2017 12:25:31

1088371 16 21/11/2017 12:25:49

1088372 16 21/11/2017 12:26:07

1088373 16 21/11/2017 12:26:25

1088374 16 21/11/2017 12:26:45

1088375 16 21/11/2017 12:27:06

1088376 16 21/11/2017 12:27:23

1088377 16 21/11/2017 12:27:48

1088378 16 21/11/2017 12:28:07

1088379 16 21/11/2017 12:28:24

1088380 16 21/11/2017 12:28:43
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Trade Marks Journal No: 1825 ,   27/11/2017  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1088381 16 21/11/2017 12:29:13

1088382 16 21/11/2017 12:29:37

1088383 16 21/11/2017 12:29:57

1088384 16 21/11/2017 12:30:19

1088385 16 21/11/2017 12:31:57

1088407 17 21/11/2017 12:32:30

1088420 5 21/11/2017 12:33:28

1088421 5 21/11/2017 12:33:49

1088424 5 21/11/2017 12:34:30

1088425 5 21/11/2017 12:35:25

1088426 5 21/11/2017 12:35:51

1088445 5 21/11/2017 12:36:15

1088449 5 21/11/2017 12:36:36

1088452 5 21/11/2017 12:37:01

1088453 5 21/11/2017 12:37:22

1088454 5 21/11/2017 12:38:01

1088455 5 21/11/2017 12:38:20

1088456 5 21/11/2017 12:38:41

1088457 5 21/11/2017 12:39:02

1088460 5 21/11/2017 12:39:23

1088465 16 21/11/2017 12:39:42

1088470 10 21/11/2017 12:40:27

1088472 25 21/11/2017 12:41:01

1088474 16 21/11/2017 12:41:42

1088477 12 21/11/2017 12:42:00

1088478 1 21/11/2017 12:42:17

1088494 5 21/11/2017 14:24:32

1088526 17 21/11/2017 14:25:57

1088536 16 21/11/2017 14:27:31

1088536 16 21/11/2017 14:27:31

1088537 9 21/11/2017 14:32:31

1088539 16 21/11/2017 14:33:01

1088540 5 21/11/2017 14:34:12

1088579 17 21/11/2017 14:34:40

1088584 16 21/11/2017 14:35:21

1088616 9 21/11/2017 14:36:37

1088666 4 21/11/2017 14:37:03

1088674 30 21/11/2017 14:37:29

1088721 9 21/11/2017 14:38:02
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Trade Marks Journal No: 1825 ,   27/11/2017  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1088722 16 21/11/2017 14:38:31

1088729 5 21/11/2017 14:39:03

1088730 5 21/11/2017 14:39:34

1088731 5 21/11/2017 14:40:09

1088762 7 21/11/2017 14:40:41

1088763 7 21/11/2017 14:45:19

1088782 9 21/11/2017 14:46:04

1088784 9 21/11/2017 14:46:35

1088801 9 21/11/2017 14:47:08

1088802 9 21/11/2017 14:47:35

1088804 3 21/11/2017 14:48:48

1088805 11 21/11/2017 14:49:16

1088808 9 21/11/2017 14:50:16

1088809 9 21/11/2017 14:56:43

1088810 25 21/11/2017 14:57:18

1088812 16 21/11/2017 14:59:01

1088813 7 21/11/2017 14:59:32

1088822 16 22/11/2017 11:34:06

1088835 30 22/11/2017 11:34:39

1088837 32 22/11/2017 11:35:14

1088838 20 22/11/2017 11:35:35

1088840 34 22/11/2017 11:36:04

1088846 5 22/11/2017 11:36:39

1088851 5 22/11/2017 11:37:04

1088908 5 22/11/2017 11:37:30

1088909 24 22/11/2017 11:37:58

1088910 12 22/11/2017 11:38:28

1088911 9 22/11/2017 11:39:01

1088934 9 22/11/2017 11:39:35

1088947 25 22/11/2017 11:41:15

1088948 5 22/11/2017 11:41:49

1088982 9 22/11/2017 11:42:29

1088985 9 22/11/2017 11:43:55

1088993 29 22/11/2017 11:44:38

1088999 31 22/11/2017 11:45:17

1089035 5 22/11/2017 11:46:21

1089037 5 22/11/2017 11:46:47

1089038 5 22/11/2017 11:47:12

1089040 5 22/11/2017 11:48:16
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Trade Marks Journal No: 1825 ,   27/11/2017  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1089051 7 22/11/2017 11:48:58

1089088 16 22/11/2017 11:50:10

1089091 30 22/11/2017 11:50:45

1089111 2 22/11/2017 12:07:24

1089113 2 22/11/2017 12:08:19

1089128 7 22/11/2017 12:11:21

1089129 11 22/11/2017 12:12:01

1089130 9 22/11/2017 12:12:38

1089131 25 22/11/2017 12:50:45

1089131 25 22/11/2017 12:50:45

1089132 16 22/11/2017 12:51:25

1089134 7 22/11/2017 12:52:14

1089135 9 22/11/2017 12:52:48

1089136 11 22/11/2017 12:53:21

1089137 16 22/11/2017 12:53:49

1089138 25 22/11/2017 12:54:37

1089353 3 22/11/2017 12:55:06

1089358 20 22/11/2017 12:57:05

1089359 20 22/11/2017 12:57:35

1089362 5 22/11/2017 12:58:04

1089365 33 22/11/2017 13:01:17

1089454 19 22/11/2017 13:01:48

1089455 7 22/11/2017 14:26:19

1089468 25 22/11/2017 14:27:07

1089469 25 22/11/2017 14:27:48

1089470 25 22/11/2017 14:28:15

1089474 29 22/11/2017 14:28:50

1089489 7 22/11/2017 14:29:25

1089489 7 22/11/2017 14:29:25

1089503 16 22/11/2017 14:30:11

1089504 9 22/11/2017 14:30:51

1089510 9 22/11/2017 14:32:04

1089524 18 22/11/2017 12:11:04

1089526 9 22/11/2017 12:13:24

1089538 11 22/11/2017 12:13:46

1089539 12 22/11/2017 12:14:06

1089540 17 22/11/2017 12:14:35

1089549 1 22/11/2017 12:15:04

1089605 16 22/11/2017 12:18:07
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Trade Marks Journal No: 1825 ,   27/11/2017  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1089643 24 22/11/2017 12:35:07

1089676 25 22/11/2017 12:35:35

1089749 34 22/11/2017 12:35:57

1089750 30 22/11/2017 12:36:19

1089751 31 22/11/2017 12:36:41

1089754 3 22/11/2017 12:37:44

1089755 14 22/11/2017 12:38:04

1089756 14 22/11/2017 12:38:25

1089774 9 22/11/2017 12:40:01

1089776 9 22/11/2017 12:40:23

1089855 29 22/11/2017 12:40:46

1089870 25 22/11/2017 12:43:02

1089874 16 22/11/2017 12:57:00

1089939 16 22/11/2017 12:57:43

1089941 29 22/11/2017 13:03:31

1089943 30 22/11/2017 13:03:57

1089972 7 22/11/2017 13:04:27

1089973 7 22/11/2017 13:04:46

1089974 31 22/11/2017 13:05:07

1089975 31 22/11/2017 13:05:28

1089991 25 22/11/2017 14:26:01

1089992 25 22/11/2017 14:31:27

1089993 25 22/11/2017 14:31:49

1090000 24 22/11/2017 14:32:45

1090000 24 22/11/2017 14:32:45

1090016 5 22/11/2017 14:33:02

1090017 5 22/11/2017 14:33:27

1090018 5 22/11/2017 14:33:53

1090021 5 22/11/2017 14:34:14

1090023 9 22/11/2017 14:34:35

1090032 25 22/11/2017 14:35:02

1090033 5 22/11/2017 14:35:28

1090034 5 22/11/2017 14:35:53

1090035 5 22/11/2017 14:37:00

1090036 11 22/11/2017 14:37:30

1090044 9 22/11/2017 14:38:04

1090047 9 22/11/2017 14:38:34

1090053 16 22/11/2017 14:39:13

1090056 6 22/11/2017 14:39:37
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Trade Marks Journal No: 1825 ,   27/11/2017  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1090057 31 22/11/2017 14:39:59

1090161 25 22/11/2017 15:55:18

1090166 25 22/11/2017 15:55:52

1090207 7 22/11/2017 15:56:15

1090287 9 22/11/2017 16:18:26

1090288 9 22/11/2017 16:18:43

1090292 9 22/11/2017 16:19:11

1090317 9 22/11/2017 16:19:41

1090321 9 22/11/2017 16:20:04

1090322 9 22/11/2017 16:22:13

1090326 9 22/11/2017 16:22:32

1090327 9 22/11/2017 16:22:54

1090330 9 22/11/2017 15:03:15

1090344 5 22/11/2017 15:02:34

1090346 5 22/11/2017 15:02:07

1090348 11 22/11/2017 15:01:42

1090404 12 22/11/2017 15:01:17

1090405 16 22/11/2017 15:00:51

1090439 17 22/11/2017 14:59:42

1090440 7 22/11/2017 14:58:52

1090440 7 22/11/2017 14:58:52

1090441 16 22/11/2017 14:58:21

1090482 10 22/11/2017 14:57:46

1090483 10 22/11/2017 14:57:18

1090485 10 22/11/2017 14:56:22

1090502 18 22/11/2017 14:55:48

1090503 25 22/11/2017 14:55:25

1090503 25 22/11/2017 14:55:25

1090508 9 22/11/2017 14:54:03

1090518 1 22/11/2017 14:52:46

1090519 3 22/11/2017 14:50:10

1090520 6 22/11/2017 14:49:33

1090520 6 22/11/2017 14:49:33

1090521 7 22/11/2017 14:49:01

1090522 8 22/11/2017 14:48:24

1090523 11 22/11/2017 14:46:14

1090525 24 22/11/2017 14:45:16

1090527 31 22/11/2017 14:44:43

1090528 32 22/11/2017 14:43:34
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Trade Marks Journal No: 1825 ,   27/11/2017  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1090537 16 22/11/2017 14:42:47

1090538 9 22/11/2017 14:42:15

1090599 5 22/11/2017 15:07:39

1090601 5 22/11/2017 15:08:58

1090602 34 22/11/2017 15:09:24

1090608 16 22/11/2017 15:12:21

1090609 16 22/11/2017 15:12:49

1090610 16 22/11/2017 15:13:16

1090612 16 22/11/2017 15:14:48

1090629 30 22/11/2017 15:15:52

1090661 5 22/11/2017 15:16:34

1090663 25 22/11/2017 15:17:02

1090709 5 22/11/2017 15:17:31

1090710 5 22/11/2017 15:18:02

1090711 5 22/11/2017 15:52:58

1090768 16 22/11/2017 15:54:26

1090769 16 22/11/2017 15:54:53

1090808 5 22/11/2017 15:55:18

1090811 5 22/11/2017 15:55:45

1090819 30 22/11/2017 15:58:50

1090820 6 22/11/2017 16:10:33

1090821 6 22/11/2017 16:18:08

1090822 6 22/11/2017 16:18:44

1090823 6 22/11/2017 16:19:50

1090830 25 22/11/2017 16:20:48

1090848 25 22/11/2017 16:21:24

1090850 6 22/11/2017 16:21:51

1090855 7 22/11/2017 16:22:18

1090861 16 22/11/2017 16:24:37

1090862 9 22/11/2017 16:25:03

1090863 16 22/11/2017 16:25:28

1090864 9 22/11/2017 16:25:54

1090865 9 22/11/2017 16:26:30

1090866 16 22/11/2017 16:27:22

1090868 16 22/11/2017 16:27:50

1090870 9 22/11/2017 16:28:19

1090871 9 22/11/2017 16:28:49

1090871 9 22/11/2017 16:28:49

1090872 9 22/11/2017 16:29:30
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Trade Marks Journal No: 1825 ,   27/11/2017  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1090875 16 22/11/2017 16:30:07

1090949 25 23/11/2017 11:31:41

1090952 29 23/11/2017 11:32:10

1090953 30 23/11/2017 11:32:37

1090955 30 23/11/2017 11:33:14

1090956 3 23/11/2017 11:33:48

1090968 25 23/11/2017 11:34:25

1090993 16 23/11/2017 11:34:56

1090994 16 23/11/2017 11:35:38

1090995 16 23/11/2017 11:36:09

1090996 16 23/11/2017 11:37:13

1090997 16 23/11/2017 11:43:54

1090998 16 23/11/2017 11:45:33

1090999 9 23/11/2017 11:47:45

1091000 9 23/11/2017 11:48:10

1091001 9 23/11/2017 11:48:35

1091002 9 23/11/2017 11:54:53

1091003 9 23/11/2017 14:30:55

1091004 9 23/11/2017 14:31:34

1091093 29 23/11/2017 14:32:21

1091093 29 23/11/2017 14:32:21

1091103 24 23/11/2017 14:33:01

1091104 24 23/11/2017 14:34:33

1091137 25 23/11/2017 14:35:05

1091200 9 23/11/2017 14:35:36

1091307 6 23/11/2017 14:36:03

1091308 19 23/11/2017 14:43:35

1091338 5 23/11/2017 14:44:26

1091344 30 23/11/2017 14:45:51

1091348 30 23/11/2017 14:46:32

1091378 30 23/11/2017 14:47:00

1091383 9 23/11/2017 15:01:37

1091385 9 23/11/2017 15:02:10

1091386 9 23/11/2017 15:04:18

1091387 9 23/11/2017 15:04:42

1091388 9 23/11/2017 15:05:58

1091390 25 23/11/2017 15:06:38

1091401 14 23/11/2017 15:07:46

1091411 16 23/11/2017 15:08:17
 
 

 

7734



Trade Marks Journal No: 1825 ,   27/11/2017  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1091412 9 23/11/2017 15:08:47

1091463 30 23/11/2017 16:08:50

1091468 11 23/11/2017 16:09:22

1091533 9 23/11/2017 16:09:49

1091538 9 23/11/2017 16:10:13

1091571 6 23/11/2017 16:10:45

1091590 5 23/11/2017 16:11:43

1091642 5 23/11/2017 16:12:12

1091657 31 23/11/2017 16:12:38

1091661 9 23/11/2017 16:13:14

1091666 3 23/11/2017 16:13:49

1091667 3 23/11/2017 16:15:08

1091670 3 23/11/2017 16:17:14

1091671 3 23/11/2017 16:17:54

1091674 5 23/11/2017 16:25:55

1091676 5 23/11/2017 16:26:27

1091680 5 23/11/2017 16:27:03

1091684 5 23/11/2017 16:28:48

1091695 3 23/11/2017 16:29:21

1091706 30 23/11/2017 16:30:01

1091710 5 23/11/2017 16:30:42

1091730 30 23/11/2017 16:31:06

1091733 25 23/11/2017 16:31:30

1091734 5 23/11/2017 16:32:13

1091744 25 23/11/2017 16:32:43

1091745 32 23/11/2017 16:33:07

1091764 19 24/11/2017 11:29:08

1091769 7 24/11/2017 11:29:44

1091772 32 24/11/2017 11:31:20

1091870 1 24/11/2017 11:31:45

1091962 12 24/11/2017 11:32:28

1091963 12 24/11/2017 11:32:52

1091964 12 24/11/2017 11:33:16

1091965 12 24/11/2017 11:33:39

1091969 16 24/11/2017 11:34:09

1091972 5 24/11/2017 11:34:29

1091973 1 24/11/2017 11:34:57

1091974 16 24/11/2017 11:35:25

1091975 16 24/11/2017 11:35:51
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not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1092000 7 24/11/2017 11:36:13

1092007 10 24/11/2017 11:36:37

1092008 5 24/11/2017 11:37:47

1092016 5 24/11/2017 11:39:42

1092018 5 24/11/2017 11:40:06

1092023 16 24/11/2017 11:53:00

1092029 16 24/11/2017 11:53:23

1092030 33 24/11/2017 11:53:43

1092031 29 24/11/2017 11:54:05

1092032 32 24/11/2017 11:54:27

1092033 30 24/11/2017 11:58:59

1092034 17 24/11/2017 11:59:30

1092035 16 24/11/2017 11:59:55

1092036 5 24/11/2017 12:01:08

1092038 5 24/11/2017 12:01:32

1092040 16 24/11/2017 12:01:53

1092041 3 24/11/2017 12:02:15

1092042 3 24/11/2017 12:02:38

1092044 5 24/11/2017 12:02:59

1092064 5 24/11/2017 12:19:42

1092089 9 24/11/2017 12:20:25

1092093 10 24/11/2017 12:21:16

1092095 11 24/11/2017 12:21:40

1092096 7 24/11/2017 12:22:12

1092102 5 24/11/2017 12:22:34

1092104 5 24/11/2017 12:22:52

1092114 16 24/11/2017 12:23:14

1092120 16 24/11/2017 12:23:35

1092121 32 24/11/2017 12:23:57

1092122 31 24/11/2017 12:24:22

1092123 30 24/11/2017 12:25:28

1092124 29 24/11/2017 12:26:01

1092182 3 24/11/2017 12:26:28

1092185 3 24/11/2017 12:26:51

1092186 3 24/11/2017 12:27:12

1092187 3 24/11/2017 12:27:41

1092189 16 24/11/2017 12:28:08

1092194 16 24/11/2017 12:28:58

1092196 9 24/11/2017 12:29:30
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not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1092230 1 24/11/2017 12:30:06

1092231 5 24/11/2017 12:30:29

1092233 1 24/11/2017 12:31:40

1092234 1 24/11/2017 12:32:04

1092235 5 24/11/2017 12:33:35

1092237 24 24/11/2017 12:34:24

1092238 24 24/11/2017 12:41:15

1092239 24 24/11/2017 12:42:12

1092241 24 24/11/2017 12:45:50

1092242 24 24/11/2017 12:46:42

1092243 24 24/11/2017 12:47:03

1092244 24 24/11/2017 12:48:42

1092246 24 24/11/2017 12:50:08

1092247 24 24/11/2017 12:50:28

1092248 24 24/11/2017 12:50:49

1092249 24 24/11/2017 12:51:10

1092251 24 24/11/2017 12:51:31

1092302 16 24/11/2017 12:51:55

1092310 20 24/11/2017 12:52:26

1092314 5 24/11/2017 12:52:52

1092315 5 24/11/2017 12:54:12

1092318 5 24/11/2017 12:54:36

1092323 7 24/11/2017 12:55:07

1092324 6 24/11/2017 12:55:26

1092325 3 24/11/2017 12:55:48

1092326 26 24/11/2017 12:56:11

1092327 17 24/11/2017 12:56:30

1092329 7 24/11/2017 12:56:51

1092330 6 24/11/2017 12:57:13

1092332 26 24/11/2017 12:57:30

1092333 17 24/11/2017 12:51:12

1092336 5 24/11/2017 12:52:09

1092340 5 24/11/2017 12:52:38

1092341 5 24/11/2017 12:53:10

1092373 5 24/11/2017 12:53:41

1092374 3 24/11/2017 12:54:17

1092375 5 24/11/2017 12:54:59

1092376 5 24/11/2017 12:55:29

1092378 5 24/11/2017 12:56:00
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not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1092381 5 24/11/2017 12:56:42

1092382 5 24/11/2017 12:57:12

1092383 5 24/11/2017 14:33:24

1092395 3 24/11/2017 14:34:52

1092403 3 24/11/2017 14:35:54

1092406 3 24/11/2017 14:37:14

1092409 3 24/11/2017 14:43:04

1092413 30 24/11/2017 14:43:42

1092490 29 24/11/2017 14:44:18

1092503 7 24/11/2017 14:44:53

1092504 7 24/11/2017 14:45:32

1092598 25 24/11/2017 14:46:07

1092600 25 24/11/2017 14:46:50

1092601 5 24/11/2017 14:47:31

1092602 16 24/11/2017 15:05:55

1092603 16 24/11/2017 15:12:00

1092644 16 24/11/2017 15:13:24

1092645 7 24/11/2017 15:14:37

1092646 16 24/11/2017 15:15:23

1092647 9 24/11/2017 15:16:00

1092695 25 24/11/2017 15:17:17

1092709 24 24/11/2017 15:17:59

1092773 30 24/11/2017 15:20:48

1092788 30 24/11/2017 15:21:22

1092789 30 24/11/2017 15:22:00

1092805 25 24/11/2017 15:22:35

1092808 3 24/11/2017 15:23:42

1092812 16 24/11/2017 15:56:21

1092814 16 24/11/2017 15:59:13

1092815 16 24/11/2017 15:59:43

1092816 16 24/11/2017 16:00:15

1092817 16 24/11/2017 16:01:25

1092819 16 24/11/2017 16:02:24

1092820 5 24/11/2017 16:02:52

1092822 3 24/11/2017 16:03:21

1092823 5 24/11/2017 16:03:53

1092826 28 24/11/2017 16:05:03

1092835 5 24/11/2017 16:05:51

1092835 5 24/11/2017 16:05:51
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not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1092838 5 24/11/2017 16:06:34

1092903 14 24/11/2017 14:46:05

1092904 16 24/11/2017 14:47:05

1092905 21 24/11/2017 14:47:32

1093014 5 24/11/2017 14:48:00

1093035 16 24/11/2017 14:48:27

1093037 5 24/11/2017 14:49:37

1093038 5 24/11/2017 14:49:58

1093041 5 24/11/2017 14:50:18

1093042 5 24/11/2017 14:50:41

1093064 3 24/11/2017 14:51:02

1093105 29 24/11/2017 14:51:21

1093195 16 24/11/2017 14:52:50

1093199 9 24/11/2017 14:53:58

1093336 5 24/11/2017 14:54:43

1093355 3 24/11/2017 14:57:39

1093356 1 24/11/2017 14:58:08

1093357 3 24/11/2017 14:58:37

1093358 1 24/11/2017 15:12:33

1093359 3 24/11/2017 15:13:04

1093360 1 24/11/2017 15:13:36

1093361 3 24/11/2017 15:13:55

1093362 1 24/11/2017 15:14:16

1093363 3 24/11/2017 15:16:10

1093364 1 24/11/2017 15:16:35

1093365 3 24/11/2017 15:16:53

1093366 1 24/11/2017 16:00:14

1093367 3 24/11/2017 16:00:45

1093374 1 24/11/2017 16:01:18

1093375 3 24/11/2017 16:01:40

1093376 1 24/11/2017 16:02:03

1093377 3 24/11/2017 16:02:23

1093379 3 24/11/2017 16:02:45

1093380 1 24/11/2017 16:03:09

1093381 3 24/11/2017 16:03:30

1093382 1 24/11/2017 16:03:50

1093383 3 24/11/2017 16:04:12

1093388 1 24/11/2017 16:04:34

1093389 3 24/11/2017 16:04:58
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APPL NO CLASS REMOVAL DATE

1093392 1 24/11/2017 16:05:20

1093393 3 24/11/2017 16:05:56

1093394 1 24/11/2017 16:06:17

1093395 3 24/11/2017 16:06:38

1093396 1 24/11/2017 16:07:01

1093398 1 24/11/2017 16:07:24

1093410 16 24/11/2017 16:07:53

1093417 3 24/11/2017 16:08:16

1093419 25 24/11/2017 16:08:36

1093420 25 24/11/2017 16:09:02

1093428 9 24/11/2017 16:09:33

1093430 3 24/11/2017 16:10:07
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 

374332 409408 412600 471679 475024

476992 478079 486506 490582 494575

497215 508446 512649 514981 515420

523908 536615 540152 555086 563429

565684 567874 592112 604826 605807

610288 611408 615465 626597 646216

668062 713359 720842 722654 727179

759520 761498 769449 769454 782561

786108 819293 843434 865804 870764

872115 887441 910982 911206 921097

923446 930034 936342 938243 942720

966771 967390 969280 970299 974482

988122 1029878 1040168 1067979 1088399

1096016 1096755 1096907 1119202 1119204

1141069 1145052 1146081 1148410 1162458

1170515 1171353 1179908 1195338 1197903

1203611 1211836 1214712 1223853 1242022

1248021 1287613 1288441 1292339 1299805

1339882 1340154 1343180 1347069 1352083

1354402 1355451 1355453 1366675 1371833

1379775 1384311 1387333 1402343 1422773

1424721 1447163 1454173 1457865 1486950

1488208 1489973 1525138 1527678 1529556

1540681 1545285 1548494 1554635 1559567

1560895 1561580 1575037 1583405 1591787

1592048 1592795 1602415 1607852 1611871

1612444 1613998 1622607 1661003 1671716

1671892 1678414 1681923 1687007 1688342

1688575 1690031 1691784 1695142 1722461

1725254 1726576 1743924 1748050 1779358

1790704 1792968 1800381 1803309 1822109

1822110 1824800 1825801 1830097 1833546

1865376 1867860 1873815 1873864 1874887

1882187 1888913 1893583 1893584 1901209

1904427 1904686 1905895 1905897 1906672

1907350 1909621 1911044 1913466 1922425
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1934518 1937604 1939062 1940383 1941762

1946444 1947090 1947095 1948659 1959207

1960366 1965860 1979612 1986902 1989298

1992383 1992385 1995132 1996549 1996800

1996801 1997943 2008355 2011637 2013312

2020796 2024484 2024485 2024489 2024490

2024791 2024792 2024793 2025696 2025899

2025900 2029555 2033937 2035658 2037113

2037128 2039454 2047222 2050079 2051428

2051613 2051615 2052289 2052744 2054065

2071864 2074661 2081559 2098320 2103412

2113476 2123099 2127305 2129764 2130314

2132786 2132787 2136473 2138643 2139951

2148830 2148874 2149119 2152381 2152836

2152920 2152998 2159823 2159824 2160180

2160181 2160182 2164544 2165985 2167785

2168991 2169105 2169886 2173800 2173802

2173804 2174010 2174103 2174801 2177488

2177493 2177897 2179024 2179033 2179172

2179194 2181401 2183228 2184031 2187560

2188808 2191526 2192189 2192471 2193149

2193150 2193772 2194184 2194186 2194434

2197520 2198848 2209094 2211292 2211535

2214073 2214371 2219871 2223386 2223393

2223394 2224527 2230017 2230023 2230025

2230035 2230037 2231725 2234273 2234384

2234738 2237436 2239129 2239130 2242706

2242787 2242875 2245602 2246539 2250034

2255896 2257985 2258797 2259365 2259426

2264705 2270515 2270672 2272065 2281592

2283747 2283748 2283749 2285333 2293775

2295662 2296383 2296393 2296394 2297256

2298563 2299480 2301441 2301444 2301740

2301741 2301743 2303767 2313538 2325653

2326002 2339719 2349118 2350163 2351433

2353698 2354828 2357093 2366695 2372138
 
 

 

7742



Trade Marks Journal No: 1825 ,   27/11/2017  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website  
 

2373037 2377242 2395087 2399067 2403382

2411396 2413453 2413454 2416774 2416775

2416776 2423248 2423408 2430600 2434073

2435410 2438645 2438646 2449956 2450236

2451022 2463881 2468421 2468989 2471419

2471421 2471422 2471423 2476750 2490614

2492775 2497461 2503183 2506284 2507870

2513091 2515910 2518183 2527522 2537342

2539848 2541728 2545493 2545707 2551771

2552491 2553338 2560133 2560525 2560529

2560683 2561125 2562066 2564312 2564931

2566878 2567014 2567347 2567416 2567500

2567501 2567671 2567929 2568915 2568941

2568952 2569012 2569023 2569134 2569294

2569315 2569340 2569492 2569600 2569633

2569686 2569744 2569749 2570191 2570307

2570308 2570309 2570705 2570794 2570851

2571656 2571697 2573791 2574378 2574381

2575058 2575076 2575570 2575597 2576013

2576244 2576307 2576310 2576889 2577088

2577274 2578512 2578772 2578783 2578957

2580639 2581139 2581140 2581231 2581586

2582217 2582246 2582720 2582916 2582941

2583145 2583417 2584141 2584577 2584634

2584713 2585041 2585097 2585110 2585399

2585961 2586707 2586709 2587397 2588400

2588401 2588676 2588924 2589217 2589218

2589219 2589221 2589544 2589545 2590776

2590778 2592018 2592272 2593161 2593812

2593848 2594426 2594434 2594435 2594436

2594437 2594438 2594439 2594440 2594441

2594478 2594856 2594938 2594968 2595188

2595292 2595493 2596254 2596693 2596967

2599790 2599792 2599795 2599796 2600320

2600330 2600652 2600857 2601213 2601268

2601696 2602791 2602879 2602880 2602882
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2603615 2605140 2605337 2605838 2605885

2606621 2606622 2606623 2606626 2606627

2606671 2606674 2606675 2606929 2609929

2610984 2614201 2614557 2615919 2618227

2621412 2621459 2631554 2634463 2640996

2644853 2644854 2644857 2655873 2655949

2664337 2664338 2667377 2674247 2679658

2684873 2684874 2684916 2684929 2684936

2686983 2686989 2689734 2689894 2689895

2689898 2689899 2689900 2689904 2689910

2689911 2690397 2690398 2690400 2692983

2692984 2694979 2697790 2699624 2700226

2703664 2704032 2704033 2715948 2718269

2721885 2724457 2724461 2724480 2724679

2728021 2728807 2731371 2732689 2734093

2734385 2735454 2735570 2737210 2740430

2740617 2742520 2746014 2746015 2746024

2746025 2746026 2746033 2746036 2746038

2746111 2746854 2747581 2749733 2749738

2750798 2750799 2752299 2752630 2752636

2752897 2752906 2753014 2753250 2753259

2753846 2754038 2754754 2755223 2755241

2755255 2755373 2755625 2756452 2757265

2757408 2758747 2759870 2760006 2760577

2760917 2760977 2761162 2763140 2763142

2763143 2764767 2764803 2765720 2765830

2766076 2766199 2767113 2767296 2767586

2767602 2767752 2768388 2769972 2770406

2770407 2774033 2777221 2782414 2783155

2783566 2784099 2784298 2784930 2785956

2785958 2788071 2788340 2788914 2790420

2790565 2791661 2791762 2792112 2792527

2792890 2793952 2794768 2796798 2798188

2798901 2798941 2800650 2800685 2800688

2800689 2801476 2801690 2802324 2802578

2802579 2802580 2802581 2802583 2802584
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2802591 2803123 2803439 2804990 2805173

2805198 2805250 2805251 2805255 2805413

2805595 2806143 2806803 2807687 2807827

2808524 2809058 2809626 2809627 2809981

2810454 2810742 2811173 2811601 2820196

2821114 2821618 2827437 2827664 2827665

2828087 2828874 2830940 2831370 2831405

2831661 2831699 2831773 2831777 2831817

2831846 2831848 2831849 2831850 2831851

2831877 2831882 2831895 2831931 2831963

2831969 2831970 2831986 2831989 2831990

2832000 2832007 2832009 2832012 2832039

2832045 2832046 2832048 2832065 2832079

2832080 2832092 2832110 2832111 2832153

2832156 2832160 2832162 2832163 2832174

2832175 2832190 2832199 2832200 2832213

2832219 2832221 2832225 2832253 2832271

2832279 2832300 2832301 2832311 2832322

2832323 2832324 2832330 2832331 2832352

2832353 2832381 2832412 2832495 2832496

2832631 2832807 2832894 2833035 2833054

2833113 2833176 2833224 2833434 2833480

2833485 2833486 2833487 2833488 2833511

2833537 2833678 2833778 2833927 2834592

2834593 2834595 2834762 2835348 2835865

2836205 2837241 2838675 2839691 2844045

2844047 2844107 2845078 2845715 2845761

2845785 2846004 2846342 2846470 2846561

2847285 2847543 2847619 2847788 2847952

2848004 2848187 2848409 2848463 2848539

2848541 2848643 2848655 2848725 2848728

2848759 2848794 2848836 2848853 2848919

2848979 2848988 2848989 2849266 2849291

2849298 2849302 2849362 2849377 2849499

2849509 2849535 2849539 2849542 2849617

2849671 2849675 2849684 2849691 2849729
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2849798 2849809 2849812 2849825 2849830

2849832 2849836 2849837 2849839 2849840

2849841 2849871 2849927 2849934 2849937

2849943 2849993 2850042 2850078 2850120

2850190 2850226 2850301 2850506 2850567

2850617 2850634 2850636 2850638 2850653

2850666 2850670 2850691 2850718 2850764

2850898 2850987 2851027 2851032 2851068

2851112 2851146 2851157 2851160 2851187

2851240 2851285 2851286 2851357 2851368

2851371 2851372 2851433 2851671 2851672

2851674 2851675 2851676 2851677 2851678

2851679 2851690 2851701 2851708 2851723

2851735 2851738 2851743 2851744 2851745

2851746 2851766 2851792 2851813 2851840

2851841 2851850 2851865 2851880 2851933

2851943 2851963 2851966 2851967 2851985

2852078 2852116 2852148 2852166 2852176

2852177 2852180 2852185 2852186 2852191

2852195 2852222 2852234 2852285 2852286

2852287 2852291 2852301 2852309 2852372

2852384 2852429 2852488 2852498 2852603

2852625 2852627 2852728 2852737 2852739

2852741 2852757 2853032 2853151 2853214

2853225 2853240 2853242 2853267 2853278

2853279 2853510 2853511 2853687 2853710

2853775 2853795 2853838 2854025 2854027

2854054 2854083 2854095 2854103 2854152

2854242 2854347 2854424 2854434 2854448

2854574 2854718 2854856 2854892 2854958

2855960 2856657 2858683 2865562 2869195

2869753 2870548 2871846 2878133 2878400

2879714 2881092 2882834 2883457 2886108

2886499 2886705 2886761 2886765 2887337

2888617 2888618 2888619 2888620 2888623

2888625 2888788 2888789 2889350 2890455
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2891162 2891897 2891900 2892430 2892555

2892611 2892969 2893468 2893469 2893636

2895111 2895822 2896073 2896077 2896078

2897209 2899294 2900714 2902023 2903107

2903108 2903292 2904039 2905295 2906772

2909164 2910349 2910751 2911464 2912140

2913030 2913429 2913541 2914170 2914618

2914619 2914689 2916798 2916799 2918883

2920378 2921031 2921553 2921565 2921569

2922786 2923729 2927048 2927318 2928782

2929079 2929080 2929796 2934035 2935456

2937541 2938660 2940290 2940770 2940771

2940881 2941306 2942348 2942350 2942548

2942674 2942886 2942924 2943231 2943255

2943262 2944014 2944915 2944924 2945010

2945135 2945203 2945210 2945280 2945358

2945791 2947652 2948493 2948733 2954058

2955159 2955160 2955178 2955430 2955432

2955963 2957963 2958206 2959086 2959087

2959218 2959371 2959559 2960062 2960650

2961167 2961284 2961865 2961985 2962387

2962645 2962744 2963336 2963932 2963961

2964125 2964178 2964344 2964808 2965433

2965715 2965716 2966423 2966454 2967051

2967116 2967585 2967729 2968295 2968347

2969127 2969169 2969170 2969171 2969387

2969641 2969706 2969744 2970168 2970178

2970303 2970501 2970949 2970995 2971105

2971468 2971830 2972383 2972484 2972733

2972835 2972945 2972946 2973081 2973135

2973674 2973968 2974241 2974661 2975375

2975431 2975463 2975688 2975689 2975810

2976691 2976712 2977111 2977314 2977486

2977548 2977626 2977816 2977831 2978016

2978038 2978146 2978245 2978976 2979367

2979900 2980014 2980041 2980057 2980352
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2980584 2980685 2980788 2980953 2980960

2981271 2981293 2981391 2981476 2981660

2981822 2981947 2981969 2981975 2982118

2982827 2982862 2982876 2982944 2982984

2983031 2983114 2983187 2983312 2983453

2983859 2983904 2984123 2984131 2984135

2984184 2984201 2984258 2984268 2984269

2984270 2984316 2984417 2984618 2984822

2985124 2985135 2985184 2985214 2985227

2985295 2985355 2985385 2985412 2985426

2985427 2985433 2985483 2985572 2985581

2985591 2985592 2985600 2985621 2985632

2985730 2985732 2985947 2985980 2986040

2986041 2986103 2986194 2986374 2986401

2986440 2986450 2986458 2986523 2986590

2986598 2986782 2986783 2986798 2986803

2986808 2986816 2986955 2987110 2987149

2987167 2987326 2987382 2987397 2987458

2987485 2987500 2987505 2987538 2987539

2987540 2987728 2987731 2987741 2987743

2987744 2987745 2987747 2987748 2987751

2987767 2987791 2987813 2987847 2987868

2987883 2987948 2987971 2988002 2988040

2988235 2988238 2988255 2988256 2988274

2988303 2988304 2988310 2988312 2988322

2988330 2988364 2988368 2988437 2988438

2988439 2988440 2988448 2988466 2988467

2988541 2988547 2988578 2988579 2988612

2988635 2988640 2988674 2988675 2988725

2988871 2988899 2988902 2988907 2989092

2989093 2989094 2989095 2989096 2989212

2989223 2989262 2989268 2989322 2989404

2989405 2989410 2989419 2989434 2989459

2989513 2989514 2989547 2989578 2989583

2989599 2989636 2989643 2989651 2989654

2989726 2989730 2989733 2989756 2989770
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2989838 2989839 2989840 2989842 2989844

2989845 2989998 2990000 2990001 2990005

2990038 2990064 2990090 2990095 2990120

2990121 2990122 2990123 2990124 2990126

2990128 2990146 2990151 2990175 2990217

2990238 2990249 2990363 2990406 2990450

2990451 2990454 2990536 2990574 2990582

2990584 2990695 2990696 2990697 2990698

2990706 2990707 2990710 2990712 2990722

2990751 2990752 2990795 2990803 2990806

2990879 2990917 2990922 2990998 2991044

2991067 2991068 2991069 2991097 2991154

2991174 2991176 2991190 2991191 2991210

2991237 2991240 2991305 2991307 2991320

2991321 2991357 2991360 2991362 2991371

2991372 2991373 2991374 2991375 2991376

2991377 2991380 2991392 2991395 2991411

2991413 2991420 2991423 2991425 2991426

2991427 2991428 2991432 2991436 2991442

2991444 2991459 2991474 2991476 2991589

2991618 2991727 2991734 2991757 2991838

2991872 2991875 2991883 2991915 2991916

2991924 2991943 2992019 2992059 2992071

2992074 2992076 2992077 2992084 2992139

2992160 2992179 2992190 2992211 2992273

2992310 2992332 2992333 2992342 2992356

2992357 2992359 2992360 2992362 2992387

2992388 2992392 2992393 2992422 2992424

2992451 2992455 2992540 2992541 2992542

2992587 2992590 2992625 2992644 2992649

2992650 2992660 2992665 2992675 2992681

2992701 2992706 2992717 2992721 2992722

2992743 2992757 2992760 2992775 2992814

2992869 2992888 2992893 2992960 2992974

2992975 2993034 2993054 2993059 2993064

2993089 2993105 2993121 2993137 2993139
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2993165 2993192 2993193 2993194 2993195

2993198 2993215 2993241 2993243 2993244

2993249 2993250 2993253 2993259 2993270

2993271 2993275 2993316 2993337 2993370

2993448 2993450 2993511 2993516 2993519

2993602 2993606 2993608 2993609 2993670

2993709 2993714 2993747 2993773 2993775

2993793 2993795 2993807 2993830 2993835

2993841 2993846 2993849 2993871 2993902

2993903 2993905 2993944 2993946 2993947

2994006 2994066 2994085 2994175 2994405

2994447 2994472 2994492 2994505 2994513

2994514 2994608 2994611 2994612 2994620

2994642 2994674 2994686 2994707 2994741

2994752 2994761 2994853 2994858 2994859

2994860 2994883 2994888 2994900 2994935

2994961 2994978 2994985 2994993 2995004

2995016 2995020 2995038 2995039 2995040

2995041 2995043 2995045 2995046 2995092

2995108 2995109 2995110 2995125 2995177

2995178 2995245 2995246 2995310 2995327

2995329 2995336 2995361 2995362 2995364

2995365 2995414 2995418 2995429 2995431

2995438 2995442 2995449 2995455 2995456

2995485 2995741 2995761 2995783 2995786

2995791 2995825 2995826 2995829 2995830

2995831 2995832 2995837 2995840 2995841

2995844 2995846 2995849 2995852 2995857

2995861 2995897 2995972 2995998 2996232

2996236 2996237 2996238 2996240 2996242

2996272 2996283 2996404 2996405 2996449

2996450 2996451 2996452 2996453 2996464

2996470 2996475 2996488 2996546 2996569

2996579 2996592 2996593 2996684 2996686

2996687 2996693 2996712 2996740 2996746

2996749 2996840 2996844 2996845 2996954
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2997178 2997215 2997240 2997243 2997264

2997265 2997268 2997272 2997273 2997277

2997282 2997302 2997304 2997305 2997309

2997312 2997313 2997315 2997316 2997317

2997318 2997319 2997321 2997322 2997327

2997330 2997335 2997336 2997339 2997340

2997370 2997372 2997375 2997476 2997493

2997495 2997499 2997501 2997505 2997506

2997508 2997521 2997534 2997535 2997536

2997537 2997538 2997540 2997541 2997542

2997546 2997547 2997687 2997765 2997772

2997775 2997960 2997979 2998058 2998059

2998060 2998061 2998062 2998086 2998087

2998088 2998100 2998110 2998112 2998124

2998132 2998140 2998147 2998150 2998154

2998155 2998181 2998182 2998186 2998189

2998190 2998192 2998193 2998195 2998196

2998197 2998203 2998213 2998235 2998236

2998239 2998244 2998246 2998247 2998249

2998251 2998261 2998265 2998294 2998315

2998319 2998338 2998351 2998394 2998407

2998417 2998452 2998557 2998585 2998586

2998587 2998599 2998624 2998651 2998655

2998697 2998749 2998790 2998798 2998799

2998803 2998817 2998847 2998848 2998899

2998905 2998912 2998916 2998917 2998918

2998919 2998958 2999004 2999047 2999060

2999086 2999113 2999133 2999142 2999168

2999191 2999279 2999296 2999324 2999339

2999341 2999342 2999344 2999345 2999346

2999348 2999353 2999364 2999365 2999369

2999371 2999380 2999391 2999394 2999398

2999399 2999402 2999430 2999431 2999466

2999487 2999504 2999525 2999532 2999537

2999538 2999547 2999558 2999566 2999572

2999573 2999588 2999616 2999620 2999622
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2999646 2999653 2999655 2999710 2999730

2999738 2999742 2999755 2999759 2999764

2999822 2999928 2999943 2999959 2999976

2999980 3000061 3000093 3000228 3000230

3000231 3000232 3000235 3000236 3000240

3000243 3000246 3000248 3000249 3000252

3000307 3000312 3000319 3000353 3000368

3000370 3000540 3000625 3000631 3000633

3000634 3000745 3000747 3000769 3000771

3000777 3000804 3000869 3000898 3000936

3000943 3000947 3000956 3000973 3001030

3001062 3001064 3001065 3001093 3001109

3001113 3001114 3001115 3001116 3001178

3001179 3001182 3001376 3001404 3001486

3001583 3001593 3001594 3001607 3001608

3001609 3001610 3001611 3001612 3001730

3001733 3001780 3001789 3001822 3001824

3001878 3001880 3001924 3001957 3002054

3002135 3002227 3002258 3002260 3002356

3002399 3002418 3002427 3002436 3002445

3002446 3002466 3002500 3002522 3002549

3002550 3002556 3002565 3002569 3002570

3002597 3002599 3002609 3002610 3002613

3002614 3002615 3002621 3002622 3002623

3002624 3002625 3002630 3002640 3002643

3002644 3002646 3002660 3002664 3002690

3002715 3002850 3002851 3003109 3003115

3003310 3003312 3003409 3003410 3003419

3003430 3003499 3003500 3003504 3003522

3003523 3003567 3003635 3003647 3003651

3003660 3003669 3003674 3003700 3003701

3003723 3003742 3003763 3003843 3003879

3003891 3004037 3004040 3004043 3004053

3004054 3004062 3004088 3004137 3004148

3004150 3004156 3004157 3004163 3004169

3004170 3004205 3004206 3004208 3004283
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3004325 3004326 3004394 3004792 3004819

3004833 3004854 3004855 3004885 3004917

3004918 3004920 3004929 3004931 3004933

3004960 3004968 3005051 3005053 3005064

3005065 3005074 3005088 3005101 3005102

3005112 3005118 3005124 3005125 3005126

3005139 3005142 3005230 3005254 3005278

3005344 3005349 3005350 3005369 3005370

3005373 3005375 3005376 3005377 3005384

3005397 3005418 3005508 3005513 3005517

3005518 3005611 3005617 3005620 3005625

3005635 3005639 3005640 3005641 3005642

3005643 3005654 3005675 3005716 3005720

3005734 3005735 3005787 3005873 3005904

3005912 3005914 3005937 3005995 3006038

3006111 3006123 3006124 3006192 3006197

3006219 3006221 3006265 3006283 3006306

3006310 3006335 3006351 3006383 3006384

3006419 3006478 3006491 3006554 3006556

3006559 3006560 3006572 3006573 3006590

3006595 3006729 3006733 3006734 3006735

3006750 3006752 3006766 3006777 3006792

3006837 3006924 3006941 3006951 3006960

3006970 3006977 3006985 3006993 3007035

3007078 3007162 3007177 3007179 3007193

3007197 3007255 3007312 3007319 3007358

3007383 3007396 3007431 3007433 3007437

3007445 3007467 3007680 3007717 3007720

3007721 3007792 3007882 3007932 3007959

3007984 3007985 3008037 3008038 3008039

3008042 3008072 3008103 3008126 3008154

3008156 3008171 3008181 3008189 3008190

3008193 3008269 3008311 3008312 3008353

3008359 3008371 3008378 3008410 3008438

3008449 3008592 3008597 3008660 3008697

3008725 3008726 3008738 3008754 3008755
 
 

 

7753



Trade Marks Journal No: 1825 ,   27/11/2017  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website  
 

3008858 3008862 3008937 3009053 3009076

3009077 3009078 3009092 3009106 3009107

3009108 3009111 3009116 3009117 3009121

3009122 3009131 3009132 3009141 3009181

3009265 3009304 3009307 3009309 3009310

3009312 3009316 3009317 3009319 3009320

3009321 3009322 3009323 3009327 3009328

3009331 3009334 3009340 3009402 3009428

3009439 3009440 3009441 3009445 3009446

3009451 3009458 3009467 3009491 3009502

3009504 3009509 3009512 3009516 3009517

3009525 3009526 3009532 3009556 3009557

3009558 3009604 3009611 3009626 3009656

3009666 3009689 3009694 3009718 3009720

3009764 3009797 3009799 3009800 3009804

3009805 3009808 3009822 3009834 3009846

3009964 3009973 3009974 3009992 3010000

3010002 3010049 3010082 3010137 3010147

3010149 3010165 3010171 3010244 3010273

3010317 3010336 3010412 3010475 3010509

3010523 3010527 3010529 3010550 3010705

3010715 3010738 3010743 3010764 3010771

3010953 3010969 3010991 3011065 3011087

3011097 3011133 3011139 3011142 3011144

3011162 3011186 3011196 3011197 3011241

3011242 3011270 3011278 3011287 3011317

3011319 3011320 3011322 3011325 3011327

3011329 3011330 3011331 3011359 3011360

3011362 3011363 3011467 3011469 3011484

3011506 3011513 3011515 3011516 3011524

3011634 3011637 3011639 3011643 3011701

3011706 3011707 3011743 3011744 3011749

3011753 3011784 3011797 3011866 3011907

3011913 3011984 3012007 3012022 3012026

3012138 3012139 3012151 3012162 3012163

3012193 3012194 3012318 3012329 3012331
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3012440 3012441 3012514 3012518 3012534

3012542 3012570 3012573 3012594 3012601

3012623 3012663 3012666 3012667 3012683

3012688 3012743 3012753 3012760 3012764

3012766 3012777 3012785 3012787 3012790

3012794 3012796 3012799 3012815 3012816

3012817 3012859 3012866 3012872 3012879

3013008 3013012 3013017 3013045 3013058

3013072 3013073 3013125 3013171 3013172

3013177 3013292 3013320 3013382 3013431

3013460 3013461 3013462 3013482 3013483

3013484 3013487 3013490 3013510 3013526

3013534 3013551 3013581 3013593 3013608

3013648 3013654 3013663 3013711 3013715

3013716 3013717 3013734 3013757 3013762

3013764 3013805 3013832 3013853 3013899

3013905 3013927 3013993 3013994 3013995

3014029 3014054 3014085 3014176 3014182

3014188 3014213 3014232 3014310 3014344

3014345 3014382 3014402 3014419 3014425

3014508 3014559 3014560 3014565 3014566

3014567 3014568 3014579 3014580 3014581

3014582 3014585 3014716 3014735 3014756

3014793 3014811 3014813 3014816 3014820

3014839 3014870 3014917 3014918 3015000

3015012 3015016 3015049 3015070 3015076

3015077 3015078 3015135 3015138 3015157

3015201 3015269 3015272 3015292 3015293

3015411 3015412 3015575 3015618 3015662

3015693 3015708 3015768 3015772 3015785

3015825 3015827 3015849 3015877 3015878

3015923 3015925 3015926 3015929 3015986

3015991 3015995 3015997 3015999 3016002

3016016 3016022 3016042 3016044 3016058

3016075 3016076 3016077 3016079 3016138

3016162 3016230 3016236 3016242 3016288
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3016309 3016314 3016317 3016319 3016321

3016339 3016375 3016404 3016408 3016416

3016417 3016420 3016441 3016442 3016465

3016466 3016478 3016538 3016586 3016615

3016617 3016627 3016676 3016777 3016811

3016813 3016830 3016846 3016847 3016895

3016908 3016943 3016972 3016982 3017067

3017118 3017164 3017165 3017169 3017180

3017224 3017253 3017318 3017340 3017407

3017416 3017542 3017584 3017585 3017602

3017633 3017644 3017718 3017719 3017721

3017734 3017742 3017753 3017756 3017762

3017763 3017764 3017816 3017860 3017897

3017899 3017965 3017966 3017971 3018031

3018032 3018047 3018130 3018204 3018270

3018272 3018295 3018338 3018405 3018523

3018525 3018526 3018527 3018528 3018529

3018532 3018623 3018658 3018670 3018704

3018739 3018770 3018787 3018789 3018791

3018792 3018793 3018822 3018823 3018824

3018837 3018875 3018893 3018911 3018913

3018914 3018915 3018923 3018933 3018935

3018936 3018939 3018942 3018980 3019104

3019119 3019120 3019226 3019227 3019230

3019262 3019264 3019563 3019692 3019693

3019696 3019725 3019726 3019762 3019837

3019841 3019928 3020007 3020008 3020010

3020131 3020367 3020433 3020508 3020564

3020573 3020586 3020606 3020615 3020617

3020642 3020652 3020688 3020697 3020700

3020716 3020728 3020730 3020763 3021008

3021012 3021083 3021098 3021141 3021174

3021260 3021318 3021319 3021321 3021323

3021325 3021349 3021350 3021397 3021516

3021604 3021638 3021639 3021700 3021710

3021772 3022037 3022087 3022201 3022205
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3022289 3022385 3022786 3022854 3022869

3022877 3022882 3022951 3023272 3023370

3023396 3023636 3023892 3023934 3023935

3023954 3024008 3024293 3024294 3024295

3024296 3024298 3024299 3024300 3024353

3024909 3024912 3025163 3025454 3025794

3025796 3025797 3025802 3025804 3025862

3026155 3026292 3026468 3026478 3026582

3026643 3026983 3027123 3028317 3028511

3028513 3028617 3028700 3029785 3030835

3031727 3031916 3032095 3032504 3032670

3033115 3034012 3035526 3035646 3035651

3035680 3035681 3035682 3035693 3035716

3035717 3035742 3035743 3035744 3035758

3035766 3035825 3036865 3036987 3037001

3037029 3037041 3037042 3037332 3037423

3037424 3037457 3037484 3038506 3039225

3039334 3040677 3040893 3041837 3042544

3042724 3043169 3043300 3043597 3044573

3045554 3045576 3045886 3046577 3046578

3046585 3046591 3046595 3046597 3046599

3046903 3046993 3047048 3047140 3047180

3047506 3047556 3047718 3048445 3048446

3048447 3048449 3048582 3048661 3048702

3048763 3048765 3048847 3049711 3049750

3049783 3052360 3052501 3052554 3052590

3052591 3052608 3052629 3052814 3053977

3054143 3054223 3054567 3054601 3054608

3055395 3056604 3056978 3056979 3056989

3057913 3058283 3058704 3058705 3058785

3059515 3060434 3060591 3061292 3061293

3061294 3061885 3062261 3062282 3062383

3063135 3063136 3063137 3063140 3063142

3063699 3064056 3064684 3064689 3065091

3066295 3066598 3067034 3067185 3067473

3067862 3068986 3068998 3069325 3069651
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3069683 3069729 3069949 3070358 3070515

3071124 3071532 3071805 3072959 3073155

3073156 3073666 3073712 3073989 3074378

3074556 3074736 3074751 3074824 3075345

3075371 3075395 3075405 3075408 3075426

3075726 3075760 3076067 3076140 3076638

3076880 3077709 3079762 3080230 3080860

3081235 3084269 3087143 3088417 3089385

3089745 3089946 3090964 3091277 3091657

3096437 3096438 3097548 3098631 3099308

3124641 3129770 3136633 3137239 3156478

3160680 3162529 3163682 3167858 3168534

3173674 3176820 3177521 3181809 3181810

3181811 3184212 3185158 3185464 3188011

3189457 3189856 3190884 3192076 3198338

3198537 3199864 3201228 3207584 3211160

3216020 3217437 3218090 3218622 3219095

3219458 3221688 3221691 3221692 3221693

3226628 3226650 3227312 3228503 3228504

3228508 3228509 3228521 3228522 3229041

3229171 3229172 3229173 3229174 3229175

3229176 3232557 3232803 3233743 3234407

3235546 3236986 3238546 3240989 3243226

3243278 3244028 3244832 3250090 3250406

3250448 3252334 3252918 3254714 3255144

3257719 3257756 3260530 3264658 3265029

3268308 3269236 3269799 3269800 3269801

3270022 3270023 3270337 3270815 3271204

3272651 3273113 3273116 3273990 3274155

3274267 3275120 3276481 3278311 3278910

3278911 3278927 3279513 3283251 3283252

3283253 3285029 3289235 3290882 3294285

3294662 3294663 3295821 3296204 3296491

3296492 3298273 3298499 3299331 3300869

3303007 3303008 3303009 3303010 3303011

3303079 3304116 3306515 3308477 3309099
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3309101 3313503 3315395 3315461 3318091

3321591 3323699 3323884 3323886 3325516

3328215 3328216 3329492 3332792 3333966

3335196 3336235 3339168 3339349 3341761

3342138 3342549 3343126 3343140 3343896

3347210 3348306 3348946 3353330 3353820

3355959 3356860 3358153 3359150 3362807

3362809 3364502 3367078 3369460 3370541

3380481 3381504 3382830 3384991 3388593

3389752 3391240 3392501 3393590 3395704

3395752 3395757 3397392 3399628 3400857

3404166 3404574 3404610 3404778 3405267

3406230 3406310 3406787 3407840 3408813

3409042 3412240 3416582 3417866 3417867

3417868 3417869 3417870 3417871 3417872

3417874 3422606 3422608 3423769 3426890

3428150 3428583 3429534 3430415 3431272

3431362 3435055 3439795 3440412 3441148

3441655 3449987 3450229 3456369 3456414

3457043 3457407 3458907 3460412 3461980

3463385 3465558 3466710 3466968 3470276

3470964 3471785 3472457 3473610 3475630

3476890 3477602 3478075 3478533 3479873

3480976 3482968 3483270 3483375 3488206

3490648 3491816 3492444 3493758 3495968

3495980 3496019 3496524 3496577 3497130

3497577 3497959 3498688 3499200 3500250

3502215 3502660 3503731 3504149 3504150

3504151 3506775 3508337 3508368 3508423

3510926 3511222 3511929 3513793 3513795

3514263 3514715 3514716 3514717 3515355

3515682 3516096 3516162 3517645 3517768

3517894 3517895 3517943 3517944 3517947

3517948 3518038 3518039 3518066 3518068

3518249 3518285 3518347 3518352 3518396

3518519 3518561 3518756 3518850 3518948
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3518986 3518987 3518988 3518989 3519079

3519093 3519099 3519111 3519113 3519195

3519196 3519316 3519414 3519445 3519446

3519448 3519474 3519767 3519782 3519784

3519801 3519850 3519851 3519895 3519961

3519977 3520065 3520067 3520068 3520100

3520101 3520112 3520120 3520165 3520276

3520277 3520323 3520326 3520416 3520448

3520468 3520543 3520544 3520578 3520580

3520582 3520773 3520863 3520871 3520941

3520943 3520968 3521016 3521017 3521018

3521019 3521119 3521212 3521327 3521788

3521828 3522004 3522074 3522119 3522218

3522219 3522220 3522221 3522222 3522223

3522224 3522327 3522328 3522329 3522331

3522332 3522472 3522473 3522476 3522477

3522479 3522543 3522544 3522862 3522867

3522948 3523047 3523051 3523088 3523091

3523092 3523095 3523096 3523097 3523341

3523371 3523397 3523423 3523425 3523477

3523484 3523525 3523526 3526114 3527310

3527633 3528287 3528291 3528424 3528429

3528430 3528463 3528464 3528471 3528472

3528850 3528872 3529007 3529094 3529107

3529108 3529109 3529134 3529152 3529153

3529154 3529159 3529162 3529164 3529290

3529291 3529292 3529297 3529298 3529383

3529389 3529390 3529490 3529492 3529496

3529680 3529789 3529915 3530003 3530005

3530015 3530267 3530277 3530372 3530376

3530378 3530448 3530449 3530450 3530456

3530457 3530458 3530768 3530769 3530770

3530771 3530836 3530838 3530840 3530841

3530843 3531212 3531290 3531317 3531320

3531454 3531458 3531462 3531463 3531604

3531606 3531633 3531683 3531684 3531763
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3531838 3531839 3531841 3531842 3531844

3531910 3531913 3531914 3531915 3532074

3532081 3532125 3532126 3532127 3532128

3532129 3532130 3532203 3532204 3532231

3532299 3532332 3532336 3532348 3532460

3532461 3532463 3532464 3532650 3532651

3532652 3532654 3532656 3532658 3532761

3532762 3532806 3532811 3532918 3532922

3532965 3532971 3533105 3533109 3533110

3533358 3533406 3533407 3533408 3533616

3533617 3533619 3533620 3533622 3533623

3533634 3533737 3533738 3533740 3533924

3533979 3533981 3533984 3534043 3534045

3534046 3534078 3534088 3534237 3534239

3534242 3534243 3534248 3534331 3534429

3534430 3534436 3534471 3534512 3534528

3534530 3534531 3534538 3534540 3534541

3534543 3534549 3534550 3534624 3534625

3534629 3534632 3534809 3534810 3534811

3534812 3534813 3534815 3534852 3534853

3534874 3534922 3535086 3535087 3535088

3535094 3535285 3535286 3535287 3535289

3535291 3535292 3535293 3535300 3535355

3535359 3535507 3535508 3535510 3535511

3535658 3535661 3535809 3535964 3536004

3536285 3536334 3536561 3536565 3536566

3536568 3536569 3536570 3537033 3537749

3537750 3537751 3537784 3538310 3538370

3538425 3538435 3538452 3538478 3538551

3538845 3538936 3538938 3538956 3538959

3538962 3538963 3538968 3539025 3539026

3539027 3539028 3539029 3539030 3539053

3539054 3539086 3539102 3539103 3539118

3539124 3539133 3539142 3539306 3539307

3539308 3539314 3539481 3539512 3539528

3539591 3539597 3539724 3539725 3539793
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3539794 3539842 3539905 3539968 3540025

3540028 3540117 3540118 3540128 3540139

3540175 3540186 3540188 3540191 3540195

3540344 3540347 3540348 3540354 3540406

3540413 3540414 3540415 3540416 3540417

3540418 3540421 3540426 3540430 3540500

3540541 3540544 3540561 3540562 3540564

3540565 3540567 3540569 3540570 3540664

3540665 3540666 3540667 3540668 3540691

3540693 3540694 3540706 3540709 3540718

3540732 3540745 3540781 3540782 3540785

3540786 3540787 3540794 3540870 3540876

3540877 3540888 3540889 3540893 3540896

3540897 3540898 3540899 3540900 3540916

3540917 3540918 3540922 3540924 3540954

3540958 3540960 3541018 3541019 3541020

3541025 3541034 3541035 3541073 3541092

3541093 3541096 3541098 3541100 3541104

3541107 3541117 3541118 3541121 3541124

3541141 3541172 3541244 3541258 3541263

3541280 3541284 3541293 3541295 3541297

3541303 3541306 3541307 3541312 3541313

3541314 3541329 3541331 3541334 3541356

3541358 3541359 3541404 3541426 3541427

3541503 3541566 3541567 3541642 3541647

3541709 3541714 3541715 3541752 3541783

3541784 3541785 3541789 3541790 3541791

3541795 3541796 3541803 3541811 3541815

3541818 3541819 3541820 3541821 3541826

3541830 3541838 3541849 3541865 3541882

3541883 3541885 3541949 3541950 3541951

3541985 3541989 3541995 3541996 3541997

3541998 3542001 3542002 3542003 3542009

3542010 3542015 3542024 3542079 3542146

3542147 3542161 3542162 3542188 3542189

3542199 3542203 3542247 3542250 3542251
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3542252 3542253 3542257 3542295 3542341

3542343 3542344 3542345 3542347 3542367

3542433 3542438 3542462 3542463 3542481

3542509 3542517 3542519 3542529 3542530

3542548 3542684 3542688 3542690 3542691

3542695 3542696 3542698 3542699 3542700

3542701 3542723 3542725 3542774 3542793

3542794 3542796 3542798 3542801 3542803

3542804 3542805 3542806 3542808 3542810

3542812 3542843 3542845 3542847 3542856

3542858 3542860 3542961 3542963 3542981

3543031 3543099 3543189 3543225 3543226

3543230 3543240 3543241 3543253 3543254

3543255 3543275 3543459 3543460 3543467

3543473 3543502 3543549 3543550 3543551

3543552 3543553 3543554 3543555 3543556

3543558 3543559 3543587 3543588 3543590

3543592 3543593 3543594 3543595 3543596

3543726 3543992 3544011 3544013 3544033

3544036 3544037 3544050 3544108 3544110

3544134 3544218 3544264 3544273 3544276

3544285 3544287 3544333 3544334 3544336

3544411 3544412 3544418 3544447 3544452

3544456 3544504 3544542 3544553 3544556

3544557 3544577 3544667 3544726 3544729

3544731 3544755 3544756 3544814 3544878

3544879 3544887 3544960 3544965 3544966

3544967 3545015 3545016 3545017 3545028

3545039 3545070 3545124 3545166 3545167

3545168 3545169 3545170 3545178 3545200

3545302 3545303 3545304 3545305 3545306

3545307 3545308 3545367 3545379 3545383

3545387 3545399 3545404 3545420 3545423

3545427 3545450 3545479 3545488 3545495

3545498 3545510 3545515 3545532 3545536

3545538 3545557 3545558 3545559 3545560
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3545561 3545610 3545613 3545614 3545615

3545651 3545653 3545654 3545655 3545658

3545661 3545665 3545796 3545797 3545802

3545824 3545825 3545835 3545836 3545850

3545851 3545853 3545857 3545858 3545875

3545878 3545894 3545901 3545902 3545903

3545905 3545921 3545934 3545967 3545997

3546000 3546001 3546008 3546010 3546044

3546047 3546048 3546049 3546050 3546055

3546057 3546059 3546063 3546064 3546067

3546068 3546069 3546070 3546071 3546072

3546073 3546074 3546075 3546119 3546120

3546121 3546126 3546141 3546160 3546162

3546207 3546210 3546211 3546215 3546239

3546240 3546244 3546281 3546283 3546285

3546286 3546320 3546324 3546328 3546330

3546333 3546334 3546398 3546400 3546402

3546403 3546427 3546455 3546456 3546482

3546489 3546490 3546491 3546492 3546494

3546495 3546496 3546505 3546510 3546515

3546517 3546518 3546519 3546520 3546521

3546522 3546523 3546524 3546525 3546536

3546537 3546541 3546542 3546543 3546544

3546545 3546546 3546553 3546562 3546564

3546566 3546567 3546570 3546589 3546591

3546599 3546603 3546617 3546630 3546635

3546636 3546637 3546642 3546644 3546646

3546647 3546729 3546744 3546756 3546771

3546772 3546773 3546775 3546776 3546778

3546790 3546791 3546792 3546805 3546806

3546807 3546808 3546809 3546810 3546823

3546841 3546843 3546844 3546848 3546868

3546877 3546879 3546887 3546888 3546923

3546924 3546925 3546930 3546943 3546949

3546950 3546967 3546992 3546994 3546997

3547032 3547046 3547047 3547052 3547059
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3547061 3547099 3547100 3547114 3547116

3547119 3547120 3547122 3547125 3547126

3547127 3547134 3547167 3547176 3547179

3547180 3547198 3547199 3547202 3547210

3547211 3547227 3547228 3547232 3547233

3547236 3547237 3547240 3547264 3547270

3547273 3547275 3547276 3547342 3547384

3547410 3547422 3547423 3547424 3547430

3547434 3547440 3547483 3547488 3547525

3547527 3547528 3547529 3547558 3547559

3547583 3547598 3547601 3547611 3547641

3547715 3547716 3547725 3547726 3547734

3547767 3547768 3547769 3547770 3547771

3547772 3547773 3547774 3547775 3547776

3547819 3547825 3547827 3547829 3547831

3547832 3547835 3547859 3547860 3547861

3547862 3547863 3547864 3547865 3547866

3547869 3547878 3547922 3547960 3547965

3547966 3547979 3547980 3548008 3548011

3548020 3548021 3548022 3548040 3548056

3548071 3548077 3548081 3548085 3548087

3548088 3548089 3548090 3548091 3548092

3548093 3548094 3548095 3548096 3548097

3548098 3548099 3548103 3548105 3548106

3548108 3548113 3548114 3548115 3548116

3548117 3548118 3548119 3548120 3548122

3548155 3548175 3548178 3548183 3548187

3548191 3548216 3548217 3548218 3548229

3548242 3548249 3548251 3548252 3548253

3548254 3548256 3548257 3548263 3548264

3548278 3548286 3548287 3548288 3548313

3548332 3548335 3548339 3548341 3548343

3548350 3548362 3548385 3548386 3548388

3548394 3548395 3548402 3548404 3548408

3548410 3548412 3548413 3548415 3548421

3548422 3548453 3548454 3548455 3548460
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3548462 3548472 3548504 3548510 3548511

3548513 3548516 3548526 3548554 3548557

3548561 3548562 3548592 3548596 3548604

3548605 3548617 3548628 3548660 3548662

3548666 3548669 3548672 3548675 3548678

3548680 3548681 3548685 3548686 3548693

3548694 3548695 3548699 3548752 3548764

3548767 3548846 3548868 3548869 3548872

3548877 3548878 3548883 3548887 3548898

3548899 3548903 3548937 3548942 3548943

3548987 3548990 3548992 3548993 3549013

3549032 3549048 3549088 3549089 3549090

3549091 3549094 3549095 3549139 3549140

3549148 3549169 3549171 3549172 3549173

3549174 3549175 3549177 3549180 3549183

3549198 3549214 3549219 3549242 3549245

3549249 3549252 3549254 3549255 3549256

3549257 3549258 3549260 3549261 3549279

3549281 3549282 3549284 3549285 3549287

3549317 3549321 3549327 3549329 3549330

3549332 3549334 3549336 3549337 3549338

3549340 3549358 3549389 3549391 3549392

3549395 3549397 3549399 3549400 3549477

3549482 3549499 3549506 3549508 3549509

3549517 3549518 3549519 3549527 3549554

3549555 3549556 3549593 3549598 3549600

3549615 3549617 3549622 3549623 3549628

3549633 3549747 3549758 3549766 3549775

3549783 3549823 3549825 3549837 3549846

3549854 3549864 3549865 3549866 3549867

3549868 3549869 3549871 3549872 3549873

3549875 3549876 3549923 3549925 3549926

3549928 3549930 3549931 3549932 3549933

3549934 3549935 3549937 3549938 3549940

3549941 3549944 3549945 3549948 3549949

3549952 3549954 3549956 3549974 3549997
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3549998 3549999 3550000 3550001 3550007

3550008 3550009 3550010 3550011 3550012

3550051 3550053 3550054 3550056 3550082

3550088 3550144 3550149 3550153 3550184

3550185 3550204 3550205 3550213 3550255

3550256 3550257 3550258 3550259 3550260

3550263 3550265 3550266 3550267 3550268

3550269 3550270 3550271 3550272 3550294

3550295 3550297 3550299 3550300 3550312

3550320 3550321 3550322 3550370 3550410

3550411 3550420 3550421 3550482 3550565

3550567 3550576 3550577 3550578 3550697

3550714 3550715 3550717 3550723 3550726

3550728 3550730 3550732 3550919 3550923

3550965 3550969 3550970 3550972 3550973

3551033 3551059 3551112 3551122 3551123

3551136 3551137 3551141 3551144 3551174

3551195 3551199 3551200 3551201 3551202

3551215 3551223 3551231 3551249 3551252

3551265 3551266 3551328 3551349 3551440

3551456 3551457 3551458 3551461 3551463

3551477 3551498 3551501 3551503 3551507

3551526 3551627 3551629 3551652 3551775

3551809 3551814 3551884 3551887 3551888

3551889 3551890 3551911 3551952 3551953

3551989 3551991 3551992 3551993 3551995

3552114 3552115 3552117 3552120 3552150

3552156 3552196 3552197 3552218 3552304

3552310 3552312 3552313 3552317 3552319

3552320 3552379 3552460 3552466 3552634

3552636 3552641 3552756 3552757 3552795

3552801 3552815 3552817 3552824 3552843

3552947 3553007 3553021 3553023 3553024

3553061 3553123 3553147 3553162 3553163

3553173 3553174 3553175 3553213 3553275

3553316 3553317 3553318 3553319 3553322
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3553323 3553324 3553325 3553336 3553341

3553368 3553443 3553444 3553449 3553541

3553771 3553774 3553795 3553808 3553813

3554163 3554272 3554386 3554441 3554445

3554464 3554470 3554593 3555000 3555240

3555270 3555289 3555326 3555409 3555413

3555414 3555419 3555602 3555603 3555604

3555606 3555607 3555608 3555609 3555610

3555735 3555918 3555922 3555925 3556265

3556313 3556314 3556318 3556319 3556321

3556323 3556379 3556504 3556506 3556507

3556508 3556509 3556510 3556848 3556849

3556853 3556875 3556890 3556907 3557006

3557378 3557424 3557442 3557443 3557450

3558085 3558091 3558093 3558095 3558097

3558203 3558300 3558316 3558317 3558319

3558461 3558526 3558546 3558549 3558551

3558947 3558948 3559213 3559216 3559280

3559282 3559283 3559284 3559289 3559294

3559448 3559449 3559450 3559456 3559457

3560113 3560605 3560839 3560892 3560895

3560898 3560900 3560901 3560956 3560965

3561094 3561115 3561116 3561120 3561121

3561122 3561136 3561137 3561140 3561142

3561143 3561144 3561145 3561147 3561151

3561152 3561153 3561363 3561399 3561544

3561546 3561551 3561552 3561553 3561554

3561764 3561770 3561811 3561928 3561929

3562571 3562889 3563018 3563028 3563069

3563434 3563476 3563991 3563994 3564000

3564005 3564006 3564012 3564534 3564537

3565900 3566088 3566277 3566278 3566279

3569197 3569198 3569200 3569324
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: saucanaa : 
NOTICE

vyaapar icanh ko pMjaIkrNa ko ilae Aavaodk tqaa [sako AiBakta-AaoM sao 
ivaSaoYa $p sao yah p`aqanaa- kI jaatI hO ik p~acaar krto samaya saMbaMiQat 
vyaapar icanh rijaYTI/ kayaa-laya ka saMpUNa- saMdBa- , p~ saM#yaa ,tarIK , 
Aavaodna saM#yaa tqaa saMbaMiQat vaga- ik saM#yaa ka ja$r ]llaoK kroM 
ijasasao ik p~aoM ko yaqaaSaIGa\ inapTana krnao maoM sauivaQaa haogaI 
 
Applicants for registration of Trade Marks and their agents are 
particularly requested to quote in their replies full and complete 
Reference Letter No. and date, application number and the class to 
which it relates and send to the concerned office of Trade Marks 
Registry. This would facilitate quick disposal of letters. 
             

            Aaoma Pa`kaSa gauPta          Aaya.e.esa.
mahainayaM~k ,eksva 

AiBaklp tqaa vyaapar icanh
 

OM PRAKASH GUPTA , IAS
CONTROLLER-GENERAL OF PATENTS, 

DESIGNS, TRADE MARKS & GI 
 

             Baart sarkar vyaapar icanh rijasT/I ,mauMba[- 400037 
                           Wara p`kaiSat

                   Published by the Govt. of India, 

Trade Marks Registry, Mumbai-400037
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